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Friday, August 6, 2010/Sravana 15, 1932 (Saka)

The Lok Sabha met at Eleven of the Clock.

[Mapam Speaker in the Chair]

REFERENCE BY THE SPEAKER

65th Anniversary of the dropping of atom bombs on
the Japanese cities of Hiroshima and Nagasaki on
6" and 9" August, 1945 respectively

[English]

MADAM SPEAKER: Hon. Members may recall that
65 years ago, atom bombs were dropped on the
Japanese cities of Hiroshima and Nagasaki on 6th and
9th August, 1945 respectively, as a result of which
thousands of innocent people lost their lives and millions
were injured and crippled for life. This man-made
catastrophe has wreaked unimaginable havoc and misery
on generations of humankind. Persons living in the region
are still suffering from the after-effects of the nuclear
radiation caused by these bombings.

On this occasion, let us reiterate our pledge to make
earnest endeavours for elimination of all weapons of
mass destruction and to abjure violence in all forms.

The House may now stand in silence in the memory
of the victims of the atom bomb.

11.01 hrs.

The Members then stood in silence for a short while.

[English]
MADAM SPEAKER: Question Hour.

SHRI BASU DEB ACHARIA (Bankura): Madam, |
have given notice for suspension of Question Hour.
...(Interruptions)

MADAM SPEAKER: No suspension of Question Hour.
Please let us go ahead with Question Hour. Q. No. 181
-Shri K.R.G. Reddy.

...(Interruptions)

MADAM SPEAKER: Whatever is the matter, please
raise it in the 'Zero Hour'. | will give you a chance in
the Zero Hour'

...(Interruptions)

SHRI BASU DEB ACHARIA : Please allow me to
raise the matter. ...(Interruptions)

MADAM SPEAKER: Not in the Question Hour please.
Question Hour is under great stress. Please let us not
put it under more trouble. Let us go ahead with Question
Hour.

...(Interruptions)
MADAM SPEAKER: | will allow you in "Zero Hour'
...(Interruptions)

SHRI YASHWANT SINHA (Hazaribagh): Madam, we
want to discuss something very serious. ...(Interruptions)

MADAM SPEAKER: No. | am talking of the Question
Hour.

...(Interruptions)

MADAM SPEAKER: | have said something. | am
talking of the stress under which Question Hour is and
you undersiand it as you are a very senior Member.

...(Interruptions)

MADAM SPEAKER: Let us continue with the
Question Hour. Whatever is to be raised, let us raise it
in the Zero Hour. Thank you so much.

...(Interruptions)
SHRI BASU DEB ACHARIA : Okay. ...(Interruptions)
[Translation]

SHRI JAGDAMBIKA PAL (Dumariyaganj): Madam
Speaker, the State Government of Chhattisgarh has
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Hon. Prime Minister, Soniaji, the Finance Minister.
...(Interruptions)

MADAM SPEKAER: Raise it during Zero-Hour
...(Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF
PLANNING AND MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS (SHRI V.
NARAYANSAMY): You take your seat now. Raise it during
Zero-Hour ...(Interruptions)

SHRI JAGDAMBIKA PAL: You give me an opportunity
to speak during Zero- Hour. ...(Interruption)

MADAM SPEAKER: | would give you time during
Zero-Hour. You let the Question-Hour go on.

...(Interruptions)

MADAM SPEAKER: He is a new Member let him
ask the question .

__.(Interruptions)
11.03 hrs.
ORAL ANSWERS TO QUESTIONS
MADAM SPEAKER: Q.No.181, Shri K.R.G. Reddy
[English]
Financial Inclusion Plan

181. SHRI K.R.G REDDY: Will the Minister of
FINANCE be pleased to state:-

(a) whether the Government has formulated any
Financial Inclusion Plan;

(b) if so, the details thereof alongwith the steps
taken so far by the Government during the Eleventh
Five Year Plan in this connection;

(c) whether the State Bank of India and the other
public sector banks have launched plans thereunder;

(d) if so, the details thereof, bankwise;

(e) whether the Government has received some
suggestions in this regard from international funding
agencies like International Monetary Fund, Asian
Development Bank, etc.; and

(f) if so, the details thereof?

AUGUST 6, 2010
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THE MINISTER OF STATE IN THE MINISTRY OF
FINANCE (SHRI NAMO NARAIN MEENA): (a) to (f) A
Statement is laid on the Table of the House.

Statement

(a) to (d) The Finance Minister in his Budget Speech
2010-11 stated that in order to reach the benefits of
banking services to the "Aam Aadmi’, the Government
in consultation with the Reserve Bank of India (RBI),
has decided to provide appropriate banking facilities to
habitations having population in excess of 2000 (as per
2001 census) by March, 2012. These services will be
provided using the Business Correspondent and other
models with appropriate technology back up.

RBI has advised the domestic commercial banks to
draw up specific Board approved Financial Inclusion Plans
(FIP) for reaching banking faciliies to habitation having
a population in excess of 2000, incorporating some basic
minimum qualitative features and quantitative indicators.
The FIP, inter-alia, covers the status of implementation
of Core Banking Solution (CBS) at the rural branches,
deadline for its completion and position of CBS
implementation in the Regional Rural Banks (RRBs)
sponsored by the commercial banks, technology solutions
for reaching out to the hitherto unbanked and
underbanked areas and sirategy for employing the
Business Correspondents(BCs). The plan also furnishes
the position regarding the types of products and services
offered, exient of coverage of villages through the brick
and mortar branch model as well as through the BC
model/others. It outlines the strategies of the bank to
cover the urban centres as also to adapt to the solutions
being proposed by the Unique Identity Authority of India.
The names of the villages covered by the banks are to
be put on the respective bank's website. The FIP is to
also indicate the monitoring mechanism for reviewing
the progress in implementation of the plans.

The State Bank of India and other public sector
banks have submitted their FIPs to RBI. RBI is holding
discussions with the Chairman/Chief Executive Officer
with regard to their FIPs submitted. Further, the State
Level Bankers Committees SLBC convenor banks have
also been advised to up-load broad details of the FIPs
on their websites in order to facilitate monitoring of the
progress by the State Governments, RBI and Government
of India. The banks have also been advised to select
their technologies for branchless banking through the
Business Correspondent (BC) model, procure the required
hardware/software, identify their business correspondents
state wise and roll out their FIPs in a time bound manner.



5 Oral Answers

The number of habitations having a population of
over 2000 (as per the 2001 census) proposed to be
covered under these FIPs, as per the information
received from the SLBC convenor banks is approximately
72,300. The Banks have already initiated action adopting

SRAVANA 15, 1932 (Saka)
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details State-wise of the number of villages identified for
coverage are placed at Statement.

(e) and (f) The Government has not received any
suggestions from the International Monetary Fund, Asian

various technologies and models across the country. The

Statement

Development Bank, etc. in this regard.

No. of habitations with population over 2000 with no banking facility, identified and allotted for banking.

Sl.No. Name of SLBC Name of State No. of habitations with

convener bank population over 2000

with no banking facility,

identified & allotted
for banking

1 2 3 4
1. Allahabad Bank Jharkhand 1457
2. Andhra Bank Andhra Pradesh 6699
3. Bank of Baroda Rajasthan 3911
Uttar Pradesh 14625
4. Bank of Maharashtra Maharashtra 4348
5. Canara Bank Kerala 119
6. Central Bank of India Madhya Pradesh 2515
7. Dena Bank Guijarat 3520
Dadra & Nagar Haveli 30
8. Indian Bank U.T. of Puducherry 43
9. Indian Overseas Bank Tamilnadu 4656
10. Jammu & Kashmir Bank Jammu & Kashmir 795
11. Punjab National Bank Punjab 1584
Haryana 1836
12. State Bank of India U/T of Andaman & Nicobar Islands 27
Arunachal Pradesh 13
Assam 2212
Bihar 8929
Chhattisgarh 1129
Daman & Diu 8
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1 2 3 4
Delhi 113
Goa 43
Manipur 156
Meghalaya 38
Mizoram 22
Nagaland 170
Sikkim 53
Uttarkhand 140
13. Syndicate Bank Karnataka 3290
Lakshadweep Nil
14. United Bank of India Tripura 419
West Bengal 7489
15. UCO Bank Himachal Pradesh 48
Odisha 1878
Total 72315

Source: SLBC Convener Banks

[English]

SHRI K.R.G. REDDY: Hon. Madam Speaker, | am
very much grateful to you for this opportunity given to
me. As the House is aware, the banking indusiry has
shown tremendous growth in volume and complexity
during the last two decades. Despite making significant
improvements in all the areas relating to financial viability
and profitability and competitiveness, there are concerns
that banks have not been able to include a vast segment
of population, especially the under-privileged sections of
the society, into the fold of basic banking services in
rural areas.

My first supplementary to the hon. Minister is
whether the Government has any proposal to give more
monetary benefits and incentives to the bank officials
who desire to go and work in the rural areas to make
financial inclusion plan very much successful. If so, please
give details thereof.

SHRI NAMO NARAIN MEENA: Madam, | agree with
the hon. Member that more and more bank branches
and financial services should be given to the rural areas.
There are six lakh villages in the country. We have
88,000 bank branches in the country, and 61 per cent
of the bank branches are in the rural and semi-urban
areas.

As regards incentives that he wants from the banks,
a large expansion is going on in rural areas, and all
Government officers have to serve in the rural areas
wherever they are posted. We are also opening bank
branches in the rural areas, and this is part of the
normal work of the bank officers in the banking business.
No special incentive can be given at this stage, but it
is up to the bank concerned. They have been
approaching the banks and they can decide, but the
whole House will agree that more and more schools,
colleges, hospitals, and banks are opening in the rural
areas. | think that giving incentives to the rural areas is
not possible for any of the Departments. Further, India
lives in rural areas.
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SHRI K.R.G. REDDY : Hon. Madam Speaker, it is
crystal clear that addressing financial inclusion will require
a holistic approach on the part of the banks in creating
awareness about financial products, education and advice
on money management, debt counselling, savings and
affordable credit. The banks would have to evolve specific
strategies to expand the outreach of their services in
order to promote financial inclusion. One of the ways in
which this can be achieved in a cost-effective manner is
through forging linkages with micro-finance institutions
and local communities.

Technology can be a very valuable tool in providing
access to banking products in remote areas. ATMs and
cash dispensing machines can be modified suitably to
make them user-friendly for people who are Iilliterate,
less educated or do not know English by giving more
stress, particularly, in the rural areas compared to the
urban areas.

Now, my second supplementary to the hon. Minister
of Finance, through Madam Speaker, is this. Is the
Government redesigning the business strategies to
incorporate specific plans to promote financial inclusion
of low income groups --treating them both a business
opportunity as well as a corporate social responsibility -
- by making use of all available resources including
technology and expertise available with them, including
NGOs in the rural areas and backward areas, to make
financial inclusion a commercially profitable business? If
so, | would like to know from the Minister about the
steps being taken or proposed to be taken in this
connection in the future.

MADAM SPEAKER: Thank you. Hon. Minister.

SHRI NAMO NARAIN MEENA: Madam, financial
inclusion is an agenda of this Government and it is a
part of inclusive growth. As | have mentioned earlier
that there are less number of branches in the rural
areas. Hence, the Reserve Bank of India (RBI) and the
Government of India are taking all steps to provide
banking services in the rural areas.

A roadmap for banking services is being developed.
All these State convener banks have been asked by the
RBI to submit roadmap for financial inclusion and most
of the banks have submitted their roadmap for financial
inclusion.

As hon. Members are aware that the hon. Finance
Minister, in this Budget speech, has made it clear that

SRAVANA 15, 1932 (Saka)
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banking services are to be provided in 60,000 villages
by March 2012. Several steps have been taken for
financial inclusion. In regard to simplification of branch
authorization, the Reserve Bank has simplified, rather
liberalized, the bank authorization. No prior permission
is required in the rural areas where the population is
less than 50,000. For North-East, no permission is
required whether the population is below 50,000 or above
50,000. The Reserve Bank has been saying that if the
banks want to open a branch in the urban areas, then
they will have to open a branch in the rural areas also.

The Reserve Bank has also relaxed the KYC norms.
No frill accounts are being opened; roughly four crores
of no frill accountis have been opened. Business
Correspondent model is going to be followed in the next
two years. Then, all the banks have been asked by the
Reserve Bank to go for core banking, and they are
doing it, besides mobile banking and upgradation of IT.
There are fewer banks in the North-East. Therefore, the
Reserve Bank is asking the State Governments and the
banks also to take advantage of the Viability Gap Fund
Scheme of RBI. For five years, the Reserve Bank will
give the capital as well as the running cost also.

The hon. Member was asking about how to include
the poor persons. Financial literacy and credit counselling
centres are being opened by the lead banks in one of
the districts. They have been asked to do several things
for financial inclusion. More money could be made
available to the rural population. There is a policy under
which 40 per cent money is being lent to the priority
sector, 18 per cent is earmarked for the farmers, 10
per cent is reserved for the weaker sections and
minorities, and the remaining is for the small industries.

SHRI S. SEMMALAI : Financial Inclusion Plan paves
way for banking services at an affordable cost to the
rural areas, especially weaker sections. In this context,
| would like to know from our hon. Finance Minister
whether the rural post offices will be used as an enabling
point for implementation of the Financial Inclusion Plan.
Is there any move by the Ministry in this regard?

THE MINISTER OF FINANCE (SHRI PRANAB
MUKHERJEE): So far as the various schemes for
financial inclusion are concerned, my hon. Colleague has
explained in detail. The basic approach is wherever it
would not be possible to have a branch, brick and mortar
branch, we should exiend the advantage which is
available for banking services through new technology -
somewhere through mobile banks, somewhere through
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business correspondent. In these business
correspondents, we can include a large number of self-
help groups who are working on this. Similarly, a large
number of business correspondents have been appointed
by various banks. The banks have submitted to the
Reserve Bank of India. | myself had the privilege of
reviewing this in all the four zonal meetings from the
middle of June to the end of July where the Chief
Ministers, States' Finance Ministers and senior officers
were present. So far as the post office branches are
concerned, 1,50,000 post office branches have disbursed
Rs. 8,864 crore under NREGA to fore-close accounts.
They can be the Business Correspondents (BC) for the
banks.

[Translation]

SHRI ARJUN RAM MEGHWAL: Madam Speaker, |
want to ask a question relating to financial inclusion.
The Hon. Minister has directed that zero-balance account
will be opened in banks. But | have got soild proof to
that no bank is opeaing zero-balance accounts in rural
areas. The banks ask the people first to deposit Rs.
500 or Rs. 1,000 and then only they would open the
account. Has the Minister of Finance received such
complaints and if so, what action has been taken theron?

SHRI NAMO NARAYAN MEENA: Madam Speaker, |
would like apprise the Hon. Member that the Reserve
Bank of India has issued guidelines for banks to open
no-fill accounts. So far, four crore zero-balance and no
frill accounts have been opened in the country. The
process is still going on. May be, you may have come
across this kind of problem, but there are clear out
guidelines.

[English]

SHRI PRANAB MUKHERJEE: This is precisely the
reason that these guidelines have not been observed.
When the complaints come, we have got the institutional
arrangement of having interaction with the State
Government officials in the presence of the Chief
Ministers, Finance Ministers and the banks. In those
meetings, | am telling the bankers to listen to the
complaints coming from the horse's mouth, that is, the
State Government's representatives, political leadership
and give me the action plan about how, in the next six
months, they are going to address the grievances which
are being articulated in this. | have covered all the States
and | do hope that with this interaction, it would be
possible.

AUGUST 6, 2010
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Second thing that | have suggested is that there
are State level bankers. Each bank has been assigned
a duty for a State. They have also been assigned duties
at the district level. | have requested the Chief Ministers
that of these SLBs meeting, if at least one meeting is
taken by him, then all the bankers who are operating in
those areas, will be alerted. Similarly, the senior officers
should also attend the meeting of the district level
bankers so that the middlemen who are coming in
between the bank officials and the normal common
people, their role can be eliminated. With this type of
vigilance mechanism which we are trying to build up by
making the bank officials accountable, | think, some of
the grievances which are coming and which are voiced,
it would be redressed. As | mentioned yesterday, | am
working out a mechanism through which peoples’
representatives could also be associated with this type
of activity so that whenever such grievances come to
their attention, they can tell either at the district level
meeting or at the State level meeting so that this could
be properly and adequately addressed.

NPAs of Banks

+
182. SHRI PONNAM PRABHAKAR:
SHRI BASUDEB ACHARIA:

Will the Minister of FINANCE be pleased to state:-

(a) whether the Non-Performing Assets (NPAs) of
the public sector and private sector banks have increased
during the last three years and the current financial
year;

(b) if so, the details thereof alongwith the reasons
therefor;

(c) whether such banks have written off a large
amount of their NPAs during the same period;

(d) if so, the details thereof and the reasons therefor;

(e) whether the Government has any proposal to
bring a legislation for the recovery of NPAs;

(f) if so, the details thereof and the time by which
the proposed legislation is likely to be introduced; and

(g) the other remedial measures taken/being taken
by the Government to contain NPAs?
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THE MINISTER OF STATE IN THE MINISTRY OF
FINANCE (SHRI PRANAB MUKHERJEE): (a) to (g) A
statement is laid on the Table of the House.

(a) and (b) The ratio of Gross Non-Performing Asset
(NPA) to Gross Advances of Public Sector Banks (PSBs)

SRAVANA 15, 1932 (Saka)
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decreased from 2.34 % as on 31-03-2008 to 2.27 % as
on 31-03-2010 while this ratio increased from 2.26% to
2.31% and from 2.90% to 3.22% for Old and new Private
Sector Banks respectively during the same period. Bank
group-wise data is as follows:

Amount Outstanding at end (Rs. crore)

Mar-08 Mar-09 Mar-10
Gross NPAs
New Private Sector Banks 10,419 13,815 13,772
Old Private Sector Banks 2,657 3,072 3,612
Public Sector Banks 39,749 44,039 57,301
Total Gross Advances
New Private Sector Banks 359,305 389,358 428,184
Old Private Sector Banks 113,040 130,297 156,407
Public Sector Banks 1,696,333 2,103,763 2,519,331
Gross NPAs to Gross Advances (%)
New Private Sector Banks 2.90 3.55 3.22
Old Private Sector Banks 2.26 2.36 2.31
Public Sector Banks 2.34 2.09 2.27

The increase in NPAs, in absolute terms, is broadly
on account of the consolidated impact of business
cyclically, economic slowdown, delay in implementation
of projects and consequent repeated restructuring of
accounts by banks, credit growth across the banking
industry during the last few years.

(c) and (d) Although the banks have various channels
of recovery for dealing with bad loans, they write-off
bad loans after exhausting all the avenues of recovery
including legal action and the recoverable value of the
asset charged to the banks becomes nil.

Bank group-wise data on write-offs by banks during
the last three financial years are as follows:

Write-Offs during the year ended (Rs. crore)

Mar-08 Mar-09 Mar-10
Old Private Banks 453 504 1,331
New Private Banks 1,581 4,700 6,696
Public Sector Banks 7,347 6,929 10,040
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(e) to (g) No, Madam. However, to improve the health
of financial sector, to reduce the NPAs, to improve asset
quality of the banks and to create a good recovery climate,
Reserve Bank of India (RBI) and the Government have
already taken various steps over the years, which, inter-
alia, include prescribing prudential norms for provisioning
and classification of non-performing assets, guidelines
for prevention of slippages, Corporate Debt Restructuring
and other restructuring schemes, One Time Settlement
schemes, enactment of the Securitisation and
Reconstruction of Financial Assets and Enforcement of
Security Interest (SARFAESI) Act, 2002, the Credit
Information Companies (Regulation) Act, 2005 and the
Recovery of Debts due to Banks and Financial Institutions
(DRT)Act, 1993 etc.

SHRI PONNAM PRABHAKAR : Madam Speaker, a
recent survey of CRISIL estimated that by the end of
March, 2011 the sector's Gross Non-Performing Assets
(GNPAs) will increase to around five per cent of its
advances, from 2.3 per cent at the end of March, 2008.
In absolute terms, this will mean a tripling of NPAs to
Rs.1.9 trillion. In the future the NPAs will definitely cross
Rs.1 lakh crore which is equal to State Budget of one
year. It is a well-known fact that all this is happening
because of collusion between industry Directors and bank
officials. On the one hand bank officials and industry
Directors are becoming rich, and on the other the poor
agricultural labourers are facing difficulties in getting loans
from banks.

Madam Speaker, my first supplementary question to
the hon. Minister of Finance is as to whether the
Government has taken any steps to recover the NPAs
from the Directors of such industries and other concerned
bank officials during the last two decades. What steps
is the Government taking to bring in legislation in this
regard in the current Five-Year Plan?

SHRI NAMO NARAIN MEENA: Madam, the hon.
Member has referred to the rating company CRISIL. |
would like to tell the hon. Member that these rating
companies go by certain assumptions. Whatever may be
their assumptions and their forecasts, what we have
stated in our reply is that the Gross NPAs are well
within our control and this is under the permissible or
desirable level. The hon. Member should not worry on
this count. Our banking indusiry is very sound and the
NPAs are well within the limits.

SHRI PONNAM PRABHAKAR : Has the Government
taken any steps to make use of experience in foreign

AUGUST 6, 2010
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countries along with a clear understanding of local
conditions, to create a tailor-made solution which is
transparent and fair to all stakeholders to solve the NPAs
problem in India permanently? Is the Government
implementing the SARFAESI Act, 20027 Is any
modification in the Act contemplated?

SHRI NAMO NARAIN MEENA: Madam Speaker, the
hon. Member wants to know what steps we are taking
and what legal provisions are available in the country.
There are various avenues, channels for realizing money
from the borrowers. SARFAES| Act is one of them.
Another is DRT. The third course the banks are adopting
is that of the Lok Adalats. There are two-three other
mechanisms that are being adopted by the banks under
the guidelines of the Reserve Bank of India like one-
time settlement and CDR. He asked whether we are
taking advantage of what is happening in other countries.
Banking is an on-going industry. We learn from each
other. Whatever channels and the law is available with
us are sufficient. At this juncture | do not think there is
any need of going for legislation?

SHRI BASU DEB ACHARIA : Madam Speaker, in spite
of so many measures taken like one-time settlement
scheme, some legal action, as has been stated by the
Minister, in regard to avenues of recovery, the amount
of NPAs has not reduced. It rather increased. The amount
of NPAs has almost doubled between March 2008 and
March 2010.

Percentage of NPA in case of public sector banks
- | am not talking of private sector banks - has also
increased from March, 2009 to March, 2010 from 2.09
per cent to 2.27 per cent. The Government has taken
a number of measures. May | know from the hon.
Minister the total amount which has been written off
during these years? | would also like to know from the
Minister whether he would lay on the Table of the House
the names of defaulters whose advance was more than
Rs.5 lakhs. Defaulters are not from the middle-class or
poor people but they are the big industries and corporate
houses. There names should be disclosed by the
Government. Would the Minister lay the names of those
defaulters on the Table of the House whose money have
not been recovered? How many have been prosecuted
after taking legal measures and how much amount has
been recovered from them?

THE MINISTER OF FINANCE (SHRI PRANAB
MUKHERJEE) : Surely, the hon. Member is fully aware
that the Government's interest is to reduce the NPAs
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and to recover the ouistanding loans - whether it is
from the big or small or medium industries. | have already
given the total consolidated figure of the NPA in the text
of the reply. If the hon. Member goes through he would
find that it has come down from 2.34 per cent as on
March 31, 2008 to 2.27 per cent on March 31, 2010.
But in respect of the old private sector banks, and new
private sector banks, it is a little more. Now, you take
the entire canvas. Nearly more than 70 per cent of the
banking services are under the public sector. Therefore,
in a small percentage of the banking activity the NPAs
have increased but in a large chunk of cases, the NPAs
have come down. But it is simply not possible because
the confidentiality clauses and other things are there
where the disclosure of the names would make that
industry further sick and before the court declares them
insolvent, in the public forum, they will be declared as
insolvent. Whatever possibility of recovering money from
them that will go and money of the depositors would be
lost. So far as the consolidated figure is concerned,
each nationalised and public sector bank lay the Annual
Report on the Table of the House, during the entire
Budget Session. They are authenticated by me or my
colleague and the same are made available to the
Members of Parliament.

[Translation]

SHRIMATI SUMITRA MAHAJAN: Madam Speaker, |
do agree with what has been said about big industrialists,
but it is a fact that maximum NPA is caused because
of them.

| would like to ask the Hon. Minister as to when NP
A increases in cooperative sector because of pressure
from Reserve Bank, then Directors of banks are held
responsible for adiancing the loans and strict action is
taken against them Similarly. large loans from banks
can't be granted without the clearance from MD or DGM.
| want to know if the Government has taken any action
for such bank loans against the said senior officers or
proposes to take any action?

[English]

SHRI PRANAB MUKHERJEE: Whenever substantial
money of a bank is under NPA, definitely the Chief
Executives of the banks are made accountable. Therefore,
appropriate measures are being taken; responsibilities
are being fixed; umpteen number of cases are there
where the senior officers are made responsible for
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engaging these things. You may have some experiences;
if you give them, | can take care of them. But please
remember that there are 88,000 bank branches are there
all over the country and nearly 70 per cent of the banking
business of this country is being carried out by the
public sector banks and the remaining 30 per cent are
being carried out by the private sector banks and the
foreign banks. So, there is a huge operation which is
going on there. If there are 5,000 such odd cases out
of millions of transactions take place, one cannot say
that it is very disproportionate. There may be some odd
cases here and there, but in most of the cases
appropriate actions are being taken as a result of that.
Appropriate action need not necessarily be sending them
to jail, if the cases are not so serious. But appropriate
actions mean that they do not get promotions and some
times, their ranks are reduced and some other times,
there are certain other measures like censures, etc.
These are all being taken care of.

SHRI T.K.S. ELANGOVAN : For any business house,
there are peak and lean seasons. The business house
may suffer because of various factors like natural
calamities or even a change in the policy of the
Government. Because of the rigidity of the banks by not
helping the borrowers and business houses, during the
time of troubles, many of the loans become NPAs. |
want to ask the hon. Minister, whether before considering
borrowing as an NPA and proceeding with the recovery
procedures, whether the Government has any plans to
create a district level ombudsman body, to see whether
the loans taken can be repaid by the borrowers or to
find out ways and means to get the money back. The
management of the banks is very rigid; they want to
save their skins. So, the moment something happens,
immediately they convert the loan as an NPA. | want to
know from the hon. Minister whether he has any plans
to create an ombudsman body in this regard.

SHRI PRANAB MUKHERJEE: So far as the question
of creating an ombudsman type of a body is concerned,
such institutions are in place in different banks. What he
was talking is about the rigidity of the banks. The banks
will have to make due diligence before advancing the
loan. Please remember that the bank's money is
deposited by the public. So, they will have to ensure
that that money is safe and the investment is safe.
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Therefore, it is not rigidity. Specific criteria have been

fixed by the RBI, to decide what would be the NPAs,
and accordingly we proceed.

[Translation]

SHRI LALU PRASAD: Madam Speaker, my name
has been placed the end.

...(Interruptions)

SHRI MANGANI LAL MANDAL: Madam Speaker, so
far as fall in percentage of NP A is concerned, the
Government in its reply has stated that with regard to
percentage of gross NPA to gross advances, the NPA
has come down to 2.27 per cent from 2.34 per cent
earlier. But gross NPA has increased from Rs. 49,748
crore to Rs 57,301 crore. It has increased in terms of
amount but decreased in terms of percentage. Therefore,
the Government claims that NPA has come down in
terms of percentage but it has doubled in terms of
amount. It is a contradiction in figures only that the
gross NPA has increased but decreased in terms
percentage? Secondly, in the original question, bank-
wise details have not been sought which are the major
ten banks with highest NPA and the banks which have
written offNPA amount of more than Rs. 5 crore.

SHRI NAMO NARAIN MEENA: The hon. Member
has referred to the NPA of public sector banks which
have total NPA of Rs. 57,000 crore. In this same table,
second figure reflects increase in advances. It reflects
advances of Rs. 16,00,000 crore in the year 2008, Rs.
21,00,000 crores in the year 2009 and in the month of
March, Rs. 25,00,000 crore. When there is so much
jump in advances, NPA ought to be more. It is reflected
as 2 percent, 2.34 per cent, 2.09 per cent and 2.27
percent. Though no norms have been laid down in this
regard, yet there is a common perception that the banks
with NPA less than 3 percent or around 3 percent are
treated as financially sound as this level is desirable.

[English]

SHRI ANANDRAO ADSUL : The Securitisation Act
was enacted in the tenure of NDA Government for the
easy recovery of the willful defaulters but unfortunately
it was not applied to the cooperative banking industry.
Section 56 of the Banking Regulation Act is to be
amended by adding one word that is '‘cooperative banking
industry'. If the cooperative banks are working under the
Banking Regulation Act then this Act should apply to
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the cooperative banking industry. My request to the hon.
Minister is to do so.

SHRI PRANAB MUKHERJEE: This is a suggestion
for action but | cannot respond to the suggestion
immediately because | shall have to look into it. So far
as the cooperative sector's problems are concerned, the
hon. Member is knowledgeable and is aware that
Vaidyanathan Commitiee's Report has been accepted
by a large number of States and necessary measures
have already been taken. | cannot make any comment
with regard to this amendment. | will examine it.

[Translation]

SHRI LALU PRASAD: Madam, | would like to ask
the learned Minister about NP A, the public money. For
example credit and deposits in Bihar are spent in
Mumbai. Large corporate houses in Mumbai are granted
billion-of rupees as loan. Public money goes in the
hand.of a handful of corporate houses and not in the
hands of students, farmers, business class of lower and
medium category. Hon. Mulayam Singh ji got survey of
130 corporate houses conducted. They don't repay the
loans, the set incorporate new comparies, change the
name of existing conspiracies and again take loan. It
means, their identity gets changed and their names are
not made public. It is a serious conspiracy. Who has
formed such a law that the names of defaulters of loan
will not be made public. Madam, you are aware that
there is chaos everywhere and )!llumber of people have
committed suicide eountry's money is siphoned to gulf
countries. Money deposited in Bihar goes to Mumbai, as
it [the headquarters. This has not been decentralized.
There is no fair credit deposit ratio. Kindly delete such
rule. Does the Government propose to do it or net?
Kindly declare the names of defaulter public have not
repaid their loan amount. Seize the assets 0' those who
ar defaulters. Please express your self if your intention
is clear.

[English]

SHRI PRANAB MUKHERJEE: So far as the Credit
Deposit Ratio is concerned, | do agree that in Bihar it
is lower than the national average. Not only in Bihar but
in a large number of Eastern States it is lower and,
therefore, efforts are being made to bring the Credit
Deposit Ratio in those States at the national level.

| have already stated the reasons because of which
the names cannot be disclosed. | would not like to go
in details. | discussed these issues with the CMs and

State Finance Ministers along with public sector banks.
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But one point has to be kept in view that the banking
institutions are not new in India. All over the world, the
banking institutions are functioning with certain norms.
The Indian banks have been able to withstand the
pressure and the adverse impact which other banks of
the world faced because of solid foundation, because of
the basic principles of management as also vigilance.
Otherwise, the Indian banks' fate would have been like
many of the big multinational banks. Therefore, | cannot
accept the suggestion which hon. Laluji has given.

[Translation]

Shri lalu prasad since lam note safisfied with the
reply of the hon. Minlinn, therefore, | walk out in protest.

11.41. hrs
(Shri Lalu Prasad then left the House)

Healthcare Arrangements During
Commonwealth Games

*183. SHRI JAI PRAKASH AGARWAL:
SHRI DILIP KUMAR MANSUKHLAL GANDHI:

Will the Minister of HEALTH AND
WELFARE be pleased to state:

FAMILY

(a) whether the Union Government has made
adequate healthcare arrangements including for the sporis
persons and the tourists visiting the country during the
forthcoming Commonwealth Games to be held in Delhi;
and

(b) if so, the details thereof alongwith the preventive
steps taken and the action plan formulated by the
Govemnment in this regard?

[English]

THE MINISTER OF HEALTH AND FAMILY WELFARE
(SHRI GHULAM NABI AZAD): (a) and (b) A statement is
laid on the Table of the House.

Statement
(a) Yes, Madam.

(b) Ministry of Health and Family Welfare and
Govemnment of NCT of Delhi have made adequate health
care arrangments for the sports persons and the tourists
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visiting the country during the forthcoming Commonwealth
Games. JPN Trauma Centre of AlIIMS, Dr. RML Hospital
and GB Pant Hospital are the three dedicated hospitals
for providing medical care to the athletes, coaches,
officials and games family members. There are medical
centres at competition and training venues manned by
hospitals with Central/Delhi Government. The Games
Village has a dedicated polyclinic. The identified hotels
for the guests shall have medical units. All such facilities
would have ambulance services for rapid transportation
to identified hospitals. The arrangements for athlete and
spectator care are as per the requirement conveyed by
the Organizing Commitiee and reflected in the Health
Action Plan of Health Department, Government of NCT
of Delhi.

Steps have also been taken to prevent water, food
and vector borne diseases through monitoring of water
quality, food testing and vector surveillance.

[Translation]

SHRI JAI PRAKASH AGARWAL: Madam Speaker, a
very big event is about to take place in the country,
Everybody is eagerly waiting for Commonwealth Games.
Every Indian wants the games to be held in a very nice
manner and India's reputation should be held high. No
one wanis misheps ening to take place. My question
has three paris- first relating to players, second relating
to the preparations for games and third one relating to
the health-it is under the hon. Minister. A number of
games villages, stadia, will be constructed, thousands of
people including contigents from all and, foreigners, too
would twrong here.

| would like to know wether Government hss made
arrangements for medicines, ambulances and doctors?
How many beds are kept ready in the hospitals so that
India does not earn a bad name in the event of any
emergency? Second thing If want to know ...(Inferruptions)

MADAM SPEAKER: You let him speak, let him ask
the question.

...(Interruptions)

MADAM SPEAKER: Please keep silence, silence
please.

...(Interruptions)
[English]

MADAM SPEAKER: Nothing urll go on record excep
what Mr. Agarwal is saring ...(Interruptions)

[Translation]

MADAM SPEAKER: You be silent. You ask.
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SHRI JAI PRAKASH AGARWAL: | can not ask my
question under this condition. His attitude is not fair.

This is not fair. ...(Interruptions) Make him to keep quite,
| can’t ask the question in such a scenario
...(Interruptions)

MADAM SPEAKER: You be silent.

SHRI JAI PRAKASH AGARWAL: Please let me speak.
When you get an opportunity, you ask the question, who
is denying you. ...(Interruptions) You let me speak, at
least. ...(Interruptions)

MADAM SPEAKER: Please be silent.
...(Interruptions)

MADAM SPEAKER: Please be silent why are you
standing? Please sit down or

...(Interruptions)
MADAM SPEAKER: Vishnu Pada Raijj, you sit down.
[English]

Nothing will go on record except what Mr. Agarwal
is saying.

...(Interruptions)*

MADAM SPEAKER: You speak. They are listening
and the Minister is also listening.

[Translation]

SHRI JAI PRAKASH AGARWAL: Supposing, any
stamped or any other tragedy strikes involing thousands
of mean, then what type of disaster management the
Government would adopt and has any task force been
set up in this regard? What action plan the Ministry is
contemplating in this regard. ...(Interruptions)

MADAM SPEAKER: You sit down. Listen to Minister's
reply.

...(Interruptions)

MADAM SPEAKER: You are again on your legs.
Vishnu Pada Rajj, you sit down. Listen to Miniser's reply.

SHRI GHULAM NABI AZAD: Madam speaker, hon.
Member of Parliament, Shri Jai Praksh Agarwl has

*Not recorded.
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divided his first question into two parts. The first part
states that Commonwealth Games will be held in Delhi.
As the players will be staying there, they will be taking
part in games, so has the Government made proper
health related arrangements at all the places? Through
you, | would like to apprise the House that the
government of NCT Delhi and my Ministry have made
all health related arrangements at all these places.
...(Interruptions)

MADAM SPEAKER: Today, the discussion would be
on health.

SHRI GHULAM NABI AZAD: Now | would speak in
regard to the health related arrangements. If health is
alright housing can be made easily. One should be
healthy ...(Interruptions)

MADAM SPEAKER: Hon. Minister, please address
me.

SHRI GHULAM NABI AZAD: Adequate health related
arrangements have been made. However, the
Government of NCT, Delhi and their Ministry of Health
is the nodal agency in this regard. There will be a poly
clinic in the games village where the players will be
staying and 24 hours. Emergency medical care and a
pharmacy will also be available over there. The polylinic
will be equipped with all the facilities and would remain
open round the clock. It will have facilities such as
imaging, ultra-sound, laboratory, physiotherapy, counseling
psychological counseling including a dietician and round
the clock availability of ambulances. As | have said, there
would be a staff-strength of 240 doctors, nurses and
para-medical staff who would remain on duty round the
clock in the games villages. It includes general physician
orthopadecian ,dentist, general surgeon, gynecologist,
physiotherapist, masseurs and those experts in
rehabilitation. All these would be available is the games

village.

Madam Speaker, so far as other venues are
concerned, each stadium will have a medical centre
comprising of doctors, nurses and para-medical staff.
Similarly, inside the stadium and at all other venues,
where games will be held, doctors, nurses and para-
medical staff would remain available for the players so
that in case of any such requirement injured player can
immediately be taken on stature to the polyclinic for
treatment. At the same time similar facilities have been
provided for viewers, be they from India or abroad.
However, no specific number of doctors will be deputed



25 Oral Answers

at all the venues. It will depends/on the site of a stadium
alongwith number of players participating in the particular
game over there and also the capacity of the stadium.
Doctors will be deployed keeping those factors in mind.

Madam, medicines including medical center have
been provided at non-competition venues also, such as
Pragati Maidan, where media center, ware housing
centre/hotels or accrediation centers have been opened.
Doctors will be available 24 hours in the Ashoka Hotel,

the Samrat Hotel and in the Jan path Hotel, which will
particularly cater to the need of contigents and also
visiting guests.

There will be such arrangement in the hotels in the
morning as well in the evening.

SHRI RAJIV RANJAN SINGH ALIAS LALAN SINGH:
Who would look after these arrangemenis? Let it be
handed over to agarwal saheb ...(Interruptions)

SHRI GHULAM NABI AZAD: Madam, the second
point of the question relates to any tragedy, let God or
allah forbid. In such a big event where such programmes
or sports are held, where thousands of persons come
together, be it in a stadium or elsewhere, the aspect of
disaster management, in case of any mass casualty
has to be kept in mind. For this purpose, 35 places
have been identified in 11 hospitals. Accident and
Emergency Deptt. has been put on alert round the clock
for this purpose.

MADAM SPEAKER: Ask the second supplementary.

SHRI JAI PRAKASH AGARWAL: Madam, | would
like to know from the hon. Minister that ...(Interruptions)

MADAM SPEAKER: Let the question be asked .
...(Interruptions)

SHRI JAl PRAKASH AGARWAL: How can | can |
speak. | would be able to speak only if there is less
noise ...(Interruptions)

MADAM SPEAKER: Let him ask the question. What
problem you have?

...(Interruptions)

MADAM SPEKAER: You, let him ask the question .
...(Interruptions)

MADAM SPEAKER: Please, keep silence.
...(Interruptions)

SHRI JAI PRAKASH AGARWAL: Madam, the hon.
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Minister has given a very good reply, provided all the
details but he has not stated if any task force has been
constituted which would assume whole responsibility
during the games right from nowonwards so that the
game are held smoothly. My second question apart from
the medicines or hospitals, is about cleanliness. Which
agency has been assigned the job to ensure the no
adulterated food items are served. | would also like to
know what steps the Government has taken regarding
both these two components ...(Interruptions)

MADAM SPEAKER: You listen to the reply. You listen
to the reply of the hon. Minister. Be silent.

...(Interruptions)

SHRI MULAYAM SINGH YADAV: Madam, it is playing
to the gallery ...(Interruptions)

SHRI GHULAM NABI AZAD: You ask me health
related question ...(Interruptions)

MADAM SPEAKER: Alright, you sit down.
...(Interruptions)

SHRI GHULAM NABI AZAD: Madam, it is not upto
me to look after whether the stadium has been
constructed or not ...(Interruptions). It is not the job of
the Ministry of ...(Interruptions) the Health, there is a
separate agency looking after it ...(Interruptions) They
have been listening to their question and replies. The
question which are relating to health ...(Interruptions)

MADAM SPEAKER: Lalu Prasad Ji, you take your
seat.

...(Interruptions)
[English]
MADAM SPEAKER: Nothing will go on record.
...(Interruptions)™
[Translation]

MADAM SPEAKER: You sit down. Let the hon.
Minister reply now.

...(Interruptions)
MADAM SPEAKER: Munde ji, sit down.
...(Interruptions)

SHRI GHULAM NABI AZAD: Madam, | have stated
about outside the stadium also on the Outside the
stadium, be it in hotels or if any event is going, roads,
there would be ambulance, doctors and nurses even
there so far as games are concerned, be it indoor or
outdoor in hotels or in games village, all arrangements
have been put in place ...(Interruptions) Our hon. M.P
has asked another very important question on public
health ...(Interruptions)
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So far as public health is concemed ...(Interruptions)

SHRI MULAYAM SINGH YADAV: Hon. Minister, call
Agrawal Ji at your home and explain everything to him
there ...(Interruptions)

MADAM SPEAKER: Don't ask the question now. Let
the hon. Minister reply first.

...(Interruptions)

SHRI GHULAM NABI AZAD: Let me reply first
...(Interruptions)

MADAM SPEAKER: Nothing will go on record.
...(Interruptions)*

SHRI GHULAM NABI AZAD: Madam, first it is a matter
of food safety.

It is often reported that adulteration in food items is
rampant and fruits and vegetables are given injection for
fast growth. In view of it, Director of Prevention of Food
and Adulteration, State Government of Delhi has been
made a nodal agency for ensuring quality of food and
also sanitation. International standards with regard to
food shall be implemented. The guidelines received from
Agriculture Produce Export Authority have been circulated
to all the concerned ministries by' the Ministry of Health.
Government of Delhi and National Disease Control Centre
are jointly working for dengue and chickenguinia. A
surveillance system will be put in place all over Delhi for
this purpose. It will not only be functioning in Khelgaon
alone, but throughout Delhi. Help line number 1075 will
be at service in this regard. In case of any outbreak,
concerned agency can be intimated.

SHRI DILIP KUMAR MANSUKHLAL GANDHI:
Madam Speaker, the youth of the country can be made
aware about health through commonwealth games. It is
altogether a different matter whether different reports in
newspapers are making or maring cournpur reputation.
But we are concerned about health. | would like to
know what steps the government has taken for tackling
the cases of swine flue and dengue at the airports and'
railway station? Secondly, how many first aid kits have
been purchased by the government and at what price?
Thirdly, so far as digital camera is concerned, | have
learnt from the reference branch that the tenders for
purchase of digital cameras are yet to be invited. By
what time tenders are likely to be floated and when will
the x-ray machines be purchased? Through you, | would

*Not recorded.
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like to know from the Minister in this regard.

SHRI GHULAM NABI AZAD: Madam Speaker, his
first question was how the diseases, in case of outbreak
will be treated? | have already told in this regard that
a public health action plan has been put in place under
municipal corporation. It will keep surveillance on
communicable diseases. Apart from it, rapid response
team has been trained by the doctors of National Centre
for Disease Control. They will remain stand by. They will
create awareness in the public as to what is to be done
by them? Further that, what drugs are to be taken as
prophylactic drugs or as a precautionary measure. Earlier,
we used to import certain drugs and injection, but now
injections for HINI influenza. is produced in our country.
All these medicines will be available here. These can be
used before outbreak of disease. Delhi Government being
the nodal agency for health related matters has to
purchase all instruments. We have to do only 5 per cent
job, which has been allotted to us. Even out of it, 70
per cent instruments will not cost more than Rs. 5-6
crore. 70 per cent instruments, which were to be
purchased by us will cost not more than Rs. 5-6 crore.
We purchase at the same rate at which the Ministry of
Health purchases through open tender. And 20-25 per
cent of it, will cost 12 crore. It will be purchased within
two weeks.

WRITTEN ANSWERS TO QUESTIONS
[English]
Introduction of GST

184. SHRI PULIN BIHARI BASKE:
SHRI TATHAGATA SATPATHY:

Will the Minister of FINANCE be pleased to state:-

(a) whether he met the State Finance Ministers
recently in connection with the introduction of Goods
and Service Tax (GST) regime in the country;

(b) if so, the details of the deliberations held and
the follow- up action taken thereon; and

(c) the manner in which the States are likely to be
compensated in the event of loss of revenue to them as
a result of introduction of GST?

THE MINISTER OF FINANCE (SHRI PRANAB
MUKHERJEE) : (a) and (b) Yes, Madam. The Union
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Finance Minister held a meeting with State Finance
Ministers on 21-07-2010 to discuss issues related to
introduction of Goods & Services Tax (GST). The Union
Finance Minister communicated the Centre’s position on
some key outstanding issues to the State Finance
Ministers. A gist of the discussions held and broad
agreement reached on some issues is as follows:

i. Centre offered that there would be a dual rate
structure for goods under GST in the year of
introduction. Services however would atiract a
single rate under GST. This was generally
agreed to.

ii. As for the rate structure, the Centre proposed
to prescribe a merit rate of 6% and standard
rate of 10% for goods for CGST at the time of
introduction of GST in April 2010 and a
standard rate of 8% CGST for services. In the
following year i.e. the year beginning April 2012
(CGST component), the standard rate for goods
would be reduced to 9% and the merit rate
would be increased to 8%. In the third year,
the standard rate of CGST for goods would be
further reduced to 8% so that it is at par with
the standard rate for services. The States were
requested to agree to the adoption of the same
rate structure for SGST. The States agreed to
examine the suggestions and communicate their
views through the Empowered Commitiee.

ii. The Centre proposed that there should be a
common exemption threshold of Rupees 10 lakh
per annum for goods and services both for
CGST and SGST and the threshold for
composition/compounding by small dealers
should also be common, whether it is Rs. 50
lakh or Rs. 1 crore per annum. Some States
however maintained that CGST exemption to
the manufacturers should be retained upto the
annual turnover of Rs.1.5 crore as is currently
available under Central Excise duty regime.

iv. The list of exemptions for CGST would be
aligned to the existing list of exemptions under
VAT i.e. 99 product categories currently exempt
from VAT (including goods of local importance)

would also be exempt from CGST and SGST.

v. The remaining exemptions (around 360 items)
from Central Excise would be withdrawn and
these items would be taken to the merit rate
under CGST.

vi. The issue regarding CST loss compensation
was also discussed. It was agreed that the
Empowered Commitiee of State Finance
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Ministers would make recommendations to the
Union Finance Ministry for CST compensation
package for 2010-11 shortly.

vii. States requested that petroleum producits,
alcoholic beverages and natural gas should be
kept outside the purview of the GST.

vii. The draft Constitution (Amendment) Bill
proposed by the Centre was circulated to the
State Finance Ministers through the Empowered
Committee. The States agreed to communicate
their views through the Empowered Commitiee
at the earliest.

(c) As regards the compensation for GST, the Union

Finance Minister reiterated the Centre’s assurance that
in the early stages of introduction of GST, the States
would be fully compensated for their revenue loss, if
any, on the basis of a mutually agreed formula.

Family Welfare Programme
*185. SHRIMATI BOTCHA JHANSI LAKSHMI:
SHRIMATI PRIYA DUTT:

Will the Minister of HEALTH AND
WELFARE be pleased to state:-

FAMILY

(a) Whether the National Commission on Population
has mandate to take steps for containing the population;

(b) if so, the main achievements of the Commission
for the last three years;

(c) the benefits accrued from the expenditure
incurred from the National Population Stabilization Fund;

(d) the details of the assistance/incentives being
provided to the States for the population control;

(e) whether some States are not effectively
implementing the family welfare programmes; and

(f) if so, the details thereof alongwith the action
taken by the Union Government in this regard?

THE MINISTER OF HEALTH AND FAMILY WELFARE
(SHRI GHULAM NABI AZAD): (a) and (b) The Terms of
Reference of the National Commission on Population
(NCP) is to review, monitor and give directions for the
implementation of the National Population Policy with a
view to achieve population stabilization by promoting
synergy between demographic, educational, environmental
and developmental programmes.
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In accordance with the guidance received from NCP,

Registrar General of India (RGI) has taken up the Annual
Health Survey in 284 districts of 8 Empowered Action
Group (EAG) states and Assam, based on their poor
health indicators. Further, Five Experis Groups were
constituted for studying the population profile of the
States of Bihar, Uttar Pradesh, Rajasthan, Madhya
Pradesh and Orissa and to identify weaknesses and
make suggestions to improve the health delivery systems
and the demographic status of these States. The reporis
of these groups have been shared with the State
Governments for corrective actions.

(c) The benefits accrued from the expenditure
incurred from the National Population Stabilization Fund
are at Statement-l.

(d) At present, no incentive is given to State
Governmenis to check/bringing down/control the
population. However, the Government provide financial
assistance to the States/UTs under various schemes
meant for population stabilization. Details of assistance
provided to the States and UTs during the last three
years is at Statement-l|

(e) and (f) All states are implementing the Family
Welfare programme, which has a target free approach.
However, the extent of implementation of Family Welfare
Programmes varies from State to State depending upon
the level of socio-economic and cultural situation.

Statement-|

The Jansankhya Sthirala Kosh [JSK]/National
Population Stabilisation Fund [NPSF] has adopted
the following strategies towards
population Stabilization.

1. The Prema sirategy (Responsible Parenthood
Practices) of Jansankhya Sthirata Kosh (JSK)

Statement-ll
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promotes population stabilization by encouraging
delayed marriage (after the legal age) among
girls, by rewarding the women who marry after
the legal age and ensure proper spacing in the
birth of their children. Total number of couples
awarded under this scheme from 2008 {ill date
are 662.

. The Santushti sirategy provides private sector

gynaecologists and vasectorny surgeons, an
opportunity to conduct sterilization operations in
Public Private Partnership (PPP). Under this
scheme, 84 private nursing homes working with
JSK have carried out 4984 sterilizations during
the year 2009-10.

. The JSK Call Centre on Reproductive, Family

Planning and Child Health provides authentic
information on issues related to family planning,
reproductive and child health. Call Centre is
getting on an average 300 calls daily. It has
received approximately 1,75,000 calls and
addressed 2,59,113 queries from the high
fertility states of UP, Bihar, MP and Rajasthan.

. JSK regularly undertakes advocacy on the issue

with stakeholders such as the corporates,
national media, adolescents and students from
high secondary schools, NGOs and the
community in the high fertility states.

Scheme-wise, Year-wise Expenditure on Population Stabilization For 2007-08,2008-09,2009-10.

(Rs. In Crores)

SI.No. Name of the Schemes

Expenditure during

2007-08 2008-09 2009-10 (Prov.)
1 2 3 4 5
CENTRALLY SPONSORED SCHEMES
A Condoms for NACO 274.96 174.06 222.85
B Family Welfare
1. Direction & Administration (State FW Bureau) 215.8 302.46 281.31
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1 2 3 4 5

2. Free distribution of contraceptives 36.97 54.42 35.2

3. Family Planning under RCH Flexipool 339.51 438.87 450.3
Total 867.24 969.81 989.66

CENTRAL SECTOR SCHEME

A Social Marketing of Contraceptives 26.71 25.13 22.05

B FW Linked Health Insurance Plan 3.17 4.93 18.33

C Other Schemes

1. Role of Men in Planned Parenthood 0.9 0.73 0.45

2. FW Programme in Other Ministries 0.59 0.34 0.27
Total 31.37 31.13 41.1
Grand Total 898.61 1000.94 1030.76

[Translation]

Projects Relating to Commonwealth Games

*186. SHRI MAHABAL MISHRA:
DR. THOKCHOM MEINYA:

Will the Minister of URBAN DEVELOPMENT be
pleased to state:

(a) whether rampant digging of roads and pavemenis
in Delhi in view of streetscaping, renovation and
upgradation of projects relating to the forthcoming
Commonwealth Games 2010 is causing inconvenience
to the public;

(b) if so, the facts thereof and the reaction of the
Government thereto;

(c) the role and extent of co-ordination of the Ministry
of Urban Development with the agencies/authorities
concerned with the Games in this regard; and

(d) the measures taken/being taken by the
Government for early/timely completion of games related
projects?

THE MINISTER OF URBAN DEVELOPMENT (SHRI
S. JAIPAL REDDY) : (a) to (d) A Statement is laid on
the Table of the Sabha.

Statement

(a) and (b) Various agencies are involved in the
implementation of Commonwealth Games related projects
and augmentation of infrastructure and civic facilities.They
include Government of National Capital Territory of Delhi,
Municipal Corporation of Delhi, New Delhi Municipal
Council, Delhi Jal Board, Delhi Development Authority,
Central Public Works Department, Delhi Metro Rail
Corporation, National Highway Authority of India,
Mahanagar Telephone Nigam Limited, etc. The agencies
have informed that steps have been /are being taken by
them to minimise inconvenience to public while carrying
out such works.

(c) Works, relating to Commonwealth Games and
funded by this Ministry, are being monitored.

(d) Agencies responsible for implementation of the
projects are regularly and intensely monitoring the
progress to ensure completion of the projects on time.
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Apart from this, the projects are also being monitored for
completion on time at various levels in Government.

[English]
Aggregate Technical and Commercial Losses

*187. SHRI B. MAHTAB:
SHRIMATI RAMA DEVI:

Will the Minister of POWERDbe pleased to state:-

(a) whether the Central Electricity Authority (CEA)
has prescribed any permissible limit for the Aggregate
Technical and Commercial (AT&C) losses in a State;

(b) if so, the details thereof;

(c) the details of the actual commercial and
Transmission and Distribution losses incurred by various
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States during the year 2009-10 and the current year,
State/UT wise;

(d) whether the theft of electricity in the country is on
the rise; and

(e) if so, the details thereof along with the steps
being taken or proposed to be taken by the Government
to reduce the theft of electricity and AT&C losses in the
country?

THE MINISTER OF POWER (SHRI SUSHILKUMAR
SHINDE): (a) and (b) Although Central Electricity Authority
(CEA) has not prescribed any permissible limit for the
Aggregate Technical and Commercial (AT&C) losses in
the state, CEA has issued Guidelines for Development
of Sub- transmission and Distribution Systems in
November 2001. The Guidelines has prescribed proposed
targets for economic loss levels (technical) as under -

Sl.No. System component Levels for peak power losses
Target level % Maximum tolerable %
1. Step up ftransformer and Extra High 0.50 1.00
Voltage (EHV - above 33KV) transmission
system
2. Transformation to inter-mediate voltage 1.50 3.00
level, transmission system & step down
to sub transmission voltage level (From
765KV/400KV/220KV/132KV/110KV to 33 KV)
3. Sub transmission system and step down 2.25 4.50
to distribution voltage level (33KV or
22KV to 11 KV)
4. Distribution lines and service connections 4.00 7.00
(LT 440 V and 220 V)
Total power losses 8.25 15.50

(c) Transmission & Distribution (T&D) losses as
measure of grid losses were replaced with Aggregate
Technical & Commercial (AT&C) losses for better clarity.
States/UTs-wise Aggregate Technical & Commercial
(AT&C) losses for the year 2006-07, 2007-08 and 2008-
09 as contained in the 7th "Report on Performance of
State Power Uitilities™ published by Power Finance
Corporation are given at Statement. The data for 2009-
10 is not available with PFC.

(d) and (e) Electricity is a concurrent subject and the
responsibility of sub-transmission and distribution segment
rests with the States. Installation of energy meters on all
feeders, Distribution Transformers and every segment of
consumers has yet not been completed by state utilities.
The data pertaining to quantum of theft of electricity is
not available. All the losses i.e. technical and commercial
including the theft are captured under AT&C losses. As
indicated at Annex-A, AT&C loss at national level is
decreasing.
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Government of India has introduced the Electricity
Act, 2003 which provides a legal framework for making
theft of electricity a cognizable and non-bailable offence
under section 151B. Under Section 135 of the Electricity
Act, 2003, whoever dishonestly taps lines or cables or
service wires, tampers, damages or destroys meters eic.,
shall be punishable with imprisonment for a term, which
may extend to three years or with fine or with both.
Provision is also there in Electricity Act 2003 for setting
up special courts under Section 153. Police officer shall
have all powers of investigation of the punishable offense
under Section 151A of the act.

For the reduction of AT&C losses and improvement
in power distribution sector, Government of India has
launched Restructured-Accelerated Power Development
and Reforms Programme (R-APDRP) during 11th Plan
period as a central sector scheme. The focus of R-
APDRP Scheme is on actual demonstrable performance
by utilities in terms of sustained AT&C loss reduction.
The projects under the scheme shall be taken up in two
parts: Part-A & Part-B. Part-A of the scheme is dedicated
to establishment of IT enabled system for achieving
reliable & verifiable baseline data that shall enable
evaluation of exact & verifiable AT&C losses in towns
where Part-A of the scheme has been executed. Part-
B of the scheme is for regular up-gradation and
strengthening of sub-transmission and distribution system.
The focus of Part-B schemes shall be on AT&C loss
reduction on sustainable basis. The AT&C loss reduction
under the scheme shall be measured from a year after
the year in which first project of Part-A of scheme has
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been completed and verified by independent agency
appointed by MOP. The AT&C loss reduction shall be
measured for five years. The result of R-APDRP will be
available only after completion of the projects. It is
expected that on successful completion of the scheme,
the AT&C losses will be reduced to 15% in the project
areas.

A number of measures are being taken by the
Distribution Utilities for reduction of AT&C losses and
power theft-

(a) Replacement of all consumer meters with static
meters & improving metering, billing & collection
efficiency;

(b) Metering of all 11 KV feeders & Distribution
transformers for energy auditing;

(c) Augmentation of overloaded distribution system;

(d) Implementation of HVDS (High Voltage Distribution
System);

(e) Use of Ariel Bunched Cable (ABC) in theft prone
areas;

(f) IT initiative like SCADA (Supervisory Control And
Data Acquisition), GIS (Geographical Information System),
AMR (Automated Meter Reading) eic.;

(g) Segregation of rural & agriculture feeders; and

(h) Implementation of stringent anti theft measures.

Statement

ATC Losses (%) for Ultilities selling directly to consumers

Region State Utility 2006-07 2007-08 2008-09
1 2 4 5 6
Eastern Bihar BSEB 43.99 47.38 34.37
Bihar total 43.99 47.38 34.37
Jharkhand JSEB 54.41 58.17 59.00
Jharkhand total 54.41 58.17 59.00
Odisha CESCO 42.54 46.05 37.67
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1 2 3 4 5 6
NESCO 36.22 34.58 38.90
SESCO 41.72 48.15 50.59
WESCO 39.71 41.20 37.57
Odisha total 39.90 41.68 39.43
Sikkim Sikkim PD 61.43 51.32 56.86
Sikkim total 61.43 51.32 56.86
West Bengal WBSEB 30.66 N.A N.A
WBSEDCL N.A 22.70 22.73
West Bengal total 30.66 22.70 2273
Eastern Total 39.12 37.76 35.51
North Eastern Arunachal Pradesh Arunachal PD  57.96 61.59 60.15
Arunachal Pradesh total 57.96 61.59 60.15
Assam CAEDCL 42.55 42.96 33.53
LAEDCL 31.24 28.71 14.14
UAEDCL 38.67 36.02 17.02
Assam total 36.64 35.18 20.32
Manipur Manipur PD 79.69 79.39 81.01
Manipur total 79.69 79.39 81.01
Meghalaya MeSEB 39.08 39.45 43.37
Meghalaya total 39.08 39.45 43.37
Mizoram Mizoram PD 31.71 28.31 41.01
Mizoram total 31.71 28.31 41.01
Nagaland Nagaland PD 48.01 44.08 48.69
Nagaland total 48.01 44.08 48.69
Tripura TSECL 29.19 30.16 31.98
Tripura total 29.19 30.16 31.98
North Eastern Total 40.56 40.06 35.96
Northern Delhi BSES Rajdhani 32.94 37.10 20.59
BSES Yamuna 43.24 47.31 13.73
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1 2 3 4 5 6

NDPL 28.52 31.20 17.80

Delhi total 34.32 37.96 17.97

Haryana DHBVNL 22.13 31.78 32.60

UHBVNL 29.00 3422 34.00

Haryana total 25.60 33.02 33.29

Himachal Pradesh HPSEB 13.47 17.15 12.85
Himachal Pradesh total 13.47 17.15 12.85

Jammu & Kashmir J&K PDD 64.68 71.92 69.05

Jammu & Kashmir total 64.68 71.92 69.05

Punjab PSEB 22.54 19.10 18.96

Punjab total 22.54 19.10 18.96

Rajasthan AVVNL 39.21 35.71 30.21

JDVVNL 33.60 33.13 30.19

JVVNL 34.38 30.60 28.45

Rajasthan total 35.74 33.02 29.52

Uttar Pradesh DVVN 46.16 64.08 45.95

MVVN 36.50 39.63 44 .99

Pash VVN 31.23 30.99 26.63

Poorv VVN 64.67 11.53 49.95

KESCO 52.02 56.12 41.84

Uttar Pradesh total 44.25 37.10 40.32

Uttarakhand Ut PCL 35.54 38.32 35.37

Uttarakhand total 35.54 38.32 35.37

Northern Total 34.56 33.28 31.19

Southern Andhra Pradesh APCPDCL 18.32 19.23 14.24

APEPDCL 12.09 7.46 10.26

APNPDCL 23.28 11.92 14.37

APSPDCL 17.47 20.02 11.36

Andhra Pradesh total 17.88 16.19 12.99

Karnataka BESCOM 28.39 26.60 19.17




43 Written Answers

AUGUST 6, 2010

to Questions

44

1 2 3 4 5 6
CHESCOM 38.01 37.65 25.17
GESCOM 47 .41 41.25 38.80
HESCOM 38.16 40.70 36.60
MESCOM 12.08 21.66 17.75
Karnataka total 32.76 32.13 25.68
Kerala KSEB 23.34 21.52 21.61
Kerala total 23.34 21.52 21.61
Tamil Nadu TNEB 16.21 16.19 15.33
Tamil Nadu total 16.21 16.19 15.33
Puducherry Puducherry PD 17.45 18.69 18.47
Puducherry total 17.45 18.69 18.47
Southern Total 21.20 20.27 17.42
Western Chhattisgarh CSEB 29.26 30.89 32.45
Chhattisgarh total 29.26 30.89 32.45
Goa Goa PD 16.89 13.12 17.17
Goa total 16.89 13.12 17.17
Gujarat DGVCL 16.45 15.23 16.17
MGVCL 15.23 17.17 14.98
PGVCL 35.75 32.74 31.78
UGVCL 15.93 17.23 16.31
Guijarat total 23.60 22.81 22.05
Madhya Pradesh MP Madhya 54.37 54.43 83.68
Kshetra VVCL
MP Paschim Kshetra VVCL 36.12 41.35 4455
MP Purv Kshetra VVCL 38.30 45.00 57.05
Madhya Pradesh Total 45.67 46.78 51.05
Maharashtra MSEDCL 34.59 31.32 32.19
Western Total 33.15 31.83 34.32
Grand Total 30.62 29.58 28.44

Note: AT and C losses for Sikkim PD(for the years 2006-07 to 2008-09), MeSEB & APSPDCL (for the years 2006-07 and 2007-
08) include transmission losses since the figure for tranmission losses not available.

Note: Collection efficiency for JSEB for the year 2008-09 assumed same as that for the year 2007-08 in the absence of data

(Source: PFC)
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Banking Network in Rural Areas

*188. SHRIMATI J. HELEN DAVIDSON:
SHRI PRADEEP KUMAR SINGH:

Will the Minister of FINANCE be pleased to state:-

(a) the accessibility/penetration of banking services
in the rural areas, Statewise;

(b) whether the mushrooming of private
moneylenders and shortage of bank branches in the
rural areas is one of the reasons for the rural
indebtedness;

(c) if so, the details thereof;

(d) whether the Government proposes to open new
branches of the scheduled commercial banks in each
block panchayat in order to improve coverage of banks
in the rural areas;

(e) if so, the details thereof, bank-wise; and

(f) the other steps including mobile/ internet banking
services taken/being taken by the Government in this
regard?

THE MINISTER OF FINANCE (SHRI PRANAB
MUKHERJEE): (a) The Reserve Bank of India (RBI) has
reported that, as on 30-06-2010 there are 88,363 offices
of Scheduled Commercial= Banks (SCBs) in the country,
out of which 32,603 (37%) bank offices are in the rural
areas, 21,011 (24%) in semi-urban areas, 18,268 (20%)
in urban areas and 16,481 (19%) in metropolitan areas.
Further, there are 31 State Cooperative Banks, 371
District Central Cooperative Banks (DCCBs) about 97,200
Primary Agricultural Credit Societies(rPACS), 20 State
Cooperative Agriculture Rural Development Banks
(SCARDBS) and 697 Primary Cooperative Agricultural
Rural Development Banks (PCARDBS) spread across the
country. The State-wise data is at Statement-l. The RBI
has reported that the all India average population per
office as on June 30, 2010 was 13,400.

(b) and (c) The Ministry of Agriculture had
commissioned a survey entitled 'Situation Assessment
Survey (SAS) of Farmers'. The survey was carried out
on the basis of a sample of more than fifty thousand
farmer households selected from all over the country
and was conducted by the National Sample Survey
Organisation (NSSO) during January to December, 2003
as part of its 59th round. The survey report, inter-alia,
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mentions that at the all India level, 48.6% of the farmer
households were reported to be indebted i.e. having a
liability in cash or kind with a value of Rs. 300 or more
at the time of transaction. It also mentions that the
most important source of loan in terms of percentage of
outstanding loan amount was banks (36%), followed by
moneylenders (26%).

(d) and (e) The Government had identified 129
unbanked blocks in the country in 2009 (91 in the North
Eastern States and 38 in the other States). At present,
the number of unbanked blocks in the country is 89.
QOut of these 89 unbanked blocks, 80 are in the North
East region while 5 are in Jharkhand and 4 in Jammu
and Kashmir. The Government of India is constantly
following up with the concerned banks and State
Governments to ensure opening of branches in these
blocks on priority. Further, the Finance Minister in his
Budget Speech 2010-11 had mentioned that the
Government, in consultation with the Reserve Bank of
India (RBI), has decided to provide appropriate banking
facilities to habitations having population in excess of
2000 (as per 2001 census) by March, 2012. These
services will be provided using the Business
Correspondent and other models, with appropriate
technology back up. The Banks have already initiated
action to implement these plans. The State Level Bankers
Committees (SLBCs) have drawn up plans for Financial
Inclusion for each state and have identified approx.
72,300 habitations with a population of 2000 and over
for introduction of Banking Services. Details in this regard
are given at Statement-Il.

(f) Several initiatives have been taken by the
Government of India and the RBI for furthering the reach
of banking services and financial inclusion. These include
opening of 'no frills' accounts with minimum balance,
easier credit facilities for the smaller customers, simpler
Know Your Customer (KYC) norms for the "no frills’
accounts, permission to use information technology viz.
Smart cards, mobile hand held electronic devices for
banking transactions, adoption of Electronic Benefit
Transfer (EBT) by banks for direct transfer of government
subsidies to poor beneficiaries through the banking
system, use of the Business Correspondent (BC) Model
to interface with rural customers in far flung areas,
liberalization of Bank Branch and ATM authorization
policies and encouraging Financial Literacy/Credit
Counseling. For mobile banking transactions banks are
now permitted by RBI to offer this service to their
customers subject to a daily cap of Rs.50,000/- per
customer for both funds transfer and transactions
involving purchase of goods/services. The maximum value
of such transfers shall be Rs 5000/- per transaction.
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Statement-| 1 2
Name of State No. of offices as
on 30-06-2010 Punjab 3651
1 5 Haryana 2483
Chandigarh 333
Assam 1499
Jammu and Kashmir 1040
Meghal 214
eghalaya Himachal Pradesh 1025
Mizoram 99 Rajasthan 4270
Bihar 4169 Gujarat 4824
Jharkhand 1880 Maharashtra 8505
Arunachal Pradesh 81 Daman and Diu 21
West Bengal 5509 Goa 453
Nagaund 91 Dadra and Nagar Haveli 27
Manipur 81 Madhya Pradesh 4323
Odisha 2916 Chhattisgarh 1357
Sikkim 78 Andhra Pradesh 7255
. Karnataka 6346
Tripura 234
Lakshadweep 11
Andaman and Nicobar Islands 40
Tamil Nadu 6562
Uttar Pradesh 10599
Kerala 4476
Uttarakhand 1214 Puducherry 146
Delhi 2551 All India 88363
Statement Il
SILNo. Name of SLBC Name of State No. of habitations with

convener bank

population over 2000 with
no banking facility, identified

& allotted for banking

1 2 3 4
1. Allahabad Bank Jharkhand 1457
2. Andhra Bank Andhra Pradesh 6699
3. Bank of Baroda Rajasthan 3911
Uttar Pradesh 14625
4. Bank of Maharashtra Maharashtra 4348
5. Canara Bank Kerala 119
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1 2 3 4
6. Central Bank of India Madhya Pradesh 2515
7. Dena Bank Gujarat 3520

Dadra and Nagar Haveli 30

8. Indian Bank U.T. of Puducherry 43
9. Indian Overseas Bank Tamil Nadu 4656
10. Jammu and Kashmir Bank Jammu and Kashmir 795
11. Punjab National Bank Punjab 1584

Haryana 1836

12. State Bank of India U/T of Andaman and Nicobar Islands 27

Arunachal Pradesh 13

Assam 2212

Bihar 8929

Chhattisgarh 1129

Daman and Diu 8

Delhi 113

Goa 43

Manipur 156

Meghalaya 38

Mizoram 22

Nagaland 170

Sikkim 53

Uttarkhand 140

13. Syndicate Bank Karnataka 3290
Lakshadweep Nil

14. United Bank of India Tripura 419
West Bengal 7489

15. UCO Bank Himachal Pradesh 48
Odisha 1878

Total 72315

Source: SLBC Convener Banks
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Private Sector Power Projects

*189. SHRI S. PAKKIRAPPA:
SHRI DEEPENDER SINGH HOODA:

Will the Minister of POWER be pleased to state:-

(a) the number of power projects under the private
sector in the country at present, State-wise;

(b) whether the power projects in the private sector
are required to obtain approval/clearance from the
Government in certain cases;

(c) if so, the details thereof;

(d) the details of such private sector power projecis
which were granted approval/clearance during the last
three years and the current year, State-wise; and

(e) the progress made in the commissioning of such
projects?

THE MINISTER OF POWER (SHRI SUSHILKUMAR
SHINDE): (a) 52 thermal power projects and 8 hydro
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power projects are in operation and 42 thermal power
projects and 16 hydro power projects are under
construction in the private sector in various States, as
per details given in Statement-l.

(b) and (c) As per Section 7 of the Electricity Act,
2003, any generating company may establish, operate
and maintain a generating station without obtaining a
license if it complies with the technical standards relating
to connectivity with the grid. However, as per Section 8,
any generating company intending to set up a hydro
generating station is required to seek concurrence of
Central Electricity Authority (CEA) for a scheme estimated
to involve a capital expenditure exceeding such sum, as
may be fixed by the Central Government, from time to
time, by notification. The developer must obtain other
statutory clearances from appropriate Government
agencies/bodies.

(d) and (e) 6 hydro electric projects with an
aggregate installed capacity of 5089 MW have been
concurred by CEA during last three years and current
year till date. The details of the projects and their current
status is at Statement-Il.

Statement-|

Sl.No. State No. of projects
Thermal Hydel
In operation Under construction In operation Under construction

1 2 3 4 5 6
1. Andhra Pradesh 9 2
2. Assam 2
3. A&N Islands 1
4. Chhattisgarh 2 8
5. Delhi 1
6. Goa 1
7. Guijarat 9 5
8. Haryana 1
9. Himachal Pradesh 2 6
10. Jharkhand 1 2
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1 2 3 4 5 6
11. Karnataka 4 1
12. Kerala 2
13. Madhya Pradesh 3 1
14. Maharashtra 4 8 5
15. Odisha 5
16. Punjab 1
17. Rajasthan 1 1
18. Sikkim 6
19. Tamil Nadu 7 1
20. Uttar Pradesh 1 2
21. Uttarakhand 1 1 3
22. West Bengal 8
Total 52 42 8 16
Statement Il
SI.No. Name of Project/Executing Date of Concurrence Commissioning Schedule Status
Agency/Installed Capacity
1 2 3 e 5
Uttarakhand
1.  Singoli Bhatwari, M/s L&T 11.07.2008 50 months from zero Under Construction
Uttaranchal HyjdVo
Power Lid. (3x33 = 99 MW) date of October, 2008
2. Alaknanda, M/s GMR Energy 8.08.2008 69 months from zero Forest clearance awaited.
Ltd.(3x100 = 300 MW) date of March, 2009
Sikkim
3. Rangit - IV, M/s Jal Power 6.07.2007 52 months from zero date  Under Construction
Corporation Lid.
(3x40 = 120 MW) of September, 2007

Arunachal Pradesh

4. Demwe Lower M/s Athena 20.11.2009 61 months from zero
Demwe Power Pvi. Lid. date of April, 2011
(5x342+1x40 = 1750 MW)

Forest clearance awaited.
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5. Dibbin M/s KSK Dibbin 4.12.2009
Hydro Power Pvi. Lid.
(2x60 = 120 MW)

6. Lower Siang M/s Jaiprakash 16.02.2010
Arunachal Pvt. Lid.
(9x300 = 2700 MW)

48 months from zero Forest clearance awaited.
date of October, 2010

114 months from zero date Environment and
of January, 2011 Forest clearance awaited.

Infuenza A H1N1

*190. SHRI NRIPENDRA NATH ROY:
SHRI VISHWA MOHAN KUMAR:

Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:-

(a) whether the incidence of Influenza A H1N1 is
on the rise specially during the monsoon season;

(b) if so, the details thereof, State/UT-wise;

(c) whether the Government has prepared any
comprehensive plan for screening of foreign tourists on
their arrival in the country to detect Influenza A H1N1.

(d) if so, the details thereof alongwith the number
of foreign tourists detected positive for the said influenza
so far; and

(e) the funds and other technical assistance received
from the United Nations Organization (UNO) for
prevention and cure of influenza?

THE MINISTER OF HEALTH AND FAMILY WELFARE
(SHRI GHULAM NABI AZAD): (a) and (b) Yes, Madam,
details of laboratory confirmed cases and deaths reported
during the current monsoon season, State-wise/UT wise
are given in the statement.

(c) and (d) No, Madam. Now that the disease is
prevalent in our community, there is no need to screen
foreign tourists arriving in the country.

(e) Financial assistance amounting to about Rs. 2.43
crores has been received from World Health Organization,
a UN agency, which provides technical guidance from
time to time to conduct district level training for rapid
response teams. WHO has also assisted us in developing

the training materials. UNICEF, another UN agency,
supported Government in developing information,
education, communication (IEC) materials for print and
audio-visual media and for field publicity.

Statement

Laboratory Confirmed cases and deaths of Pandemic
Influenza A HINI (Since Ft May 2010)

States Cumulative Lab
confirmed HINI

Cases and Deaths

from |-May-2010

to |-Aug-2010
Cases Deaths
1 2 3 4
1. Delhi 93 5
2. Andhra Pradesh 176 14
3. Karnataka 381 21
4.  Tamil Nadu 124 0
5. Maharashtra 1005 115
6. Kerala 1360 76
7. Punjab 1 0
8. Haryana 6 0
9. Chandigarh(UT) 1 0
10. Goa 3 0
11. West Bengal 86 3
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1 2 3 4
12. Jammu and Kashmir 3 0
13. Gujarat 20 10
14. Rajasthan 7 0
15. Uttar Pradesh 8 1
16. Madhya Pradesh 1 0
17. Odisha 5 1
18. Andaman and Nicobar Islands 2 0

Cumulative Total 3282 246

Violations of ECB/FCCB Guidelines

*191. SHRI RAMESH RATHOD:
SHRI GORAKH PRASAD JAISWAL:

Will the Minister of FINANCE be pleased to state:-

(a) the number of cases of violation of External
Commercial Borrowing (ECB)/Foreign Currency
Convertible Bonds (FCCB) guidelines detected in the
country during each of the last three years alongwith
details of the prosecution launched in such cases,
company-wise;
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(b) whether such cases involving telecom companies
have also been reported:

(c) if so, the details thereof for the last one year
and the current year;

(d) the action taken by the Government in the matter,
company-wise; and

(e) the further action being taken to tighten the
existing anti- money laundering, foreign exchange and
taxation related laws to check recurrence of such cases?

THE MINISTER OF FINANCE (SHRI PRANAB
MUKHERJEE): (a) As reported by RBI, 123 cases of
violation of External Commercial Borrowing (ECB)/Foreign
Currency Convertible Bonds (FCCB) guidelines have been
detected during the last three years(2007-08 to 2009-
10). Of this, 119 cases have been disposed or are in
the process of being disposed of by compounding the
contraventions. 4 cases have been referred to the
Enforcement Directorate for issuing Show Cause Notices
for contravention of relevant provisions of Foreign
Exchange Management Act, 1999 (FEMA).

FEMA does not provide for prosecution and only
envisages imposing of monetary penalty through the
process of adjudication.

(b) to (d) Three such cases involving telecom
companies have been reported as per following details:

Sl.LNo. Name of Applicant

Date of Application

Date of compounding Amount of penalty

order imposed by
RBI (in INR)
1. Easy Link Services 13-11-07 09-05-08 1,000,000
corporation India Pvi. Lid
2. Volex Interconnect 15-06-09 11-12-09 500,000
India Pvt. Ltd.
3. Ripe Component Tecnologies 05-10-09 29.03.10 700,000

Pvt. Lid.

(e) The existing provisions under Foreign Exchange
Management Act, 1999, (FEMA) and Prevention of Money
Laundering Act, 2002 (PMLA) are considered adequate
to deal with foreign exchange related contraventions and
money laundering offences. To sirengthen the existing
Anti Money Laundering Legislation, an amendment was

brought in the PMLA in March 2009 to include Authorized
person as defined in clause (c) of Section 2 of FEMA,
1999 and Payment system Operator including credit card
operations, debit card operations, smart card operations,
money transfer operations or similar operations within its
ambit.
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[Translation]
Harassment by Recovery Agents

*192. SHRI ADHI SANKAR:
SHRI YASHBANT LAGURI:

Will the Minister of FINANCE be pleased to state:-

(a) whether recovery agentis of the private secior
banks are harassing the defaulters over a period of time
despite the guidelines of the Reserve Bank of India
(RBI)/Supreme Court;

(b) if so, the names of such banks which have
repeatedly violated the said guidelines, bank-wise; and

(c) the remedial measures taken/being taken by the
Government in this regard?

THE MINISTER OF FINANCE (SHRI PRANAB
MUKHERJEE): (a) to (c) Reserve Bank of India (RBI)
has reported that 120 complaints had been received by
15 Banking Ombudsman Offices in the year 2009- 2010
regarding non-observance of RBI guidelines on
engagement of recovery agents by Privaie Sector Banks.
Further, it has also been reported that HDFC Bank Lid.
and ICICI Bank Ltd. have repeatedly violated the said
guidelines.

The remedial measures being taken by the
Government in this regard are as follows:-

* RBI has issued detailed guidelines to banks on
engagement and training of recovery agents.
Banks have been advised to ensure that the
recovery agents are properly trained to handle
with care and sensitivity, their responsibilities,
particularly in aspects like hours of calling,
privacy of customer information etc. Banks have
also been advised to ensure that the contracts
with the recovery agents do not induce adoption
of uncivilized, unlawful and questionable behavior
of recovery process.

e The Banking Codes and Standards Board of
India (BCSBI) has included a chapter on
"Collection of Dues’ in the 'Code of Bank's
Commitment to Customers’. Banks who have
subscribed to this Code have been advised to
strictly adhere to this Code during the loan
recovery process. Non-adherence to this Code
by such banks has been included as one of

AUGUST 6, 2010

to Questions 60

the grounds for complaint under the Banking
Ombudsman Scheme since February 2009.

* Banks, as principals, being responsible for the
actions of their agents, have been advised to
ensure that the agents engaged for recovery
of the dues should strictly adhere to the
guidelines and instructions issued by RBI,
including the BCSBI Code, while engaging in
the process of recovery of dues.

* RBI has also issued guidelines to banks on
Fair Practices Code for Lenders. In terms of
these guidelines, the banks were advised to
frame the Fair Practices Code duly approved
by their Board of Directors. The Code, inter-
alia, requires that in the matter of recovery of
loans, the lenders should not resort to undue
harassment like persistently bothering the
borrowers at odd hours, use of muscle power
for recovery of loans, etc.

* Under the Banking Ombudsman Scheme, 2006
as amended in February, 2009, Banking
Ombudsman can award compensation upto Rs.
1.00 lakh in case of complaints arising out of
credit card operations by banks, taking into
account the loss of time, expenses incurred,
harassment and mental anguish suffered by the
complainant. Complaints regarding harassment
by recovery agents while collecting credit card
dues are being dealt with as per this provision.

* Banks engaging recovery agenis have been
advised to undertake a periodical review of the
mechanism to learn from experience, to effect
improvements, and to bring to the notice of
the Reserve Bank of India suggestions for
improvement in the guidelines.

[English]
Power Generation from Renewable Energy Sources

*193. SHRI K.C. VENUGOPAL:
SHRI K.P. DHANAPLAN:

Will the Minister of NEW AND RENEWABLE
ENERGY be pleased to state:-

(a) the power generated from various new and
renewable sources of energy in the country during each
of the last three years and the current year; source-
wise and State-wise;
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(b) the details of the financial and other incentives
alongwith the subsidy provided for various renewable
energy projects in the country during the aforesaid period;
State-wise;

(c) whether the Government is providing
technological support or facilitating transfer of technology
for the development of these sources of energy in the
country;

(d) if so, the details thereof; and

(e) the fresh initiatives taken/being taken by the
Government for promoting these sources of energy in the
country?

THE MINISTER OF NEW AND RENEWABLE
ENERGY (DR. FAROOQ ABDULLAH): (a) State-wise,
resource-wise and year-wise details of cumulative
renewable power generation capacity set up in the
country and the actual/ estimated annual electricity
generation from the same during the last three years i.e.
2007-08, 2008-09 and 2009-2010 and current year 2010-
11 (as on 30.06.2010) are given in Statement-l.

(b) State-wise details of Central Financial Assistance/
Subsidy provided for various renewable energy projecis
during 2007-08, 2008-09 and 2009-2010 and current
year 2010-11 (as on 30.06.2010) are given in Statement-
Il. In addition, fiscal incentives such as concessional
customs and excise duties, 80% accelerated depreciation
and 10 year tax holiday on revenue from sale of
renewable power can be availed for such projects.
Preferential tariff for grid-interactive renewable power is
also being provided in most potential States.

(c) and (d) The Minisiry has set up specialized
technical institutions for providing necessary technological
support for development of renewable energy. The Solar
Energy Centre, which is a part of the Ministry, acts as the
technical focal point for solar energy sector and the
Centre for Wind Energy Technology (C-WET), an
autonomous institution of the Ministry, is the technical
focal point for the wind energy sector. The Alternate Hydro
Energy Centre set up at IIT, Roorkee provides technical
services in small hydro power sector. Further, the Ministry
has an R&D scheme wherein financial support ranging
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from 50-90% of project cost is provided for collaborative
Research, Design, Development and Demonstration
projects in association with Indusiry. The Government
already has an attractive policy in place to encourage
transfer of foreign technologies, including those in
renewable energy sector, wherein foreign technology
induction is encouraged both through FDI and Foreign
technology collaborations are permitted in general through
the automatic approval route except in specified cases
requiring Government consideration.

(e) The Government has taken several fresh
initiatives in recent past for promotion of renewable
energy sources throughout the country.These include the
following:

* New Scheme Generation Based Incentives
Scheme for Wind Power to attract private
investment by Independent Power Producers not
availing Accelerated Depreciation benefit.

¢ New Scheme introduced on Generation Based
Incentive for solar power

* New scheme introduced for promotion of
Renewable power plants at tail-end of grid

* New UNDP/GEF project for Solar Water Heating
Systems initiated

* Promotion of Green buildings - National rating
system GRIHA introduced

* New scheme for Roof-top SPV systems for
diesel abatement introduced

* Scheme for Incentivising Banks for financing
Solar Home lighting Scheme introduced

* Scheme for demonstration of RE systems at
Iconic buildings launched

* Demonstration large plants supported to
entrepreneurs for botiling of biogas.

* New scheme for micro-hydel formulated.

* Jawaharlal Nehru National Solar Mission has
been initiated recently to give a boost to
deployment of solar energy systems, solar
photovoltaic as well as solar thermal,
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to Questions

State-wise and source-wise Power Generation Installed Capacity during alongwith actual/estimated electricity

generation in million units the last 3 years (2007-08 to 2009-10) and current year 2010-11 (as on 30.06.2010)

64

Sho. T Vi Fover S o pover
IWE e a4 i i a0 1

QAR GmnM CqAA0  GmAMU CEA3N GnM CoNE  GniM) Cp3E GniMl CEAA0  GmiM Cpdf30 GmAMU  CEENY  GmiMJ
1 2 3 4 § T8 9 1 1 v 8 # § 1 7 8 8
1. Andhra Pradesh 12250 101.00 12250 33300 13610 1064 13850 580 180.83 36166 18083 36166 18683 37366 18683 0342
2. Annanchal Pradesh 4524 9048 6132 12264 7342 14684 7856 30.28
3. Assam 2741 5422 2741 5422 2711 5422 2711 1356
4. Bihar 5040 10080 5460 10920 5460 10920 5460 27.30
5.  Chhattisgarh 1805 36.10 1805 3610 19.05 3810 1905 953
6. Goa 005 040 005 010 005 040 005 003
7. Gujarat 1252.90 851.00 1566.50 2104.00 1863.63 2067.50 1891.38 76070  7.00 14.00 700 1400 1260 2520 1260 630
8. Haryana 6270 12540 6270 12540 7010 14020 7010 35.05
9. Himachal Pradesh 162.62 325.23 23092 46183 33032 66063 337.82 6467
10.  Jammu and Kashmir 11183 22366 11183 22366 12033 25866 12033 64.67
11, Jharkhand 405 810 405 810 405 810 405 203
12, Kamataka 1011.40 1840.00 1327.40 1723.00 1472.80 289550 1517.00 40120 464.00 928.00 56345 112600 640.45 1280.90 65245 326.23
13.  Kerala 1050  0.00 2700 100 2775 6500 2775 860 12312 24624 13387 26774 13387 26767 13387 6694
14. Madhya Pradesh 18770 69.00 21280 300 22040 8210 22040 920 T71.16 14232 7116 14232 7116 14232 7116 36558
15.  Maharashtra 1755.90 1804.00 1938.00 2207.00 2077.75 2778.50 210035 63430 211.33 42265 21133 42265 24533 40065 25233 12617
16.  Manipur 545 1090 545 1090 545 1080 545 273
17.  Meghalaya .03 62.06 3103 6206 31.08 6206 3108 1552
18, Mizoram 1747 3494 2447 4894 3647 7204 3647 1824
19, MNagaland 2867 5734 2867 5734 2867 5734 2867 1434
20. Odisha 320 000 320 000 430 3230 6460 4430 8B60 6430 12860 6430 3215
21, Punjab 12390 247.80 12390 24780 13255 26510 13255 66.28
22, Rajasthan 53880 682.00 738.40 758.00 1088.30 112690 109580 20620 2385 47.70 2385 4770 2385 4770 2385 1193
23, Sikkim 3041 7822 4741 0422 4711 0422 4711 2356
24, Tamil Nadu 3873.40 6066.00 4304.50 6206.00 4906.72 814570 5005.00 2008.70 89.70 179.40 9005 180.10 90.05 18010 90.05 4503
25, Tripura 1601  32.02 1601 3202 1601 3202 1601 801
26, Uttar Pradesh 2510 5020 2510 5020 2510 5020 2510 1255
27.  Uttarakhand 10612 210.24 12792 25584 13202 26584 13202 6646
28, West Bengal 1.10 1.10 430 9840 196.80 9840 19680 08.40 19680 9840  49.20
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1 2 3 4 § f 7 ] ] 0 1l 12 1 14 1 16 17 1 1
29. Andaman and Nicobar Islands 525 1050 525 1050 525 1050 525 263
30. Chandigarh

31. Dadar and Nagar Haveli

32. Daman and Diu

33.  Delhi

34, Lakshwadeep

35.  Pondicherry

Total 8757.4011413.00 10242.3013335.0011806.7518187.6012009.48 4124.70 2180.84 4361.68 242977 4859.54 273542 5470.77 2767.06 1279.39

MW=MegawattGen. = Generation. Cap. = Capacity as on.
Note : Generation figures are on actual basis in case of Wind Power and estimated in other cases.

State-wise and source-wise Power Generation Installed Capacity alongwith electricity generation in million units
during the last 3 years (2007-08 to 2009-10) and current year 2010-11 (as on 30.06.2010).

Sho. T Vi Fover S o pover
IWE i) 2] ot i T i) b
QAR GmnM CqAA0  GmAMU CEA3N GnM CoNE  GniM) Cp3E GniMl CEAA0  GmiM Cpdf30 GmAMU  CEENY  GmiMJ
1 2 3 4 5 § T8 9 1 1 v 8 # § 1 7 8 8
1. Andhra Pradesh UK 180750 3425 20055 3605 0050 AR MME 200 12830 ®/HB 4000 B 0600 4316 OO

3 Assam

4 Biar 950 119940

& Chhattisgarh 14630 67980 15610  &780 19980 93660  199.90

6. Goa

7. Gujarat 0.50 3.00 0.50 3.00 0.50 3.00 0.50 3.00 0.50
8. Haryana 600  36.00 6.00 3600 780 3600 3580  46.80

9. Himachal Pradesh

10.  Jammu and Kashmir

1. Jharkhand

12, Kamaiaka 26228 1017.12 20418 104912 33618 117672 33618 1344.72 1.00 440 1.00 4.40 1.00 440 1.00 150
13, Kerala

14, Madhya Pradesh 1.00 6.00 1.00 6.00 1.00 6.00 1.00 6.00 270 1170 275 1170 270 170 270 3.90
15, Maharashtra 11400 304.00 18550 45600 21850 74200 22850 874.00 1.00 440 1.00 440 570 440 5.70 830
16.  Manipur

17.  Meghalaya
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18.  Mizoram
19, Nagaland
20.  Odisha
21.  Punjab 2800 112.00 2800 11200 6250 11200 6250 250.00 9.25 440 925 4050 925 4050 925 1350
22.  Rajasthan 2330 139.80 3130 13980 3130 18780 50.30 187.80
23.  Sikkim
24, Tamil Nadu 200,50 862.00 33370 116200 39570 133480 41920 1582.80 425 1860 425 1860 5.65 2470 5.65 8.20
25.  Tripura
26.  Uttar Pradesh 200,50  486.00 37250 80200 567.00 1490.00 581.00 2268.00 5.00 0.00 5.00 0.00 5.00 0.00 5.00 0.00
27.  Utiarakhand
28.  West Bengal 16.00 000 1600 96.00
29.  Andaman and Nicobar Islands
30.  Chandigar
31, Dadar and Nagar Havel
32.  Daman and Diu
33.  Delhi
34, Lakshwadeep
35.  Puducherry
Total 1406.63 545322 1752.03 6640.22 2199.63 B0B4.42 231263 1003802 5575 171.80 58.50 21960 6496 19070 7246 7040
MW=Megawatt

State-wise and source-wise Power Generation Installed Capacity alongwith electricity generation in million units the
last 3 years (2007to 2009-10) and current year 2010-11 (as on 30.06.2010).

SL.No. State/UT Solar Power
2007-08 2008-09 2009-10 2010-11

CapMW 31.3.08  Gen. in MU Cap. MW 31.3.09 Gen. in MU Cap. MW 31310  Gen. in MUCap. MW 30.6.10  Gen. in MU
1 2 3 4 5 (i 7 8 9 10
1. Andhra Pradesh 0.10 * 0.10 * 0.10 * 0.10 *
2. Arunachal Pradesh 0.02 * 0.02 * 0.03 * 0.03 *
3. Assam
4. Bihar
5.  Chhattisgarh
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1 2 3 4 5 (i 7 8 9 10
6. Goa

7. Gujarat

8. Haryana

9. Himachal Pradesh

10. Jammu and Kashmir

11. Jharkhand

12. Karnataka 6.00 9.60 6.00 *
13. Kerala 0.02 * 0.02 0.03 * 0.03 *
14. Madhya Pradesh 0.10 * 0.10 0.10 * 0.10 *
15. Maharashtra 1.00 *
16. Manipur

17. Meghalaya

18. Mizoram

19. Nagaland

20. Odisha

21. Punjab 0.32 * 0.32 1.33 1.60 1.33 *
22. Rajasthan 0.15 * 0.15 0.15 * 0.15 *
23. Sikkim

24. Tamil Nadu 0.05 * 0.05 0.05 * 0.05 *
25. Tripura

26. Uttar Pradesh 0.38 * 0.38 0.38 * 0.38 *
27. Uttarakhand 0.05 * 0.05 0.05 * 0.05 *
28. West Bengal 0.05 * 0.05 1.15 1.74 1.15 *
29. Andaman and Nicobar Islands 0.10 * 0.10 0.10 * 0.10 *

30. Chandigarh

31. Dadra and Nagar Haveli
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1 2 3 5 7 8 9 10

32. Daman and Diu

33. Delhi 0.05 * 1.05 0.40

34. Lakshwadeep 0.76 * 0.76 0.75 * 0.75 *

35. Puduchary 0.02 * 0.02 0.03 * 0.03 *
Total 2.12 2.12 10.28 1294 12.28 0.40

MW=Megawatt * Data not available.

Statement-ll

State-wise details of the Central Financial Assistance/ Subsidy provided for various
during the last three years ie. 2007-08, 2008-09 and 2009-2010 and current year 20J0-11 (upto 30.06.2010)

renewable energy projects

(Rs. In Crore)

Sl.No. State/UT 2007-08 2008-09 2009-10 2010-11
1 2 3 4 5 6
1. Andaman and Nicobar Islands 0.00 0.02 0.02

2. Andhra Pradesh 17.90 18.89 14.22 411
3. Arunachal Pradesh 13.44 16.41 53.67 34.73
4. Assam 78.84 29.01 23.29 0.05
5. Bihar 5.27 3.85 3.99 2.84
6. Chandigarh 3.24 0.04 2412 3.77
7. Dadra and Nagar Havel 0.00 0,03

8. Daman and Diu (Only Daman) 0.00 0.01

9. Delhi 43.82 41.31 37.86 10.89
10. Goa 0.44 2.02 0.55 0.17
11. Gujarat 9.79 6.15 12.89 0.29
12. Haryana 5.68 8.10 2.63 0.95
13. Himachal Pradesh 2.51 16.77 7.21 4.91
14. Jammu and Kashmir 8.33 18.27 10.49 19.82
15. Karnataka 8.68 22.39 21.74 6.10
16. Kerala 1.02 6.64 4.66 4.72
17. Madhya Pradesh 10.65 9.56 19-26 2.49
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1 2 3 4 5 6
18. Maharashtra 48.95 40.72 65.92 40.25
19. Lakshadweep 0.00 0.19
20. Manipur 3.03 9.07 2.09 0.02
21. Meghalaya 6.47 2.90 3.19 3.54
22. Mizoram 7.70 0.97 1.62 0.26
23. Nagaland 3.39 2.89 0.62 1.18
24. Odisha 5.86 6.49 21.62 5.76
25.  Puducherry 0.13 0.f3 0.21
26. Punjab 4.97 12.63 9.49
27. Rajasthan 13.56 0.69 13.63 26.27
28.  Sikkim 14.10 8.01 5.41 1,52
29. Tamil Nadu 5.29 11.91 18.72 3.83
30. Tripura 10.51 12.21 11.92 0.52
31. Uttar Pradesh 12.19 11.61 24.20 12.47
32. West Bengal 15.24 14.29 36.22 20.67
33. Chhattisgarh 9.22 15.88 21.51 6,46
34. Jharkhand 14.22 10.24 7.40 0.09
35.  Uttarakhand 8.70 15.66 19.94 1.11
Total 393.15 375.96 500.26 219.79

Performance based Salary in PSBs

*194. SHRI BIBHU PRASAD TARAI: Will the Minister
of FINANCE be pleased to state:-

(a) whether the Khandelwal Committee on human
resource issues in the public sector banks has
recommended to link salary of their employees with
performance;

(b) if so, the details thereof and the reasons therefor
alongwith the other main recommendations made by the
Committee; and

(c) the action taken/being taken by the Government
in this regard?

THE MINISTER OF FINANCE (SHRI PRANAB
MUKHERJEE): (a) and (b) The Khandelwal Commitiee
in its report has, inter-alia, observed that if Public Sector
Banks (PSBs) have to truly operate in a competitive
environment, wages need to have some co-relation with
the performance of staff and profitability of banks. The
Committee has therefore recommended that PSBs may
have freedom to negotiate wages and service conditions
to create a better fit between compensation and
performance. The Boards of PSBs may be authorised to
decide bank-specific wage and compensation structure
in relation to capacity to pay, profitability and productivity
etc. and strictly within the overall guidelines of the
Government in this regard. The Commitiee has also

recommended that the bank may also consider variable
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pay as a major component of wages and may have the
discretion to adopt cost to company (CTC) concept.

The other recommendations of the Committee are
related on the following aspects :

(i) Manpower and recruitment planning
(i) Training and skill development

(iii) Career planning

(iv) Performance management

(v) Reward management

(vi) Succession planning and leadership development
(vii) Employee engagement and motivation
(viii) Professionalization of HR

(ix) Wages, service conditions and welfare
(x) Corporate Governance

(xi) "Navratna® Status for some PSBs
(xii) Risk culture
(xiii) Industrial relations.

(c) The Report is engaging the attention of the
Government.

Implementation of the Forest Rights Act, 2006

*195. SHRI UMASHANAKER SINGH:
SHRI MAROTRAO SAINUJI KOWASE:

Will the Minister of TRIBAL AFFAIRS be pleased
to state:-

(a) whether any time limit for the completion of
distribution of title deeds under the Scheduled Tribes
and Other Traditional Forest Dwellers (Recognition of
Forest Rights) Act, 2006 has been fixed;

(b) if so, the details thereof along with the
achievements made in this connection till date;

(c) if not, the reasons therefor;
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(d) whether any monitoring mechanism has been
put in place as regards implementation of the Act;

(e) if so, the details thereof, State-wise; and
(f) if not, the reasons therefor?

THE MINISTER OF TRIBAL AFFAIRS ( SHRI
KANTILAL BHURIA): (a) to (c) The Scheduled Tribes
and Other Traditional Forest Dwellers (Recognition of
Forest Rights) Act, 2006 does not prescribe any time
limit for receiving applications from the eligible forest
dwelling Scheduled Tribes and other traditional forest
dwellers for recognition and vesting of forest rights under
the Act. Hence, no time limit for the completion of
distribution of title deeds under the Act can be fixed.
The State Governments are, however, being urged from
time to time to complete the process of implementation
of the Act and ensure the distribution of title deeds at
the earliest.

As per the information collected from the States f{ill
30th June, 2010, more than 28.33 lakhs claims have
reportedly been filed in various States / UTs and more
than 9.75 lakh titles have been distributed. More than
27 thousand titles were ready for distribution.

(d) to (f) The Ministry is obtaining the monthly
progress reports from the States/UTs regarding the
progress of implementation of the Act and is also
reviewing the progress periodically by convening review
meetings of State Secretaries/ Commissioners of Tribal
Welfare / Development Departments. The officers of the
Ministry are also visiting the States to assess and guide
the pace of implementation. The State Level Monitoring
Committees have also been constituted in the various
States to monitor the process of recognition, verification
and vesting of forest rights in the States. The Ministry
in consultation with National Informatics Centre (NIC)
has developed a comprehensive web-based management
information system (MIS).

[Translation]
Shortage of Drinking Water in Cities/Urban Areas

*196. SHRI YASHWANT SINHA:
YOGI ADITYANATH:

Will the Minister of URBAN DEVELOPMENT be
pleased to state:-
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(a) whether any assessment has been made
regarding the shortage of water/drinking water in the
cities/urban areas;

(b) if so, the details thereof, city-wise;

(c) whether there is a decline in the ground water
table in the country, particularly in Delhi and the National
Capital Region (NCR);

(d) if so, the details thereof alongwith the reasons
therefor; and

(e) the remedial measures taken by the Government
to check shortage and ensure adequate availability/supply
of water/drinking water in cities/urban areas in the
country, particularly in Delhi and NCR?

THE MINISTER OF URBAN DEVELOPMENT (SHRI
S. JAIPAL REDDY): (a) Yes, Madam.

(b) City wise details of assessment of water supply
as per pilot project on Benchmarking undertaken by
Ministry of Urban Development in 2009 is enclosed at
Statement-l.According to the 58th round of National
Sample Survey (2003), 73.6% of urban households have
access to tap water, 19.6% households have access to
tubewell and hand pump and 5.1% have access to well.

(c) Yes, Madam.

(d) As per latest assessment, out of 5723
assessment units (Blocks/ Mandals/ Talukas) in the
country, 839 units have been categorized as 'Over-
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exploited' i.e. the annual ground water extraction exceeds
the net annual ground water availability and significant
decline in long term ground water level trend has been
observed either in pre-monsoon or post-monsoon or both.
According to data provided by the National Capital Region
Planning Board, water table in Delhi is dipping by 2
meters a year. The reasons for decline in ground water
levels are increasing demand of ground water for
agriculture, industrial and drinking purposes, change in
cropping pattern and growing of paddy and cash crops
that consume large quantities of water, Scanty rainfall in
arid and semi- arid regions, large ground water extraction
during drought when all other sources shrink, flat rate/
free electricity for extracting ground water in certain states
and rapid pace of urbanisation resulting in reduced
natural recharge to aquifers.

(e) Remedial measures that have been undertaken
by Government include circulation of “Model Bill" for
regulation and control of ground water development,
notification of 43 areas in the country for regulation of
ground water development and management by Central
Ground Water Authority, issue of directions regarding
artificial recharge and rainwater harvesting,
implementation of demonstration projects, scheme for
*Artificial recharge to ground water through Dug wells’,
organization of mass awareness programmes, circulation
of Model Building Bye-laws to all the State Govts which
include measures for rain water harvesting and reuse &
recycle of waste water in urban areas etc. In Delhi rain
water harvesting has been made mandatory in all new
buildings on plots of 100 sq. mir. and above with effect
from July, 2001.

Statement

Summary of SLB Indicators-Water Supply

Indicator Coverage Per capita supply
Benchmarks 100% 135 litre per capita per day (lpcd)
City Value Reliability Value in Reliability

in % Grade (RG)* Ipcd Grade (RG)"

1 2 3 4 5
Ahmedabad 854 B 121 D
Amritsar 66.4 D 104 D
Bangalore 50.8 B 88 A
Berhampur 29.2 D 81 C
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1 2 3 4 5
Bhopal 34.8 B 126 D
Bhubaneswar 45.0 B 92 D
Bokaro 99.5 D 298 D
Chandigarh 87.0 B 158 B
Chas 9.3 B 37.3 D
Delhi 715 B 144 c
Dharamshala 97.3 B 198 D
Guntur 50 B 109 D
Hyderabad 66.0 B 122 B
Imphal 471 B 110 D
Indore 38 B 73 C
Jalandhar 69.9 B 165 D
Kolhapur 83.5 B 133 Cc
Kozhikode 38.5 A 197 C
Nashik 99.5 A 91 c
Palampur 93.7 B 175.8 D
Pimpri-Chichwad 81 B 246 A
Raipur 20.0 No data No data No data
Shimla 97.8 B 113.2 D
Surat 86.6 B 147 D
Tiruchirapalli 417 B 79 D
Trivandrum 68.3 A 124 C
Udhagamandalam 51.5 B 71 D
Ujjain 50 B 96 c

*Reliability has been graded into four categories A being the highest and D being the lowest.
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Audit of Joint Ventures

+
*197. SHRI RAJIV RANJAN ALIAS
(LALAN) SINGH:
DR. MURLI MANOHAR JOSHI:

Will the Minister of FINANCE be pleased to state:-

(a) whether the income and expenditure accounts
of the projects under the joint ventures of the public
and the private sector are subjected to audit by the
Comptroller and Auditor General of India(C&AG);

(b) if not, the reasons therefor;

(c) whether the Government proposes to bring such
entities within the ambit of C & AG;and

(d) if so, the details thereof?

THE MINISTER OF FINANCE (SHRI PRANAB
MUKHERJEE): (a) Yes, Madam. The income and
expenditure accounts of projects under the joint ventures
of the public and the private sector are subject to audit
by the Comptroller and Auditor General of India under
section 14 and 20 of the Compiroller and Auditor
General's (Duties, Powers and Conditions of Service)
Act 1971.

(b) Does not arise.

(c) and (d) A revised draft bill seeking to replace
the existing Comptroller and Auditor Generall (Duties,
Powers and Conditions of Service) Act, 1971 is under
consideration. The proposals in the draft bill include,

SRAVANA 15, 1932 (Saka)

to Questions 82

interalia, provision for expanded powers of Comptroller
and Auditor General of India with respect to audit of
income and expenditure accounts of projects under the
joint venture of the public and the private sector.

[English]
Health Indicatotrs Under MDG

*198. SHRI PR. NATARAJAN: Will the Minister of
HEALTH AND FAMILY WELFAREbe pleased to state:-

(a) whether the Government has set any target in
the health sector under the Millennium Development
Goals (MDG);

(b) if so, the details thereof and the achievements
made against the target, especially in regard to Infant /
Maternal Mortality Rate;

(c) the expenditure incurred for the purpose indicating
the details of Government and private share, separately,
during the last three years; and

(d) the steps taken/being taken by the Government
to achieve the MDG indicator in the health sector in the
country?

THE MINISTER OF HEALTH AND FAMILY
WELFARE (SHRI GHULAM NABI AZAD): (a) and (d) A
statement is laid on the Table of the House. (a) & (b)
There are three Millennium Development Goals (MDGs)
that relate to me Health Sector.

The MDG targets to be achieved by 20 1 5 vis a vis
the baseline values .and present status are as follows:

Targets Base line value Targets* to be Present Status
(1990) achieved as per
MDG by 2015
1 2 3 4

Goal 4: Reduce Child Mortality
Reduce by two thirds between
1990 and 2015, the mortality

rate among children five under

109 per 1000 live
births (1988-92)

Goal 5: Improve maternal health
Reduce by three quarters,
between 1990 and 2015,the
Maternal Mortality Ratio

437 per 100,000
live births (1991-92)

42 per 1000 live 69 per thousand live births
births in 2008 (SRS estimates)

109 per 100,000
live births

254 per 100,000 live births
during 2004-06
(SRS estimates)




83 Written Answers

AUGUST 6, 2010

to Questions 84

Goal 6: Combat HIV/AIDS, Malaria and Other Diseases

Halted by 201 5 and begun

to HIV/AIDS reverse the spread of

Halted by 2015 and begun to
reverse the incidence of
malaria and other major

diseases

According to the HIV Sentinel
Surveillance 2008, the
provisional HIV/AIDS estimate
of People Living with HIV in
India is 22,7 lakh, with an
estimated adult HI prevalence
of 0.29%. The data shows that
the epidemic in India has

stabilized over the years

(i) Incidence of Malaria has
declined from 2.09 per 1000
population in 2000 to 1.36
per 1000 population in 2009
(Provisional). However, the
percentage of deaths of
Malaria patients has not
shown much decline (0.10
deaths per lakh population in
2000 to 0.09 deaths per lakh
population in 2009).

(ii) Prevalence of Tuberculosis
has declined from 586 cases
per lakh population in 1990 to
185 cases per lakh population
in 2009 and mortality from
Tuberculosis has declined from
42 deaths per lakh population
in 1990 to 24 deaths per lakh
population in 2009. The
programme has achieved new
sputum positive case detection
rate of more than 70% and
treatment success rate of
more than 85% for last three

years.

*As per Millennium Development Goals, India Country Report 2009, Ministry of Statistics & Programme Implementation, Govt. of India
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(c) Information on the Government and the Private
Expenditure incurred -separately for achieving each MDG
relating to health sector is not available. However, the
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expenditure incurred by Government of India on maternal
health, child health and diseases during the last 3 years
are as under:

(Rs in Crores)

SI.No. Programme 2007-08 2008-09 2009-10 Total
1. Maternal Health 1021.84 1443.99 1575.09 4040.92
2. Child Health 146.15 256.32 266.20 668.67
(including
immunisation)
3. Revised National 254.18 268.82 298,49 821.49
Tuberculosis Control
Programme
4. National AIDS Control 917.59 1032.36 959.82* 2909.77
Programme
5. National Vector Borne 385.37 29759 A . 338.86 1021.82

Disease Control Programme

*Provisional

(d) The following steps have been taken by the
Government to achieve the MDG indicators in the health
sector in the country.

For reducing maternal mortality, the steps taken include
promoting institutional deliveries, strengthening of
infrastructure , training of doctors in management of
emergency obstetric care and Skilled Birth Attendance,
providing Ante-natal and Post Natal Care, organising
Village Health and Nutrition Days, engagement of an
Accredited Social Health Activist (ASHA) in the community
etc;

For reducing child mortality, the steps taken include
training of service providers in Integrated Management
of Neo-natal & childhood illness,; training of ASHAs in
Home based new born care, setiing up of sick new
born care units at district hospitals, promoting exclusive
breastfeeding and complementary feeding, strengthening
routine immunisation eprogramme, focussing on reduction
in morbidity and mortality due to Acute Respiratory
Infections (ARI) and Diarrhoeal Diseases; and

The steps taken to control diseases like HIV / AlDs,
Malaria and Tuberculosis include early diagnosis and

treatment, improving monitoring and evaluation,
strengthening human resources, involvement of NGOs,
Private sector and community, providing services near
to the doorstep of community, etc.

[Translation]
Renovation and Modernization of Power Plants

*199. DR. BALIRAM:
SHRI JAGADANAND SINGH:

Will the Minister of POWERbe pleased to state:-

(a) the details of the thermal power plants renovated
and modernized in the country during the last three
years and the current year, State-wise and plant-wise;

(b) the details of the increase in Plant Load Factor
(PLF) witnessed as a result of the renovation and
modernization of these power plants during the aforesaid
period, plant-wise and State-wise;

(c) whether the Union Government has received any
proposal from the State Governments including Uttar
Pradesh and Delhi for renovation and modernization of
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power plants in their States;
(d) if so, the details thereof; and
(e) the action taken by the Government thereon?

THE MINISTER OF POWER (SHRI SUSHILKUMAR
SHINDE): (a) The details of the thermal power planis
renovated and modernized in the country during the last
three years and the current year, State-wise and Plant-
wise are given in Statement-A & IB respectively.

(b) The details of the increase in Plant Load Factor
(PLF) witnessed as a result of the renovation and
modemization of these power plants during the aforesaid
period, Plant-wise and State-wise is given in Statement-Il.

(c) to (e)

(i) Renovation & Modernization(R&M) works are
carried out by the concerned power utilities.
However, based on the discussions held with
Ministry of Power, PFC, BHEL and various

Statement-I(A)
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utilities, Central Electricity Authority (CEA) has
prepared a "National Perspective Plan for R&M
and Life Extension upto 2016-17° and also
revised the guidelines on R&M. In the
Perspective Plan, 53 units (7318 MW) for Life
Extension (LE) works and 76 units (18965 MW)
for R&M works have been identified in 11th
Plan and for 12th Plan 72 units (16532 MW)
for LE work and 23 units (4971 MW) for R&M
work. The list of projecis identified for 11th &
12th Plan are given in Statement-lll A, Il B, Il
C & Ill D respectively.

As regards proposal from State Governments
of Uttar Pradesh and Delhi for renovation and
modernization of power plants, Ministry of
Power/ CEA has not received any proposal.
However, Power Finance Corporation Lid. has
informed that during 1.4.2007 to 2.8.2010, it
has sanctioned an amount of Rs.2688 crore
(Rs.1106.91 crore for Uttar Pradesh) and
disbursed Rs.1424 crores (Rs.671.84 for Uitar
Pradesh) for R&M of Thermal Projects.

Details of units where R&M works have been completed during the last three years and the current year

(a) STATE SECTOR

Status as on 30-06-2010

Sl.No.Name of Name of Unit Year of Capacity Present Status

Utility Station No. Comm- (MW)

issioning
1 2 3 4 5 6 7
Punjab
1. PSEB Ropar 1 1984 210 Schemes completed in March'08.(2007-08)
2 2 1985 210
3. 3 1988 210
4 4 1989 210
5. 5 1992 210
6 6 1993 210
Total 6 1260
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1 2 3 4 5 6 7
Maharashtra
7. Mahagenco Koradi 5 1978 200 Schemes completed in March'08 (2007-08)
8. 6 1982 210
9. 7 1983 210
Total 3 620
10. Chandrapur 1 1983 210 Schemes completed in March'09 (2008-09)
11. 2 1984 210
12. 3 1985 210
13. 4 1986 210
14. 5 1991 500
15. 6 1992 500
Total 6 1840
16. Parli 3 1980 210 Schemes completed in March'09 (2008-09)
17. 4 1985 210
18. 5 1987 210
Total 3 630
SUB TOTAL (STATE SECTOR) 18 4350
(b) CENTRAL SECTOR
1. DvVC Durgapur TPS 3 1966 130 Works completed (2008-09).
2. 4 1984 210 Works completed (2008-09).
Total 2 340
1. NTPC Vindhyanchal 1 1987 210 Works completed (2009-10)
2. STPS 2 1987 210
3. 3 1989 210
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4. 4 1990 210
5. 5 1990 210
6. 6 1991 210
Total 6 1260
7. Korba 1 1983 200 Works completed (2009-10)
8. STPS 2 1983 200
9. 3 1984 200
10. 4 1987 500
11. 5 1988 500
12. 6 1989 500
Total 6 2100
13. Ramagundam 1 1983 200 Works completed (2009-10)
14. STPS 2 1984 200
15. 3 1984 200
16. 4 1988 500
17. 5 1989 500
18. 6 1989 500
Total 6 2100
19. Farakka Sig-l 1 1986 200 Works completed (2009-10)
20. STPS 2 1986 200
21. 3 1984 200
Total 3 600
22. Tanda TPS 1 1988 110 Works completed (2009-10).
23. 3 1990 110
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24, 4 1998 110 Works completed in April 2010, (2010-11).
Total 3 330
25. Talcher TPS 5 1982 110 Works completed (2009-10).
26. Stg-Il 6 1983 110
Total 2 220
27. NTPC Singrauli 1 1982 200 Works completed (2009-10).
28. STPS 2 1982 200
29. 3 1983 200
30. 4 1983 200
31. 5 1984 200
32. 6 1986 500
33. 7 1987 500
Total 7 2000
34. Unchahar 1 1988 210 Works completed (2009-10).
35. TPS 2 1989 210
Total 2 420
36. Rihand Stg-l 1 1988 500 Works completed (2009-10).
37. STPS 2 1989 500
Total 2 1000
Sub Total NTPC 37 10030
Sub Total (Central Sector 39 10370
Total of State Sector 57 14720

and Central Sector
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Statement-ll

Details of units where Life Extension Works have been completed during the last
Three Years and the Current Year

(a) STATE SECTOR

96

SI.No. Utility Name of Station Unit No. Capacity Remarks
(MW)

Uttar Pradesh

1.  UPRVUNL Obra 1 40 Unit synchronised on 4th May 2009.
2. UPRVUNL Obra 2 40 Unit synchronised on 5th February 2009.
3. UPRVUNL Obra 6 94 Unit synchronised on 20th March, 2008.
4. UPRVUNL Harduaganj 5 60 Unit synchronized on 27th May,2008.
Haryana
5. HPGCL Panipat 1 110 Unit synchronised on 4th Nov, 2008.
Gujarat
6. GSECL Ukai 1 120 Unit synchronised on 24th May, 2008.
7. GSECL Ukai 2 120 Unit synchronised on 24th February, 2010

Sub Total 7 584
(b) CENTRAL SECTOR
1. NTPC Anta 1 89 LE works completed on Unit-1,2

& 3 in February, 2010.

Anta 2 89
3. Anta 3 89

Sub Total 3 267

Total ( a+b ) 10 851

Statement-Il

State wise and Plant wise details of Units along with their PLF before and after completion of Renovation &
Modernisation (R&M) works during last 3 years and the current year where improvement in
PLF have been recorded

1.0 STATE SECTOR

Sl.No Mame of Name of Unit No.  Year of Cap. PLF before R&M PLF (%) after R&M
Utility Station Comm- (MW) PLF % Period 2006-07 2007-08 2008-09 200910 Remakrs
Remarks issioning
1 2 3 4 5 6 7 8 9 10 1 12 13
Punjab

1. PSEB Ropar 1 1984 210 78.14 (2005-06) 90.50 87.28 79.06 94.58

2. 3 1988 210 78.52 (2005-06) 84.00 82.43 93.60 93.46
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1 2 3 4 5 [ 7 8 9 10 11 12 13
3 4 1989 210 86.44 (2005-06) 95.30 87.57 88.79 91.36
4. 5 1992 210 92.85 (2005-06) 90.30 93.34 79.39 96.58
5. 6 1993 210 83.83 (2005-06) 89.20 8289 91.12 88.75 Lower PLF during
2009-10 due to
Boiler failure during
10th to 27 March
2009 and Annual
maintenance from
13th Jan 2010 to
13th Feb 2010.
2.0 CENTRAL SECTOR
1. DVC  Durgapur 3 1966 130 62.00 (2006-08) - 74.05
1. NTPC Vindhyan 1 1987 210 84.60 2006-07 87.37 95.26
2. Chal 2 1987 210 93.40 2006-07 85.97 101.29
3. STPS 3 1989 210 86.40 2006-07 99.05 95.32
4. 6 1991 210 92.50 2006-07 95.00 101.04
5. Korba 1 1983 200 97.40 2006-07 104.73 97.84
6. STPS 2 1983 200 96.70 2006-07 98.93 102.54
7. 5 1988 500 75.50 2006-07 93.14 93.59
8. 6 1989 500 84.10 2006-07 93.96 98.59
9. Ramagun 1 1983 200 96.40 2006-07 89.05 99.13
10. dem 2 1984 200 91.60 2006-07 86.70 99.92
11. STPS 3 1984 200 82.70 2006-07 88.66 96.82
12. 4 1988 500 88.50 2006-07 99.76 93.46
13. 5 1989 500 96.60 2006-07 90.48 99.88
State wise and Plant wise delails of units along with their PLF before and after completion of Life Extension (LE)
works during 11th Plan where improvement in PLF have been recorded
SLNo Name of  Name of  Unit No. Year of Cap. PLF before R&M PLF (%) after R&M
Utility Station Comm- (MW) PLF % Period 2006-07 2007-08 2008-09 200910 Remarks
Remarks issioning
1 2 3 4 5 6 7 8 9 10 1 12 13
Uttar Pradesh
1  UPRVUNL Obra 1 1968 40 Unit sync 0 under shut - 80.30
hronized on down since
4th May 2009. June' 1991
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2 2 1968 40 Unit sync 0 under shut - 7552
hronized on down since
2nd February Dec.' 2000.
2009.
Haryana
3 HPGCL Panipat 1 1979 110 Unit sync  25.37 2007-08 - 8459 Unit was
hronized taken under
on 4th s/d for LE
Nov'08. works on
25.09.2007.

1. STATE SECTOR

Statement -ll(a)

List of Units Programmed For L. E. Works During 11th Plan

Sl.No. State Name of Uiility Name of Station Unit No. Year of Comm. Capacity (MW)
1 2 3 4 5 6 7
Northern Region

1. Uttar Pradesh UPRVUNL Obra 1 1967 40
2. Uttar Pradesh UPRVUNL Obra 2 1968 40
3. Uttar Pradesh UPRVUNL Obra 6 1973 94
4. Uttar Pradesh UPRVUNL Obra 9 1980 200
5. Uttar Pradesh UPRVUNL Obra 10 1979 200
6. Uttar Pradesh UPRVUNL Obra 11 1977 200
7. Uttar Pradesh UPRVUNL Obra 12 1981 200
8. Uttar Pradesh UPRVUNL Obra 13 1982 200
9. Uttar Pradesh UPRVUNL Harduaganj 5 1977 60
10. Uttar Pradesh UPRVUNL Harduaganj 7 1978 110
11.  Uttar Pradesh UPRVUNL Parichha 1 1984 110
12. Uttar Pradesh UPRVUNL Parichha 2 1985 110
13. Uttar Pradesh UPRVUNL Panki 3 1976 105
14,  Uttar Pradesh UPRVUNL Panki 4 1977 105
15. Uttar Pradesh UPRVUNL Anpara 1 1986 210
16. Uttar Pradesh UPRVUNL Anpara 2 1986 210
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17.  Uttar Pradesh UPRVUNL Anpara 3 1988 210
Sub Total 17 2404
18. Punjab PSEB Bathinda 3 1978 110
19.  Punjab PSEB Bathinda 4 1979 110
20. Punjab PSEB Ropar 1 1984 210
21. Punjab PSEB Ropar 2 1985 210
Sub Total 4 640
22. Haryana HPGCL Panipat 1 1979 110
Sub Total 1 110
Sub Total Northern Region 22 3154
Western Region
23. Gujarat GSECL Ukai 1 1976 120
24. Gujarat GSECL Ukai 2 1976 120
25. Gujarat GSECL Gandhinagar 1 1977 120
26. Gujarat GSECL Gandhinagar 2 1977 120
Sub Total 4 480
27. Madhya Pradesh MPPGCL Amarkantak Ext. 1 1977 120
28. Madhya Pradesh MPPGCL Amarkantak Ext. 2 1977 120
Sub Total 2 240
Sub Total Western Region 6 720
Eastern Region
29. Bihar BSEB Barauni 6 1983 110
30. Bihar BSEB Barauni 7 1985 110
31. Bihar KBUNL Muzaffarpur 1 1985 110
32. Bihar KBUNL Muzaffarpur 2 1986 110
33. West Bengal WBPDCL Bandel 5 1982 210
Sub Total Eastern Region 5 650
Sub Total State Sector 33 4524
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1 2 3 4 5 6 7
2. CENTRAL SECTOR
1. NTPC Badarpur 4 1978 210
2. NTPC Badarpur 5 1981 210
3. NTPC Singrauli STPS 1 1982 200
4. NTPC Singrauli STPS 2 1982 200
5. NTPC Korba STPS 1 1983 200
6. NTPC Ramagundam STPS1 1983 200
7. NTPC Dadri GT 1 1992 131
8. NTPC Dadri GT 2 1992 131
9. NTPC Dadri GT 3 1992 131
10. NTPC Auraiya GT 1 1989 111.19
11. NTPC Auraiya GT 2 1989 111.19
12. NTPC Auraiya GT 3 1989 111.19
13. NTPC Anta GT 1 1989 89
14. NTPC Anta GT 2 1989 89
15. NTPC Anta GT 3 1989 89
16. NTPC Kawas GT 1 1992 106
17. NTPC Kawas GT 2 1992 106
18. NTPC Kawas GT 3 1992 106
19. NTPC Gandhar GT 1 1994 131
20. NTPC Gandhar GT 2 1994 131
Sub Total Central Sector 20 2794

Total of 11th Plan (Le) :

Number of Units : 53

Capacity (Mw) : 7318
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Statement-lll (b)
List of Units Programmed For R&M Works during 11th Plan

1. STATE SECTOR

Sl.No. State Name of Uiility Name of Station Unit No. Year of Comm. Capacity (MW)

1 2 3 4 5 6 7

Northern Region

1. Uttar Pradesh UPRVUNL Anpara'B 4 1993 500
2. Uttar Pradesh UPRVUNL Anpara'B 5 1994 500
3. Uttar Pradesh UPRVUNL Obra 7 1974 100
4. Uttar Pradesh UPRVUNL Obra 8 1975 100

Sub total 4 1200
5. Punjab PSEB Ropar 1 1984 210
6. Punjab PSEB Ropar 2 1985 210
7. Punjab PSEB Ropar 3 1988 210
8. Punjab PSEB Ropar 4 1989 210
9. Punjab PSEB Ropar 5 1992 210
10.  Punjab PSEB Ropar 6 1993 210

Sub total 6 1260
11.  Delhi IPGCL Rajghat 1 1989 67.5
12.  Delhi IPGCL Rajghat 2 1989 67.5

Sub total 2 135
Total Northern Region 12 2595

Western Region

13. Maharashtra MAHAGENCO Koradi 5 1978 200
14. Maharashtra MAHAGENCO Koradi 6 1982 210
15. Maharashtra MAHAGENCO Koradi 7 1983 210
16. Maharashira MAHAGENCO Chandrapur 1 1983 210

17. Maharashira MAHAGENCO Chandrapur 2 1984 210
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1 2 3 4 5 6 7

18. Maharashtra MAHAGENCO Chandrapur 3 1985 210

19. Maharashtra MAHAGENCO Chandrapur 4 1986 210

20. Maharashira MAHAGENCO Chandrapur 5 1991 500

21. Maharashira MAHAGENCO Chandrapur 6 1992 500

22. Maharashtra MAHAGENCO Parli 3 1980 210

23. Maharashtra MAHAGENCO Parli 4 1985 210

24. Maharashtra MAHAGENCO Parli 5 1987 210
Sub total 12 3090

Total Western Region 12 3090

Eastern Region

25. Jharkhand JSEB Patratu 9 1984 110

26. Jharkhand JSEB Patratu 10 1986 110
Sub total 2 220

27. West Bengal DPL Durgapur 6 1985 110
Sub total 1 110
Total Eastern Region 3 330
TOTAL STATE SECTOR 27 6015

2. CENTRAL SECTOR

1. NTPC Unchahar 1 1988 210

2. NTPC Unchahar 2 1989 210

3. NTPC Tanda 1 1988 110

4. NTPC Tanda 2 1989 110

5. NTPC Tanda 3 1990 110

6. NTPC Tanda 4 1998 110

7. NTPC Rihand 1 1988 500

8. NTPC Rihand 2 1989 500
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1 2 3 4 5 6 7
9. NTPC Farakka 1 1986 200
10. NTPC Farakka 2 1986 200
11. NTPC Farakka 3 1987 200
12. NTPC Farakka Stg-Il 4 1992 500
13. NTPC Farakka Stg-Il 5 1994 500
14. NTPC Singrauli 1 1982 200
15. NTPC Singrauli 2 1982 200
16. NTPC Singrauli 3 1983 200
17. NTPC Singrauli 4 1983 200
18. NTPC Singrauli 5 1984 200
19. NTPC Singrauli 6 1986 500
20. NTPC Singrauli 7 1987 500
21. NTPC Korba STPS 1 1983 200
22. NTPC Korba STPS 2 1983 200
23. NTPC Korba STPS 3 1984 200
24. NTPC Korba STPS 4 1987 500
25. NTPC Korba STPS 5 1988 500
26. NTPC Korba STPS 6 1989 500
27. NTPC Vindhyachal 1 1987 210
28. NTPC Vindhyachal 2 1987 210
29. NTPC Vindhyachal 3 1989 210
30. NTPC Vindhyachal 4 1990 210

31. NTPC Vindhyachal 5 1990 210
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1 2 3 4 5 6 7
32. NTPC Vindhyachal 6 1991 210
33. NTPC Ramagundem 1 1983 200
34. NTPC Ramagundem 2 1984 200
35. NTPC Ramagundem 3 1984 200
36. NTPC Ramagundem 4 1988 500
37. NTPC Ramagundem 5 1989 500
38. NTPC Ramagundem 6 1989 500
39. NTPC Talcher TPS 5 1982 110
40. NTPC Talcher TPS 6 1983 110
41. NTPC NCTPP, Dadri 1 1992 210
42. NTPC NCTPP, Dadri 2 1992 210
43. NTPC NCTPP, Dadri 3 1993 210
44. NTPC NCTPP, Dadri 4 1994 210
45. NTPC Kahalgaon 1 1992 210
46. NTPC Kahalgaon 2 1994 210
47. NTPC Kahalgaon 3 1995 210

Sub Total 47 12610
48. DVC Durgapur 3 1966 130
49. DVC Durgapur 4 1984 210

Sub Total 2 340

TOTAL CENTRAL SECTOR 49 12950

TOTAL OF 11TH PLAN (R&M) :

NUMBER OF UNITS : 76

CAPACITY (MW) : 18965



113 Written Answers SRAVANA 15, 1932 (Saka) fo Questions 114

Statement-lll (c)
List of Units Programmed For R&M Works During 11th Plan

1. STATE SECTOR

Sl.No. State Name of Uiility Name of Station Unit No. Year of Comm. Capacity (MW)

1 2 3 4 5 6 7

Northern Region

1. Haryana HPGCL Panipat 3 1985 110
2. Haryana HPGCL Panipat 4 1985 110
Sub Total 2 220
3. Rajasthan RRVUNL Kota 1 1983 110
4. Rajasthan RRVUNL Kota 2 1983 110
Sub Total 2 220
Sub Total Northern Region 4 440

Western Region

5. Gujarat GSECL Ukai 3 1979 200
6. Gujarat GSECL Ukai 4 1979 200
7. Gujarat GSECL Wanakbori 1 1982 210
8. Gujarat GSECL Wanakbori 2 1983 210

Sub Total 4 820
9. Maharashtra MAHAGENCO Nasik 3 1979 210
10. Mabharashtra MAHAGENCO Nasik 4 1980 210
11.  Maharashtra MAHAGENCO Koradi 5 1978 210
12. Maharashtra MAHAGENCO Koradi 6 1982 200
13. Mabharashtra MAHAGENCO Bhusawal 2 1979 210
14.  Mabharashtra MAHAGENCO Bhusawal 3 1982 210
15. Maharashira MAHAGENCO Chandrapur 1 1983 210
16. Maharashira MAHAGENCO Chandrapur 2 1984 210
17.  Maharashtra MAHAGENCO Parli 3 1980 210

Sub Total 9 1880
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1 2 3 4 5 6 7
18. Chhattisgarh CSEB Korba (West) 1 1983 210
19.  Chhattisgarh CSEB Korba (West) 2 1984 210
Sub Total 2 420
20. Madhya Pradesh MPPGCL Satpura 6 1979 200
21. Madhya Pradesh MPPGCL Satpura 7 1979 210
Sub Total 2 410
Sub Total Western Region 17 3530

Southern Region

22. Tamil Nadu TNEB Tuticorin 1 1979 210

23. Tamil Nadu TNEB Tuticorin 2 1980 210

Sub Total 2 420

24. Andhra Pradesh APGENCO Dr. N.T. TPS 1 1979 210
(Vijaywada)

25. Andhra Pradesh APGENCO Dr. N.T. TPS 2 1980 210
(Vijaywada)

Sub Total 2 420

26. Karnataka KPCL Raichur 1 1985 210

27. Karnataka KPCL Raichur 2 1986 210

Sub Total 2 420

Sub Total Southern Region 6 1260

Eastern Region

28. West Bengal WBPDCL Kolaghat 1 1990 210
29. West Bengal WBPDCL Kolaghat 2 1985 210
30. West Bengal WBPDCL Kolaghat 3 1984 210
Sub Total 3 630
Sub Total Eastern Region 3 630

SUB TOTAL STATE SECTOR 30 5860
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2. CENTRAL SECTOR

1. NLC Neyveli M/C 1 1988 210
2. NLC Neyveli M/C 2 1987 210
3. NLC Neyveli M/C 3 1986 210

Sub Total 3 630
4. DvC Bokaro 'B' 1 1986 210
5. DvC Bokaro 'B' 2 1990 210
6. DvC Bokaro 'B' 3 1993 210
7. DvC Durgapur 4 1982 210

Sub Total 4 840
8. NTPC Singrauli STPS 3 1983 200
9. NTPC Singrauli STPS 4 1983 200
10. NTPC Singrauli STPS 5 1984 200
11. NTPC Singrauli STPS 6 1986 500
12. NTPC Singrauli STPS 7 1987 500
13. NTPC Korba STPS 2 1983 200
14. NTPC Korba STPS 3 1984 200
15. NTPC Korba STPS 4 1987 500
16. NTPC Korba STPS 5 1988 500
17. NTPC Korba STPS 6 1989 500
18. NTPC Ramagundam STPS2 1984 200
19. NTPC Ramagundam STPS3 1984 200
20. NTPC Ramagundam STPS4 1988 500
21. NTPC Ramagundam STPS5 1989 500
22. NTPC Ramagundam STPS6 1989 500

23. NTPC Farakka Stage-| 1 1986 200
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1 2 3 4 5 6 7
24, NTPC Farakka Stage-l 2 1986 200
25. NTPC Farakka Stage-l 3 1987 200
26. NTPC Vindhyachal 1 1987 210
27. NTPC Vindhyachal 2 1988 210
28. NTPC Vindhyachal 4 1990 210
29. NTPC Vindhyachal 5 1990 210
30. NTPC Rihand 1 1988 500
31. NTPC Rihand 2 1989 500
32. NTPC Dadri GT GT4 1992 131
33. NTPC Auraiya GT GT4 1989 111.19
34. NTPC Kawas GT GT4 1992 106
35. NTPC Gandhar GT  GT-3 1994 131
36. NTPC Faridabad CCPSGT-1 1999 143
37. NTPC Faridabad CCPSGT-2 1999 143
38. NTPC Rajiv Gandhi CCPSGT-1 1998 115
39. NTPC Rajiv Gandhi CCPSGT-2 1999 115
40. NTPC Anta GTPS ST 1990 149
41. NTPC Auraiya CCPS ST-1 1989 109
42. NTPC Auraiya CCPS ST-2 1990 109
Sub Total 35 9202.19
SUB TOTAL CENTRAL SECTOR 42 10672.19

TOTAL OF 12TH PLAN (LE) :
NUMBER OF UNITS : 72
CAPACITY (MW) : 16532.19
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Statement-lll (d)
List of Units Programmed For R&M Works during 12th Plan

1. STATE SECTOR

Sl.No. State Name of Uiility Name of Station Unit No. Year of Comm. Capacity (MW)

1 2 3 4 5 6 7

Northern Region

1. Punjab PSEB Ropar 5 1992 210
2. Punjab PSEB Ropar 6 1993 210
Sub total 2 420
3. Haryana HPGCL Panipat 6 2001 210
Total Northern Region 3 630
TOTAL STATE SECTOR 3 630

2. CENTRAL SECTOR

1. NTPC Unchahar 3 1999 210
2. NTPC Unchahar 4 1999 210
3. NTPC Vindhyachal 7 1999 210
4. NTPC Vindhyachal 8 2000 210
5. NTPC Simhadri 1 2002 500
6. NTPC Simhadri 2 2002 500
7. NTPC Kahalgaon 4 1996 210
8. NTPC Talcher STPS 1 1995 500
9. NTPC Talcher STPS 2 1996 500
10. NTPC Talcher STPS 3 2003 500
11. NTPC Talcher STPS 4 2003 500

Sub Total 11 4050
12. NEEPCO Kathalguri CCGTGT-1 1995 33.50
13. NEEPCO Kathalguri CCGTGT-2 1995 33.50

14. NEEPCO Kathalguri CCGTGT-3 1995 33.50
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15. NEEPCO Kathalguri CCGTGT-4 1995 33.50
16. NEEPCO Kathalguri CCGTGT-5 1996 33.50
17. NEEPCO Kathalguri CCGTGT-6 1996 33.50
18. NEEPCO Kathalguri CCGTST-1 1998 30.00
19. NEEPCO Kathalguri CCGTST-2 1998 30.00
20. NEEPCO Kathalguri CCGTST-3 1998 30.00

Sub Total 9 291.00

Total Central Sector 20 4341.00

Total Of 12th Plan (R&M) :

Number Of Units: 23

Capacity (Mw) : 4971

Jawaharlal Nehru National Solar Mission

*200. KUMARI MEENAKSHI NATRAJAN:
SHRI SUVENDU ADHIKARI:

Will the Minister of NEW AND RENEWABLE
ENERGY be pleased to state:-

(a) the present status of implementation of the
Jawaharlal Nehru National Solar Mission in the country
alongwith the solar power plants set up under the Mission
so far, State-wise;

(b) whether any State-wise target has been fixed
for solar power generation under the Mission:

(c) if so, the details thereof;

(d) whether the Government proposes to specifically
target the energy-deficient States in the country including
Uttar Pradesh under the Mission; and

(e) if so, the details thereof and the other steps
being taken or proposed to be taken by the Government
to implement the Mission in the country?

THE MINISTER OF NEW AND RENEWABLE
ENERGY(DR. FAROOQ ABDULLAH): (a) Government

has approved the implementation of the first phase of
the Jawaharlal Nehru National Solar Mission (up to
March, 2013) and the targets to set up 1,100 MW grid
connected solar power plants including 100 MW of roof
top and small capacity solar plants, 200 MW capacity
equivalent off-grid solar applications and 7 million sg. m.
solar thermal collector area. Government has released
the guidelines for selection of projects under these
schemes in the last two months. No grid-connected solar
power plant has been installed under the Mission as
yet. However, during the last one year 10.1 MWp capacity
grid connected solar power plants have been set up in
the States of Delhi (1.05 MWp), Karnataka (6.0 MWp),
Maharashtra (1.0 MWp), Punjab (1.0 MWp) and West
Bengal (1.1 MWp).

(b) No State wise targets have been fixed for solar
power generation.

(c) Does not arise.

(d) and (e) All State Governments including the
energy deficient States can submit proposals under the
scheme on off-grid solar applications to avail the subsidy
and /or loan available from the Ministry. The proposals
are to be submitied in project mode, where issues
relating to supply, after-sales service and financial tie-up
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and sustainability of the project are adequately addressed.
In addition to the Government agencies, additional
channels including banks, energy supply companies,
leading solar product manufacturers, other system
integrators, NGOs and PSUs are eligible to be
empanelled as a channel pariner for the implementation
of projects under this scheme.

[English]
Fake Currency

2071. SHRI ASADUDDIN OWAISI:
SHRI P. VISWANATHAN:

Will the Minister of FINANCE be pleased to state:-

(a) whether to arrest the menace of fake currency
notes in the country Government appointed Shilabhadra
Banerjee Committee to suggest ways and means in for
the purpose regard;

(b) if so, whether the said Commitiee has submitied
its report to the Government;

(c) if so, the detailed recommendations made by
the commitiee in this regard;

(d) whether the committee has suggested for tax
waiver on imported machinery and material helping
printing currency notes; and

(e) if so, the decision taken or being taken by the
Government in this regard?

THE MINISTER OF STATE IN THE MINISTRY OF
FINANCE (SHRI NAMO NARAIN MEENA): (a) The
Government set up a Committee under the Chairmanship
of Shri Shilabhadra Banerjee to review the whole gamut
of processes, practices and procedures being followed
for procurement and finalisation of security sensitive items
relating to currency, e.g., ink, paper, equipment and
security features.

(b) Yes, Madam.

(c) The detailed recommendations made by the
Committee are at Statement.

(d) and (e) The Committee recommended waiver of
custom duty on imported machinery for Bank Note Paper
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production and printing, and the Government has decided
to extend an concessional customs duty rate on specified
machineries for this purpose.

Statement
Recommendations made by the Shilabhadra Committee
Review of Security Features of Indian Bank Notes.

* A permanent body in MoF called the Directorate
of Currency (DoC) may be created for review
& acquisition of security features and would be
responsible for driving R & D, act as a clearing
house for research and be repository of
knowledge on the subject.

Acquisition of Security Features:

e The Review Committee has proposed the
introduction of an acquisition system that DoC
would implement in a manner that promotes
greater transparency and accountability.

Review of Procurement Manual of SPMCIL and
BRBNMPL

* The procurement manuals should be revised
after laying down PQB guidelines to promote
competition , manner and criteria for evaluating
samples, revision of tenderdocuments providing
level playing field to both Indian and
foreign suppliers. For procurement of bank note
paper, single tender should be floated for all
denominations.

Indigenisation:

* The Review Committee noted that currently
steps have been taken to augment indigenous
capacity for production of Bank note Paper that
would meet a major part of the country's
requirement in the next 3-4 years. Considering
this development, capacity addition in future
should envisage the participation of Indian
Private Sector with or without Joint Venture with
foreign entities.

* An R&D Centre at the National Level under
DoC should be set up for research and
development in the field of raw materials,
security features and machinery required for the
production of Bank Notes and other security
sensitive items.



127 Written Answers

e For undertaking applied research and process
innovation at unit level, R&D set-up should be
created and funded by SPMCIL and BRBNMPL
related to their field of activities.

* The security paper manufactured in India may
be exempt from excise duty. Further financial
incentives like waiver of customs duty on
imported machinery and other taxincentives may
be granted to encourage indigenous bank note
paper production and printing.

Other Issues

* A single agency at the National Level to
coordinate the activities of intelligence, law
enforcement and investigating agencies engaged
in the task of countering the menace of FICN
would be desirable.

* RBI may consider launching a sustained and
widespread multi-media campaign for educating
the public on how to easily distinguish genuine
bank notes from fake ones.

Import of Gold

2072. SHRI M. SREENIVASULU REDDY: Will the
Minister of FINANCE be pleased to state:

(a) whether the gold import reached a 12 month
low of 15-17 tonnes recently; and

(b) if so, the details thereof alongwith the reasons
therefor?

THE MINISTER OF STATE IN THE MINISTRY OF
FINANCE (SHRI NAMO NARAIN MEENA): (a) and (b)
India's import of gold (non monetary gold) month wise
for 2009-10 is given below:

Months Import of gold
(tonnes)

1 2
Apr-09 73.3
May-09 67.5
Jun-09 514
Jul-09 54.9
Aug-09 57.5
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1 2
Sep-09 61.3
Oct-09 69.6
Nov-09 58.0
Dec-09 82.3
Jan-10 82.2
Feb-10 66.4
Mar-10 119.2

Source:DGCI&S, Department of Commerce
Import Duty on Wheat

2073. SHRI SURESH KUMAR SHETKAR: Will the
Minister of FINANCE be pleased to state:

(a) whether the Government is proposes to consider
imposition of import duties on wheat;

(b) if so, the details thereof;
(c) the action taken in the matter so far; and

(d) the impact of such duty on the domestic industry
of our country?

THE MINISTER OF STATE IN THE MINISTRY OF
FINANCE (SHRI S.S. PALANIMANICKAM): (a) No,
Madam There is no such proposal under consideration
of the Government at this stage.

(b) to (d) Does not arise in view of (a) above.
Listing of SMEs in Stock Market

2074. SHRI L. RAJA GOPAL: Will the Minister of
FINANCE be pleased to state:-

(a) whether the Securities and Exchange Board of
India (SEBI) is in the process of finalizing listing standards
for Small and Medium Enterprises (SMEs) in the country
to enable them to access the capital market;

(b) if so, the details thereof and the manner in
which the move is likely the SMEs to get more loans:

(c) whether any guidelines have been issued by the
SEBI in this regard; and
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(d) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF
FINANCE (SHRI NAMO NARAIN MEENA): (a): Securities
& Exchange Board of India (SEBI) lias finalised and
specified the Model Equity Listing Agreement for
execution between the Small & Medium Enterprise (SME)
issuer and the Stock Exchange.

(b) in recognition of the need for making finance
available to Small and Medium Enterprises (SME) to
tap/ access capital markets, SEBI had decided to
encourage promotion of dedicated exchanges and /or
dedicated platforms of the exchanges for listing and
trading of securities issued by SME. In continuation of
the same and to facilitate listing of specified securities
in the SME exchange, SEBI has specified the Model
Equity Listing Agreement for execution between the issuer
and the Stock Exchange, to list/migrate the specified
securities on SME Exchange, vide its circular dated May
17, 2010. The model listing agreement is available in
the website of SEBI at www.sebi.gov.in under the
categories "Legal Framework® and ‘lssues and Listing'.
SMEs, by virtue of being listed in a recognized stock
exchange with all its disclosure norms, are likely to attract
capital, whether equity or debi.

(c) SEBI has issued necessary guidelines in this
regard.

(d) SEBI vide its circular dated May 18, 2010 has
permitted for setting up of a Stock exchange/ a trading
platform for SMEs by a recognized stock exchange
having nationwide trading terminals and also issued
Guidelines for market making for the specified securities
listed on the SME exchange vide circular dated April
26, 2010. Further, necessary amendments to the SEBI
(Issue of Capital and Disclosure Requirements)
Regulations. 2009 SEBI (Merchant Bankers) Regulations,
1992, SEBI (Foreign Institutional Investors) Regulations,
1995, SEBI (Venture Capital Funds) Regulations, 1996.
SEBI (Substantial Acquisition of Shares and Takeovers)
Regulations. 1997 and SEBI (Stock Brokers and Sub-
brokers) Regulations, 1992 have also been carried out,
to enable the SMEs to access the capital market.

Patent of Pudina and Kalamegha

2075. SHRI R. DHRUVANARAYANA: Will the
Minister of HEALTH AND FAMILY WELFARE be pleased
to state:-
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(a) whether India has recenily won a major battle
to preserve its traditional knowledge system by thwarting
the attempts of a Chinese firm to patent the medicinal
properties of Pudina and Kalamegha for treating bird flu;

(b) if so, the details thereof;

(c) whether the European Patent Office has upheld
the Indian claim that the medicinal properties of Pudina
and Kalamegha were known in Indian traditional medicine
especially for the treatment of avian influenza;and

(d) if so, the details in this regard?

THE MINISTER OF STATE IN THE MINISTRY OF
HEALTH AND FAMILY WELFARE (SHRI S.
GANDHISELVAN): (a) to (d) Yes. M/s Livzon
Pharmaceutical Group Inc, Guangdong, 519020, China
filed a patent application No: EP1849473 iitled "Chinese
traditional medicine composition for treatment of avian
influenza, method for preparation, and application thereof"
on 19-01-2007. On 25-02-2010 European Patent Office
(EPO) after examination conveyed their intention to grant
the patent to M/s Livzon. On 27-04-2010 Traditional
Knowledge Digital Library (TKDL), unit jointly set up by
the Department of AYUSH and CSIR made a submission
to EPO on the basis of available prior art references
from Ayurveda & Unani text books the details of 4
medicinal formulations where Pudina & Kalamegha have
been used for the treatment of Influenza, epidemic fever,
stating that these uses have been known for hundreds
of years in the Ayurveda & Unani systems of medicine.
A team of examiners in EPO considered the evidences
on pre- existing knowledge of Ayurveda & Unani on 10-
06-2010 and decided to cancel their earlier intention to
grant the patent to M/s Livzon. The EPO thus upheld
the Indian claim that the medicinal properties of Pudina
and Kalamegha were known to Indian Traditional Medical
System in particular for treatment of Influenza and
epidemic fever etc.

Chemical Biological Radiation and Nuclear Cell in
Government Hospitals

2076. SHRI J.M. AARON RASHID: Will the Minister
of HEALTH AND FAMILY WELFARE be pleased to
state:-

(a) the details of the hospitals approved for the
Chemical Biological Radiation and Nuclear Cells to deal
with the cases of radiation exposure in the country; and
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(b) the steps being taken/proposed to be taken by
the Central Government to set up Chemical Biological
Radiation and Nuclear Cell in all the major Central and
State Government's hospitals across the country to deal
with radiation exposures?

THE MINISTER OF HEALTH AND FAMILY WELFARE
(SHRI GHULAM NABI AZAD): (a) There is no approved
list of hospitals for Chemical Biological Radiation and
Nuclear (CBRN) Cells dealing with radiation exposure.

(b) This Ministry is considering to set up a facility for
managing health effects of CBRN disasters at one of the
Central Government hospitals in Delhi.

[Translation]
Projects in HP

2077. DR. RAJAN SUSHANT: Will the Minister of
FINANCE be pleased to state:-

(a) the details of projects funded by National Bank
for Agriculture and Rural Development (NABARD), World
Bank and various International institutions in Himachal
Pradesh during each of the last three years and the
current year;

(b) whether the Union Government has made any
contribution in the said projects;

(c) if so, the project-wise percentage of share of
the Government of India thereon; and

(d) the current status of each such project?

THE MINISTER OF STATE IN THE MINISTRY OF
FINANCE (SHRI NAMO NARAIN MEENA): (a) National
Bank for Agriculiure and Rural Development (NABARD)
has reported details of projects funded in Himachal
Pradesh as under:

I. Rural Non-Farm Sector (RNFS): Under the
RNFS, during the year 2007-08, 2008-09, 2009-
10 and 2010-11 upto 31-07-2010, the total
amount sanctioned are Rs.15,37 lakh, Rs.37.00
lakh, Rs.48.63 lakh and Rs.17.86 lakh
respectively. Projects sanctioned under Rural
Innovation Fund during the year 2007-08, 2008-
09, 2009-10, 2010-11 upto 30-06-2010, the total
amount sanctioned are Rs.12.98 lakh, Rs.7.09
lakh, Rs.9.75 lakh and Rs.6.27 lakh respectively.
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Il. Micro Finance: Various grant based projects
have been sanctioned by NABARD in the State
of Himachal Pradesh for furthering and
strengthening the Self Help Group (SHG) Bank
linkage Programme, which are given as under:

(a) Promotional grant support of Rs.111.275
lakh for formation and credit linkage of
2860 SHGs has been extended over a
period of 4 years from 2007-08 onwards.

(b) Grant of Rs 430.07 lakh has been
sanctioned for conducting 2532 Micro
Enterprise Development Programmes
(MEDPs), benefiting 63561 SHG women.

Ill. A Watershed Development Programme in
Dehundun district , Solan for an amount of Rs.
59.49 lakh was sanctioned. Rs. 36,30,251 have
been disbursed since 2007-08.

IV. Umbrella Project on Natural Resource
Management (UPNRM): Under UPNRM,
NABARD, has sanctioned one project in Sirmour
district of Himachal Pradesh titled "expansion
of installed capacity of Bhuiria Jams Processing
Unit" during February 2010 with Rs.20.23 lakh
as loan and Rs.4.00 lakh as grant.

V. Village Development Programme (VDP): The
main objective of the VDP is to develop
selected villages in a holistic and integrated
manner through synergy and convergence of
various programmes and involvement of various
agencies such as Government Depariments,
Panchayat Raj Institutions, Banks, NGOs and
development agencies in its implementation.

In the first phase of the programme, Himachal
Pradesh was allocated a target of 20 villages. VDP in
the State is being implemented through Farmers Clubs
formed by NABARD. The total expenditure incurred during
the years 2007-08, 2008-09, and 2009-10 are
Rs.1,565,055, Rs.2,29,975 and Rs.2,90,809 respeciively.

(b) to (d) Do not arise.
[English]
Delhi Rent Act, 1995

2078. SHRI INDER SINGH NAMDHARI: Will the
Minister of URBAN DEVELOPMENT be pleased to
state:-
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(a) whether the Delhi Rent Act, 1995 was enacted
to provide relief to property owners of Delhi whose
properties were occupied by tenants since a long time;

(b) If so, whether there were representations against
some of the provisions of the said Act;

(c) If so, the details thereof; and

(d) the present status of the said Act along with
the measures taken/to be taken to address grievances
of property owners?

THE MINISTER OF STATE IN THE MINISTRY OF
URBAN DEVELOPMENT (PROF. SAUGATA ROY): (a) The
Delhi Rent Act, 1995 was enacted to provide for the
regulation of rents, repairs and maintenance and eviction
of premises etc in the National Capital Territory of Delhi.

(b) and (c) Immediately after enactment of the Act,
there were representations against provisions mainly
relating to deemed rent, registration of tenancies,
inheritability of tenancies, enhancement of rent and
eviction of tenant by a section of tenants.

(d) It was decided to bring the Act into force after
effecting amendments.The steps taken in this direction
in the past include introduction of Amendment Bill in the
Rajya Sabha, consideration by Parliamentary Standing
Committee, submission of report by the Commitiee,
acceptance of the recommendations of the Committee
by the Government.The Bill requires to be introduced in
the Parliament and a time frame for introduction cannot
be given at this stage.

Power Generation from Wind and Solar Energy

2079. SHRI K.C. SINGH BABA: Will the Minister of
NEW AND RENEWABLE ENERGY be pleased to state:-

(a) whether any assessment has been made for
power generation from the wind and solar energy in the
hilly areas of the country including Uttarakhand;

(b) if so, the details thereof;

(c) whether the cost of electricity per unit from the
conventional sources of energy is much higher than that
of non-conventional sources like wind and solar energy
in these areas;

(d) if so, the details thereof;
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(e) whether the Government has taken initiatives to
exploit the potential of wind and solar energy in the hilly
areas of the country including Uttarakhand; and

(f) if so, the details thereof?

THE MINISTER OF NEW AND RENEWABLE
ENERGY(DR. FAROOQ ABDULLAH): (a) and (b) Ministry
through the Centre for Wind Energy Technology has taken
up a wind resource assessment programme to assess
wind power potential in the country including Uttarakhand.
As a result of this exercise, 233 wind potential locations
have been identified so far. The state-wise break-up of
wind potential locations is given at Statement-l.

Regarding solar energy, the daily average solar
radiation varies from 4-7 kwh per sq. met. depending
upon the location in the country. However, no specific
assessment study has been done for hilly regions so
far.

(c) and (d) No, Madam. The cost of electricity per
unit from solar energy is quite high as compared to
conventional sources. As per the Central Electricity
Regulatory Commission, the tariff for 2010-11 for Solar
Photovoltaics Power Projects is Rs. 17.91 per unit and
that for S olar thermal projects is Rs. 15.31 per unit.
The cost of generation of electricity from wind power
projects varies from Rs. 2.75 to Rs. 3.50 per unit
depending upon site, capital cost, debt-equity ratio, and
interest rate etc.

(e) and (f) Government is promoting commercial grid
connected wind power projects through private sector
investment in wind potential states by providing fiscal
incentives, loan from Indian Renewable Energy
Development Agency (IREDA) and other financial
institutions. Technical support including detailed wind
resource assessment to identify further potential sites, is
provided by the Centre for Wind Energy Technology (C-
WET), Chennai. This apart, preferential tariff is being
provided to increase wind energy investment in the
potential States. Government has recently announced a
generation based incentive (GBI) under which Rs. 0.50
per unit generated from wind power projects is provided
to the projects which do not avail accelerated depreciation
benefit.

The Government has recently announced Jawaharlal
Nehru National Solar Mission which provides a policy
framework to support promotion and development of grid
connected solar power projects and also off-grid solar
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applications across the country including hilly regions.

1 2 3
The achievementis so far under SPV programme are
given at Statement-ll.
5. Andhra Pradesh 32
Statement-| 6. Rajasthan 8
State-wise Wind Potential Locations 7. Lakshadweep 8
SLNo.  States No. of Wind Potential 8. Karnataka 26
s..nes identified .for 9. Kerala 17
Wind Power Projecis
10. Madhya Pradesh 7
1 2 3
11. West Bengal 1
1. Tamil Nadu 45 12. Andaman & Nicobar Islands 2
2. Gujarat 40 13. Uttarakhand 1
3. Odisha 6 14. Jammu and Kashmir 1
4. Mabharashtra 39
Total 233

Statement-ll

State-wise Cumulative Installation of SPV Systems (31.03.2010)

Sl. No State/UT Solar Photovoltaic Systems Power Plants
Lanterns Home Street Pumps Stand Grid
Lights Lights alone connected

Nos. (kWp)

1. Arunachal Pradesh 13937 7120 1071 15 17.1 25

2. Himachal Pradesh 22970 16848 2994 6 1.5 0

3. Jammu and Kashmir 28672 23083 5596 39 175.6 0

4. Manipur 4787 3500 490 40 28 0

5. Meghalaya 24875 7840 1273 19 50.5 0

6. Mizoram 5812 3045 431 37 109 0

7. Nagaland 6317 720 271 3 6 0

8.  Sikkim 2470 3890 212 0 16.7 0

9.  Uttarakhand 64023 91307 7673 26 80.03 50

Total 173863 1573563 20011 185 484.43 75
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Foreign Investment in Real Estate Sector

2080. SHRI HARISCHANDRA CHAVAN: Will the
Minister of HOUSING AND URBAN POVERTY
ALLEVIATION be pleased to state:-

(a) whether the Government has allowed to open
Foreign Direct Investment (FDI) in real estate sector;

(b) if so, the criteria/guidelines for foreign investment
in real estate sector;

(c) the number of foreign investors and the funds
invested by each of them in real estate sector since it
has been opened to foreign invesiment;

(d) the opportunities available for small foreign players
to invest in real estate business;

(e) whether the Government proposes to set up
Real Estate Investment Trust or Real Estate Mutual
Funds to regulate foreign investment along with the big
players and to check speculative rise in prices of real
estate in the country; and

(f) if so, the details thereof?

THE MINISTER OF HOUSING AND URBAN
POVERTY ALLEVIATION (KUMARI SELJA): (a) to (d)
As reported by Reserve Bank of India, under the extant
Foreign Exchange Management Act, 1999 FEMA)
Regulations, foreign investment in any form is prohibited
in real estate business or construction of farm houses.
For this purpose, it is clarified that "real estate business"
does not include development of townships, construction
of residential/ commercial premises, roads or bridges,
educational institutions, recreational facilities, city and
regional level infrastructure, townships.

Foreign Direct Investment (FDI) up to 100% under
the automatic route is permitted for development of
townships, housing, built-up infrastructure and construction
development projects (which would include but not be
restricted to housing, commercial premises, hotels,
resorts, hospitals, educational institutions, recreational
facilities, city and regional level infrastructure) subject to
the following conditions :-

a. Minimum capitalization of US$ 10 million for
wholly owned subsidiaries and US$ 5 million
for joint venture. The funds would have to be
brought within six months of commencement of
business of the Company.
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b. Minimum area to be developed under each

project- 10 hectares in case of development of
serviced housing plots; and built-up area of
50,000 sg. mis. in case of construction
development project; and any of the above in
case of a combination project.

. Original Investment cannot be repatriated before

a period of three years from the completion of
the minimum capitalization. However, the
investor may be permitted to exit earlier with
prior approval of Government through the
Foreign Investment Promotion Board (FIPB).

. At least 50% of the project must be developed

within the period of five years from the date of
obtaining all statutory clearances. The investor
/ investee company would not be permitied to
sell "undeveloped plots™ i.e. where roads, water
supply, street lighting, drainage, sewerage, and
other conveniences, as applicable under the
prescribed regulations, have not been made
available. It will be necessary that the investor
provides this infrastructure and obtains the
completion certificate from the local body/
service agency before he would be allowed to
dispose of serviced housing plots.

. The project shall conform to the norms and

standards, including land use requirements and
provision of community amenities and common
facilities, as laid down in the applicable building
control regulations, bye-laws, rules, and other
regulations of the State Government/Municipal/
Local Body concerned.

. The investor/investee company shall be

responsible for obtaining all necessary
approvals, including those of the building/layout
plans, developing internal and peripheral areas
and other infrastructure facilities, payment of
development, external development and other
charges and complying with all other
requirements as prescribed under applicable
rules/bye-laws/regulations of the State
Government/ Municipal/Local Body concemned.

. The State Government/ Municipal/ Local Body

concerned, which approves the building /
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development plans, would monitor compliance
of the above conditions by the developer.

. The conditions as at sub paras a. to d. would

not apply to Hotels & Tourism, Hospitals and
SEZ's.
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Financial Year Wise FDI Inflows From Aprl 2005 To
May 2010 Sector Housing & Real Estate Including
(Cineplex,Multiplex, Integrated Townships & Commercial

Complexes elc.)

For investment by NRIs, the conditions at sub SL.No.  Year ~ FDI - FDE
paras a. to d. would not apply. in Rs crore in US$ million
100% FDI is allowed under the automatic route 1. 2005-06
in development of Special Economic Zones Apr-Mar 170.52 38.04
(SEZ) without the conditionalities at sub paras
a. to d. above. This will be subject to the 2. 2006-07 2,121.11 467.34
provisions of Speme.tl Economic Zones Act 2005 3 2007-08 8.749.34 2.179.13
and the SEZ Policy of the Department of
Commerce. 4. 2008-09 12,621.24 2,801.17
k. FDI is not allowed in Real Estate Business. 5. 2009-10 13,586.41 2,844.1
. . . . . 6. 2010-11
Details of investment received are given in Statement.
Apr-May 737.87 162.65
(e) and (f) The information is being collecied and
will be laid on the table of the Sabha. Grand Total 37,986.49 8,492.44
Company-wise of FDI Inflows From April 2005 To May 2010 Sector Housing & Real Estate
(Including Cineplex,Multiplex,Integraied Townships &
Commercial Complexes elc.)
Sl.No. Name of Indian Country Name of Foreign RBI Regional Item of Amount of
Company Collaborator Office Manufacture FDI Inflows
(n Rs (In US$
crore) Million)
1 2 3 4 5 7 8
1. Palm Property Senvices [ India ) Pvi Ltd Austia Paul John Cox. Murbei Real Estafe Agents, Brokers 006 0
And Managers Engaged In
Renting, Buying And Seling
Managing And Appari
2 Palm Property Services | India ) Pvt Ltd Australia Praful Patel Mumbai Real Estate Agents, Brokers And 0.0 0.00
Managers Engaged In Renting,
Buying And Selling Managing
And Appari
3. Evershine Eneterprises P. Ltd. Bahamas Ali Hassankutty Kochi Developing & Subdividing 14.37 3.08
Kunhalil Real Estate Into Lots
4 COPM (I} Infrastrucures P. Lid Belgium Ccb Nv Mumbi Real Estagte Activites 041 0.08
5. Bangalore Goa Estates (P) Lid. Canada Dr.{mrs.)Nargis Bangalore Construction Of 0.35 0.08
Peerani Residential Buidings Including

Additions And Alterations In

The Existing Ones
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6. Bangalore Goa Estates (P) Lid. Carach Salim A Chatur & Bangelor Consinuction of 035 008
Amirali K.C. Residential Buildings Includng
Additions And Alterations In
The Existing Ones
7. Bangalore Goa Estates (P) Lid. Canada AN. Bhalesha Bangalore Construction of Residential Buildings 0.35 0.08
Including Addiions And Alterations
In The Existing Ones
8. Bangalore Goa Estates (P) Lid. Canada Fezal Chatur Bangalore Construction ofResidential Buildings 123 0.9
Including Addiions And Alterations
In The Existing Ones
9. Bangalore Goa Estates (P) Lid. Canada Karim S Anarshi Bangalore Construction of Residential Buildings 513 120
Including Addifions And Alterations In
The Existing Ones
10. Bangalore Goa Estates (P) Lid. Canada Shafiq Lavj Bangalore Construction of Residential Buildings 263 0.61
Including Additions And Alterations In
The Existing Ones
1. Bangalore Goa Estates (P) Lid. Canada Barkatali K Chatur Bangalore Construction of Residential Buildings 513 120
Including Additions And Alterations In
The Existing Ones
12 Bangalore Goa Estates (P) Lid. Canada Nazir M Javer Bangalore Construction of Residential Buildings 513 120
Including Additions And Alterafions In
The Existing Ones
13. Bangalore Goa Estafes (P) Lid. Canada Yasmin Jivraj Bangalore Construction of Residential Buildings 280 065
Including Additions And Alterations In
The Existing Ones
14. Bangalore Goa Estales (P) Lid. Canada Salma Rajwni Bangalore Construction of Residential Buildings 140 0.33
Including Additions And Alterations In
The Existing Ones
15. Amba Township P. Lid Canada Bipinprasad Ahmedabad Consruction of 0.5 0.03
Maganial Purohit Residential Buildings Including
Additions And Alteration In
The Existing Ones
16. Probel Enterprises Pvt. Lid Canada Srinivas Ramaswamy Bangalore Establishment Engaged 0.04 0.01
Srirangam In Repair & Mainienance Of Buildings
17. Aroha Land Holdings Pvt Lid Canada Ramachandran Ramapathy Chenna Construction of Residential 025 0.05
Buildings Including Additions And
Alterafions In The Existing Ones
18. IGB Infrastructure Pht. Lid., Cayman lslands ~ Close Trustees (Cayman Ltd., New Delhi Construction of Residential Buildings Including
Additions And Alterations In The Existing Ones. 2186 480
19. Wire Developers Pvi Lid Cayman lslands ~ Wire Commercial Pariners Ltd MNew Delhi Developing And Subdividing Real Estate
Into Lots 0.59 013
20. Wire Developers Pyt Lid Cayman lslands ~ Wirefund Manager Lid New Delhi Developing And Subdividing Real 025 0.05
Estate Into Lols
2. Wire Developers Pvi Lid Cayman lslands ~ Wire Fund Managers Lid New Delhi Developing And Subdividing Real Estate Into Lots 023 0.05
2. F&C REIT Property Management () Pyt Lid Cyprus Adebai Lid. New Delhi Real Estate Agents, Brokers & Managers Engaged 0.7 0.17
In Renting, Buying & Selling, Managing
2. Eiav-agricuftural Ventures P Lid (Elbit Cyprus Mirothenta Ltd Bangalore Construction of Residential Buildings Including 164 0.3
Additions And Alterations In The Existing Ones
24, AMZ Properties P. Ltd. Cyprus India Infinity Lid. Bangalore Real Estate Activities 0.05 om
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25. AMZ Properties P. Lid. Cyprus India Infinity Lid. Bangalore Real Estate Activities 043 0.08
%. Energee Realty Veniures P Lid. Cyprus Mondon Investments Mumbai Construction Of Residential Buildings Including 0.04 001
Addiions & Alterations In The Existing Ones
. Elbit (I) Real Estate Pltd. Cyprus Elbit Plaza (I} Real Mumbai Real Estale Actiities 378 079
Estate Holding Lid.
2. Elbit (1) Real Estate Pltd. Cyprus Elbit (I} Real Estate Mumbai Real Estate Activities 896 187
Holding Lid.
29. Indiabulls Estate Ltd. Cyprus Azelf Holdings Lid. New Delhi Real Estae Activities 791 17.34
0. AMZ Galeria ( India ) Pt Lid Cyprus India Galleria Lid Bangalore Real Estate Activities 021 0.04
3t AMZ Galeria ( India ) Pvi Lid Cyprus India Galleria Lid Bangalore Real Estate Activities 186 038
2 Mairix Developers Plid Cyprus Power Light Ltd. Mumbai Real Estate Actiites 506 1.04
k<3 Z Estales Pvi Lid Cyprus BA Detos Green Lid Bhubaneshwar  Heal Estale Activities 865 177
3. Z Estales Pvi Lid Cyprus BA Detos Green Lid Bhubaneshwar  Heal Estale Activities 0.01 0.00
3. Z Estales Pvi Lid Cyprus BA Detos Green Lid Bhubaneshwar  Heal Estale Activities 16,87 345
3. Z Estales Pvi Lid Cyprus BA Detos Green Lid Bhubaneshwar  Heal Estale Activities 16,87 345
3. Trcone Projects India Put Lid Cyprus Tiicone Development Lid New Dethi Construction Of Residential Buidings Including 1423 291 .
Additions And Alterations In The Existing Ones.
3 Arawal Developers Pui. Lid, Cyprus Beloking Lid. Mumbai Construction Of Residential Buildings Including 434 095
Addiions & Alterations In The Existing Ones
3. Apogee Realty Veniures Pyt Lid Cyprus Mondon Investments Lid Mumbai Real Estate Activities 0.19 0.04
40. Energee Realty Ventures Pvi Lid Cyprus Mondon Investments Lid Mumbai Construction Of Residenlfial Buildings Including 0.18 0.04
Addiions And Alterations In The Existing Ones
4. Elpro Estales Pvi Lid Cyprus Expania Investment Lid Mumbai Real Estate Activities 3026 653
42. Emerald (1) P. Lid. Cyprus Crown World Ltd. New Delhi Real Estate Activities 1.01 2.30
43, Emerald (1) P. Lid. Cyprus Crown World Ltd. New Delhi Real Estate Activities 443 0.93
44, Emerald (1) P. Lid. Cyprus Crown World Ltd. New Delhi Real Estate Activities 17.10 358
45. Emerald (I} P. Lid. Cyprus Crown World Ltd. New Delhi Real Estate Activities 10.80 2.26
46. Emerald (I} P. Lid. Cyprus Crown World Ltd. New Delhi Real Estate Activities 4250 8.90
4. Emerald (I} P. Lid. Cyprus Crown World Ltd. New Delhi Real Estate Activities 717 150
48. Emerald (I} P. Lid. Cyprus Crown World Ltd. New Delhi Real Estate Activities 163 0.34
49. Red Fort Jehangir Properties P. Ltd. Cyprus Twilzon Ltd. Mumbai Real Estate Activities 13146 2752
50. Emerald (1) P. Lid. Cyprus Crown World Ltd. New Delhi Real Estae Activities 591 124
51 Emerald (1) P. Lid. Cyprus Crown World Ltd. New Delhi Real Estae Activities 7.86 165
2. Hms Real Estate P. Lid. Cyprus Emansar Lid. New Dehi Developing And Subdividing Real Estate Info Lots 942 197
53, Red Fort Jehangir Properties P. Ltd. Cyprus Twilzon Ltd. Mumbai Real Estate Activities 0.01 0.00
54, Hms Real Estate P. Lid. Cyprus Emanson Lid. New Delhi Developing And Subdividing Real Estate Info Lois 15350 3213
55. Aayas Trade Services Phi. Lid. Cyprus Elbit Plaza India Real Mumbai Real Estate Activities 3.13 0.65
Estate Hoklings L
5% Alice Developers Pui. Ltd. Cyprus Equesa Lid. New Dehi Developing & Subdividing Real Esiate Info Lots 3955 8.18
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57. Aswan Developers Put. Ltd. Cyprus Telefact Ltd. New Delhi Real Estale Actiities 67.20 1390
58. Coleus Developers P. Ltd Cyprus Boracim Lid. New Delhi Real Estale Activities 025 0.05
59. Askot Developers Pvi. Lid. Cyprus Perfodemic Ltd. New Delhi Real Estate Agents, Brokers & Managers 69.20 1432
Engaged In Renting, Buying & Selling
60. Mothisham Estate Put. Ltd. Cyprus Fundarburk Enterprises Ltd.  Bangalore Construction Of Residential Buildings Including 530 1.10
Addiions & Alterations In The Existing Ones
61. Selene Construction Lidg Cyprus Fim Holding Ltd New Delhi Real Estale Actiities 80.00 16.48
62. Selene Estate P Lid. Cyprus Fime Holding Lid. New Delhi Real Estale Activities 3925 8.09
63. Selene Estate P Lid. Cyprus Fime Lid. New Delhi Real Estale Activities 19.18 395
64. Apt Infrastructure Cyprus Delicre Lid. New Delhi Real Estale Activities 026 0.05
65. Apt Infrastructure Cyprus Delicre Lid. New Delhi Real Estale Activities 060 012
66. RMZ Technopark ( India ) P. Ltd. Cyprus Quamol Lid. Bangalore Developing & Subdividing Real Estate Into Lots 1525 314
67. RMZ Technopark ( India ) P. Ltd. Cyprus Quamol Lid. Bangalore Developing & Subdividing Real Estate Into Lots 1.69 035
68. RMZ Technopark ( India ) P. Ltd. Cyprus Quamol Lid. Bangalore Developing & Subdividing Real Estate Into Lots 7.03 145
69. RMZ Technopark ( India ) P. Ltd. Cyprus Quamol Lid. Bangalore Developing & Subdividing Real Estate Into Lots 0.09 0.02
70. RMZ Technopark ( India ) P. Ltd. Cyprus Quamol Lid. Bangalore Developing & Subdividing Real Estate Into Lots 079 0.16
. APT Infrastructure P. Ltd Cyprus Delicone Ltd. New Delhi Real Estale Activities 557 1.15
2. Unitech Manas Projects Pvi. Ltd. Cyprus Bolemat Lid. New Delhi Real Estale Activities 1882 389
73. Keystone Realtors Pt Lid Cyprus Mausmi Ventures Lid Mumbai Real Estale Activities 17400 3.9
74, Keystone Realtors Pt Lid Cyprus Mausmi Ventures Lid Mumbai Real Estale Activities 6090 12.57
5. Boeing India Property Management P Lid Cyprus Boeing Cyprus Holding Uid ~ Mumbai Developing And Subdividing Real Estate Into Lots 1260 260
76. RMZ Galleria ( India ) Put. Ltd. Cyprus India Galleria Lid. Bangalore Real Estale Activities 002 0.00
7. RMZ Galleria ( India ) Put. Ltd. Cyprus India Galleria Lid. Bangalore Real Estale Activities 021 0.04
78. RMZ Galleria ( India ) Put. Ltd. Cyprus India Galleria Lid. Bangalore Real Estale Activities 002 0.00
79. RMZ Galleria ( India ) Put. Ltd. Cyprus India Galleria Lid. Bangalore Real Estale Activities 019 0.04
80. RMZ Technopark ( India ) Put. Ltd. Cyprus Quamol Lid. Bangalore Developing & Subdividing Real Estate Into Lots 011 0.02
81. RMZ Technopark ( India ) Put. Ltd. Cyprus Quamol Lid. Bangalore Developing & Subdividing Real Estate Into Lots 1.01 021
82. Anuttam Dev. Pyt Ltd Cyprus Perindo Ltd Mumbai Construction Of Residential Buildings Including Additions0.83 0.18
And Alterafions In The Existing Ones
8. Piedmont Development Co. Put. Ltd. Cyprus Linkwell Lid. New Delhi Real Estate Agents, Brokers & Managers Engaged 095 020
In Renting, Buying & Selling, Managing & Apprai
84. Impact Sare Magnum Township Pt Lid Cyprus Sare( Cyprus )Spv-8 Lid Chandigarh ©  Consfruction Of Residential Buildings Including Additions1.96 043
And Alterafions In The Existing Ones
85. Domus Infra Ventures Pvt Lid Cyprus Lenslo Hokdings Co Lid Hyderabad Construction Of Residential Buildings Including Additions125.00 720
And Alterafions In The Existing Ones
86. D.d-housing Ltd Cyprus Tmw Aspf In Cyprus New Delhi Developing And Subdividing Real .00 78
Holding Co Ltd Estate Info Lots
a7. Tricone Projects (1 ) Pvt Lid Cyprus Tricone Development Lid. New Delhi Construction Of Residential Building Including 564 123
8. APT Infrastructure P. Ltd. Cyprus Delicone Ltd. New Delhi Real Estale Activities 325 0
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8. Tricone Projects India P Lid Cyprus Tricone Development Lid New Delhi Construction Of Residential Buildings Including 73 159
Addiions And Alterations In The Existing Ones
90. Piedmont Development Co Pt Ltd Cyprus Piedmont Development New Delhi Real Estate Agents Brokers And 048 0.10
Co Pvt Lid Managers Engaged In Renting,Buying And
Selling Managing And Apprai
91. Bhalakh Realtors Pvt Lid Cyprus Jarvimia Company Lid Chennai Construction of Residential Buildings Including 8.08 205
R Dif Homes Panchkula P. Ltd. Cyprus Brahma Investement | Ltd. ~ New Delhi Real Estate Activites 114.86 2681
9. Dif Homes Panchkula P. Ltd. Cyprus Brahma Investement | Ltd.  New Delhi Real Estate Activites 2396 559
%, Dif Homes Panchkula P. Ltd. Cyprus Brahma Investement | Ltd.  New Delhi Real Estate Activites 2002 457
95, Coleus Developers P Ltd Cyprus Boracin Ltd New Delhi Real Estate Activities 18.82 388
9%. Alice Developers P Lid Cyprus Easi Exa Lid New Delhi Developing And Subdividing Real Estate Into Lots 1.00 021
q7. AMZ Galleria (India) P. Ltd. Cyprus India Galleria Ltd. Bangalore Real Estate Activities. 0.79 0.16
9. AMZ Galleria (India) P. Ltd. Cyprus India Galleria Ltd. Bangalore Real Estate Activities. 7.14 147
9. Athena Infrastructure Cyprus Saddlle Rock Holdings Lid New Delhi Real Estale Activities B4.20 13.23
100 Aswan Developers P Lid Cyprus Telepset Ltd New Delhi Real Estate Activities 1.00 021
0. Elbrus Developers P Lid. Cyprus Suriware Consuitants Lid. New Delhi Real Estate Activities 064 0.13
102. Colleus Developers P Ltd Cyprus Boracim Ltd New Delhi Real Estate Activities 025 0.05
103. Tricone Projects India Pt Lid Cyprus Checkmode Solutions Lid New Delhi Construction of Residential Buildings Including 249 547
Addiions And Alterations In The Existing Ones.
104. Brilliant Sare Reality (P) Ltd. Cyprus SARE. Cyprus Lid. Bhopal Construction of Residential Buildings Including 240 0.54
Addiions And Alterations In The Existing Ones.
105. Tricone Projects (I) P. Lid. Cyprus Tricone Development New Delhi Construction of Residential Buildings Including 2074 445
Addiion And Alterations In The Existing Ones
106. Supreme Hoursing & Hospitality Lid Cyprus SRS PVTR. Investments Mumbai Real Estate 042 0.10
107. Supreme Hoursing & Hospitality Lid Cyprus SRS PVTR. Investments Mumbai Real Estaiz 4054 10.05
108. AMZ Galleria (I} Pitd. Cyprus Aiggre India O & L P. Ltd.  Bangalore Real Estate Activities 127 0.2
109. Tricone Projects (I) P. Lid. Cyprus Tricone Development Ltd. New Delhi Construction of Residential Builodings Including A5 759
Addiions And Alterations In The Existing Ones
110. EMAAR Mgf Land P. Lid. Cyprus Louper Services Lid. New Delhi Developing And Subdividing Real Estate Info Lots 450 09
111. EMAAR Mgf Land P. Lid. Cyprus Kallarister Trading Lid. New Delhi Developing And Subdividing Real Estate Info Lots ~ 22.10 486
112, Energee Really Venfure Pvi. Lid. Cyprus Eyal Khayat Zolty & Mumbai Construction of Residential Buildings 0.00 0.00
Coltrust Co-niminee Including Addifions And Alterations In
The Existing Ones
113, Arihant Indo African Infra Dev&B. P. Ltd Cyprus Star Peak Lid. Hyderabad Construction of Residential Buildings 020 0.05
114, Energee Realfy Venfure Pvi. Lid. Cyprus Mondon Investments Lid Mumbai Construction of Residential Buildings Including 0.01 0.00
Addiions And Alterations In The Existing Ones
115. Symmetree Realty Venture Pvit Lid Cyprus Mondon Investments Lid Mumbai Real Estate Activities 0.01 0.00
116. Mothisham Estates P. Lid Cyprus Funderburk Enterpises Lid.  Bangalore Construction of Residential Buildings 5.86 1.3
117. Ideb Real Estate P Lid. Cyprus Lakecrest Lid. Bangalore Construction of Residential Buildings Including 0.01 0.00
Addiions And Laterations In The Existng Ones
118. Ideb Real Estate P Lid. Cyprus Lakecrest Lid. Bangalore Construction of Residential Buildings Including 1472 323
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Addiions And Laterafions In The Existing Ones
119, Red Fort Shahjahan Properties P. Ltd. Cypns Tidhemba Ivestments Ltd. Murbe Purchase, Sale, Letfing And Opertaing of Real Estate 6221 1278
120, RMZ Galleria (IndialP. Lid. Oypns Aiggre India Private Ltd. Banggon Real Estale Aciiviies 191 045
121, Watermarke Vills P. Lid. Oypns Fairieid Developments Lid. Hyoeabedd Developing And Subdividing Real Estate Inio Lots 012 0B
12 Watermarke Vills P. Lid. Opns Fairfeild Developmens Lid. Hyoeabedd Consinucion of Residental Buidings 1876 445
12 Watermarke Villss P. Lid. Opns Fairfeild Developmens Lid. Hyoeabedd Developing And Subdividing Real Estate Into Lots 1225 291
12 Watermarke Vills P. Lid. Opns Fairfeild Developmens Lid. Hytoezbedd Developing And Subdividing Real Estate Into Lots 231 4
1. RMZ Galleria (IndialPv. Lid. Opns Aiggre India Private Ltd. Bangghor Real Estate Aciviies 717 401
16 Watermarke Vills P. Lid. Opns Fairfeild Developmens Lid. Hytoezbedd Developing And Subdividing Real Estate Into Lots 07 0m
127. Pacific (Chennai Prof nfastruciure Co Opns World Power Lid. Anmegbad Consinucion of Residential Buidings =61 640
128 Watermarkat Villas Pvi Lid Opns Fairfild Developments Lid Hytoezbedd Developing And Subdividing Real Estate Into Lots 662 1%
128, Supreme Buid Capital Opns Tmw Aspf | Cyprus Hoking ~ New Deki Developing And Subdividing Real Estate Into Lots 0 1837
120, Pivotal Infrastructure Pyt Lid Opns Mega Corp. Lid New Deki Developing And Subdividing Real Estate Into Lots B2 B8
131 Anutiam Dev. P. Lid. Opns Permmdo Lid Mt Consinucion of Residential Buidings 400 607
12 Bhalakh Realtors Pyt Lid Opns Janvinia Company Lid Cherrei Consinucion of Residental Buidings Including 411 i
13 Bhalakh Realtors Pyt Lid Oypns Janinia Company Lid Chrrei Consinucion of Residentil Buidings Inuding 48 628
1%, Bhalakh Realtors Pyt Lid Oypns Janinia Company Lid Chrrei Consinucion of Residentil Buidings Inuding 1611 408
13, D D Housing Lid Oypns Tmw Aspf | Cyprus Hoking ~ New Deki Developing And Subdividing Real Estale %50 193
1% Bhalakh Reattors P. Lid. Oypns Janinia Company Lid Chrrei Consinucion of Residental Buidings a7 692
137. RMZ Properties P. Lid. Opns Aiggre India O & Lt Ltd. Banggor Real Estale Acivilies 188 047
13 RMZ Properties P. Lid. Opns Aiggre India O & Lt Ltd. Bangghor Real Estale Acivilies 16%5 43
13, Lahari Techinopolss P. Lid. Opns Fedoratas Lid. Bangghor Consinucion of Residental Buidings 5 1337
140 RMZ Galleria (1) Plid. Opns Aiggre India O & L P Ltd.  Bengaom Real Estale Acivilies 014 0o
141, Mothisham Estates P. Ltd. Opns Funder Burk Enterprises Lid. ~ Bangelore Consinucion of Residental Buidings B4 585
142 Watemarket Residency Pyt Lid Opns Fairfild Developments Lid Hytoezbedd Consinucion of Residential Buidings Induding 6191 1547
Additions And Alterations In The Exisfing Ones.
143 Oceanus Infrasturciure Pvt Lid Opns Crezio Investments Pt Ltd ~ Bengalore Real Estate Activites. 26 5%
14, Stering Urban Development{p)Lid Opns 0Oid Lane India Cyprus Bangghor Real Estate Activites. 872 2%
Fund Lid
146, Stering Urban Development{p)Lid Opns 0Oid Lane India Cyprus Bangghor Real Estate Activites. 208 54
Fund Lid
146. Rmz Galleria (India) Pvt Lid Opns Aiggre India O & Lt Lid Bangghor Real Estate Activites. 010 0B
147. Lakepoint Buiders P Ltd. Oypns Talgarth Investements Lidy Mt Real Estale Aciiviies 401 g
148, Lakepoint Buiders P. Ltd. Oypns Talgarth Investements Lid Mt Real Estale Aciiviies 1837 466
149 Trcone Projects () Pid Oypns Tricone Development Lid. New Deki Consinucion of Residental Buiding 231 0®
190, Sspdl Infrastructure Developers P Lid. Oypns Innovative Ind Realty Hyoeabedd Consinucion of Residental Buidings 087 017




151 Written Answers AUGUST 6, 2010 to Questions 152
1 2 3 4 5 6 7 8
Opportunity Fund L
151. Sspdl Infrastructure Developers P. Lid. Cyprus Innovative Ind Realty Hyderabad Construction of Residential Buildings 16.06 404
Opporiunity Fund L
152. R G E Construction & Development Pt Lid Cyprus World Part Ltd Chennai Construction of Residential Buildings Including 0.4 0.1
Addiions And Alterations In The Existing Ones.
153 R G E Construction & Development Pt Lid Cyprus World Part Lid Chennai Construction of Residential Buildings Including 16355 4087
Addiions And Alterations In The Existing Ones.
154. Watermarket Residency Pvt Lid Cyprus Fairfield Developments Lid Hyderabad Construction of Residential Buildings Including 049 0.12
Addiions And Alterations In The Existing Ones.
155. Pacifica Holels {Hyderabad Project)P Lt Cyprus World Focus Lid Ahmedabad Construction of Non Residential Buildings Including ~ 2.46 062
Additions And Alterations In The Existing Ones.
156. Pacifica (Chennai Project) Infrasturctur Cyprus World Power Ltd Ahmedabad Construction of Residential Buildings Including 11 280
Additions And Alterations In The Existing Ones.
157. Oceanus Infrastructure Put. Lid. Cyprus Runwest Trading Lid. Bangalore Real Estate Activities 20.19 471
158. Supreme Housing & Hospitality Pvt Lid Cyprus Srs Pvt Investments Powai Ltd Mumbai Real Estate Activities 026 0.08
159. Sspdl Infrastructure Developers P. Lid. Cyprus Innovative Ind Realty Hyderabad Construction of Residential Buildings 400 1.01
Opporiunity Fund L
160. Presfige Bidadi Holdings Pvt. Lid. Cyprus Chamous Investment Ltd. Bangalore Construction of Non-fesidential Buildings 3000 712
Including Additions And Afteration In
The Existing Ones.
161. Elcymindia Developers Put. Lid. Cyprus Elbit India Venture Ltd. Bangalore Construction of Residential Building Addifions 001 0.00
And Alterations In The Existing Ones.
162. Elcymindia Developers Pui. Ltd. Cyprus Cymanco Services Lid. Bangalore Construction of Residential Building Addifions 0.00 0.00
And Alterations In The Existing Ones.
163. Cymsten Developers India Put. Ltd. Cyprus Stenzo Lid. Bangalore Construction of Residential Buildings Including 001 0.00
Addiions And Alterations In The Existing Ones.
164. Sorcym Developers India Put. Ltd. Cyprus Sortera Ltd. Bangalore Construction of Residential Buildings Including Additions 0.01 0.00
And Alterations In The Existing Ones.
165. Sorcym Developers India Put. Ltd. Cyprus Cymanco Services Ltd. Bangalore Construction of Residential Buildings Including 0.00 0.00
Addiions And Alterations In The Existing Ones.
166. Mirocym India Developers Put. Ltd. Cyprus Cymanco Services Lid. Bangalore Construction of Residential Buildings Including 0.00 0.00
Addiions And Alterations In The Existing Ones.
167. Cymel Developers India Pvi. Lid. Cyprus Elbit Cochin Island Ltd. Bangalore Construction of Residential Buildings Including 0.01 0.00
Addiions And Alterations In The Existing Ones.
168. Ximanco Developers India Put. Lid. Cyprus Xifus Services Lid. Bangalore Construction of Residential Buildings Including 001 0.00
Addiions And Alierations In The Existing Ones.
169. Mirocym India Developers Pui. Lid. Cyprus Mirothenta Ltd. Bangalore Construction of Residential Buildings Including Additions 0.01 0.00
And Alterations In The Existing Ones.
170. Meranco Developers India Pvi. Lid. Cyprus Mercero Limited . Bangalore Construction of Residential Buildings Including 001 0.00
Additions And Alterations In The Existing Ones.
1. CYMSTEN Developers India Pyt. Lid. Cyprus Cymanco Services Lid. Bangalore Construction of Residential Buildings Including Additions 0.00 0.00
And Alterations In The Existing Ones.
172, CYMEL Developers India Put. Ltd. Cyprus Cymanco Services Ltd. Bangalore Construction of Residential Buildings Including Additions 0.00 0.00
And Alterations In The Existing Ones.
173 Ximanco Developers India Pyi. Lid. Cyprus Cymanco Services Ltd. Bangalore Construction of Residential Buildings Including 0.00 0.00

Addiions And Alterations In The Existing Ones.
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174, Meranco Developers India Pyt Ltd. Cypns Cymanco Senvices Lid. Bangelor Consiruction of Residential Buildings Including Addiions 000 000
And Alterafions In The Existing Ones.

17. Briliant Sare Reality Private Lid. Cypns Sare. Cyprus Lid. Bhopd Consiruction of Non-residential Buildings Including 2m 064
Additions And Alterafions In The Existing Ones.

176. Supreme Housing & Hospilality Pvt Lid Cypns Srs Pwt Investments Powai Lid ~ Mumbei Real Estale Activities 016 004

177. Arihant Indo African Infra DevaB. P. Lid Cypns Star Peak Lid. Hydesabed Consirucfion of Residential Buildings 1748 407

178, Shrea Ahuja Properties And Relators P. L Cypns Cupino Ltd. Murbe Consiruclion of Residential Buidings Including 000 000
Additions And Alterations In The Existing Ones

17, Granite Gate Properties Pvt Lid Formerly Cypns Twilzon Ltd. Murbe Real Estale Activities 540 1240

180. Granite Gate Properties Pvt Lid Formerly Cypns Twilzon Ltd. Murbe Real Estale Activities 540 1240

181. Red Fort Akbar Properfies Pvi Lid Cypns Crezna Hokdngs Lid Murbe Real Estale Activities 16915 B0

18 Mothisham Estate Pvi. Lid. Cypns Funderburk Enlerprisas Lid. Bangeore Consiruclion of Residential Buidings Including 934 206
Additions & Alterafions In The Exisfing Ones

18 Pacifica Hotels{hyderabad Project)P. Ltd Cypns Pac Host Ltd. Apmedsbed Construction of Non-residential Buikdings 346 il
Including Additions & Alterations In The Existing Ones.

184, Pacific Hotels{baroda Project) Put. Lid. Cypns Pac Host Ltd. Apmedsbed Consirucfion of Residential Buidings Including 729 s
Additions & Alterafions In The Exisfing Ones

166, Elbit India Heafthcare Putiglcym | Devel Cypns Elbit India Veniure Lid. Bangelor Consirucfion of Residential Buidings Including e 065
Additions & Alterafions In Th Existing Ones

186. Rmz Technopark (India) Pvt. Ltd. Cypns Quamol Ltd. Bangeore Developing & Subdividing Real Esiate Into Lots 000 000

167. Rmz Technopark (India) Pvt. Ltd. Cypns Quamol Lid. Bangelor Developing & Subdividing Real Esiate Into Lots 004 o

168, Elbit India Heafthcare Putiglcym | Devel Cypns Elbit India Veniure Lid. Bangelor Consiruclion of Residential Buidings Including 34 070
Additions & Alterafions In Th Existing Ones

169, Eiav-agricuftural Veniures P Ltd (Elbit Cypns Mircihenta Ltd Bangelor Consiruction of Residenial Buildings Including Addiions 173 038
And Alterations In The Existing Ones

190. Cymel Healthcare India Pvt Lid (Cymel De Cypns Wimendo Lid Bangelor Consiruclion of Residential Buidings Including 060 013
Additions And Alterations In The Existing Ones

191. Watermarke Residency P. Ltd. Cypns Farfield Developments Lid Hydesabed Consirucfion of Residential Buildings 174 036

12 Fomax Real Estale Lid Cypns Saddie Rock Holdings Lid New Dehi Consiruclion of Residential Buidngs Including e 20
Additions And Alterations In The Existing Ones

1% Sukant Developers India Put. Lid. Cypns Runwest Trading Ltd. Bangelor Consirucfion of Residential Buidings Including Q4 B34
Additions & Alterafions In The Exisfing Ones

194, Piedmont Development Co Pvi Ltd Cypns Linkwel Lid New Dehi Real Estate Agents,Brokers And Managers 17 035
Engaged In Rening.Buying And Seling,
Managing And Apprai

195. Piedmont Development Co Put Lid Cyprus Linkwell Ltd New Delhi Real Estate AgenisBrokers And Managers 196 0.40
Engaged In Renting,Buying And Selling,
Managing And Apprai

196. Fornax Real Estafe Lid. Cyprus Saddle Rock Holdings Ltd. New Delhi Construction of Residential Buildings Including 0.19 0.04
Additions And Alterations

197. Unitech Infopart Ltd Cyprus Vactex Ltd New Delhi Developing And Subdividing Real Estate Into Lots 1.00 021

198. Pacifica Holels (Baroda Project) Pyt L Cyprus Pac Host Lid Ahmedabad Construction of Residential Buildings Including 18.02 35
Addiions And Alterations In The Existing Ones

199. Amz Galleria (India) Pvt Lid Cyprus India Galleria Lid Bangalore Real Estate Activities 352 069
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200. Prestige Projects Pvt Ltd Cyprus Alena Investments Ltd Bangalore Real Estale Activities 66.35 1295

201. Zircon Properties Pvt Ltd Cyprus Azina Holdings Lid Bangalore Construction of Residential Buildings Including 2099 410
Additions And Alterations In The Existing Ones

202. Symmetree Realty Veniure Pvi Lid Cyprus Mondon Investments Lid Mumbai Real Estale Activities 1495 29

203, Red Fort Akbar Properties Pyt Lid Cyprus Creena Holdings Ltd Mumbai Real Estate Actiities 59.32 11.58

204, Phoenix Hode Developers P. Ltd. Cyprus Agestor Enterprises Lid. Hyderabad Construction of Residential Buildings 283 061

205. Rmz Galleria (India) Put. Ltd. Cyprus India Galleria Lid. Bangalore Real Estate Actiities 038 0.08

206. Aayas Trade Services Pvt Lid Cyprus Elbit Plaza India Real Mumbai Real Estale Activities 362 078

Estate Holding L
7. Aayas Trade Services Pvt Lid Cyprus Elbit Plaza India Real Mumbai Real Estale Activities 054 012
Estate Holding L

208. Eiav-agricultural Ventures P Ltd (Elbit Cyprus Mirothenta Ltd Bangalore Construction of Residential Buildings 098 021
Including Additions And Alierations In Existing Ones

208, Pacifica (Hyderabad Project)Developers P Cyprus Pac Ventures Ltd Ahmedabad Construction of Residential Buildings Including 9.08 1
Addiions And Alterations In The Existing Ones

210. Pacifica (Hyderabad Project)Developers P Cyprus Pac Ventures Ltd Ahmedabad Construction of Residential Buildings Including 81.72 15.95
Addiions And Alterations In The Existing Ones

211. Pacifica Hotels (Banglore Project) Pvt L Cyprus Pac Host Ltd Ahmedabad Construction of Residential Buildings Including Additions32.40 6.32
And Alterafions In The Existing Ones

212, Rmz Galleria (India) Pvt Ltd Cyprus India Galleria Ltd Bangalore Real Estale Activities 039 0.08

213, Mothismam Estates P. Lid Cyprus Funderburk Enterprises Lid  Bangalore Construction of Residential Buildings 6.68 1.3

214, Nsk Infrastructure Put Ltd Cyprus Orafin Investments Lid Mumbai Real Estale Activities 1045 212

215. Nepiune Realtors Pvt Ltd Cyprus Lunilez Ventures Ltd Mumbai Real Estate Actiities 217 1871

216. Eiav-a Agricutural Ventures P Lid (Elbi Cyprus Miroth Enta Lid Bangalore Construction of Residential Buildings 318 068
Including Additions In The Existing Ones

217 Db. Reality Pvt Ltd Cyprus Walkinson Imvestments Lid ~ Mumbai Purchase,Sale, Letting And Operating of 525,00 11237
Real Estate-residential And Non-residential Buidings

218. Apogee Realty Ventures Pvi Ltd Cyprus Mondon Investments Lid Mumbai Real Estale Activities 028 0.06

218, Symmetree Realty Venture Pyt Lid Cyprus Mondon Investments Ltd Mumbai Real Estale Activities 043 0.09

220, Shree Ahuja Properties And Relators P Lt Cyprus Cupino Ltd Mumbai Construction of Residential Buildings Including 1250 268
Addiions And Alterations In The Existing Ones

21. Rmz Galleria (India) Put. Ltd. Cyprus India Galleria Lid. Bangalore Real Estale Activities 010 0.02

22, Rmz Galleria (India) Put. Ltd. Cyprus India Galleria Lid. Bangalore Real Estale Activities 088 019

23, Rmz Galleria (India) Put. Ltd. Cyprus India Galleria Lid. Bangalore Real Estale Activities 080 047

24, Rmz Galleria (India) Put. Ltd. Cyprus India Galleria Lid. Bangalore Real Estate Activities 009 0.02

225, Rmz Galleria (India) Put. Ltd. Cyprus India Galleria Lid. Bangalore Real Estate Activities 0.04 0.01

226. Piedmont Development Co Put. Lid. Cyprus Link Well Ltd New Delhi Real Estate Agents, Brokers & Managers 083 0.18
Engaged In Renting, Buying & Selling, Managing

227, Sweta Estates Pvt Ltd Cyprus Proctussa Lid New Delhi Real Estate Activities 5926 11.84

228, Sweta Estates Pvt Ltd Cyprus Proctussa Lid New Delhi Real Estate Activities 43499 86.89
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2 Netzone Developers Pvi Lid Cypns Pramerica Asf i Murbe Real Estale Activities 20750 845

Cyprus Holdings Lid
Netzone Developers Pvi Lid Cypns Bhi Investment Lid Murbe Real Estale Activities kiGN 749

2. Emerald Lands () Pvt Ltd Cypns Crowrword Lid New Dehi Consirucfion of Residential Buildings 070 015
Including Additions And Alterations In
The Existing Ones

232, Emerald Buildcon Pvi Lid Cyprus Brack Capital (Cyprusj2 Lid  New Dehi Construction of Residential Buildings 120 028
Including Additions And Alterations
In The Existing Ones

233. Juventus Estate Ltd. Cyprus Fime Holding Ltd. New Delhi Construction of Non-residential Buildings 7268 15.86
Including Additions & Alterations In The
Existing Ones

234 Arihant Indo African Infra Devs.&Blditd. Cyprus Star Peak Lid. Hyderabad Construction of Residential Buildings 2.00 041

235. Arihant Indo African Infra Devs.&Blditd. Cyprus Star Peak Lid. Hyderabad Construction of Residential Buildings 6.59 134

236. Energy Realty Veniures P Lid Cyprus Mondon Investments Lid Mumbai Construction of Residential Buildings Including 429 0.87
Addiions And Alteration In The Existing Ones

237. Pacifica Hotels (Banglora Project) Pt L Cyprus Pac Host Lid Ahmedabad Construction of Residential Buildings Including 340 0.8
Addiions And Alterations In The Existing Ones

238. Pacifica Holels (Baroda Project) Pyt L Cyprus Pac Host Lid Ahmedabad Construction of Residential Buildings Including 2.00 0.9
Addiions And Alterations In The Existing Ones

23. Anuttam Dev. Put. Lid. France Permindo Ltd. Mumbai Construction of Residential Buildings Including 2455 5.08
Addiions & Alterations In The Existing Ones

240. Anuttam Dev. Put. Lid. France Permindo Ltd. Mumbai Construction of Residential Buildings Including 795 1.65
Addiions & Alterations In The Existing Ones

241, Anuttam Dev. Put. Lid. France Permindo Ltd. Mumbai Construction of Residential Buildings Including 431 0.89
Addiions & Alterations In The Existing Ones

242, Anuttam Dev. Put. Lid. France Permindo Lid. Mumbai Construction of Residential Buildings Including 6.36 132
Addiions & Alterations In The Existing Ones

243, Accuramech Industrial Engineer Pvit Lid France Saint Gobain Emballage Mumbai Construction And Maintenance Of Industrial 191 043
Plants Excluding Power Plants

244, Accuramech Industrial Engg Pvt Lid France Saint Gobain Emballage Mumbai Construction And Maintenance Of Industrial 267 0.60
Plants Excluding Power Plants

245, Akme Projects Ltd Germany Nanz And Pariner Gbr New Delhi Developing And Subdividing Real Estate Info Lots.  41.00 1032

246, Leser Packaging & Mopre (I} P. Ltd. Germany Leser Far East Vermogensverw Mumbai Developing & Subdividing Real Estate Inio 0.03 [ii]]

247. Rmz Hochtief Construction India P. Lid. Germany Hochtief Construction Bangalore Construction 130 0.0

Akdiengersellschaf

248, Jo Decaux Advertising India Pvi Lid Hong Kong Jo Decaux Asia Pearl New Delhi Other Manufacturing Industries. 0.00 0.00

249, Virgo Realtors P Ltd. Hong Kong Sham L Chellaram Chennai Construction of Residential Buildings Including 544 1.2

250, Virgo Realtors P. Ltd. Hong Kong Sham L Chellaram Chennai Construction of Residential Buildings Including 256 0.61

251. Ba. Property Consuliant Hong Kong Tricenteral Ltd. New Delhi Real Estate Activities 394 082

252, Gaia Developers Put. Lid. Hong Kong Mohinani Vijay Harish Mumbai Real Estate Activities 028 0.08

253. Gaia Developers Put. Lid. Hong Kong Mohinani Vijay Harish Mumbai Real Estate Activities 0.38 0.08

254, Gaia Developers Pvt. Lid. Hong Kong Mohinani Harry Hasoomal Mumbai Real Estate Activities 028 0.08




159 Written Answers AUGUST 6, 2010 to Questions 160
1 2 3 4 5 6 7 8
25, Gaia Developers Pt Lid. Hong Kong Mohinani Hamy Hasoomal Murbe Real Estale Activities 038 008
2. Green Bay Homes P. Ltd. Hong Kong Biju Joesph Kochi Real Estale Activities 020 005
247. Ncomputing Slaes And Markefing P. Lid Hong Kong Neomopuing Hongkong Lid Bangelor Retail Trade 127 026
28, Jet Speed Realtors Pvi Lid Hong Kong Bijal Mofichand Beed Murbe Real Estale Activities 210 045
8. Bangal Unitech Univrsal Infra. P. Ltd. Indonesia Prasoon Mukhedjee New Dehi Real Estale Activities 005 o
0. Bangal Unitech Univrsal Infra. P. Ltd. Indonesia Subha Laxmi Mukheree New Dehi Real Estale Activities 005 o
1. Sheryans Resources Lid Israed Chetan P Mehta & Prabodh K Mumbei Real Estate Activities. 3 0%
2 AF Holdings Pvt Lid Italy Olymbos S.pa. Ahmedsbed Purchase Sale Letting And Operafing Of 070 015
P! AF Holdings Pvt Lid Italy Olymbos Spa Apmedsbed Purchase Sale Letting And Operafing Of 080 018
Real Estaie-residential And Non-residential Buildings
264 YGJ Promoters Pyt Lid Japan Inu Juneja New Dehi Real Estate Agents,Brokers And Managers 056 012
Engaged In Rening.Buying And Seling,
Managing And Apprai
265. YGJ Promoters Pyt Lid Japan Yukiko Sugai New Delhi Real Estate Agenis,Brokers And Managers 0.56 0.12
Engaged In Renting,Buying And Selling,
Managing And Apprai
266. Lotto Shopping India P Lid Korea(south) Dong Bin Shin New Delhi Construction of Residential Buildings 0.00 0.00
Including Addifions And Alterations In
The Existing Ones
267. Lotto Shopping India P Lid Korea(south) Lotte Shopping Co Lid New Delhi Construction of Residential Buildings Including 0.01 0.00
Addiions And Alterations In The Existing Ones
268. Kunhwa () Consulting Engineers P. Ltd. Korea(south) Kijong Lee Chennai Developing And Subdividing Real Estate Into Lots 0.00 0.00
269. Mirae Asset Global Investment Mgt (1) P. Korea(south) Mirae Asset | Mumbai Real Estate Activities 69.91 1747
nvestment Mgt Co. Lid;
27. Mirae Asset Global Investment Mgt (1) P. Korea(south) Mirae Asset Mapsimvestment  Mumbai Real Estate Activities 14.04 351
Mgt Co. Lid,;
. Namsan Home P. Ltd. Korea(south) Hyun Su Ahn Hyderabad Restaurants & Holels 001 0.00
2. Namsan Home P Ltd. Korea(south) Jung Ae Ch Hyderabad Restaurants & Holels 0.01 0.00
273, Mirae Assest Global Investment Mgtip. Korea(south) Mirae Asset Investment Mumbai Real Estate Activites 11923 am
Management Co Ltd
274, A S Developers Pvt Lid Kunwait Aziz Ahmed Mumbai Real Estate Activities 0.03 001
275. A S Developers Put Lid Kunwait Firdos Siddique Mumbai Real Estate Activities 001 0.00
276. Kirby Buiding Systems (I} Lid. Kunwait Kirby International Company Wil Kanpur Construction Of Residential Guildings 652 142
Including Additions And Alterations In
The Existing Ones
am. Faberston Faciliies Management Lid. Malaysia Faberfacilities Sdn Bhd New Delhi Construction Of Residential Buildings 048 0.10
Including Addition & Alteration In The Existing Ones.
278. Snap Dragon Amenifies P. Lid. Malaysia Archana Marshal New Delhi Real Estate Activities 114 023
2n. Snap Dragon Amenifies Pvi. Ltd. Malaysia Archana Marshal New Delhi Real Estate Activities 230 047
280. Snap Dragon Amenifies Pyt Ltd Malaysia Archana Marshall New Delhi Construction Of Non-residential Buildings 228 043

Including Additions And Alterations In
The Existing Ones
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281. Accent Builders Pvt Lid Malaysia Ireo Investment Holdings Ltd  New Delhi Real Estate Activities 3927 784
282. Accent Builders Pvt Lid Malaysia Ireo Investment Holdings Ltd  New Delhi Real Estate Activities 3927 T84
283. Plus Bksp Toll Lid Malaysia Plus Express Way Berhad Mumbai Developing And Subdividing Real Estate Into Lots  0.03 om
284 Plus Bksp Toll Lid Malaysia Mohammad Fadzi Mumbai Developing And Subdividing Real Estate Into Lots  0.00 0.00
285, New Line Developers P. Ltd. Mavrifius Banyan Real Estate Co. New Delhi Construction of Residential Buildings 53.36 199
286. Emaar Mgf Construction P. Lid. Maurifius Emaar Holding li New Delhi Construction Residential Buildings 19.80 445
287. Gangetic Developars Put. Lid. Maurifius K2a Retail Lid. New Delhi Developing & Subdividing Real Estate Into Lots 097 0.20
288. Aveo Real Estate Holdings Put Lid Maurifius Aveo Investments Lid Mumbai Real Estate Activities 1257 274
289, Dif Limitless Developers Pwt. Lid. Mavrifius Limitless Hoysala Inc New Delhi Construction of Residential Buildings Including 50.00 1032
Addiions & Alterations In The Existing Ones
290. Wire Developers Pyt Lid Maurifius Wire Developers Intl New Delhi Developing And Subdividing Real Estate Info Lots 023 0.05
21. Purearth Infrastructure Lid. Maurifius Tiara Investement Holdings ~ Mew Delhi Developing And Subdividing Real Estate Into Lots 1560 axr
292, Brampton Infrastructure India Pvt Lid Maurifius Maharashtra Properties Lid ~ New Delhi Construction of Non-residential Buildings Including 031 0.07
Addiions And Alterations In The Existing Ones
293. Vital Construction Pvi Lid Maurifius Indo Park Inveiments Ltd New Delhi Construction of Residential Buildings Including 435 094
Addiions And Alterations In The Existing Ones
294, Bengal Shriram Hitech City Pvt Ltd Maurifius WsiWsg V' (Xoodi) Bangalore Real Estate Activities 220 046
Maurifius Investors L
295. Bengal Shriram Hitech City Pvt Ltd Maurifius WsiWsg V' (Xoodil) Bangalore Real Estate Activities 62.80 13.15
Maurifius Investors L
296. Pune Kondwa Reality P Lid. Maurifius WsiWsg V(odii) Mauritius Mumbai Purchase,Sale Letting & Operating of 191 040
Investor Lid. Real Estate Residential & Non-residential Buildings
297. Pune Kondwa Reality P Lid. Maurifius WsiWsg V(odii) Mauritius Mumbai Purchase,Sale Letting & Operating of 028 0.08
Investor Lid. Real Estate Residential & Non-residential Buildings
298. Shreshtha Canbuild Pvt. Ltd. Maurifius Emaar Holding li New Delhi Real Estate Activities 21545 45.10
299. Citra Properties Ltd Maurifius Fim Ltd New Delhi Construction of Residential Buildings Including 3485 730
Addiions And Alterations In The Existing Ones
300. Citra Properties Ltd Maurifius Fim Ltd New Delhi Construction of Residential Buildings Including 048 0.10
Addiions And Alterations In The Existing Ones
3. Citra Properties Ltd Maurifius Fim Ltd New Delhi Construction of Residential Buildings Including 17.03 356
Addiions And Alterations In The Existing Ones
302. Essar Technology Park Bkc Pltd. Maurifius Essar Bulsiness Parks Ltd. ~ Mumbai Developing And Subdividing Real Estate Into Lots 1,779.99 37261
303. Darby Asia Investors (1) Pltd. Mavrifius Franklin Templeton Holdings ~ Mumbai Business And Management Consultancy Acliviies 198 0.4
304. Grass Field Fire Capital Developers P L Mavrifius Fire Capital . Jaipur Purchase, Sale, Letting & Operating of 235 0.48
Invesiments Pvi. Lid Real Estate- Residential & Non-residential Buildings
305. Saket Engineers Pvt. Ltd. Maurifius K2a Private Equity Ltd. Hyderabad Construction of Residential Buildings Including 4183 876
Addiions & Alterations In The Existing Ones
306. Protman Real Eslate India Pyt Lid Maurifius Portman Holdings India Mumbai Real Estate Activities 049 0.1
Devipt Mauritius
307. Aveo Real Estate Holdings Put Lid Maurifius Aveo Investments Lid Mumbai Real Estate Activities 1328 290
308. Tiloka Real Estate P. Ltd. Maurifius Keesha (Mauriius) Lid. New Delhi Construction of Residential Buildings 254 055
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9. Dif Southem Home Pyt Lid Mavriius Ridge Wood Holdings Lid New Dehi Developing And Subdividing Real Estate Into Lols 12980 %58
310. Sunflower Real Tech Pyt Lid Mavriius Flippoint Ltd New Dehi Developing And Subdividing Real Estas Into Lots 1997 409
311, Glazy Realty Pvt Lid Mavriius Jaxbridge Lid New Dehi Real Estate Activites M8 1634
312 Glazy Realty Pvt Lid Mavriius Jaxbridge Lid New Dehi Real Estate Activites 8% 1207
313 Evolution Realty Pvi Lid Mavriius Javee Lid New Dehi Consiruction of Residential Buidings Including 263 484
Additions And Alterafions In The Existing Ones.
314 Akme Rhine River Projects Pvi Lid Mevriius Mpc Rhine River Lid New Dehi Consiruction of Non-residential Buikdings 557 1286
Including Additions And Alterations In
The Existing Ones
35, Akme Rhine River Projects Pvt Ltd Mavrifius Mpc Rhine River Lid New Delhi Construction of Non-residential Buildings 55.28 11.93
Including Additions And Alterations
In The Existing Ones
36 J Kumar Infra Projects Lid Mavrifius Various Fiis Mumbai Construction 18.93 409
317. Dolphin Knowledge Institute P. Lid. Mauritius Dolphin Knowledge Mumbai Real Estate Activities 11.00 237
Instifution Mauritius
318. Penguin Hotels P. Ltd. Maurifius Penguin Hotels P. Ltd. Mumbai Construction of Residential Buildings 095 020
Including Additions And Altemations
319. Penguin Hotels P. Ltd. Maurifius Penguin Hotels P. Ltd. Mumbai Construction of Residential Buildings Including 11.00 237
320. Classic Mall Development Cop. Lid Maurifius Hasel River Ltd. Mumbai Real Estate Activities 102 0.2
321. Dolphin Knowledge Institute P. Lid. Maurifius Dolphin Knowledge Mumbai Real Estate Activities 095 020
Insfitution Mauritius
302, (Offoeat Developers Pyt Lid Mavrifius Eder River Lid Mumbai Construction of Residential Buildings Including 234 0.51
Addiions And Alteration In The Existing Ones
3. Kolland Developers Pvt Ltd Maurifius Citroen Developers Mauritius LidMumbai Developing And Subdividing Real Estate Info Lots 2593 560
324, Qv Really Pvt Ltd Maurifius lirf Holdings Iv Ltd Bangalore Real Estate Activities 2276 5.1
325. City Centre Mall Nashik Pyt Ltd Maurifius K2c Residential Ltd Mumbai Developing And Subdividing Real Estate Info Lots 075 0.17
3%6. Buraheja Bulders Pvi Ltd Mavrifius J P Morgan India Mumbai Purchase,Sale,Letting And Operafing 10,00 225
Property Co li of Real Estate - Residential And
Non-residential Buildings
327. Aveo Real Estate Holdings Put Lid Maurifius Aveo Investments Lid Mumbai Real Estate Activities an 081
328 Essar Sez Hazira Lid Maurifius Essar Real Estates Lid. Mumbai Real Estate Activities 1107 227
329. Kolte Patil Real Estate Pvt Lid Maurifius Kza Residential Ltd Mumbai Real Estate Activities 4517 925
330. Matrix Developers Pltd Maurifius Pac Bhukum Mauritius Mumbai Real Estate Activites 4871 997
3. Matrix Developers Pltd Maurifius Pac Bhukum Mauritius Mumbai Real Estate Activites 649 133
332. Fire Arcor Infrastructure Pitd Maurifius Fire Capital Investments Mauritius P Ltd Mumbai Real Estate Activites 16.99 348
33 Indiabulls Estate Lid. Maurifius Fim Lid. New Delhi Real Estate Activities 051 0.1
3. Sun Gumberg India Advisers (P) Lid. Mauritius Sun Gumberg Advisers New Delhi Real Estate Agents, Brokers & 347 075
Managers Engaged In Renting, Buying
& Selling, Managing
33. Indiabulls Estate Ltd. Mauritius Fim Lid. New Delhi Real Estate Activities 39.06 850
336. Indiabulls Estate Lid. Mauritius Fim Lid. New Delhi Real Estate Activities 5740 1249
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337 Indiabulls Estate Lid. Maurius Fim Lid. New Dehi Real Estate Activities 4450 968
338.  Classic Mall Development Cop. Lid Maurius Fuhse River Lid. Mumbi Real Estate Activities 020 0.04
339.  Adani Developers Pt Lid Maurius Krunal Oil Merkefing Pyt Ltd ~ Ahmedabad ~ Developing And Subdividing Real Estate Inio Lois 56885 11649
30.  Base Realty ) P Lid. Maurius India Land Ventures Lid. Mumbi Developing And Subdividing Real Estate Inio Lots 0,07 002
31 DB. Reality P. Lid. Mauriius Tiinity Capital (Eleven) Ltd.  Mumbai Real Estate Activities 3.00 737
32 DB. Reality P. Lid. Maurius I4Fs () Realty Fund Lic ~ Mumbai Real Estate Activities 6254 1281
33. DB Reality P. Lid. Maurius I4Fs () Realty Fund Lic ~ Mumbai Real Estate Activities 6254 1281
34 DB Reality P Lid. Maurius Tiiity Capital(eleven) Ltd. ~ Mumbai Real Estate Activities 7200 1474
35 DB. Reality P. Lid. Maurius Tiinity Capital(eleven) Ltd. ~ Mumbai Real Estate Activities 7200 1474
36. DB Reality P Lid. Maurius Bollywood Mauritus Holdings ~ Mumbai Real Estate Activities 7105 1455
37.  Faery Estales P Lid. Maurius Canwel Estates Ltd. Mumbi Developing And Subdividing Real Estate Inio Lols 1787 366
38. DB Reality P. Lid. Maurius Bollywood Mauritus Holdings ~ Mumbai Real Estate Activities 3.00 737
39. DB Reality P Lid. Maurius Bollywood Mauritus Holdings ~ Mumbai Real Estate Activities 3.00 737
350. DB Reality P Lid. Maurius Tiiity Capital (Eleven) Ltd. ~ Mumbai Real Estate Activities 3.00 737
351 DB. Redlity P. Lid. Maurius Bollywood Mauritus Holdings ~ Mumbai Real Estate Activities 7105 1455
3. Ansal Technologies Infrasiructure Maurius lirf (1) Realty If Ltd New Dehhi Real Estate Activities 7009 1467
353 Luar Cybercity Pvt. Ltd. Maurius Tiiity Capital {Fourteen) Lid. ~ New Dehi Developing & Subdividing Real Esiate Inio Lols 7690 16.10
3.  Red Fort Jehangir Properfies P. Lid. Mauriius Horizon Crest Mumbi Real Estate Activities 000 0.00
3%.  Kay Kay Buildtech P. Lid. Maurius Xander Investement Holding Viii New Dehi Developing And Subdividing Real Estale Inio Lols ~ 9.00 188
3%.  Kay Kay Buildtech P. Lid. Maurius Xander Investement Holding Viii New Dehi Developing And Subdividing Real Estate Inio Lols ~ 0.00 0.00
357.  Bhayana Buiders P Lid. Mauriius Becon Ivestor Lid. New Dehi Construction OF Residental Buildings 043 0.09
3%.  Souih Asian Sales Organisation Lid. Mauriius South Asian Asset Management Lid. New Dehi Real Estate Agents, Brokers And

Managers Engaged In Renting Buying 1.00 01
3%.  Kay Kay Buidtech P. Lid. Mauriius Xander Investement Holding Viii New Dehi Developing And Subdividing Real Esiate Inio Lols 499 1.05
30.  Kay Kay Buidtech P. Lid. Mauriius Xander Investement Holding Viii New Dehi Developing And Subdividing Real Estate Inio Lols ~ 15.00 314
31 Kay Kay Buidtech P. Lid. Mauriius Xander Investement Holding Viii New Dehi Developing And Subdividing Real Estate Inio Lols 0.0 0.00
32 Kay Kay Buidtech P. Lid. Mauriius Xander Investement Holding Viii New Dehi Developing And Subdividing Real Estate Inio Lols ~ 20.00 419
33.  Kay Kay Buidtech P. Lid. Mauriius Xander Investement Holding Viii New Dehi Developing And Subdividing Real Estate Inio Lols 1199 251
34 Kay Kay Buidtech P. Lid. Mauriius Xander Investement Holding Viii New Dehi Developing And Subdividing Real Esfate Inio Lots ~ 0.01 0.00
35 Kay Kay Buidtech P. Lid. Mauriius Xander Investement Holding Viii New Dehi Developing And Subdividing Real Esiate Inio Lots 0.0 0.00
36 Kay Kay Buidtech P. Lid. Mauriius Xander Investement Holding Viii New Delhi Developing And Subdividing Real Estate Inio Lots ~ 0.01 0.00
3%7.  Ansal Technclogies Infrastruciure Mauriius lif {1} Realty i Lid New Delhi Real Estate Activiiies 0.04 0.01
%8 Ansal Technologies Infrasiruciure Maurius lif (1) Realty If Lid New Dehi Real Estate Activities 0.00 000
%9.  Kay Kay Buildtech P. Lid. Maurius Xander Investement Holding Viii New Delhi Developing And Subdividing Real Esfate Inio Lots 001 0.00
370.  Kay Kay Buildtech P. Lid. Maurius Xander Investement Holding Viii New Delhi Developing And Subdividing Real Estate Inio Lols ~ 15.00 314
37.  Kay Kay Buildtech P. Lid. Maurius Xander Investement Holding Viii New Delhi Developing And Subdividing Real Estate Inio Lols 0.0 0.00
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k1l Kay Kay Buikitech P. Ltd. Mauriius Xander Investement Holding Vi~ New Dehi Developing And Subdhiding Real Estate Into Lots 690 145
I Selene Estate P Ltd. Mauriius Fim Ltd. Mew Dehi Real Estale Aciiviies B15 807
4 Selene Estate P Ltd. Mauriius Fim Ltd. Mew Dehi Real Estale Aciiviies 005 001
k1) Sun Gumberg (1) Advisers P. Lid. Mauriius Sun Gumberg Advisors Mew Dehi Real Estale Agents, Brokers And Managers
Engaged In Renting, Buying And Seling 9.14 1.88
376 Athena Infrastructure Mavritius Fim Ltd New Delhi Real Estale Activities 005 0.01
an. Flicker Projects P Lid Mauritius Sun Amber Lid New Delhi Developing And Subdividing Real Estate Info Lots  0.00 0.00
. Flicker Projects P Lid Mauritius Sun Amber Lid New Delhi Developing And Subdividing Real Estate Info Lots ~ 0.10 0.02
. Landmark Hitech Development P. Lid. Mauritius Banyan Real Estate Fund New Delhi Real Estate Activities 15.93 328
380. Landmark Hitech Development P. Lid. Mauritius Banyan Real Estate Company New Delhi Real Estate Activities 11274 2323
381. Flicker Projects P Lid Mauritius Sun Amber Ltd New Delhi Developing And Subdividing Real Estate Info Lots ~ 10.00 206
382, Flicker Projects P Lid Mauriius Capital Retail Udaipur New Delhi Developing And Subdividing 480 099
Mall (Mauritius) Real Estate Info Lots
3. Fiicker Projects P Lid Mauriius Sun Amber Ltd New Delhi Developing And Subdividing Real Estate Into Lots ~ 48.00 10.10
384, Barggruen Properties (Nagpur) P Ltd Mauritius Barggruen Realiies Mumbai Real Estate Activities 25.79 5.31
3. Mackstar Marketing Pvt. Lid. Mauriius D E Shaw Composite Mumbai Real Estate Activities 952.91 197.15
Investments Mauritius
386. Mackstar Marketing Pvt. Lid. Mauriius D E Shaw Composite Mumbai Real Estate Activities an 821
Investments Mauritius
387. Pune Kondwa Realty P. Ltd. Mavritius WsiWsgi V Mauritius Mumbai Purchase, Sale, Lefting & Operafing 040 0.08
Imvestors Ltd. Real Estafe- Residential & Non-residential Buildings
388. Pune Kondwa Realty P. Lid. Mavrifius WsiWsgi V Mauritius Mumbai Purchase, Sale, Leting & Operating 2 0.56
Ivestors Lid. of Real Estate- Residential &
MNon-residential Buildings
389. QVC Realty Pvt Lid Mavritius lirf Holdings IV Ltd Bangalore Real Estale Activities 90.09 2025
390. QVC Realty Pvt Lid Mavritius lirf Holdings IV Ltd Bangalore Real Estale Activities 2655 597
3. Nv Developers P. Lid. Mavritius New Vemon P. Equity Ltd. ~ Mumbai Developing & Subdividing Real Estate Into Lots 7.00 1.50
k) Tellapur Technocity P. Lid. Mauriius Tellapur Technocity (Muariius) ~ Hydesabed Construction of Residential Buildings 1400 29
k<l Tellapur Technocity P. Lid. Mauriius Tishaman Speyer (1) Hydesabed Construction of Residential Buikdings 518 107
Master Fund
k<8 Tellapur Technocity P. Lid. Mauriius Ts Pune 79 Affech Park) Hydesabed Construction of Residential Buikdings 16594 Uz
k) Tellapur Technocity P. Lid. Mauriius Tellapur Technocity (Mauriius) ~ Hydesabed Construction of Residential Buikdings B8 1206
. Mackstar Markeing Pvt. Lid. Mauriius D E Shaw Composite Murbe Real Estale Aciivities 001 000
Investments Mauritius
. Domus Infra Venfures Pvt Ltd Mauriius Elara Inda Hydesabad Construcfion of Residential 12500 70
Opportuniies Fund{eiop) Buidings Inchuding Addiions And Alterations
In The Existing Ones
3. Wonder Value Realty Developers Put. Lid. Mavritius lirf India Realty Xi Ltd. Mumbai Developing & Subdividing Real Estate Into Lots 55,81 12.14
3%9. Wonder Value Realty Developers Put. Lid. Mavritius lirf India Realty Xi Ltd. Mumbai Developing & Subdividing Real Estate Into Lots 0.18 0.04
400. Umang Noida Sez Pvt Lid. Mauritius Icp Investments (Mauritius) Ltd New Delhi Real Estate Activities 020 0.04
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401. BRaheja Buiders Pt Ltd Mavriius Jo Morgan India Murbe Purchase Sale Lefiing And Operafing
Property Mauriius Co of Real Estate-residential and Non-residential Buildings 500 10
42 Vipul Lid Mevriius Wadc Ventures Lid Kolkela Consiruction of Non-residential Buikdings pastc) 5090
Including Additions And Allerations In
The Existing Ones
403, Capricom Infrasfructure Phi. Lid. Mauritius Destination Properties Mumbai Real Estale Activities 109 0.24
Mauritius Lid.
404, Accent Builders Put. Lid. Mauritius Ireo Investment Holding Xx Lid. New Delhi Real Estate Activities 027
8.54
45, Ansal Properties & Infrastructure Lid. Mevriius Ipro Funds Lid. New Dehi Consirucfion of Residential Buildings 673 1466
Including Additions & Alleraiuions In
The Existing Ones
406. Indo Gulf Properties & Entertainment P L Mauritius Indo Guif Properfies & Mumbai Real Estate Activities 1.00 01
Enteriainment P
407. Indo Gulf Properties & Entertainment P L Mauritius Indo Guif Properfies & Mumbai Real Estate Activities 49.10 1051
Entertainment P
408. Nunlet Projects Pvt. Ltd. Mauritius Capitaretail Nagpur Mal New Delhi Real Estale Activities 1050 225
(Mauritius) Ltd
409. Francolin Infrastructure P. Ltd. Mauritius Capitaretail Jalandhar New Delhi Real Estale Activities 68.67 14.94
Amil (Mauritius)
410. Flicker Projects Pvt Lid Mauritius Capitaretail Udaipur New Delhi Developing And Subdividing Real Estate Info Lots  14.00 305
Mall (Mauritius) Lt
1. Organge Realty Pvt Lid Mauritius Irec Investment Real Estale Activities 79.88 17.38
Holding fii Ltd. New Delhi
42 B Raheja Builders Pvt Lid Mavriius Jo Morgan India Property Murbe Purchase Sale Leiting And Operating of 500 10
Mauritius Co | Real Estaie-residential And Non-residential Buildings
43 Fire Arcor Infrastructure Pyt. Ltd. Mevriius Fire Capilal Investments Murbe Real Estale Activities 474 108
Mauritius P Ltd
414 B.Raheja Builders Pvt Ltd Mevriius Jo Morgan India Murbe Real Estale Activities il 41
Property Mavriius Co i
415, Shriram Properfies Lid Mevriius WsiWsqi VeodjMauritius Charrel Developing And Subdividing Real Estate Into Lots 00 617
Us Investors
416. G-corp Lotus Mall Pyt Ltd Mevriius Lotus One Developments Bangelor Consiruction of Non-residential Buildings Including 001 000
Ltd Additions And Alterations In The Existing Ones
417. G-corp Lotus Mall Pyt Ltd Mavriius Lotus One Developments Ltd ~ Bangelom Consiruction of Non-residential Buildings Including Zn 530
Additions And Alterations In The Existing Ones
418 Century Real Estate Holdings Pitd Mavriius Drambridge Century Bangelor Real Estale Activities i<t 724
Holdngs Lid
419, LTER Developers Pid Mavriius Corah Lid Bangelor Devioping And Subdhiding Real Estate Into Lots m 14
40 Prestige Projects Piid Mavriius Red Fort India Real Bangelor Real Estale Activities 112 023
Estate Humayun
421, Khajrana Ganesh Properties Put. Lid. Mauriius Khajrana Ganesh Real Estate Agents, Brokers & Managers Engaged In 13/ 283
Maurifius Lid. Renting, Buying & Selling, Managing & Apprai
Mumbai
422, Wesfield Enterfainment Pvt Ltd Maurifius West Brick Invesiments Lid ~ Mumbai Real Estate Activities 6.96 144
423, Wesfield Entertainment Pvit Lid Maurifius West Brick Invesiments Lid ~ Mumbai Real Estate Activities 2801 578
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424 Claridges Sez Developers Lid Mavriius Jewe! Real Estate Murbe Real Estale Activities 1049 217
425, Keystone Realiors Pviitd Mavriius Mausmi Sa Investment Lic Murbe Real Estale Activities 001 000
426, B. Raheja Builders Put. Lid. Mevriius J P Morgan India Murbe Purchase, Sale, Letiing & Operafing of
Property Mauritus Co | Real Estale-residential & Non-residenfial Buikings  5.00 1.08
421. Suyog Realtors Pyt Ltd Mauritius i Rf India Realty lii Lid Mumbai Developing And Subdividing Real Estate Info Lots 2457 507
428. Suyog Realtors Pt Ltd Mauritius i Rf India Realty lii Lid Mumbai Developing And Subdividing Real Estate Info Lots  9.30 192
429, S H Mangalam Realty Pvt Lid Mauritius Kotak India Realty Fund Lid  Mumbai Real Estale Activifies 16.07 3R
430. S H Mangalam Realty Pvt Lid Mauritius Kotak India Realty Fund Lid  Mumbai Real Estale Activifies 001 0.00
431. Trif Amritsar Projects Pvt. Ltd. Mauritius Trif Amritsar Projects Mumbai Real Estale Activities 4599 943
Mauritius Lid.
432, Roseberry Developers Plid. Mauritius Lso Subco No2 Co. New Delhi Developing And Subdividing Real Estate Inio Lots  17.75 367
433, NV Developers P. Ltd Mauritius New Vemon P. Lid. Mumbai Developing And Subdividing Real Estale Inio Lols 700 145
434, Roseberry Developers Pltd. Mauritius Lso Subco No2 Co. New Delhi Developing And Subdividing Real Estafe Into Lols  32.78 678
4% Ansal Sez Project Ltd. Mavriius i&Fs (1) Realty Fund Ii Lic New Dehi Consirucfion of Residential Buidings 600 1242
4% Ansal Sez Project Ltd. Mavriius i&Fs (1) Realty Fund Ii Lic New Dehi Consirucfion of Residential Buidings 004 001
431 Umang Noida Sez Pvi Lid. Mavriius lep Investments (Mauritius) Lid ~ New Deki Real Estate Activities 54 93
43 Arcane Developers Pt Lid Mavriius MS Benyan Real New Dehi Developing And Subdividing Real Estate Inio Lots. 257 506
Estale Company
43 Hawthrone Real Estales Consultanis Pid Mavriius Hamthome Development Charrd Real Estate Activities. 020 004
Intl. Pvt Lid
0. TSI Ventures (India) Pvt Lid Mavriius Asp India (Mavritius) Bangelor Real Estate Activities. 364 080
441, Shivaji Marg Properties Mavriius Lb India Holding New Dehi Consiruction of Residential Buidings Including
Mauritivs |i Ltd Addiions And Alteraions In The Exisiing Ones.  480.00 17.70
“ Emaar Mgf Land Pvt Ltd Mevriius Emaar Holdings fi New Dehi Consiruclion of Residential Buidings Including 8023 2858
Additions And Alterafions In The Existing Ones.
“3 Mantri Dvelopers Pt Ltd Mevriius Gss lii Rose Investments Inc.  Bangaloe Real Estate Activities. 30000 6674
444 Global Entropolis (Vizag) Pvi Lid Mevriius Dinesh Sa Investment Lic Bangelor Developing And Subdividing Real Estate Into Lots 54 52
445, Luxora Infrasiructure P. Lid. Mevriius Annya Properfies Lid. Murbe Real Estate Activites 005 o
446, Luxora Infrasiructure P. Lid. Mevriius Annya Properfies Lid. Murbe Real Estate Activites 597 123
7. LTBR Developers Pvt Ltd Mevriius Corah Lid Bangelor Developing And Subdividing Real Estate Into Lots 143 295
448 Rakindokovai Township Mevriius Rakeen P. Lid Charrel Real Estale Activities 1L 2619
449 Fire Arcor Infrastructure P. Lid. Mevriius Fire Capial Invesment Murbe Real Estale Activities pili) 53
Mauritius P. Lid
40, PBEL Property Development India P Lid Mevriius Phel Real Estate Lid Charrel Purchease Sale Leting And Operafing 035 3%
of Real Estate Residential And Non-residential,
Buildings
451, PBEL Property Development India P Lid Mauritius PBEL Real Estate Lid Chennai Purchease,Sale Lefting And Operafing 217 433
of Real Estate Residential And Non-residential,
Buildings
452, PBEL Property Development India P Lid Mauritius PBEL Real Estate Lid Chennai Purchease,Sale Lefting And Operafing 1979 386

of Real Estate Residential And Non-residential,
Buildings
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453 PBEL Property Development India P Lid Mavriius Phel Real Estate Lid Charrel Purchease,Sale Leting And Operating of R m
Real Estaie Residenial And Non-residental Buldings
454 DLF Garden City Indore P Ltd Mavriius Ridgewood Hoding New Dehi Consiruction of Residential Buidings Including 1700 350
Additions And Alteration In The Exising Ones
45, DLF Limifless Developers P Ltd Mevriius Limitiess Holdings Inc New Dehi Consiruclion of Residential Buidings Including 15000 09
Addition And Afterations In The Existing Ones
Athena Infrastructure Mevriius Fim Ltd New Dehi Real Estale Activities 34 647
437, Dif Garden City Indore P Ltd Mevriius Clogs Holdings Bv New Dehi Consiruclion of Residential Buidings Including 255 053
Additions And Alteration In The Exising Ones
4% Sankalp Buildwell P. Lid. Mevriius Trinity Capital Sixteen Lid. New Dehi Real Estale Activities 1690 348
43, Sankalp Buildwell P. Lid. Mevriius Trinity Capital Sixteen Lid. New Dehi Real Estale Activities 004 o
480, Gangetic Developers P Lid. Mevriius K2a Retail Lid. New Dehi Developing & Subdividing Real Esiate Into Lots 206 455
4. Selene Construciion Lidg Mevriius Fim Ltd New Dehi Real Estale Activities 005 o
482 Jubilant Infracon P Ltd Mevriius CPI India Real Estale New Dehi Consirucfion of Residential Buildings B 1928
Ventures Lid Including Additions And Alterations In
The Existing Ones
463. Aniline Dyestuffs And Pharma Pvt. Ltd. Maurifius Sahil Sa Invesiments Lic Mumbai Real Estate Activities 38.60 an
464, Trion Properties Pftd Mavrifius 1-2 Compay Mauritius Mumbai Real Estate 36.54 9.06
465. Aniline Dyestuffs And Pharma Pvt. Ltd. Maurifius Sahil Sa Invesiments Lic Mumbai Real Estate Activities 028 0.07
466. Tsi Ventures (India)Pvt Ltd Maurifius Tsp India (Mauritius) Bangalore Real Estate Activities. 229 056
467. Dhanilaxmi Infrastructure Pyt Lid Mavrifius Xander Investment Ahmedabad Construction of Residential Buildings 2564 629
Holdings Vi Lid Including Aditions And Altertions In The Existing Ones.
468, Dhanilaxmi Infrastructure Pyt Lid Mavrifius Xander Investment Ahmedabad Construction of Residential Buidings | 2564 629
Holdings Vi Lid ncluding Aditions And Aftertions In The
Existing Ones.
469. Manjeera Retail Holdings Pvt Lid Maurifius Trinity Capital (Six) Lid Hyderabad Construction of Residential Buildings Including 2882 .07
Addiions And Alterations In The Existing Ones.
470. Manjeera Retail Holdings Pvt Lid Maurifius Trinity Capital (Six) Lid Hyderabad Construction of Residential Buildings Including 2451 601
Addiions And Alterations In The Existing Ones.
4. Omega Shelters P. Ltd. Maurifius Chandragupia Investment Hyderabad Developing And Subdividing Real Estate Info Lots 1950 423
Holding Co. Lid.
472, NV Reality Pvt Ltd Maurifius New Vemon Pvt Equity Lid ~ Mumbai Real Estate Activities. 549 119
473, Shyamargju & Company (India) Pvi Lid Mavrifius Tpg-axon (Mauritius) | Lid Bangalore Real Estale Activities. 460,00 109.14
474, Fire Rhymer Developers Pvi Lid Mavrifius Fire Bangalore Ventures Pvt LidBangalore Real Estale Activities. 0.09 0.02
475. Eon Hadapsar Infrastructure P. Lid. Maurifius Ireo Investment Holdings fi Ltd. Mumbai Developing And Subdividing Real Estate Info Lots  29.66 6561
476. Nitesh Estates (P) Lid. Maurifius Amif | Lid. Bangalore Real Estate Activities 3285 746
4. City Cenire Mall Nashik P. Lid. Maurifius Eredene Mauritius Ltd. Mumbai Developing And Subdividing Real Estate Info Lots 2341 5.3
478. Pacificalchennai Project) Infrastructure Mavrifius Pac Paddur Ahmedabad Construction of Residential Buildings 308 0.78
47, Omega Shelters P. Ltd. Maurifius Chandragupia Investment Hyderabad Developing And Subdividing Real Estate Info Lots 1125 242

Holding Co. Lid.
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40, Omega Shefters P. Lid. Chandragupta Investment Hydeezbed Developing And Subdividing Real Estate Into Lots 4B 525
Holding Co. Lid.
481. Sriram Properties & Infrasiructure Lid. Sun Apollo Ivestment Charrei Peal Estale Aciivities 1011 218
Holding Lic
) TSI Ventures (India) Pvt Lid TSP India Mauritus Bengeiore Peal Estate Activites. 364 07
48 Orange Realty P. Ltd. Ireo Investment Holding Lid. New Deki Peal Estale Aciivities m 708
484 Orange Realty P. Ltd. Ireo Investment Holding Lid. New Deki Peal Estale Aciiviies o9 4889
45, Grandeur Real Estates Pt Ltd M'S Wynford Investment Lid ~ New Deki Peal Estate Actvitios. 010 0@
4. Koland Developers Pvi Lid Ciroen Developers Mauriius Ltd ~ Mumbei Developing And Subdiding Real Estate Inio Lots. Qe 1090
441. Purearth Infrastructure Lid WS Tiara Investment New Delhi Real Esiate Activities. 200 573
Holding Lid
48 TSI Ventures (India) Pvt Lid Tsp India (Mauritius) Bangaore Feal Estate Aciiviies 158 034
4, Kirby Building Systems (1) Lid. Alghanim Indusiries Karpur Consirucion of Residential Guikings Including 87 18
(Mawritius) Lid. Addiions And Alterations In The Bxisting Ones
WS Emaar Hils Township Pvt Lid Emeaar Holding ( Mauriius) Hydeezbed Developing And Subdiiding Real Estale Inio Lots. M 1567
1. Premsagar Hotel Put Lid Ssii Indian Investments Murbei Developing And Subdviding Real Estate Into Lots 51500 12761
Four Lid
4@ Windward Builders Pt. Ltd. Capri Developers Mauifius Lid. ~ Mumbei Purchase, Sale, Letfing And Operating of Real 6184 1532
Estate Residential And Non-residential Buldings.
48 Wakad Realty Put. Lid. Ireo Investment Holding Xui Lid. ~ Mumbei Consiruciion of Residential Buiding Including 488 182
Addiions And Alterations In The Existing Ones.
494, Sky Scape Developers P Lid Sprite Developers Mauritis Redl Estale 627 1817
Lid Murbei
46, Grass Field Fire Capital Developers P. L Fire Capital Investemenis Jaipur Purchase, Sale Letiing, And Operafing of Real Estate 001 000
Mauritius P. L
4%, (Grass Field Fire Capital Developers P. L Fire Capital Investemenis Jaipur Purchase, Sale Letiing, And Operating of Real Estate 4053 1004
Mauritius P. L
497. (Grass Field Fire Capital Developers P. L Fire Capital Investements Jaipur Purchase, Sale Leting, And Operating of Real Estale 1141 283
Mauritius P. L
48, Kapstone Constructions Pvi Ltd Trinity Capital (Three) Lid Murbei Peal Estate Actvitios. 080 020
49, Kapstone Constructions Pvi Ltd Trinity Capital (Three) Lid Murbei Peal Estate Actvitios. 020 22
500. Kakade Estate Developers Pyt Lid Thrt Holsings X Ltd Murbei Consirucion of Residential Buldings Inculding 000 000
Addiions And Alterations In The Existing Ones.
501. Kakade City Mall Pvt Ltd Virtuous Retail Lid Murbei Consirucion of Residential Buldings Inculding 100 025
Addiions And Alterations In The Existing Ones.
502 TSI Business Parks (Hyderabad) P. Ltd. Ts. Hyderabad 12a Bangeiore Peal Estale Aciiviies 1970 4@
508 Om Shakty Fire Realty P. Ltd. Fire Capital Investement Cherrei Purchase, Sale, Letting And 001 000
Mauriius Operafing of Real Estates
504, Paciic{chennai Project) Infrastructure Pramerica Aspfi Cyprus Holdng ~ Amedebad Consiruction of Residental Buiding 7500 1902
506. Century Real Estate Holdings P. Lid. Drawbridge Century Bengeiore Peal Estale Aciivities 000 000

Holdngs Lt
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508, Century Real Estate Holdings P. Lid. Mauriius Drawbridge Century Bangeor Real Estale Aciiviies 200 583
Holdings Ltd.
507 Century Real Estate Holdings P. Lid. Mauriius Drawbridge Century Bangeor Real Estale Aciiviies 11823 298
Holdings Ltd.
508, Grandeur Real Estates P. Lid. Mauriius Wyniord Investment Lid. Mew Dehi Construction of Residential Buildings 989 1072
Including Additions And ARerations In
The Existing Ones
509. India Bulls Properties Lid., Mauritius Fim Ltd., New Delhi Real Estate Activities 0.60 0.14
510. Orance Realty Pvt Lid Mauritius Irec Investment Holding Lid  Mew Delhi Real Estate Activiies. 27 0.51
511. Tsi Ventures (India) Pvt Lid Mauritius Tsp India (Mauritius) Bangalore Real Estate Activities 0.44 0.10
512. Silver Realties And Infrastructure P Ltd Mauritius Fire Capital Fund Mauritius  Bhopal Real Estafet Activites. 562 123
513. Gentex Merchants P Limited, Mauritius Maurindo Investemins Lid. ~ Mumbai Real Estate Activities 4500 10.12
514, Lokhandwala Kataria Constructions Pvt Ld Mauritius Trinity Capital ( Five ) Lid  Mumbai Real Estale Activities. 2508 565
515. India Bulls Estate Pvt Ltd Mauritius MS Fim Lid New Delhi Real Estate Activities. 060 013
516. Luxora Infrasturcture Pvt Ltd Mauritius Aanya Properties Lid Mumbai Real Estate Activities. 6.00 140
517. Matheran Realty Pvt Lid Mauritius Aoyne Mauritivs Ltd Mumbai Real Estate Activiiies 820 19
518. Red Fort Shahjahan Properties P. Lid. Mauritius Red Fort (I) Real Estate Mumbai Purchase, Sale, Letting And 479 098
Shahjahan Opertaing of Real Estate
519. Valuable Properfies P. Ltd. Mauritius Energy City Mavi Mumbai Purchase Sale Letting And Operating of Real Estate 197 0.40
Mumbai Holding Co.
520. Pune Kondwa Realty P. Ltd. Mauritius WsuMsq V' (Xuiii)Ma Mumbai Purchase, Sale Letting Asnd
Mauritivs Investors Operating of Real Estale 250 462
521. Pune Kondwa Realty P. Lid. Mauritius WsuMsq V' (Xuiii)Ma Mumbai Purchase, Sale Lefting Asnd 4.9 861
Mauritius Investors Operating of Real Estale
522, Megastore Logistics Park (Horyana) P Lid Mauritius Asian Logistics Parks Haryana Mumbai Real Estate Activiies 0.86 0.18
523. Vamonan Developers P. Lid. Mauritius K2 Property Ltd. Mumbai Construction oResidential Buildings 2140 440
524, HEM Infrastructure And Property Dev. P. Mauritius lif Holdingxs Ltd Mumbai Developing And Subdividing Real Estate Inio Lots  36.16 743
525. Rakindokovai Township Mauritius Rakeen P. Ltd Chennai Real Estate Activities 005 0.01
526. Aliance Buildwell Projects P. Lid Mauritius Al Suites Holding Company  Bangalore Construction Fo Residential Buildings 393 0.80
527. Nish Developers Pvt. Lid. Mauritius Ail Realty Lid Mumbai Real Estale Activities 3932 9.16
528. Century Property Management Co. P. Lid. Mauritius Deccan Tech Park Bangalore Real Estate Activiies 2030 414
529, Indiland Developers Bangalore P. Lid. Mauritius Cypress Holdings Bangalore Construction of Residential Buildings B167 1667
530. Island Star Mall Developers Pvt Lid Mauritius Horizon Venture [i Mumbai Miscellaneous. 2909 721
531. Island Star Mall Developers Pvt Lid Mauritius Horizon Realty Fund Mumbai Miscellaneous. 15.06 an
532. Island Star Mall Developers Pvt Lid Mauritius Il & Fs India Realty Fund Lc Mumbai Miscellaneous. 7590 18.81
533. Indiabulls Properties P. Lid. Mauritius Arision Investements Suba Ltd. New Delhi Real Estate Activities 167.99 4163
534, Island Star Mall Developers Pvt Lid Mauritius Horizon Venture [i Mumbai Miscellaneous. 0.04 0.01
535. Island Star Mall Developers Pvt Lid Mauritius Horizon Realty Fund Mumbai Miscellaneous. 0.02 0.00
536. Sunflower Township P. Lid. Mauritius Ireo Investement New Delhi Real Estate Agents, Brokers, And Managers 246.16 61.00

Holding Xv Lid.

Engaged In Renling, Buying And Selling
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57.  Man Infa Constuction Lid. 21 Capital Poc Murbei Construckon of Residentil Buiiding 225 053
Including Additions And Aberafons
58 Gentex Hardware & Parks Pt Ltd. 1 Company (Maurkius)Ld. Murbei Real Estate Actiies. 240 570
58 Gontex Hardware & Parks Put. Lid. 1 Cormpeny (Maurus)Lid. Murbai Real Estale Aciiies. 25 148
50 Hianandani Reallors Pyt Lid. Wde Ventures Ltd. Murbei Real Estate Actiies. W41 7%
4. Tion Properties Phtd 12 Compay Maurtus Murbei Real Estale 240 5%
52 QVC Realty Pvt Lid li Rt Holdings Iv Ltd Bengloe Real Estate Activtes. 2n 538
53 Vaishnavi Associates (Bangalor) P Lid. Actis Vaishnavi Lid. Bangeom Construction O Residential Buidings Including 20 70
Additions And Alterations In The Existing Ones
54 Gandhi City For Advanced R & D Ltd. Amif Re Investments 1 Ltd. ~ Bengeom Construction O Residential Buidings Including 200 047
Additions And Alterations In The Existing Ones
55 Paciica (Bangalore Project) Dev. Pac Ventures Armecebed Construction Of Residenfal Buikings Inc. %55 649
56 i Infrastructure Services Lid Il & Fs India Reality Fund Lic ~ Cherrei Construction And Meinienance Of Industies 27 552
57.  Hi Infrastructure Services Lid Il & Fs India Reality Fund Lic ~ Cherrei Construction And Meinienance Of Industies 27 552
58 Nitesh Estates (P) Lid Amif | Ltd Bangeom Real Estate Actiitios. 365 0%
59 ldeb Projects (P) Lid Samsara India Idee Invesiments  Bengeom Real Estate Actiitios. 179 457
0. Treastred Developers Pit Lid Banyan Real Estate New Deki Developing And Subdividing Real Estate 37 897
851 Sunflower Real Tech Pit Ltd Ire0 Ivestment Holdings Lid ~ New Deki Developing And Subdividing Real Estate 351 800
8 India Bulls nirasturece Development Arision Investments Sub C Lid  New Dehi Developing And Subdividing Real Estate 025 827
83 Mehak Buiidoon Lid Xarder Invesiments Holdings ~~ New Dehi Developing And Subdividing Real Estate Q4 1253
54 Sunflower Real Tech Pit Ltd Ireo Investment Lid New Deki Developing And Subdividing Real Estate k%) 8
8. Ideb Projects (P) Lid Samsara India Idee Invesiments  Bengloe Real Estate Actiies. 351 Vi
56 Paciica (Bangalore Project) Infrasturct Pac Host Armeckted Constnuction Of Residenfal Buikings Inc. 1238 an
87  Century Real Estate Hokdings Pvt Ld Drawbridge Certury Hodngs ~ Bangelom Real Estate Actiies. 100 025
8 Century Real Estate Hokdings Pvt Ld Drawbridge Century Hodngs ~~ Bangelom Real Estate Actiies. B4 1486
9. Bengal Shiram Hiiech City Pvt Ltd WsiMisgi (o) Manitus Bengloe Real Estate Actiies. 002 001
Investments
560.  HEM Infrastructure & Oproperty Dev. Il & Fs (1) Realty Fund e~ Murhei Developing & Subdviding Peal Estale 48 125
51 HEM Infrastructure & Oproperty Dev. Il & Fs (1) Realty Fund e~ Murhei Developing & Subdviding Peal Estale 1467 an
52 HEM Infrastnucture & Oproperty Dev. Il & Fs (1) Realty Fund e~ Murhei Developing & Subdviding Peal Estale 013 003
53 HEM Infrastnucture & Oproperty Dev. Il & Fs (1) Realty Fund e~ Murhei Developing & Subdviding Peal Estale 052 013
54  Pobble Bay Developers P Lid. Wde Ventures Ltd. Murbei Developing And Subdividing Real Estate 013 003
55 Pobble Bay Developers P Lid. Wde Ventures Ltd. Murbei Developing And Subdividing Real Estale 914 pA%:]
56 Offbeat Developers P. Lid. I & Fs (1) Realty Fund e~ Murhei Construction O Residential Buiding 009 00
57.  Ofibeat Developers P. Lid. I & Fs (1) Realty Fund e~ Murhei Construction O Residential Buiding 1193 231
58 Runwal Housing & Township P Lid. Cvi Gvi{mauriius) Asia Inv. Lid. Murbei Constucton Residential Buidng 3w 811
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569, B. Raheja Buiders P. Ltd. Mauriius J P Morgan () Property Murbe Purchase Sale Letiing And Operafing Or Real Estale 7000 m
570, Hiranandani Place Gardens P. Ltd. Mauriius Bruke 1 Lid. Murbe Construction of Residential Buikdings %66 245
574 Faery Estates P. Ltd. Mauriius Carwel Estates Ltd. Murbe Developing & Subdviding Real Estate Info 045 01
572 Rumwal Housing & Township P. Lid. Mauriius Cvi Gwvi(mauritius) Asia Inv. Ltd. - Mumbei Construction Residential Buiding 007 00
573, Grand Reality Pyt Lid Mauriius Siver Ocean Properties Bangebor Real Estafe Activities. B00 831
(Mavrius) Poc
574, TS| Business Parks {Hyderabad) P. Ltd. Mauriius TS Hyderabad 12a Bangebor Real Estale Aciivities 248 062
575, TS| Business Parks {Hyderabad) P. Ltd. Mauriius TS Hyderabad 12a Bangebor Real Estale Aciivities 287 mn
578, AR Info Park P. Lid. Mauriius Srs Investements Mauriius Ltd. — Cherrei Construcion of Non-esideriial Buidings 7% 19
Including Additions And ARerations In
The Existing Ones
577. Island Star Mall Developers Pvt Lid Mauritius Il & Fs India Realty Miscellaneous. 009 0.02
Fund Lic Mumbai
578. Sterfing Urban Infra Projects P. Lid. Mauritius Urban Infrastructure Bangalore Real Estate Activites 1350 340
Real Estate Fund
579. Sterfing Urban Infra Projects P. Lid. Mauritius Urban Infrastructure Bangalore Real Estate Activites 36.00 9.06
Real Estate Fund
580. Tellapur Technocity P. Ltd. Mavritius Tishman Spayer Hyderabad Construction of Residential Buildings 21.00 529
(1) Master Fund Including Additions And Alterations In
Tyhe Existing Ones
581. Saffire Construction Pvt Ltd Mauritius Golden Arch Ltd Mumbai Developing And Subdividing Real Estate Inio Lots.  0.67 047
582. Manjeera Refail Holdings P. Ltd. Mauritius Trinity Capital Six Lid. Hyderabad Construction of Residential Buildings 1441 363
583. Manjeera Retail Holdings P. Ltd. Mauritius Trinity Capital Six Lid. Hyderabad Construction of Residential Buildings 1225 308
584. Inime Properiies Pvi Lid Mauritius |6 Company (Mauriius) Lid  Hyderabad Real Estate Activities. 38.83 970
585. Inime Properiies Pvi Lid Mauritius |6 Company (Mauriius) Lid  Hyderabad Real Estate Activities. 2400 6.00
586. Puma Realtors Pvt Ltd Mauritius Ireo Investment Holding Iv Lid New Delhi Real Estate Activities. 168.60 4213
587. Sun Appolo Real Estale Advisors Mauritius Sun Applo Invesiment Mumbai Real Estate Activities. 225 0.56
Holding Lic
588. Ideb Projects (P) Lid Mauritius Samsara India Ideb Investment Bangalore Real Estale Activities. 3849 954
589. Ideb Projects (P) Lid Mauritius Samsara India Ideb Investment Bangalore Real Estale Activities. 3201 794
590. TSI Business Parks (Hyderabad) Pyt Ltd Mauritius Ts Mauritius Ph Bangalore Real Estale Activities. 002 0.00
591. Trichy Tolway Pvt Ltd Mavritius Um Trichy (Mauriiius) Ltd Hyderabad Construction And Maintenance of Roads, Railways — 32.89 833
592. Trichy Tollway Pyt Ltd Mavritius Um Trichy (Mauriiius) Ltd Hyderabad Construction And Maintenance of Roads, Railways 3377 855
53, Vijay Associates(wadhwa) Construction Mavritius Wdc Ventures Ltd. Mumbai Real Estate Actiities 100.00 2531
594, Vijay Associates(wadhwa) Construction Mavritius Wdc Ventures Ltd. Mumbai Real Estate Actiities 2250 569
595. Vijay Associates(wadhwa) Construction Mavritius Wdc Ventures Ltd. Mumbai Real Estate Actiities 10250 2594
596. M K Malls & Developers P. Ltd. Mavritius Trsinity Capital (Ten) Lid. Mumbai Purchase, Sale, Letting And Operating of Real Estates50.00 1265
547. M K Malls & Developers P. Ltd. Mavritius Il & Fs (I} Realty Fund LUc  Mumbai Purchase, Sale, Letting And Operating of Real Estates52.11 13.19
598. M K Malls & Developers P. Ltd. Mavritius Il & Fs (I} Realty Fd Lic Mumbai Purchase, Sale, Lefting And Operating of Real Estates52.11 13.19
599, Neslkamal Realtors Tower P. Ltd. Mavritius Il & Fs (I} Realty Fd Lic Mumbai Construction of Residential Buildings 28.14 742
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Neelkamal Reators Tower P. Lid. Mavritius Il & Fs () Really Fd Lic ~ Mumbai Construction of Residential Buidings 443 112
601 Tsi Ventures (india) Pvi Lid Mauriiis Tsp India (Mauriius) Banggon Real Estate Activtes. 154 0B
62  Prestige Whilcfiled Investement & Dev. P Mauriiis Finnacle Five Lid. Banggon Consinucion of Residential Buidings Inclucing 53 1384
Additions And Aliemasions In The Exiing Ones
88 Kakade Estate Developers Pvi Lid Mauriiis Thi Holsings Xv Lid Mt Consiruction of Residenfial Buidings Inculding Addtions 2211 132
And Alterafions In The Existing Ones.
4 Morgan Stanley Properfies (1) Real Estat Mauriiis Morgan Stanley Properties Inc.  Mumbei Real Estale Aciiviies 000 0m
66.  Morgan Stanley Properfies (1) Real Estat Mauriiis Morgan Stanley Properies I~ Mumbei Real Estale Aciiviies 13 0B
606 Morgan Stanley Properfies (1) Real Estat Mauriiis Morgan Staney Properties Inc ~ Mumbei Real Estale Aciiviies 000 0m
607.  Morgan Stanley Properfies (1) Real Estat Mauriiis Morgan Stanley Properies I~ Mumbei Real Estale Aciiviies ae 0%
68 Lahar Techinopolis P. Lid. Mauriiis Wh2005MipiGep Bangalore Banggon Consinucion of Residental Buidings 2% 509
Elec City Hokdin
9. Pune Embassy Projects P. Lid. Mauriiis Alia Vista Investements Ltd. ~ Bengelor Real Estale Aciiviies 206 551
610.  Sharyans Resources Lid Mauriiis Rhodes Diversifcation Somer ~ Mumbei Real Estate Activiies. 1323 s
6. Sharyans Resources Lid Mauriiis India Capial Oppurturiies Mt Real Estate Activiies. 1% am
612 QVC Realty P Lid. Meuriiis II&Fs (1) Realty Fund Lic Banggon Real Estale Aciiviies 53 15
613 QVC Realty P Lid. Meuriiis II&Fs (1) Realty Fund Lic Banggon Real Estale Aciiviies A6T2 216
614 L &T Tech Park Lid Mauriiis Pragnya Fund | Chrrei Consinucion of Residentil Buidings Inuding 202 051
65 Uniech Infra Com Lid Mauriiis Spamow Properties Lid New Deki Developing And Subdividing Real Estate 19820 89
616, Mordil Properiies (|) Pvi Lid Mauriiis Mordil Properties Mauriius Lid ~ Mumbei Real Estate Activiies. B0 816
67.  Matrix Developers P.Lid Mauriiis PAC Brukum Real Estale Aciiviies 001 0m
618 Renaissance Buiiders Co Pvt Lid Mauriiis Db.zwim Maurifus Trade New Deki Developing And Subdiiding Real Estate Into Lots %0 278
619.  Orange Realty P. Lid. Meuriiis Ire0 Investment Holding i Ltd ~ New Dehi Real Estale Aciiviies aner 1015
TCK Advisers Pvi Lid. Meuriiis Tikona Capial New Deki Real Estale Aciiviies 210 04
g2 Angel Prop Buid Pvilid Meuriis Ireo rwesiment Hoding Xvii~ New Deki Real Estale Aciiiies 0z 940
Sunny Vista Realiors Pyt Lid Meuriiis Burke 3 Lid Mt Consirucion of Residental Buikings Including 17657 o]
Additions And Alterations In The Exisfing Ones.
K Luxora Infrasturcture Pyt Lid Meuriiis Aanya Propertes Lid Mt Real Estate Activiics. 1453 an
&4 Presiige Mangalore Retai Ventures Pyt L Meuriiis Pinnacie Two Limited. Banggon Consinucion of Residentil Buidings Inuding 291 686
Additions And Alterations In The Exisfing Ones.
&5 Pune Dynasty Projects Put. Ltd. Meuriiis Alia Vista Investments Lid. ~ Bengelor Consinucion of Residentil Buidings Inuding 206 523
Addiions And Alterafions In The Exisiing Ones.
&6 Pune Dynasty Projects Pvt. Ltd. Meuriiis Alia Vista Investments Lid. ~ Bengelor Consinucion of Residentil Buidings Inuding 045 on
Additions And Alterations In The Exisfing Ones.
7. Pune Embassy Projects Private Lid. Meuriiis Pune-embassy Projects Pit. Ltd. Bangekre Real Estate Actiiies. 045 on
o8 Saffire Consiruciion Pyt Lid Mauriiis Golden Arch Lid Mt Developing And Subdviding Real Estaie Into Lofs. 100 025
9. Aliance Buidwell Projects (P) Lid. Mauriiis All Suites Holdng Company ~ Bengglom Consinucion of Residential Buidings Inclucing 075 o7

Additions And Alterations In The Existing Ones
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630. Shrea Ahuja Properties And Relators P. L Mavriius CPl India Ltd. Murbe Consiruction of Residential Buidings Including 038 023
Additions And Alterations In The Existing Ones
631. Neclkanth Rice Lands Pw. Lid. Mavriius Urban Infrastnucture Murbe Real Estale Activities 180 04
Real Estae Fund
62 Geetanjali Effective Realty Sol. P. Lid Mavriius Sez Developers Lid. Bangelor Consinucfion Fo Residenial Buidings 28 997
63 Galleria Mall Developers P, Lid. Mavriius Wde Ventures Lid. Murbe Consirucfion of Buikding Residential Building 1000 25
634 Faery Estates P. Lid. Mevriius Carwell Estates Lid. Murbe Developing And Subdividing Real Estate Into Lots 4081 1027
635, Serens Properties P. Lid. Mevriius -3 Company (Mauritius) Ld. Murbe Real Estate Agents, Brokers & Managers 818 0D
Engaged In Renting, Buying And Seling Managing
63%. Serens Properties P. Lid. Mevriius -3 Company (Mauritius) Ld. Murbe Real Estate Agents, Brokers & Managers 24m 604
Engaged In Renting, Buying And Seling Managing
637. Minow Trading Co. P. Lid. Mevriius Thakrl Investement Murbe Purchase, Sale, Letiing And Operating 365 0%
Holdng (Maurifus) of Real Estate- Residential And Non
Residential Buildings
638. Sunfiower Real Tech P. Ltd. Maurifius Ireo Investement Holding X Lid. New Delhi Developing And Subdividing Real Estate Info Lots  274.84 65.24
639. Glazy Realty P. Lid. Maurifius Ireo Investment Holding Xix Lid.New Delhi Real Estate Activities 20394 484
640. Accent Builders P. Lid. Maurifius Ireo Investment Holding Xx Lid. New Delhi Real Estate Activities 12159 28.86
641. Mk.malls & Developers Put.ltd. Maurifius Trinity Capital (Ten)Ltd, Mumbai Purchase,Sale Letting And Operating of 50.00 1168
Real Estate-residential And Non-residential Buildings
642. Colliers Int. National(i)Property Servic Maurifius Colliers International Mumbai Real Estate Agents,Brokers And 23 0.54
(Mauritius) Ltd. Mangers Engaged In Tenting,Buying And
Selling Managing And Apprai
643. Tsi Business Parks (Hydrabad)Pvt. Lid.. Maurifius Ts Hydrabad Ad 12a. Bangalore Real Estate Activities. 6.84 162
644 Bangal Shriram Hitech City Pvt. Ltd. Maurifius WsiWsg V (Xodi)Mauritus ~ Bangalore Real Estate Activities. 2248 5.34
Investors L.
645. Bangal Shriram Hitech City Pvt. Ltd. Maurifius WsiWsg V (Xodi)Mauritus ~ Bangalore Real Estate Activities. 155,65 36.95
Investors L.
646. WS Maytas Properties Ltd. Maurifius Srs Orioni Invesiment Hyderabad Construction of Residential Buildings 400 095
Lid (Srs1) Including Addifions And Afterafions In
The Existing Ones.
B47. WS Maytas Proerties Ltd. Maurifius Srs Qrion i Investment Hyderabad Construction of Residential 6.00 142
Lid (Srs2) Buildings Including Additions And Alterations
In The Existing Ones.
648. WS Maytas Proerties Ltd. Maurifius Srs Orion i Investments Hyderabad Construction of Residential Buildings Including 10.00 237
Lid (Srs3) Additions And Alterations In The Existing Ones.
649. WS Maytas Proerties Ltd. Maurifius Srs Qrion | Hyderabad Construction of Residential Buildings 100.00 2374
Investment Lid (Srs1) Including Addiions And Alterations In
The Existing Ones.
650. WS Maytas Proerties Lid. Mauritius Srs Orion li Hyderabad Construction of Residential Buildings 150.00 3561
Investment Ltd (Srs2) Including Additions And Alterations In
The Existing Ones.
651. WS Maytas Proerties Ltd. Mauritius Srs Orion lii Investment Hyderabad Construction of Residential 250.00 59.35

Lid (Srs3)

Buildings Including Addtions And Alterations
In The Existing Ones.
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62 Pacifica (Chennai Project) Infrasturctur Mavriius Pac Paddur Apmedsbed Consiruction of Residential Buidings Including an 1201
Additions And Alterafions In The Existing Ones.
Prestige Whitefiled Investement & Dev. P Mavriius Pinnacle One Ltd. Bangelor Consirucfion of Residential Buildings 12305 07
Including Addiions And Altemalions In
The Exiting Ones
654. Puma Realtors Pvi Lid Mauritius Ireo Investment Holding Iv Lid New Delhi Real Estale Activities 3097 174
655. Umang Realtech Pvt Lid Mauritius 21 Capital New Delhi Real Estale Activifies. 1950 487
656. Pacifica (Chennai Project) Infrasturctur Maurifius Pac Paddur Ahmedabad Construction of Residential Buildings Including 222 056
Addiions And Alteraions In The Exising Ones.
657. Berggruen Estate Projects Pvt Lid Mauritius Berggruen India Projects Mumbai Real Estate Activities 1013 198
658. Infrastructure Ventures | Ltd Mauritius Irf India Realty Viii Ltd Mumbai Real Estale Activities 28.19 550
659. Man Infra Construction Ltd Maurifius Sabre Abraaj Mumbai Construction of Residential 56.70 1.07
Infrastructure Co Pyt Lid Buildings Including Additions And Alterations
In The Existing Ones
660. Fire Arcor Infrastructure Pvt Lid Mauritius Fire Capital Investments Mumbai Real Estate Activities 215 0.42
Mauritius Ltd
661. Skill Infrastructure Lid Mauritius Mznz Pariners Ltd Mumbai Development And Subdividing Real Estate Inio Lots 2293 448
662 Marveledge Realtors Pvt Lid Mauritius Amif Re Investmenis Iv Lid  Mumbai Developing And Subdividing Real Estate Inio Lots 2239 437
663. Godrej Developers Pyt Lid Mauritius Red Fort India Real Estale  Mumbai Real Estale Activities 2150 420
664. Vomado Hinjewadi Township Pvt Ltd Mauritius India Altanate Property Mumbai Real Estate Activiies 3344 6.53
Holdings Ltd
665. Vomado Hinjewadi Township Pvt Ltd Mauritius India Altanate Property Mumbai Real Estate Activiies 367 6.18
Holdings Ltd
666. Red Fort Akbar Properties Pvt Ltd Mauritius Red Fort India Real Mumbai Real Estale Activifies 1.00 020
Estate Akbar
667. Red Fort Akbar Properties Pvt Ltd Mauritius Red Fort India Real Mumbai Real Estale Activifies 0.04 001
Estate Akbar
668. Hem Infrastructure And Property Develope Mauritius lif Holdings Ltd Mumbai Developing And Subdividing Real Estate Inio Lots  36.16 T06
669. Sunfiower Real Tech Put Lid Mauritius Flipping Ltd New Delhi Developing And Subdividing Real Estate Info Lots 7853 16.20
670. Smridhi Technobuild Pvt. Ltd. Mauritius Emaar Holding fi New Delhi Real Estale Activifies 2099 433
671. Nulet Projects P. Lid. Mauritius Capital Retail Nagpur New Delhi Real Estale Activifies 69.85 1441
Mall (Muaritius) L
672. Fomax Real Estafe Lid. Maurifius Fim Lid. New Delhi Construction of Residential Buildings Including 5476 11.30
673. Fomax Real Estafe Lid. Maurifius Fim Lid. New Delhi Construction of Residential Buildings Including 0.05 001
674 Kay Kay Buildtech Pvi. Ltd. Mauritius Xander Investment Holding Viii New Delhi Developing & Subdividing Real Estate Inio Lots 960 2m
675. Hms Real Esiate P. Lid. Mauritius Hbt Real Estate Holding Lid. New Delhi Developing And Subdividing Real Estate Info Lots  0.83 017
676. Ansal Technologies Infrastructure Mauritius lirf (I) Realty if Lid New Delhi Real Estale Activifies 631 132
677. B Raheja Builders Pwi. Lid. Mauritius Jp Morgan India Property i Mumbai Purchase, Sale, Lefting & Operating 5.00 110
Mauritius Co | of Real Estate Residential & Non-residential Buildings
678. Adani Developers Put. Lid. Maurifius Krunal Oil Marketing Pvi. Lid.  Ahmedabad Developing & Subdividing Real Estate Into Lots.  602.52 12429
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67, Sankalp Buildwell Pt Ltd Mavriius Trinity Capital (Sixteen)Lid New Dehi Real Estale Activities 404 083
680. South Asian Sales Organisafion Mavriius South Asian Asset New Dehi Real Estate Agents,Brokers 058 012
Management Ltd And Managers Engaged in Renting Buying
And Seling Managing And Apprei
681. Nikkima Real Estate Pvt. Lid. Mavriius Affinity Capital Ltd. Bangelor Developing & Subdividing Real Esiate Into Lots 405 084
682 Rakindo Developers Pvt. Lid. Mavriius Rakeen Pt. Ltd. Charrel Consiruction of Residential Buidings Including 33 31
Additions & Alterations In The Existing Ines
683 Nikkima Real Estate Pvt. Lid. Mavriius Affinity Capital Ltd. Bangelor Developing & Subdividing Real Esiate Into Lots 3w 081
684, Nikkima Real Estate Pvt. Lid. Mavriius Affinity Capital Ltd. Bangelor Developing & Subdividing Real Esiate Into Lots 3 081
685. Gatil Properties Pt P Ltd Mavriius Monsoon Inda Apmedsbed Consirucfion of Residential Buildings 0% 435
Infrastructure Direct li L Including Additions And Alterations In
The Existing Ones
686. Tsi Business Parks (Hyderabad) Put. Lid. Maurifius Ts Hyderabad 12a Bangalore Real Estate Activities 35.00 752
687. Umang Realtech Pyt Ltd Maurifius lep Investment (Mauritius) Ltd New Delhi Construction of Residential Buildings Including 7627 16.65
Addiions And Alterations In The Existing Ones
688, Umang Realtech Pvi Lid Mavriius 2i Capital Pec New Dehi Consirucfion of Residenial Buidings Includng 024 005
Additions And Alterations In The Existing Ones
689, Kay Kay Buldtech Pt Ltd Mavriius Xander Investment Holding Vi~ New Dehi Developing And Subdividing Real Estate Into Lols 168 037
6%0. S H Mangalam Realify Pvt. Lid. Mavriius Kotak India Reality Fund Ltd. ~ Mumbei Real Estale Activities 858 184
691, Airawat Developers Put. Ltd. Mavriius Tradalgar Ivestment Murbe Consirucfion of Residential Buildings 026 006
Maurifius Lid. Including Additions & Alterations In
The Existing Ones
692. Green Dial Builders & Developers Pyt Lid Maurifius Greendial Builders & Mumbai Real Estate Activities 047 0.10
Developers Mauritiu
693. Westfield Entertainment Pvt. Ltd. Maurifius West Brick Investment Lid. ~ Mumbai Real Estate Activities 040 0.09
694. City Centre Mall Nashik Pvt Ltd Maurifius K2c Residential Ltd Mumbai Developing And Subdividing Real Estate Info Lots  10.00 220
695, Paharpur Pragnya Realty Pvt Lid Mavrifius Pragnay Fund | Kolkata Construction of Residential Buildings 2000 440
Including Additions And Alterations
In The Existing Ones
696. Plus Bksp Toll Lid Maurifius Plus Kalyan (Mauritius) Pvt Lid Mumbai Developing And Subdividing Real Estate Info Lots  12.36 241
697. Plus Bksp Toll Lid Maurifius Plus Kalyan (Mauritius) Pvt Lid Mumbai Developing And Subdividing Real Estate Info Lots 9.7 191
698. Infrastructure Ventures | Ltd Maurifius lirf India Realty Viii Lid Mumbai Real Estate Activities 097 019
699, Berggruen Estale Projects Pvi Lid Mauritius Berggruen And Properties Mumbai Real Estate Activities 4249 829
T00. Pbel Property Development India P Lid Mauritius Pbel Real Estate Ltd Chennai Purchease,Sale Letting And Operating 105.95 2068
of Real Estate Residential And
MNon-residential Buildings
T01. Pbel Property Development India P Lid Mauritius Pbel Real Estate Ltd Chennai Purchease,Sale Letting And Operating W49 1853
of Real Estate Residential And
MNon-residential Buildings
02, Vital Construction P. Ltd. Mauritius Indopark Holdings Lid. New Delhi Real Estate Activites 3430 737
703. South Asian Sales Organisation Mauritius South Asian Asset New Delhi Real Estate AgentsBrokers And 061 013
Management Ltd Managers Engaged In Renting Buying

And Selling Managing And Apprai
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04, Flicker Projects Pvt Lid Mavriius Capiareial Udaipur New Dehi Deweloping And Subdhiding 1800 3
Mall (Mauritius) Lt Real Estate Info Lots
T05. Flicker Projects Pvt Lid Mavriius Capiareial Udaipur New Dehi Deweloping And Subdhiding 448 035
Mall (Mauritius) Lt Real Estate Info Lots
6. Strategic Value Partners India P. Ltd. Mavriius Svp Inda Holdings New Dehi Consirucfion of Residenial Buidings Includng 821 164
Additions & Alterations In The Existing Ones.
T07. Akme River Projects P. Ltd. Mavriius Mpc Rhinr River Ltd. New Dehi Real Estale Activities 12719 541
8. Akme River Projects P. Ltd. Mavriius Mpc Rhine River Ltd. New Dehi Real Estale Activities 084 017
. Bitz Hotels 7 Resorts P. Lid. Mavriius Hospitality & Realty Corpn. New Dehi Restawants & Hotels 042 008
0. Orchid Irco Reality P. Ltd. Mavriius Bigware New Dehi Consirucfion of Residenial Buidings Including 658 12
Additions & Alterafios In The Existing Ones
. Orchid Irco Reality P. Ltd. Mauriius Ireo Invesiments New Dehi Consirucfion of Residential Buildings 6500 12%8
Holdings P Lid. Including Addiions & Alteratios In The
Existing Ones
na Bell Weather Developers Put Lid Mauritius New Vemon Pwt Equity Lid  Mumbai Real Estate Activities 4061 8.1
713, Dif Moes Rajpura Put Ltd Maurifius Ridgewood Holdings Ltd New Delhi Construction of Residential Buildings Including 4015 8.02
Addiions And Alteraion In The Existing Ones
714, Dif Moes Rajpura Put Ltd Maurifius Ridgewood Holdings Ltd New Delhi Construction of Residential Buildings Including 2436 487
Addiions And Alteraion In The Existing Ones
715. Dif Moes Rajpura Put Ltd Mauritius Ridgewood Holdings Lid New Delhi Construction of Residential Buildings Including 7180 14.34
Addiions And Alteration In The Exisfing Ones
716. Dif Moes Rajpura Put Ltd Mauritius Ridgewood Holdings Lid New Delhi Construction of Residential Buildings Including 2001 400
Addiions And Alteration In The Exising Ones
. Aveo Real Estate Holdings Pvt Lid Mauritius Aveo Investments Lid Mumbai Real Estate Activiies 12.05 259
T18. Aveo Real Estate Holdings Pvt Lid Mauritius Aveo Investments Lid Mumbai Real Estate Activities 6.01 129
9. Aveo Real Estate Holdings Pvt Lid Mauritius Aveo Investments Lid Mumbai Real Estate Activities 130 0.28
720. Aveo Real Estate Holdings Pvi Lid Mauritius Aveo Investments Ltd Mumbai Real Estate Activities 468 1.00
721, Delta Corp Lid Mauritius Caam Funds India Mumbai Real Estale Activifies 1470 316
722, Delta Corp Lid Mauritius Meril Lynch Capital Mumbai Real Estate Activifies 245 053
Markets Espana
723, Delta Corp Lid Mauritius India Equity Growih Fund Ltd Mumbai Real Estale Activifies 501 1.08
724, Defta Corp Ltd Mauritius Morgan Sianley Mauritics Co  Mumbai Real Estate Activiies 9.80 210
725. Delta Corp Lid Mauritius Cii Group Global Markets ~ Mumbai Real Estale Activifies 137 29
Mauritius Pvt
726. Delta Corp Ltd Mauritius Rhodes Diversified Mumbai Real Estale Activifies 15.02 B
721. Wsc V India Realty Projects Pvt Lid Mauritius WsiWsgi V Mauritius Mumbai Real Estale Activifies 045 0.10
Investors Lid
128, B. Raheja Buiders Pyt Lid. Mauritius J P Morgan Property Pvt. Lid. Mumbai Purchase, Sale, Letting & Operating 5.00 1.07

Of Real Estate Residential &
Non-residential Buildings
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78, Classic Mall Development Co. Put. Ltd. Mauriius Fuhse River Lid. Murbe Real Estale Aciiviies 621 133
T30, Sunny Vista Realtors Put. Lid. Mauriius Burke 4 Ltd. Murbe Construction of Residential Buidings Inciuding 617 1485
Additions & Alterations In The Existing Ones
731, Classic Mall Development Co. Put. Ltd. Mauriius Hasel River Lid. Murbe Real Estale Aciiviies 310 666
T2 Green Dial Buiders & Developers Pvt Ltd Mauriius Greendial Buiders & Murbe Real Estale Aciiviies 055 012
Developers Mauriiu
78 Gangatic Hotels Pyt Ltd Mauriius Fuhse River Lid Kempur Real Estale Aciiviies 1458 320
T, Gangatic Hotels Pyt Ltd Mauriius Leine River Ltd Kempur Real Estale Aciiviies 1255 276
76, Accent Builders Put. Ltd. Mauriius Rhyzz Ltd. Mew Dehi Real Estale Aciiviies %58 223
76, Indiabulls Properties Pvt Lid Mauriius Fim Ltd Mew Dehi Real Estale Aciiviies 075 016
3. Akme River Projects P. Ltd. Mauriius Mpe Rhine River Lid. Mew Dehi Real Estale Aciiviies 2000 400
T8 Bitz Hotels 7 Resorts P. Lid. Mauriius Hospitalty & Realty Corpn. Mew Dehi Restawants & Hotels 3T 623
78, Entertainment India Pyt Lid Mauriius Rige! Investment Lid Murbe Real Estale Aciiviies 1370 308
40, Kapstone Constructions P. Lid. Mauriius Trinity Capital (Three) Ltd. Murbe Real Estafe Aciivities. 820 114
41, Kapstone Constructions P. Lid. Mauriius Trinity Capital (Three) Ltd. Murbe Real Estafe Aciivities. 080 016
42 Supemal Realtors P. Lid. Mauriius Utban Infrasiruciure Murbe Construction of Residential Buildings f2 843
Real Estate Fund Including Addtions & Alterations In
The Existing Ones.
743, Kolte Pafil Real Estaie P. Ltd. Mauritius Kza Residential Ltd. Mumbai Real Estaie Activities 2500 499
744, Supemal Realtors P. Ltd. Mavritius Urban Infrastructure Mumbai Construction of Residential Buildings 060 012
Real Estate Fund Including Additions & Alterafions In
The Existing Ones.
745, Kolte Pafil Real Estate P. Ltd. Mauritius Kza Residential Ltd. Mumbai Real Estale Activities 3300 659
T46. Kumar Builders Township Ventures P. Lid. Mauritius Lso Subco No 4 Co P. Ltd.  Mumbai Developing & Subdividing Real Estate Inio Lots 69.31 1384
747 Marveledge Real Tors P. Lid. Mauritius Amif Re Investmenis Iv Ltd.  Mumbai Developing & Subdividing Real Estate Inio Lots 2239 447
T48. Kumar Builders Township Ventures P. Lid. Mauritius Lso Subco No 4 Co P. Ltd.  Mumbai Developing & Subdividing Real Estate Inio Lots 1069 214
749. Kay Kay Buildtech Pvt Ltd Mauritius Xander Investment Holding Viii New Delni Developing And Subdividing Real Estate Inio Lots  0.00 0.00
750. Umang Realtech Pvt Lid Mauriius 2i Capital Pec New Delhi Construction of Residential Buildings Including Additions 19.64 429
And Alterations In The Existing Ones
751. BPTP Lid Mauritius Harbans Victoring New Delhi Real Estate Activities 215.00 4295
752. Uem Builders Ansalapi Confracts Pvt Lid. Mauriius Uem (Mauritius) Co Ltd. New Delhi Construction of Residential Buildings Including 050 0.1
Additions & Alterations In The Existing Ones
753, Hessa Realtors Pvt. Lid. Mauriius Anuradha Sa Investments Lic ~ New Delhi Construction of Residential Buildings Including 5.00 109
Additions & Alterations In The Existing Ones
T54. Kakade Estate Developers Pvt Ltd Mauriius li Rf Holdings Xiv Ltd Mumbai Construction of Residential Buildings Including 5211 10.64
Addiions And Alterations In The Existing Ones
755 Kakade Estate Developers Pvt Ltd Mauriius li Rf Holdings Xiv Ltd Mumbai Construction of Residential Buildings Including 000 0.00
Addiions And Alteraions In The Exisiing Ones
756. Megastore Logistics Park (Har) Pvt Ltd Mauritius Asian Logistics Parks Mumbai Real Estale Activites 062 013

Haryana Ltd
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T57. Bengal Shapoorji Housing Devpwt Lid Mavrifius Spring Developers Mauritius Lid Mumbai Developing And Subdividing 21093 43.05
Real Estate Info Lots
TR, Supernal Realiors P Lid Mavriius Urban Infrastnucture Murbe Consiruclion of Residential Buidings 22 658
Estate Fund
8. Supernal Realiors P Lid Mavriius Urban Infrastnucture Murbe Consiruclion of Residential Buidings 060 012
Estate Fund
760, Pune Embassy Projects Pvt Ltd Mavriius Alia Vista Investment Ltd Bangelor Real Estale Activities 12150 27
761, Tishman Speyer India P Lid(lsi Ventures) Mavriius Tep India Bangelor Real Estale Activities 002 000
- Fire Rhymer Developers Plid Mavriius Fire Banglaore Ventures Pitd ~ Bengelom Real Estale Activities 462 0%
763 Fire Rhymer Developers Plid Mevriius Fire Banglaore Ventures Pitd ~ Bangelom Real Estale Activities 431 911
764, Reliance Vomado Management P. Lid. Mevriius Vomado Retal Murbe Real Estale Activities 103 226
Management Lid.
T65. Manjri Studfarm Pvt Lid Mevriius Strand Developers Developing And Subdividing Real Estate Into Lots 078 1947
Mavritius Lid Murbe
T65. JLS Realty Put Lid Mavriius Lev India Murbe Real Estale Activities 002 000
T6T. JLS Realty Put Lid Mavriius Meshuiam Levinstein Murbe Real Estale Activities 714 153
Contracingd Engine
T68. Infrastruciure Vientures | Lid Mavriius lirf Indlia. Realty Vii Murbe Real Estale Activities % m
Ltd C/Ointl Finan
769, Lahari Technopolis Pvt. Lid. Mavriius Wh 2005Wip/Gep Bangalore Bangelor Consiruction of Residential Buidings Including
Elec City Holdi Addiions & Alierations In The Existing Ones 240 0.51
T70. Highstreat Developers P. Lid. Mauritius Creamwell Developers Mumbai Real Estate Activities 5190 1113
Mauritius Lid.
. Nam Estates Pvt. Lid. Mavriius Holister Lid. Bangelor Consiruction of Residential Buidings Including 218 45
Additions & Alterations In Teh Existing Ones
mn Lokhandwala Kataria Construction Pvt Lid Mavriius Trinity Capital Five Lid. Murbe Real Estale Activities a0 1010
3 Green Star Infratech Pui. Ltd. Mavriius Cpi India Redl New Dehi Consiruction of Non-residential Buikdings
Estate Ventures Lid. ncluding Additions & Alterafions In
The Existing Ones 001 0.00
4, Ansla Sez Projects Lid. Mavriius i&Fs India Realty Fund li Lic ~ New Deki Consiruction of Non-residential Buikdings 001 000
Including Additions & Alterations In
The Existing Ones
. EMAAR Mgf Land Pt. Lid. Mavriius Emaar Holding i New Dehi Consirucfion of Residential Buildings 16248 38
Including Additions & Alterations In
The Existing Ones
7. Ansal Sez Projects Lid. Mavriius i&Fs India Realty Fund li Lic ~ New Deki Consirucfion of Residenial Buidings Includng 024 43
Additions & Alterations In The Existing Ones
. Gatil Properies Pvt Lid Mavriius Monsoon Inda Apmedsbed Consirucfion of Residential Buildings 976 209
Infrastructure Direct li L Including Additions And Alterations In
The Existing Ones
T78. Neptune Realtors Pvt Lid Maurifius Indiareit Offshore Fund Mumbai Real Estate Activities 23.00 467
. Concord India P. Lid Mavrifius Florence Investment Lid Bangalore Developing Real Estate 20.66 419
780. Flagship Infrastructure P Lid Maurifius India Reit Offshore Fund Mumbai Real Estate Activities 30.03 643
781. Flagship Infrastructure P Lid Maurifius Indiareit Offshore Fund Mumbai Real Estate Activities 2205 472
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7 Flagship Infrasiructure P Lid Mauriis Indiereit Offshore Fund Murbei Real Estaie Aciiiles €560 1404
78 Flagship Infrasiructure P Lid Mauriis India Reit Offshore Fund Murbei Real Estaie Aciiiles 02 0
78,  Maveledge Realiors Pvi Lid Mauriis Amifire Investments Iv Ltd Murbei Developing And Subdividing Real Estate Into Lois @5 1818
7. Nepiune Realiors Pyt Lid Mauriis Indiereit Offshore Fund Murbei Real Estaie Aciiiles 001 000
7 Relance Vomado Development P Lid Meuris Vomado Relail Real Estate Lid ~ Murbei Real Estaie Aciiiles 2108 428
78 Vida Calm A Homes P. Lid. Ni Rohit Michasl D Souza Perci Real Estaie Aciiiles 045 01
78 Vida Calm A Homes P. Lid. Ni Sundv Kaur Perci Real Estaie Aciiiles 000 000
7. DS Kukami Developers Lid Ni Various Nis Murbei Consirucion of Residential Buikdings Including 4 8%
Addifions And Alterafions In The Exisfing Ones.
7. Meheshwar Resources Pt Lid Mrspirky Ramesh Michenderi ~ Murhei Developing And Subdviding Real Estate Into Lois 001 000
M. D Kukami Developers Lid Various Nis Mumbei Consirucion of Residential Buikdings Including B ast
Addifions And Alterafions In The Exisfing Ones.
72 Shefali Infrasturciure Pyt Lid Ni Viiram Ompraksh Dameni Mumbei Real Estaie Acthifes. 2% 0%
7 Shefali Infrasturciure Pyt Lid Ni Ad Omprakash Damani Mumbei Real Estaie Acthifes. 2% 0%
™. Mahindra Gesc Developers Lid Ni Various Mumbei Real Estaie Acthifes. 2408 8
7. Kalpa Eco Developers P Lid. Ni Max Chandra Claus Perci Consirucion of Residential Buikdings Including 001 00
Addifons And Alterations In The Existing Ones
7. Lodha Properties Dev. P. Lid. Ni Samyak C. Veera Mumbei Real Estale Aciivites 000 00
77.  Lodha Properties Dev. P. Lid. Ni Samyak C. Veera Murbei Real Estale Acivites Pk 1009
78 Housing Development & Infrastructure Lid Ni Various Murbei Real Estaie Acthiies. 567 16722
7. Kolie Pafl Developers Lid Ni Various Nis Murbei Real Estaie Aciiiles 8 1560
0. Vida Calma Homes Pt Lid Ni M rohi Michael D'souza Perci Real Estaie Aciiiles 04 009
801 Symmeiree Realty Veniure Pvi Lid Ni Eyal Khayat Zolty & Co. Murbei Real Estaie Aciiiles 000 000
82 Shobha Developers Pyt Lid Ni P N C Menon Bangor Real Estale Aciivites 873 200
@3 Akl Niman Lid. Ni Various Mumbei Real Esiaie Aciviles 1538 386
804 Galleria Mal Developers Pt Lid N Wadc Ventures Ltd Mumbs Consiruction of Residential Buidings Including 82 1213
@5 Galeria Mal Developers Pvi Lid Ni Wde Ventures Lid Mumbei Consiructon of Residential Buikdings Including 050 012
86 Puavankera Projects Lid Ni Various Nis Mumbei Real Estaie Acthifes. 083 016
7. Norfwest Consiructions Pvi Lid Ni Sarjay Jejuriear & Mumbei Consiruction of Residentiel Buings 250 082
Seema Jsjurar Including Additions And Aliesaions In
The Existing Ones.
808.  Norihwest Consiructions Pvi Lid Nri S somasagar Mumbai Construction of Residential Buikiings Including 250 062
Addiions And Alteraions In The Exisiing Ones.
809.  ACOI Construc Tion Goa P. Lid. Ni Sewe Persaud Singh Panaji Construction of Residential Buikiings Inlcuding 0.01 0.00
Addifon And Aterations In The Esixing Ones
810.  ACOI Construc Tion Goa P. Lid. Ni Muriel Singh Pangij Construction of Residential Buidings Inkcuding 0.01 0.00
Addifon And Aterations In The Esixing Ones
811. M Far Realtors P Lid Nri P.mohmmed Al Kochi Real Esiale Aciivities 040 0.08
812.  ACOI Construction Goa Pi. Ltd. Nri Mureil Singh Panaji Construction of Residential Buikiings Including 0.00 0.00

Addiions & Alierations In The Existing Ones
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813 Bharat Developers & Reattors Pvi Lid Ni Pradip Singh Biring Parj Real Estale Aciiviies 038 0B
814, Colonial Homes Pvi Lid Ni Noe! Viegas Parj Real Estale Aciiviies 001 0m
815. Brigade Enferprises Lid Ni Various Fiis & Nris Banggor Real Estale Acivilies 24314 493
816. Global Township P. Ltd. Ni Akdamel Blue Lid. Kochi Real Estate Aciviies 07 016
87.  Acoi Construction Goa Put. Lid. Ni Sewe Persaud Singh Parj Consinucion of Residental Buidings Including 0m 0m
Additions & Alterafions In The Exisfing Ones
818, Global Township P. Ltd. Akdamel Blue Lid. Kochi Real Estale Acivilies 19 041
819, Acknii City Lid Various Fis Mt Real Estale Acviies 203 8011
&0, M Far Realtors P. Ltd. Ni P. Mohammed Al Kochi Real Estale Aciivites B8 17
& Vinca Developers Pvi Lid Neherands Nedertands Financierings Mt Real Estate Aciiviies 0m 0m
Maatschappi Vo
&  Vinca Developers Pvi Lid Neherands Nederlandse Financierngs Mt Real Estate Aciiviies 517 570
Measchappi
Vinca Developers Pvi Lid Neherands Nederlandse Financierngs Mt Real Estate Aciiviies 2P 509
Measchappi
&4, Emaar Mgf Land P. Lid. Neherands Horizon India Buv. New Deki Construcion of Residential Buidings 110950 B4
&5, Emaar Mgf Land P. Lid. Neherands Horizon () Bv New Deki Developing And Subdividing Real Estate Into Lots €805 15001
&5, Blom India Pyt Lid Neherands Blom Intemational New Deki Real Estate Aciiviies 055 001
Menish Madhuar
7. Oceanus Estate (| P Lid Saint Kitis Samyak Chandrekant Veera Bangghor Consinucion of Residental Buidings 810 212
& Nevis
&8 Ocaanus Infrastructure P, Lid. Saint Kitis & Nevis Sandal Wood Capial Lic Banggor Real Estale Aciiviies IR 63
&9 Oceanus Estates India P Lid Saint Kitis & Nevis Samyak Chancrakant Veera Bangghor Consinucion of Residental Buidings 1208 24
80, Krishna Housing & Finance (India) Pyt Lt Ngeia Mrdayal Gianchandani Mt Real Estate Activites. 15 0B
8. G K Townships And Structures Pvi Ltd Ngeia Matia Sudhakar Kayanand Kumer Hydesabed Developing And Subdividing Real Estate Into Lots 010 0@
) Chapanal Housing Pvi. Lid. Ngeia Narizndas P Kripalani Mt Real Estale Acivilies 152 031
88 Chapard Housing Pvt Lid. Ngera Narendas P Krpalari Murba Real Estale Aciiiies 15 031
8. Sadanand Realifies Pvi Lid Ngeia Gautam P Budhrani Mt Real Estale Acivilies 263 054
85, Chaparal Housing Pvi Lid Ngeia Narizndas P Kirpalani Mt Real Estale Acivilies 506 0%
8%, Miar Construction P Lid. Omen Dr. P. Mohamed Al Bangghor Consirucion of Residenal Buidings Including 075 016
Additions & Alterafions In The Exisfing Ones
87, Miar Consiructions Pyt Lid Omen P Mohamed Al Bangghor Consinucion of Residental Buoidings Including 170 0B
Additions And Altertions In The Exising Ones
88, Saffire Consiruciion Pyt Lid Saud Arabia Farid Ahmed Vasasivala Mt Developing And Subdividing Real Estaie Into Los. 000 0m
<) Saffire Consiruciion Pyt Lid Saud Arabia Salim Ahmed Vasaiwela Mt Developing And Subdividing Real Estaie Into Los. 000 0m
840, Saffire Consiruciion Pyt Lid Saud Arabia Iobal Ahmed Vasaiwala Mt Developing And Subdividing Real Estaie Into Los. 000 0m
B, Saffire Consiruciion Pyt Lid Saud Arabia Abd Kader Ahmed Vasaiwdla  Murbei Developing And Subdividing Real Estaie Into Los. 000 000
B2 Sensient India Pyt Ltd Sngepom Sensient Technologies Mt Developing And Subdivding Real 000 000
Aisa Pacifc Estate Into Lots.
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843 R Mall Developers P. Lid. Sigepor Reco Ghatkopar Pte Ltd. Murbe Real Estate Activites 6485 1620
By Surway Opus Intl. P. Ltd. Sngepor Sumwaycity{singapore Pte Ud.  Hydesshad Consinucion of Residential Buldings 000 000
B Surway Opus Intl. P. Ltd. Sngepor Sumwaycity{singapore Pte Ud.  Hydesshad Consinucion of Residential Buldings 594 653
B Surway Opus Intl. P. Ltd. Sngepor Sumwaycity{singapore Pte Ud.  Hydesshad Consinucion of Residential Buldings 906 238
BT Surway Opus Intl. P. Ltd. Sngepor Sumwaycity{singapore Pte Ud.  Hydesshad Consinucion of Residential Buldings 000 000
848 Rurwal Capitaland (1) P. Lid. Sigepor Lonsvale P. Ltd. Murbe Purchase, Sale, Letfing And Operating Of Real 8965 24
849 Jo Decaux Advertising India Pvi Lid Sigepor J Decaux Asia (S) New Dehi Other Manufaciuring Industries. 050 013
80, Kamamwala Housing Construction Lid. Sigepor Prashant Kothari Murbe Consiruclion of Residential Buidings Including 038 024
Additions And Alterations In The Existing Ones
8. Lifestyle Surface Coafing P Td. Sigepor Liaram Bhavani Rejan Murbe Real Estale Activities 050 012
;5 Marshall Realty Consuftancy Pvt Lid Sigepor Samuel Marshal Murbe Real Estate Agents, Brokers And Managers 001 000
Trising Realities Pvt Ltd Sigepor Guirgj Singh Sindhu Murbe Real Estate Activities. 020 005
854, Trising Realities Pvt Ltd Sigepor Guirgj Singh Sindhu Murbe Real Estate Activities. 001 000
85, Acestan Properties P. Ltd. Sigepor Reco Very P. Ltd. Cherrel Real Estale Activities 002 000
856, Sunguard Construction P. Lid Sigepor Khatiar Holding Pte Murbe Developing And Subdividing Real Estate Info Plots 687 17
847, Sunguard Construction P. Lid Sigepor Khatiar Holding Pte Murbe Developing And Subdividing Real Estate Inio Plots 1374 34
8%, Helios Estate Pvt Lid Sigepor Reco Real Pyt Lid Charrel Real Estate Activities. 001 000
88, Helios Estate Pt Lid Sigepor Reco Real Pyt Lid Charrel Real Estate Activities. 28 43
860, Ambattur Property Developers P. Lid. Sigepor Liaram Bharvani Fajan Charrel Consirucfion of Residential Buidings Including 167 251
Additions And Alterations In The Existing Ones
861. Ambattur Property Developers P. Lid. Sigepor Rejesh Budhrani Charrel Consirucfion of Residential Buidings Including 74 168
Additions And Alterations In The Existing Ones
862 Ambattur Property Developers P. Lid. Sigepor Harichanda N. Budhrani Charrel Consirucfion of Residential Buidings Including 74 168
Additions And Alterations In The Existing Ones
863 Vaishnavi Infrastructre P. Ltd. Sigepor Mr. Ananth Doraswarmy Bangelor Consirucfion of Residential Buidings Including 180 04
Additions And Alterations In The Existing Ones
864, Vaishnavi Infrastructre P. Ltd. Sigepor Mrs. Prabha Narayanan Bangelor Consirucfion of Residential Buidings Including 038 023
Additions And Alterations In The Existing Ones
865. Loma It Park Developers P Lid Sigepor Ghansoli Investments Ple Lid ~ Mumbei Purchase Sale, L eiting And Operafing of Real 28000 5%
866, Loma It Park Developers P Lid Sigepor Arc Capitalland India Pte Ltd ~ Mumbei Purchase Sale, L eiting And Operafing of Real 000 000
BT, Amunra Properties P Lid. Sngepor Chalrapani Puireves New Dehi Purchase, Sale Lefiing And Operating of 047 010
Real Estale
868, Empire Mall P. Lid Sigepor Prozone Indl. Lid. Murbe Real Estate Activites 224 048
869, Gold Developers (Intemational) P. Ltd. Sigepor Gold Hotels And New Dehi Consiruclion of Residential Buikdings 124 12
Resorts Pte Lid Including Additions And Alterations In
The Existing Ones
810 AN. Buildwell Pvt. Ltd. Singapore Millienium Spire Lid. New Delhi Real Estate AgentsBrokers & Managers 0.25 0.05
Engaged In Renting,Buying &
Seling Managig & Appraisal
8. AN. Buildwell Pvi. Ltd. Sigepor Milienium Spire Lid. New Dehi Real Estate Agents Brokers & Managers m 163

Engaged In Renting,Buying &
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SelingManaging & Appraisel
82 Purcarth Infrastruciure Lid. Sta Pa Khatiar New Deki Developing And Subdividing Real Estate Into Lots 266 057
8. Soltaire Buldmer Pyt Ltd Anind Khatiar New Deki Developing And Subdividing Real Estate Into Lots 113 028
814 Soltaire Buldmer Pyt Ltd Sabecna Bani Afuia New Deki Developing And Subdividing Real Estate Into Lots 113 028
8% Green Back Constructions P. Lid. Gautam Budhreri Murbei Real Estalo Aciiiles 07 006
8. Gayatri Land Developers P. Ltd. Gautam Budherari Murbei Real Estalo Aciiiles 698 14
8. R Mal Developers Put Ltd Reco Ghatkopar Pte Lid Murbei Real Estalo Aciiiles 500 109
8 Soltair Buldmart P. Lid. Sabina Bari Ahua New Deki Developing And Subdividing Real Estate Into Lots 021 0
8™ Gold Developers P. Lid Gold Hotels & Resorts P. Ltd.  New Dehi Construckon of Residentil Buidings 204 0@
80  Soltair Buldmert P. Lid. Sabina Bari Ahua New Deki Developing And Subdividing Real Estate Into Lots 549 114
8l Soltair Buldmert P. Lid. Anind Khatiar New Deki Developing And Subdividing Real Estate Into Lots 525 109
82 Soltair Buldmart P. Lid. Anind Khatiar New Deki Developing And Subdividing Real Estate Into Lots 025 006
83 Gold Developers (Inf) Pvt. Lid. Gold Hotels & Resorts Pte Lid  New Dehi Construction of Residential Buildings Induding 9%8 214
Additions And Alterations In The Existing Ones
84  Gold Developers P Lid Gold Hotels And New Deki Construckon of Residentil Buiding 8 154
Resorts Pte Lid. Incuding Addifion
86 Marshall Really Consutancy Pyt Lid Ima Marshal Murbei Real Estate Agents, Brokers And Managers 001 000
86 Purcarth Infrastuciure Lid. Saipal Khater New Deki Developing And Subdividing Real Estate Into Lots 345 085
8. Lifestyle Suace Coating Pyt Ltd Maa Rajan Bharvani Murbei Real Estafe Actiies. 110 026
88 Plama Developers Lid Sariay Sehgel Bengloe Real Estate Actiies. 200 049
89 Acestan Properties P. Lid Reco Berry P Ltd. Cherrei Real Estalo Aciiiles 007 00
0.  Acestan Properties P. Lid. Reco Berry P Ltd. Cherrei Real Estalo Aciiiles 291 497
8t Awane Developers Pyt Lid MS Khatiar Holdings Pvt Ltd  New Deki Developing And Subdividing Real Estate Into Lots. 1000 224
80 Spite Developers P, Lid. Milenium Spine Lid. New Deki Construction of Residential Buildings Incuding 143 030
Additions & Alterations In The Existing Ones
i< Solitaire Buildmart Pvt Ltd Sabeena Bani Ahua New Dehi Developing & Subdividing Real Estate Info Lots 014 0m
84 Spite Developers Pvt Lid Milnnium Spine Lid New Deki Construction of Residential Buildings Incuding 18% agt
Additions And Alterations In The Existing Ones
8. DR Fresh Healthcare Pt. Lid. Ascendas Inda New Deki Develoging & Subdividing 269 43
Development Pte Lid. Real Estate Into Lots
86 R Mal Developers Put. Lid. Caco Ghatkoper Pte Lid. Murbei Real Estalo Aciiiles 500 107
7. ILD Milennium P. Lid. Milenrium Spire New Deki Construckon of Residentil Buidings g 028
88 ILD Milennium P. Lid. Milenrium Spire New Deki Construckon of Residentil Buidings k%] 649
89 Hagwood Commercial Developers P Lid Prozone Intl Lid Murbei Real Estalo Aciiiles 6986 1418
0. Gold Developers Pvt. Lid. Gold Hotels & Resorts Pvt. Ltd. New Dehi Construction of Residential Buildings Incuding 3872 To64
Additions & Alterations In The Existing Ones
9. Hagwood Commercial Developers Pit Lid Prozone Intl Lid Murbei Real Estalo Aciiiles 124 267
Lotte Shopping India Pt Lid. Dong Binshin New Deki Construction of Residential Buildings Includng 001 000

Additions & Alterations In The Existing Ones
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A Lotte Shopping India Py. Lid. Sigepor Lotte Shopping New Dehi Consirucfion of Residential Buildings 005 o
Holdings Pte Ltd. Including Additions & Alterations In
The Existing Ones
04, Pioneer Property Zone Services P Lid. South Africa Old Mutual Propertieis Pty Lid. ~ Mumbei Real Estale Activities 069 016
5. Bg2 Habitat india Putftd. Spen By Habiat Desarilos Bangelor Consirucfion of Residential Buildings 13 031
Inmobiiario I Including Additions And Alterations In
The Existing Ones
906. Rockstone Infrastructure Pvt. Lid. Spain Gulab Sahijumal Bhagtani Jaipur Construction of Residential Buildings Including 0.01 0.00
Addiions And Alteraions In The Exising Ones.
907. Simran Buildtech Pwt. Ltd. Spain Gulab Sahijumal Bhagtani Jaipur Construction of Residential Buildings Including 4am 095
Addiions And Alteraions In The Exising Ones.
908. Simran Buildtech Pwt. Ltd. Spain Naveen Guiab Bhagtani Jaipur Construction of Residential Buildings Including 150 0.35
Addiions And Alteraions In The Exising Ones.
909. Simran Buildtech Pwt. Ltd. Spain Naveen Guiab Bhagtani Jaipur Construction of Residential Buildings Including 022 0.05
Addiions And Alteraions In The Exising Ones.
910. Simran Buildtech Pwt. Ltd. Spain Naveen Guiab Bhagtani Jaipur Construction of Residential Buildings Including 0.01 0.00
Addiions And Alteraions In The Exising Ones.
911, Ambience Land Developers (1) P. Lid. Spain Naveen Guiab Bhagtani Jaipur Construction of Residential Buildings 6.99 150
912, Ambience Land Developers (1) P. Lid. Spain Gulab Shijumal Bhagtani Jaipur Construction of Residential Buildings 3.00 064
913. Ambience Land Developers (1) P. Lid. Spain Gulab Shijumal Bhagtani Jaipur Construction Of Residential Buildings 200 043
914, Bg2 Habilat India Pvt. Ltd. Spain By Habitat Desamollos Bangalore Construction of Residential 030 0.08
Inmobiliarios 8.1 Buildings Including Addiions & Alterations
In The Existing Ones
915. Bg2 Habitat India Pvtd. Switzeriand Indimoo Invest Sa Bangalore Construction of Residential Buildings Including 0.66 0.15
Addiions And Alteraions In The Existing Ones
916. AMIC Sahil Hospitality India Pwi. Lid. Switzeriand Inet Global A G Mumbai Developing & Subdividing Real Estate Into Lots 0.60 0.13
917. Archa Land Holdings Pvt Lid Switzeriand Duraiswamy Narain Chennai Construction of Residential Buildings Including 0.12 0.03
Addiions And Alteraions In The Exisling Ones
918. CEC Intemational Corp.(india) Pvt Lid Tawen Continenizl New Dehi Consirucfion of Residential Buildings 200 050
In The Existing Ones.
919. Celdon Land Development Co. P. Lid. Thailand Aneasha Dutt Mumbai Developing And Subdividing Real Estate Info Lots  0.01 0.00
220. Preuksa India Housing Pvt. Lid. Thailand Preuksa Overseas Co. Ltd.  Bangalore Construction of Residential Buildings Including 1.00 021
Addiions & Alterations In The Existing Ones.
21. Preuksa India Housing Pvt. Lid. Thailand Kaysom Construction Co. Lid. Bangalore Construction of Residential Buildings Including 1.00 021
Addiions & Alterations In The Exisfing Ones.
922. Preuksa India Housing Pvt. Lid. Thailand Kaysom Construction Co. Lid. Bangalore Construction of Residential Buildings Including 2294 492
Addiions & Alterations In The Existing Ones
923. Preuksa India Housing Pvt. Lid. Thailand Preuksa Overseas Co. Ltd.  Bangalore Construction of Residential Buildings Including 2294 492
Addiions & Alterations In The Existing Ones
924, Grand Living India P Jtd. UAE. Faisal Ali Mohammed Patel ~ Mumbai Developing And Subdividing Real Estate Info Lots  3.00 067
925. Assoich Reality Pvt Ltd UAE. Chander Nain New Delhi Real Estate 046 0.1
926. Blue Rose Inv. Lid. UAE. Mohan G. Valrani Mumbai Real Estale Activities 001 0.00
927. Sarsan Developers Pyt Lid UAE. Zohercbhai H Sarasanwala ~ Mumbai Real Estate Activites 045 0.10
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@B Ashoka Infrastructure Lid, UAE. Ashok Lunisd.fei Mt Real Estale Aciiviies 0z 005
LNK Infrasturcture Pyt Lid UAE. Jamno Perymel New Deki Consinucion of Residentil Buidings Induding 10 02

Additions And Alterations In The Exisfing Ones.
Q. LNK Infrasturcture Pvt Ltd UAE. Varsha Kaweni New Delhi Consiruction of Residential Buidings Including 074 016

Additions And Alterations In The Exisfing Ones.
@1 LNK Infrasturcture Pyt Lid Bangaore Consfrucicn 120 Additions And Alterations In The Exisfing Ones.
@ JPK Developers Pvi Lid UAE. Jamno Perumdl Kalveri New Deki Real Estate Activiis. 15 0B
@3 JPK Developers Pvi Lid UAE. Varsha Kawari New Deki Real Estate Activiies. 15 0B
@4 JPK Developers Pvi Lid UAE. Mahesh Jamno Kabwari New Deki Real Estate Activiies. 0% 016
@5 JPK Developers Pvi Lid UAE. Varita Navin Asarpoia New Deki Real Estate Activiis. 0% 016
@6 BTdevelopers Pvi Lid UAE. Jamno Perumal Kawari New Deki Real Estate Activiis. 015 0B
%7 BTdevelopers Pvi Lid UAE. Varsho Kalwari New Deki Real Estate Activiis. 015 0m
@8 BTdevehpers Pvt Lid UAE. Mahesh Jamno Kabwari New Deki Real Estate Activiis. 015 0m
@9 BTdevelopers Pvt Lid UAE. Har Harish Kathuria New Deki Real Estate Activiis. on 0w
%0 Sarsan Developers Pit. Lid. UAE. Mukityar M. Serwanwala Mt Real Estate Aciviies agi 0%
9. Sarsan Developers Pt Lid. UAE. Zoherbhai Sarasanwaa Mt Real Estate Aciviies 174 04
%2 Sarsan Developers P Lid. UAE. Joharbhai H. Sarsanvala Mt Real Estate Aciviies 528 13
%3 Conocortium Reattors Intl. P Ltd. UAE. Aay Bhagwandas Kameni Mt Construction of Residential Buidings 004 001
9. Somanath Project Organizers P Lid UAE. Kishore Hejarimal Sangfwi Mt Developing And Suddviding Redl Estale 135 aB
95 Concortium Reattors Ini. P Ltd. UAE. Aay Bhagwandas Brafia Mt Construction of Residential Buidings 0m 001
%6 Npoc Engineering Lid UAE. Nafionel Peiroleum Mt Consinucion of Residental Buidings 0x7 0m

Construction C- Including Addiions And Alerations In

The Existing Ones.
947.  Paiel Real Estate Developers P Lid UAE. Asgar Shakkor Pael Kochi Real Estale Activiies 2.16 0.44
948.  Jafza Mumbai Business Parks () Pvi Lid UAE. Jaiza India 1 Fze Mumbai Real Estale Activities 1768 363
949. Jafza Mumbai Business Parks (I) Pvt Ltd UAE. Jafza India 2 Fze Murbai Real Estate Activities 17,68 363
950.  Sarsan Devellopers P. Lid. UAE. Joharibhai Sarsarwala Mumbai Real Estale Activiies 1.00 02
851, Tising Realies Pvt Ltd. UAE. Gubraj Singh Sidhu Mumbai Real Estate Actiities 0.15 0.03
9. Leser Packaging & More () P. Lid UAE. Pradip Kumar Gupta Mumbai Developing & Subdividing Real Estate Inio 0.01 0.00
953, Tiising Realiies Pyt Lid UAE. Ganesh Easuran Mumbai Real Estate Acivities. 0.00 0.00
954, Tiising Realiies Pyt Lid UAE. Ganesh Easweran Mumbai Real Estate Acivities. 0.19 005
95, JPK Towers Pyt Lid UAE. Varsha Kalwani New Delhi Developing And Subdividing Real Estate Into Lots 2.3 0.58
956.  Ocean Buikdcon P Lid. UAE. Shailesh C. Patel Ahmedabad  Developing And Subdividing Real Estate Inio Lots 240 061
957.  Tising Realies Pvt Ltd. UAE. Ganesh Easwaran Mumbai Real Estate Actiities 0.13 0.03
98.  Sole Real Estales () P. Lid. UAE. Rajesh Rameshchandra Somani Hyderabad Real Estate Actiities 400 101
959,  JPK Towers Pvt Lid UAE. Jammna Perumal Kalwan ~ New Delhi Developing And Subdiiding Real Esiate Into Lols.  0.75 0.18
%0.  JPK Towers Pvt Lid UAE. Mahesh Jamno Kalwani New Delhi Developing And Subdhiding Real Esiate Into Lols.  0.75 0.18
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91. JPK Towers Pvt Ltd UAE Jamna Perumal Kalwani New Delhi Developing And Subdividing Real Estate Info Lots ~ 2.35 058
962. JPK Towers Pvt Ltd UAE. Varsa Kalwani New Delhi Developing And Subdividing Real Estate Info Lols.  0.75 0.18
963. JPK Towers Pvt Ltd UAE. Mahesh Kalwani New Delhi Developing And Subdividing Real Estate Info Lots ~ 2.35 058
964 Northway Property Holdings Pvt Lid UAE. Jitendra Devajani Mumbai Real Estate Activites 1.15 027
965. Amal Construction Co. Pvi. Lid. UAE. Shiraz Gulam Hussein Hamirani Mumbai Real Estate Agents, Brokers & Managers 540 117
Engaged In Renting, Buying & Seling, Managing
966. Autoline Industrial Parks Lid. UAE. Abdulaziz Naser Mumbai Developing & Subdividing Real 3.00 062
Abrahim Alsugabi Estate Into Lots.
967. Autoline Industrial Parks Lid. UAE. Othman Mohamad Mumbai Developing & Subdividing Real Estafe Info Lols. 300 062
Sharif Abdulla Zaman
968. Autoline Industrial Parks Lid. UAE. Mohamad Abdulla Mumbai Developing & Subdividing Real Estate Inio Lots.  10.80 223
Ahmaal Alkhayyal
969. Autoline Industrial Parks Lid. UAE. Sharjah Cement & Mumbai Developing & Subdividing Real Estate Info Lots. 710 146
Industrial Dev. Co.
970. Autoline Industrial Parks Lid. UAE. Sharjgh Cement & Mumbai Developing & Subdividing Real Estate Info Lots.  32.90 678
Industrial Dev. Co.
971 Grand Living India Pvt Lid UAE. Faisal Ali Mohammed Patel ~ Mumbai Developing And Subdividing Real Estate Info Lots.  4.00 083
972, Baba Homes P. Ltd. UAE. Ghanshyam Khemani Mumbai Real Estale Activifies 0.13 0.03
973. Vedania Properties Put Lid UAE. Ashok Kumar Lodhrani & Mumbai Developing And Subdividing Real Estate Info Lots.  4.90 121
Deepa K Lodhami
974 Dif Limifless Developers P Lid UAE. Limitless Holdings New Delhi Construction of Residential Buildings Including 5125 10.56
Addiion And Alterations In The Existing Ones
975. Eta Star Property Developers Lid UAE. S.m.salahuddin Bangalore Real Estafe Activities. 750 1.65
976. Eta Star Property Developers Lid UAE. Arif B Rahman Bangalore Real Estafe Activities. 375 082
977. Eta Siar Property Developers Ltd UAE. Hameed Syed Salahuddin Bangalore Real Estate Activities. kN 0.82
978. Sole Real Estates (I) P. Ltd. UAE. Rajesh Ramesh Hyderabad Real Estale Activities 1.00 022
Chandra Somani
979. Ocean Buildcon P. Lid. UAE. Rajendra B. Patel Ahmedabad Developing And Subdividing Real Estate Info Lots  2.40 061
980. Sharyans Resources Ltd UAE Hsbe Financial Services Mumbai Real Estate Activities. 805 204
981. Dif Limifless Developers Put. Lid. UAE. Limitless Holdings-1 Lid. New Delhi Construction of Residential Buildings Including 125 026
Addiions & Alterations In The Existing Ones
982. Treon Holdings Plid. UAE. Zaheer Ratansey Mumbai Developing And Subdividing Real Estate Inio Lots 200 0.42
983. Milky Way Developers Put. Lid UAE. Eta Star Holdings Ltd. Chennai Purchase,Sell Letting & Operating Of Real 7565 1584
Estate-residential & Mon-residential Buildings
984. Patel Real Estate Developers Put. Lid. UAE. Asgar S Patel Kochi Real Estale Activities 061 013
985. Amal Developers P. Ld. UAE. Shriaz G.h. Hamiranhi Mumbai Real Estale Activities 315 065
986. Merino Shelters Pvt Lid UAE. Fortune Glabal Fzc Mumbai Real Estate Activifies 0.00 0.00
987. Alican Realty Pvt Lid UAE. Various Nris Mumbai Developing And Subdividing Real Estate Info Lots  4.02 082
988. Npce Engineering Ltd UAE. National Petroleum Mumbai Construction of Residential Buildings 296 058
Construction Co Including Addiions And Alterations In T
he Existing Ones
989. Man Infra Project Ltd UAE. Priyal Mansukhani Mumbai Real Estale Activifies 1.00 020
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990. Man Infra Project Lid UAE Nikhil Mansukhani Mumbai Real Estate Activities 1.00 020

%91, Man Infra Project Lid UAE. Nikhil Mansuihani Murbe Real Estale Activities 900 176

2] Man Infra Project Lid UAE. Priyal Mensukheni Murbe Real Estale Activities 900 176

9% Vrutant Real Estate Development Pvi Lid UK. Machootfei Mehia Murbe Real Estale Activities 000 000

&Meena Ben Mehta

9% Trak Vision & Planners Pvi Lid UK. Tom Tar Singh New Dehi Real Estale Activities 008 00

9%5. Trak Vision & Planners Pvi Lid UK. Tom Tar Singh New Dehi Real Estale Activities 100 021

9%, Trak Vision & Planners Pvi Lid UK. Tom Tar Singh New Dehi Real Estale Activities an 064

997. Trak Vision & Planners Pvt Lid UK. Tom Tar Singh New Dehi Consinucfion of Residential Buikdings 145 031
Inchuding Additions And Alterafions
In The Existing Ones

998. Sherwoood Insfrastructure (1) P Lid. UK Shewood Global Ltd. New Delhi Construction of Residential Buildings Including 022 0.05
Addiion And Alterations In The Existing Ones

999. Sherwoood Insfrastructure (1) P Lid. UK Syed Omar Hafeez Imam New Delhi Construction of Residential Buildings Including 0.1 0.02
Addiion And Alterations In The Existing Ones

1000.  Aaron Infrastructure P. Ltd. UK Mr. Chamesh Kapoor New Delhi Real Estate Agents, Brokers And Managers 200 0.44
Engaged In Renting, Buying And Seling
Managing And Apraisal

1001.  Vruant Real Estale Developers Pvt. Lid. UK Madhubhai Mehta Mumbai Real Estale Activities 5.15 107

Meenaben Mehta

1002.  As. Maker Properties (Qoty) P. Ltd UK Ajit Singh Maka New Delhi Construction Residential Building 0.06 0.0

1003.  Pearl Traveluk Pyt Lid UK Rekha Asher Mumbai Activities of Tourist And Travel Agents. 0.04 om

1004 Pearl Traveluk Pyt Lid UK Jayesh Asher Mumbai Aciivities of Tourist And Travel Agents. 0.04 001

1005.  Raj Realty Piv. Lid. UK Rajendra Patel Ahmedabad Construction of Residential Building Including 347 082
Addiions And Alteraions In The Exising Ones.

1006.  Raj Realty Pv. Lid. UK Sailesh Patel Ahmedabad Construction of Residential Building Including 347 082
Addiions And Alterations In The Existing Ones.

1007.  Distriburots (Bombay) Pyt Ltd UK Vandana Mayank Shah Mumbai Real Estate Activities. 450 1.1

1008.  Amba Township P. Lid UK Chandrakantbhai M.mistry Ahmedabad Construction of Residential Buildings Including 0.60 0.12
Addiions And Alteration In The Existing Ones

1009.  Amba Township P Lid UK Harshaben Deepakbhai Paiel ~ Ahmedabad Construction of Residential Buildings Including 0.08 0.02
Addiions And Alteraion In The Existing Ones

1010.  Amba Township P Ltd UK Rajesh Jamnadas Kakkad Ahmedabad Construction of Residential Buildings Including 0.07 om
Addiions And Alteraion In The Existing Ones

1011.  Amba Township P. Lid UK Girish Govindji Modha Ahmedabad Construction of Residential Buildings Including 050 0.10
Addiions And Alteraion In The Existing Ones

1012 Amba Township P. Lid UK. Prajay Vinodrai Shah Ahmedabad Construction of Residential Buildings Including 0.05 om
Additions And Alteration In The Existing Ones

1013, Vadgama Real Estate Developers Puiitd UK. Mrjyoli Vadgama Parej Real Estate Acities o 000

1014, Vadgama Real Estate Developers Putitd UK. Ms prafula Vadgama Parej Real Estate Acfvities o 000

1015. Shiv Shivam Developers P Lid UK. Medhusudan Kolecha Mumbe Real Estate Acfvities o 000

1016. Bangalore Goa Estales (P) Lid. UK. Nassem N Jivrgj Bangelore Consiucfion of Residential Buidings Including 525 123

Additions And Alterations In The Existing Ones
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1017. Diz Intemational Property Advisers Pld UK. Diz India Ltd Bangelor Real Estale Activities 048 01

1018. Diz International Property Advisers Pld UK. Diz India Ltd Bangelor Real Estale Activities 048 01

1019. Sherwood Infrastructure India Pt Lid UK. Sherwood Global Lid. Uk New Dehi Consiruclion of Residential Buidings Including 02 005
Additions And Alterafions In The Existing Ones.

1020. MS Riverside Home Developers Pyt Lid UK. Mranup Shah Paref Real Estate Activites. 002 000

121 MS Riverside Home Developers Pyt Lid UK. Mrmukesh Shah Paref Real Estate Activites. 00 000

12 MS Riverside Home Developers Pyt Lid UK. Mranup Shah Paref Real Estate Activites. 118 07

1023 WS Riverside Home Developers Pyt Lid UK Mrmukesh Shah Parej Real Estate Activites. 119 07

1024, MS Riverside Home Developers Pyt Lid UK Mranup Shah Parej Real Estate Activities. 118 07

1025. MS Riverside Home Developers Pyt Lid UK Mrmukesh Shah Parej Real Estate Activities. 118 07

1026. AK. Maker Properties (Ooty) P. Lid. UK. Aijit Singh Maker New Dehi Construcfion of Residential Buikdings
Including Additions 0.01 0.00

1027.  Goldshield Real Estate . Plid UK. Goldshield Group Pl Mumbai Real Estate Activites 0.09 0.02

1028.  Goldshield Real Estate P. Ltd UK. Goldshield Lid. Mumbai Real Estate Activities 0.01 0.00

1029.  AK. Maker Properties (Qoty) P. Lid. UK Ajit Singh Maker New Delhi Construction of Residential Buildings 0.09 0.02
Including Additions

1030.  Goldman Real Estate P. Ltd. UK Unindicated Country Mumbai Real Estate Activities 2959 6.04

1031.  Goldman Real Estate P. Ltd. UK. Unindicated Country Mumbai Real Estate Activities 0.00 0.00

1032.  Shrimaya Builders P. Lid. UK Kulwant Singh Sandhu New Delhi Real Estate Activities 413 0.83

1033.  Shrimaya Builders P. Ltd. UK Kulwant Singh Sandhu New Delhi Real Estate Activities 8.07 1.61

1034.  Goldshield Real Estate P. Ltd UK. Goldshield Girop Plc Mumbai Real Estate Activities 2958 577

1035.  Uppal Housing Pvt Lid USA. Ashok Kumar Trivedi New Delhi Contruction of Residential Buildings Including 2.00 045
Addiions And Alteraions In The Exising Ones.

1036.  Mint Homes P Lid USA. Rajnatarajan Chennai Construction of Residential Buildings Including 0.01 0.00
Addiions And Alteraions In The Existing Ones

1037.  Mint Homes P Lid USA. Rajnatarajan Chennai Construction of Residential Buildings Including Additions 0.49 0.1
And Alterations In The Exisling Ones

1038. WS Veen Promotors Pvi Lid USA Drmohana R Velagupudi Hyderabad Real Estate Activites. 0.50 0.1

1039.  Celdon Land Development Co. P. Lid. USA. Ashu Dutt Mumbai Developing And Subdividing Real Estate Into Lots  0.00 0.00

1040. WS Quanium Build Tech Lid USA. Gopi Manogna Reddy Sirineni  Hyderabad Construction of Residential Buildings Including Additin  0.25 0.05
And Alterations In The Existing Ones.

1041. WS Quanium Build Tech Lid USA. Raghavendra Appanagari Hyderabad Construction of Residential Buildings Including 050 0.1
Additin And Alterations In The Existing Ones.

1042 WS Quanium Buid Tech Ltd USA. Rajesh Cherukuri Hyderabad Construction of Residential Buildings Including 095 020
Additin And Alterafions In The Existing Ones.

1043. WS Quanium Buid Tech Ltd USA. Shekar V Uppalapafi Hyderabad Construction of Residential Buildings Including 050 0.1
Additin And Alterafions In The Existing Ones.

1044. WS Quanium Buid Tech Ltd USA. Suneela & Rajgopal Hyderabad Construction of Residential Buildings 1.00 021

Reddy Pakanti Including Additin And Alterations In

The Existing Ones.

1045. WS Quanitum Build Tech Ltd USA Vamsee Krishna Lakamsani  Hyderabad Construction of Residential Buildings 026 0.06
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The Existing Ones.
1046. WS Quanfum Buid Tech Ltd USA. Venugopal & Anuradha Hyderabad Construction of Residential 1.00 021
Reddy Pakani Buidings Including Additin And Alterations
In The Existing Ones.
1047.  Assolech Reality Pvi Lid USA. Naresh Nagpal New Delhi Real Estate Activites. 164 0.37
1048.  Assolech Reality Pvt Lid USA. Umesh Nagpal New Delhi Real Estate Activites. 047 0.1
1049.  Bhomiaj Property Developers P. Lid. USA. Chand Bhura Chennai Purchase, Sale, Leting And Operating of 0.03 001
Real Estate-residential And Non-residential Buildings
1050.  Shobha Developers Pt Lid USA. 1 Fucs Bangalore Real Estate Acivities. 029 0.07
1051.  Shobha Developers Pvt Lid USA 701 Nri Bangalore Real Estaie Activities. 154 0.35
1052, Assoich Realiy Put Lid USA. Naresh Nagpal New Delhi Real Estate 544 125
1053.  Assoich Realiy Put Lid USA. Umesh Nagpal New Delhi Real Estate 087 020
1054.  Assolech Reality Pvt Lid USA. Mr. Naresh Nagpal , Usa New Delhi Real Estate Activities. 217 0.48
1055.  Bhomiajl Property Developers P. Lid. USA. Sanjay Bhandar Chennai Purchase, Sale, Leting And Operating of 0.03 001
Real Estate-residential And Non-residential Buildings
1056.  Six Dee Telecom Solutions Pvt Lid USA. WS Global Asia Pariners Lp. New Dehi Real Estate Activities. 174 0.38
1057.  Mahakali Developers P. Lid. USA. Ashish Mahajan Chendigati  Construction of Residential Buildings Cinluding 1143 248
Addiions And Alteraions In The Exisling Ones
1058.  Amtex Group Holding P. Lid. USA Sainath Pokala Chennai Real Estate Activities 5.68 125
1059.  Harvard Prroperfies Pyt Lid USA. Madhukaras Mada & Hyderabad Developming And Subdividing
Rambhupa Lrv & Venumm Real Estate Into Lots. 0.08 0.02
1060.  Harvard Prroperfies Pyt Lid USA. Karunaker Reddy Guram  Hyderabad Developming And Subdividing Real Estae Inio Lots.  0.08 002
1061, Harvard Prroperfies Pyt Lid USA. Voleli Chakradhar Srnivas~ Hyderabad Developming And Subdividing Real Estae Inio Lots.  0.08 002
1062 Harvard Prroperfies Pyt Lid USA. Srinivas Reddy Hyderabad Developming And Subdividing 0.08 002
Gunukula & Sunita Real Estafe Into Lots.
1063.  Harvard Properies Pt Lid USA. Lavanya Kantamaneri Hyderabad Developming And Subdividing Real Estale Inio Lots.  0.08 002
1084.  Harvard Properties Pt Lid USA Swaroop Kumar Hyderabad Developming And Subdividing 0.16 0.04
Reddy Kondapudi Real Estate Inio Lots.
1065.  Harvard Properies Py Lid USA. Kondali Srinivas Hyderabad Developming And Subdividing Real Estate Into Lots.  0.08 0.02
1066.  Harvard Properies Pt Lid USA. Ram Gopal Somaraju Hyderabad Developming And Subdividing Real Estate Into Lots.  0.10 0.02
1067.  Harvard Properiies Pvt Lid USA. Kaduru Murf Krishna Hyderabad Developming And Subdividing Real Estate Into Lots.  0.04 0.01
1068.  Harvard Properiies Pt Lid USA. Kaliprasad Naicu & Asha Naidu Hyderabad Developming And Subdividing Real Estate Into Lots.  0.13 0.03
1069.  Indmax Infrastructure (I) P. Lid. USA. Babu Kaimaneni Hyderabad Real Estae Activities 190 0.47
1070.  Indmax Infrastructure (I) P. Lid. USA. Baburao Kakani Hyderabad Real Estae Activities 1.10 0.27
1071, Indmax Infrastruciure () P. Lid. USA. Ranga Nb Gorepai Hyderabad Real Estate Activities 100 025
1072, Indmax Infrasiruciure () P. Lid. USA. Choudary Bobba Hyderabad Real Estate Activities 200 050
1073.  Indmax Infrastructure (I) P. Lid. USA. Lakshmi Vaitia Hyderabad Real Estae Activities 0.68 047
1074.  Kapri Realty Consorium Pvt Ltd USA. Amit V Doshi Mumbai Real Estaie Activities. 558 1.39
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1075.  Vaishnavi Infrastructre P. Ltd. USA. Mr. Narasimha Prasad R Bangalore Construction of Residential Buildings Including 0.75 0.18
Addiions And Alteraions In The Existing Ones
1076.  Vaishnavi Infrastructre P Ltd. USA Mrnaganand Dorswamy Bangalore Construction of Residential Buildings Including 090 01
Addiions And Alteraions In The Existing Ones
1077.  Gandhi City For Advanced R & D Lid. USA. Gold Coast Associafion Lic  Bangalore Construction of Residential Buildings Including 882 208
Addiions And Alteraions In The Existing Ones
1078.  Gandhi City For Advanced R & D Lid. USA. Gold Coast Associafion Lic  Bangalore Construction of Residential Buildings 131 0.0
Including Addifions And Alterations In
The Existing Ones
1079.  Sole Real Estafes () P. Lid. USA. Rajesh Hyderabad Real Estate Activities 117 0.28
Rameshchandra Somani
1080.  Prajay Holdings P. Ltd. USA. L B Hyderabad Hyderabad Real Estate Activities 51.79 12.29
Inveswtemenis [lic
1081.  Amba Township Pvi. Ltd. USA. Jasubhai Dalichand Lakhani ~ Ahmedabad Construction of Residential Buildings Including 123 0.9
Additions And Alteraions In The Existing Ones
1082.  Prasan Developers Pyt Ltd USA. Sanjay Pharia Mumbai Developing And Subdividing Real Estate Into Lots  0.62 0.15
1083.  Prasan Developers Pvi Lid USA. Prakash Sah Mumbai Developing And Subdividing Real Estate Into Lots  0.62 0.15
1084 Amba Township P. Lid USA. Amritbhai Balubhai Patel Ahmedabad Construction of Residential Buildings Including 0.10 0.02
Addiions And Alteraion In The Existing Ones
1085.  Amba Township P. Lid USA. Pallavi Vishal Patel Ahmedabad Construction of Residential Buildings Including 040 0.08
Addiions And Alteraion In The Existing Ones
1086.  Magarkar Developers Pwt. Litd. USA Anil Datiaray Despande & Mumbai Construction of Residential Buildings 079 0.19
Chitra Ani Desp Including Additions And Alterations In The
Existing Ones.
1087.  Gaitonde Shukla Real Estate Pyt Lid. USA. Dr.sunil Gaitonde Mumbai Construction of Residential Buildings Including 0.01 0.00
Addtions And Alierations In The Existing Ones.
1088.  Amba Township P Lid USA. Shashikant Patel And Ahmedabad Construction of Residential Buildings 0.10 0.02
Daksha Patel Including Additions And Alteration In
The Existing Ones
1089.  Amba Township P. Lid USA. Shirishbhai Chimanbhai Patel ~ Ahmedabad Construction of Residential Buildings Including 0.10 0.02
Additions And Alteration In The Existing Ones
1090.  Amba Township P. Lid USA. Patel & Ramila 8. Ahmedabad Construction of Residential Buildings 027 0.08
Patel Kalpana Including Additions And Afteration In
The Existing Ones
1091.  Amba Township P. Lid USA. Purnima Kirit Patel Ahmedabad Construction of Residential Buildings Including 150 0.31
Addiions And Alteraion In The Existing Ones
1092 Amba Township P. Lid USA. Chandra Vadan Chimanlal Shah Ahmedabad Construction of Residential Buildings Including 050 0.10
Addiions And Alteration In The Existing Ones
1093.  Amba Township P. Lid USA. Jasubhai Dalichand Lakhani ~ Ahmedabad Construction of Residential Buildings Including 061 0.12
Addiions And Alteraion In The Existing Ones
1094.  Amba Township P. Lid USA. Bipin Kanchanlal Patel Ahmedabad Construction of Residential Buildings Including 0.03 om
Addiions And Alteration In The Existing Ones
1095.  Amba Township P. Lid USA. Kamlesh Ramanlal Shah Ahmedabad Construction of Residential Buildings Including 020 0.04
Addiions And Alteraion In The Existing Ones
109%.  Amba Township P. Lid USA. Pravinbhai Chafurbhai Patel ~ Ahmedabad Construction of Residential Buildings Including 0.06 om

Addiions And Alteration In The Existing Ones
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1097.  Amba Township P. Lid USA. Mukeshbhai Chudgar Ahmedabad Construction of Residential Buildings Including 0.06 om
Addiions And Alteraion In The Existing Ones

1098.  Amba Township P. Lid USA. Mukeshbhai Chudgar Ahmedabad Construction of Residential Buildings Including 0.01 0.00
Addiions And Alteraion In The Existing Ones

1099.  Amba Township P. Lid USA. Bachu Amin And Ahmedabad Construction of Residential Buildings 048 0.10

Prafibha B.amin Including Additions And Afteration In

The Existing Ones

1100.  Amba Township P Lid USA. Chandravadan C.shah Ahmedabad Construction of Residential Buildings 0.70 0.14
Including Additions And Alteration In
The Existing Ones

1101.  Amba Township P. Lid USA. Dinesh Balubhai Chodavadia — Ahmedabad Construction of Residential Buildings Including 0.10 0.02
Addiions And Alteraion In The Existing Ones

1102 Amba Township P. Lid USA. Gita Bipinbhai Patel Ahmedabad Construction of Residential Buildings Including 040 0.08
Addiions And Alteraion In The Existing Ones

1103.  Amba Township P. Lid USA. lla Jitendra Sukhadia Ahmedabad Construction of Residential Buildings Including 0.05 om
Addiions And Alteration In The Existing Ones

1104, Amba Township P. Lid USA. Jasubhai Dalichand Lakhani  Ahmedabad Construction of Residential Buildings Including 220 045
Addiions And Alteraion In The Existing Ones

1105.  Amba Township P. Lid USA. Kamlesh Ramanbhai Patel Ahmedabad Construction of Residential Buildings Including 0.07 om
Addiions And Alteration In The Existing Ones

1106.  Amba Township P Ltd USA. Narendra Piarpara Ahmedabad Construction of Residential Buildings Including 1.00 020
Addiions And Alteration In The Existing Ones

1107.  Amba Township P Ltd USA. Pragny Aben Rajesh Patel Ahmedabad Construction of Residential Buildings Including 0.05 om
Addiions And Alteration In The Existing Ones

1108.  Amba Township P Litd USA. Pravinchandra Chimanlal Jain ~ Ahmedabad Construction of Residential Buildings Including 0.35 0.07
Addiions And Alteration In The Existing Ones

1109.  Amba Township P. Lid USA. Ramniklal M.bhut Ahmedabad Construction of Residential Buildings Including 043 0.09
Addiions And Alteraion In The Existing Ones

1110.  Amba Township P. Lid USA. Shailesh Sheth And Aarti Sheth Ahmedabad Construction of Residential Buildings Including 050 0.10
Addiions And Alteration In The Existing Ones

1111. 8 NV Real Estate Pvt Ltd USA. Sudha K. Varadarajan Chennai Real Estate Activities 0.16 0.03

1112 Abhigam Infrastructure Development Lid USA. Tushar M Desai Ahmedabad Construction of Residential Buildings Including 0.09 0.02
Addiions And Alteraions In The Existing Ones

1113, Abhigam Infrastructure Development Lid USA. Rakesh J Desai Ahmedabad Construction of Residential Buildings Including 0.08 0.02
Additions And Alteraions In The Existing Ones

1114 Amba Township Pvt Lid USA. Pallaviben Vishal Patel Ahmedabad Construction of Residential Buildings Including 1.00 0.23
Addiions And Alteafions In The Existing Ones

1115 Abhigam Infrastructure Development Ltd USA. Mahish Gandhi Ahmedabad Construction of Residential Buildings Including 0.09 0.02
Additions And Alteraions In The Existing Ones

1116. G K Township And Structures Pvit Ltd USA. Ketha Suresh Kumar Hyderabad Developing And Subdividing Real Estate Inio 400 1.01

1117.  Camel Developars P. Lid. USA. As Per List Enclosed Chennai Construction of Residential Buildings Includinges 10.13 240

1118 Ranmax Infrastucture (India) Pvt Ltd USA. Indira Gorrapati . Hyderabad Real Estate Activities. 125 0.0

1119. G K Townships And Siructures Pyt Lid USA. Ketha Suresh Kumar Hyderabad Developing And Subdividing Real Estate Into Lots ~ 2.00 0.50
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1120.  Prajay Holdings P. Ltd. USA. Lb Hyderabad Investement | LicHyderabad Real Estate Activities 19.83 499

1121, Rishikesh Gruh Niman P. Ltd. USA. Kini Bharat Shah Mumbai Construction of Residential Buildings 0.01 0.00

1122, Indmax Infrastructure (J) P. Ltd. USA. Babu Kantamneni Hyderabad Real Estate Activ lfies 1.00 025

1123, Motak Developers P. Lid. USA Amamath Gowda Bangalore Construction of Residential Buildings 025 0.06

1124, Amba Township Pvt Lid USA. Chandravandan Ahmedabad Construction of Residential Buildings Including 050 013

Chimanlal  Shah Additions And Alterations In The Existing Ones.

1125.  Amba Township Pt Lid USA. Jasubhai Dalichand Lakhani ~ Ahmedabad Construction of Residential Buildings Including 061 0.15
Addiions And Alteraions In The Exising Ones.

1126.  Riya Infrastructure Private Ltd. USA. Daxesh Vipinbhai Patel Ahmedabad Construction of Non-residential Buildings Including 032 0.08
Addiions And Alteraions In The Exising Ones.

1127.  Riya Infrastructure Private Ltd. UsA Rajendra Govindlal Parikh Ahmedabad Construction of Non-residential Buildings Including 0.13 0.03
Additions And Alterations In The Existing Ones.

1128.  Abhigam Infrastructure Dev. Pvt Ltd. USA. Dr. Sureshchandra Moonal.  Ahmedabad Construction of Residential Building Including 2.00 047
Additions And Alterations In The Existing Ones.

1129.  Abhigam Infrastructure Dev. Pvt Ltd. USA. Naren Mulji Adenwala. Ahmedabad Construction of Residential Building Including 1.00 0.24
Addiions And Alteraions In The Exisiing Ones.

1130.  Nabhganga Buildswell P. Ltd. USA. Deepika Chopra Ramalingam  New Delhi Developing Subdividing Real Estate 159 040

1131, Trshul Shelters Pvt Ltd USA. Kanniappan Senthil Kumar Chennai Construction of Residential, Buildings Including 12 0.28
Addiions And Alteraions In The Existing Ones

1132 Trishul Shelters Pvt Ltd USA. Kanniappan Senthil Kumar Chennai Construction of Residential, Buildings Including 091 021
Addiions And Alteraions In The Existing Ones

1133, Trshul Shelters Pvt Ltd USA. Kanniappan Senthil Kumar Chennai Construction of Residential, Buildings Including 176 041
Additions And Alterations In The Existing Ones

1134.  Gamsham Buidhome Pvt. Lid. USA Ajay Kumar Gupta Jaipur Construction of Residential Buildings Including 040 0.09
Addtions And Alierations In The Existing Ones.

1135.  Hiya Inirastructure Private Lid. USA. Daxash Vipinbhai Patel. Ahmedabad Construction of Non-residential Buildings Including 041 0.10
Addiions And Alteraions In The Exising Ones.

113.  Riya Infrastructure Private Ltd. USA. Sanjeev Gobindlal Parikh Ahmedabad Construction of Non-residential Buildings Including 1.00 024
Addiions And Alteraions In The Exisiing Ones.

1137.  Riya Infrastructure Private Ltd. USA. Kunjal A. Patel Ahmedabad Construction of Non-residential Buildings Including 059 0.14
Additions And Alterations In The Exising Ones.

1138.  Riya Infrastructure Private Ltd. USA. Sanjeev Gobindlal Parikh Ahmedabad Construction of Non-residential Buildings Including 0.02 0.00
Addiions And Alteraions In The Exisiing Ones.

1139.  Riya Infrastructure Private Ltd. USA. Dilip Patel Ahmedabad Construction of Non-residential Buildings Including 099 023
Addiions And Alteraions In The Exisiing Ones.

1140.  Riya Infrastructure Private Ltd. USA. Chandresh Patel Ahmedabad Construction of Non-residential Buildings Including 250 059
Addifions And Alteraions In The Exising Ones.

1141, Abhigam Infrastructure Dev. Pt Lid. USA. Kishorebhai C. Mehta . Ahmedabad Construction of Residential Building Including 135 0.2

Additions And Alterations In The Exising Ones.
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1142 Sap Shelters Pvt Ltd USA. Aneet Kapadia Mumbai Developing And Subdividing Real Estate Info Lots  0.01 0.00
1143, G K Townships And Structures Pyt Lid USA. Ketha Suresh Kumar Hyderabad Developing And Subdividing Real Estate Info Lots 076 0.19
1144, Bangalore Best Reafty (P) Lid USA. Bharath C Shah & Avan Bangalore Real Estate Activities. 1.00 024
1145.  Bangalore Best Realty (P) Lid USA. 20 Nris Bangalore Real Estate Activities. 6.31 154
1146.  Bangalore Best Reafty (P) Lid USA. 4 Nris Bangalore Real Estate Activities. 1.00 025
1147. G K Townships And Structures Pyt Lid USA. Ketha Suresh Kumar Hyderabad Developing And Subdividing Real Estate Into Lots  3.66 0.80
1148.  Citlight Properfies Pvt Lid USA. MrSAjanki Mithaiwala Mumbai Real Estate Activities 030 007
1149, Citlight Properiies Pyt Ltd USA. Mr.salim Abbas Karim Mumbai Real Estate Activities 0.60 0.14
1150.  Sensient India Pvt Lid USA. Wamer Jenkinson Ca.inc Mumbai Developing And Subdividing Real Estate Into Lots.  0.01 0.00
1151, Abhigam Infrastructure Dev. Put. Ltd. UsA Abhijat Amit Shah Ahmedabad Construction of Residential Buildings Including 0.14 0.03
Addiions And Alterations In The Exisiing Ones.
1152.  Mohanadi Wireless Pyt Lid. USA Intel Capital Corporation Bangalore Internet Services /information Techonology 0.09 0.02
1153, Abhigam Infrastructure Dev. Put. Ltd. UsA Abhijat Amit Shah Ahmedabad Construction of Residential Buildings Including 0.04 001
Addiions And Alterations In The Exisiing Ones.
1154, Poriman Real Estate India P. Ltd. USA. Pp Acquisiion Lic Mumbai Real Estate Activities 0.01 0.00
1155.  Neeshe Infrastructure P. Lid USA. Anjali Bhansali Mumbai Real Estate Activities 0.01 0.00
1156. P G H Intenational Pvi. Ltd. USA. Ashok Kumar Khosla Mumbai Real Estate Activities 12749 26.38
1157.  Poriman Real Estate India P. Ltd. USA. Poriman Holdings Lic Mumbai Real Estate Activities 158 0.3
1158.  Poriman Real Estate India P. Ltd. USA. Poriman Holdings Lic Mumbai Real Estate Activities 099 020
1159.  Habitat Ventures Properties Pvi. Lid. USA. Sushant Painaik Bangalore Construction of Residential Buildings Including 0.74 0.15
Addiions & Alierations In The Euxisting Ones
1160.  Habitat Ventures Properties Pvt. Ltd. USA. Bhupendra B. Paiel Bangalore Construction of Residential Buildings Including 075 0.15
Addiions & Alierations In The Euxisting Ones
1161.  Value Paradigm Constructions P. Ltd. USA Syeda Zahara Pegran Bangalore Real Estate Activities. 0.09 0.02
1162 Synergy Infracon (P) Lid USA. Rajat Ku. Gupta New Delhi Real Estate Activities 8.66 1.78
1163.  Six Sigma Infrastructure P. Ltd. USA. Maureen M Saldhana New Delhi Construction of Residential Buildings 0.04 om
1164 Landeraft Developers P. Lid. USA. Jayant Naih New Delhi Construction of Residential Buildings 0.16 0.03
1165.  Landeraft Developers P. Lid. USA. Jayant Naih New Delhi Construction of Residential Buildings 0.13 0.03
1166. G K Townships And Structures Pyt Lid USA. Ketha Suresh Kumar Hyderabad Developing And Subdividing Real Estate Info Lots 020 0.04
1167.  Hawthrone Real Estales Consultants Plid USA. Hawthome Development Chennai Real Estate Activities. 0.00 0.00
Corporation
11688.  Arcane Developers Pyt Lid USA WS Berggruen Holdings Ltd  New Delhi Developing And Subdividing Real Estate Into Lots. 1493 335
1169.  Arcana Developers P. Lid. USA. Berggruen Holdings Khaatar ~ New Delhi Real Estate Activities. 176 0.36
1170.  Arcana Developers P. Lid. USA. Bany Real Estate New Delhi Real Estate Activities. 1148 237
1171, Value Paradigm Constructions P. Ltd. USA. Syeda Asma Pecran Bangalore Real Estate Activities. 0.09 0.02
11722 Taco Visteon Engineering P. Ltd UsA Visteon Intemational Holdings ~ Mumbai Real Estate Activities 313 077
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1173 John Constructions P. Ltd. USA. A Jeyarg] . Chennai Real Estale Activities 008 0.02

1174 John Constructions P. Lid. USA. Johnyma Prascilla . Chennai Real Estale Activities 008 0.02

1175 John Constructions P. Lid. USA. Johnyma Prascilla . Chennai Real Estale Activities 000 0.00

1176 Uv Infrastructure P. Lid. USA. Unikrishnan Warrier Chennai Real Estate Activities 133 029

1177. WS Span Enterprises Pt Lid USA. Mrashwani Sengar Chandigarf Construction of Residential Buildings Including 0142 0.03
Addiions And Alterations In The Exising Ones.

1178. WS Span Enterprises Put Lid USA. Mrashwani Sengar Chandigarf Construction of Residential Buildings Including 009 0.02
Addiions And Alteraions In The Exising Ones.

1179. WS Span Enterprises Pyt Lid USA Mr. Prince Jit Singh Chandigarf Construction of Residential Buildings Including 0.11 0.02
Addiions And Alteraions In The Exising Ones.

1180.  MS Span Enterprises Put Lid USA. Mr. Navdeep Sood Chandigarf Construction of Residential Buildings Including 012 0.03
Addiions And Alteraions In The Exisiing Ones.

1181 MS Span Enterprises Put Lid USA. Mrbalraj M.s Kanwan Chandigarh Construction of Residential Buildings Including 0.11 0.02
Addifions And Alteraions In The Exising Ones.

1182 Oceanus Infrastructure P. Lid. USA. Ms. Kantha Jain Bangalore Real Estate Actiities 225 050

1183 Impeius Developers P. Lid. USA. Praveen P Kankariya Bhopal Real Estate Actiities 0.11 0.03

1184 Mint Towers P. Ltd. USA. Raj Matarajan Jr., Chennai Real Estate Actiities 250 054

1185 Mint Towers P. Ltd. USA. Raj Matarajan Jr., Chennai Real Estale Activities 0.01 0.00

1186.  RAmz Properiies Pvt Ltd USA. Aiggre India O & Lt Lid Bangalore Real Estate Activities. 010 0.02

1187.  Rmz Properiies Pvt Ltd USA. Aiggre India O & Lt Lid Bangalore Real Estate Activities. 0.00 0.00

1188.  Kjs Realtors Bangalore Pvt Ltd USA. Mrsamyak Veera Bangalore Real Estate Activities. 8.00 198

1189, Speed Projects And Infrastructure P. Lid USA. C Dayakar Reddy Hyderabad Developing And Subdividing Real Estate Into Lots 025 0.06

11%0.  Speed Projects And Infrastructure P. Lid USA. Ranga N B Gomepaf Hyderabad Developing And Subdividing Real Estate Info Lots 023 0.05

1191.  Speed Projects And Infrastructure P. Lid USA. C Dayakar Reddy Hyderabad Developing And Subdividing Real Estate Info Lots 075 017

1192 Ranmax Infrastucture (1) P. Ltd. USA. Patvardhan B Gomepati Hyderabad Real Estale Activities 1.00 023

1193.  Ranmax Infrastucture (I) P. Lid. USA. Surendra B Gomepali Hyderabad Real Estale Activities 060 0.14

1134, Dr. Fresh Healthcare PI. Lid. USA. Puneet Nanda New Delhi Developing & Subdividing Real Estate Into Lots 0.01 0.00

1195.  Span Enterprises Pyt Lid USA. Navdesp Sood And Others  Chandigarh’ Construction of Residential Buildings Including 120 027
Addiions And Alteraions In The Exisling Ones

11%. S K Townships & Structures P. Ltd USA. Ketha Suresh Kk Kumar Hyderabad Construction of Residential Buildings 010 0.02

1197.  J P Holdings & Leasing P. Ltd USA. Awi Sua Lic Kanpur Financial Leasing Companies Activities 019 0.04

11%8.  J P Holdings & Leasing P. Lid USA. Magic Pins Com Lic Kanpur Financial Leasing Companies Activities 051 0.1

1199, Gumberg Global India Pt Lid USA. Gumberg Global One Lic New Delhi Construction of Non-residential Buildings Including 1.00 02
Addiions In The Existing Ones

1200.  Gumberg Global India Put Lid USA. Gumberg Global One Lic New Delhi Construction of Non-residential Buildings Including 1.00 02
Additions In The Existing Ones

1201.  Atmiya Developers Pyt P Lid USA. Kishore C. Mehta Ahmedabad Construction of Residential Buildings Including 025 0.05
Addiions And Alteraions In The Exisling Ones

1202 Daurala Developers Pvi Ltd USA. Akshay Kumar New Delhi Construction of Residential Buildings Including Additions 0.13 0.04

And Alterations In The Existing Ones




227 Written Answers AUGUST 6, 2010 to Questions 228

1 2 3 4 5 6 7 8

1208, Daurala Developers Pyt Lid USA Shipra. Kumar New Dehi Consiruction of Residential Buidings Including 019 004
Additions And Alterations In The Existing Ones

1204, Prathima Muliplex P. Lid. USA Prabhakar Rao Gunigani Hydesabed Consiruclion of Residential Buidings Including 17 036
Additions & Alterafions In The Exisfing Ones

1205. Prathima Muliplex P. Lid. USA Prabhakar Rao Gunigani Hydesabed Consirucfion of Residential Buidings Including 065 014
Additions & Alterafions In The Exisfing Ones

1206. Amba Township Pvi Lid USA Suryakant R Patel Apmedsbed Consiruction of Resideniial Including Addtions And 005 o
Alterations In The Existing Ones

1207 Deapika Promolers P Lid USA Desgika Remelingam New Dehi Developing And Subdividing Real Estate Into Lots 011 00

1208, Swagath Homes P. Lid USA Ramesh Vodoor Charrel Real Estate Activites 024 005

1209, Aayas Trade Sendces Pvt id USA Elbit India Real Murbe Real Estale Activities 2000 0%

Estate Holding Lid

1210, Tsi Insiruments India Pvi Lid USA Tsi Incorporated Bangeore Retail Trade Nec 000 000

1211, Habitat Shelters Pyt Lid USA Jagadish Belani Bangeore Consiruclion of Residential Buidings Including 042 009
Additions And Alterations In The Existing Ones

1212 Habitat Shelters Pyt Lid USA Kumar Belani Bangeore Consiruclion of Residential Buidings Including 044 009
Additions And Alterations In The Existing Ones

1213 Shrea Ahuja Properties & Relators PI. USA Lupin Ltd. Murbe Consinucfion of Residential Buikdings 500 102

1214, Keystone Developers P. Lid. USA Dash Bandhu Gupta Jepur Purchase Sale Leting And Operating Of Real Estale o 000

1215, Mohiisham Realiors Pii. Ltd. USA Prashanh Mahajan Bangelore Consirucfion of Residential Buidings Including 050 01
Additions & Alterations In Teh Existing Ones

1216. Mohiisham Realtors Put. Lid. USA Aashit K. Shah Bangelore Consirucfion of Residential Buidings Including 050 01
Additions & Alterations In Teh Existing Ones

1217, Atmiya Developers Pyt Lid USA Diip Vkotheri Ahmedsbed Consiruction of Residential Buidings Including 050 011
Additions And Alterations In The Existing Ones

1218, Aimiya Developers Pt P Lid USA Sureshchandra Moonat Apmedsbed Consiruclion of Residential Buidings Including 025 005
Additions And Alterations In The Existing Ones

1219, Strategic Value Partners India P. Ltd. USA Imvestment New Dehi Consirucfion of Residential Buildings 000 000

Research & Counseling Including Additions & Alterations In The Existing Ones.

1220, Kadarabad Developers Pyt Ltd USA Akshay Kumar New Dehi Consiruction of Residential Buidings Including 034 008
Additions And Alterations In The Existing Ones

1221, Kadarabad Developers Pyt Ltd USA Shipra. Kumar New Dehi Consirucfion of Residential Buildings 035 008
Including Additions And Alterations In
The Existing Ones

1222 Sumalekya Infra Lid. USA. Vamsee K Lakamsani Hyderabad Construction of Residential Buildings 040 0.08

1223.  Kapri Realty Consortium Put. Lid USA. Amit Doshi Mumbai Real Estate Activities 5.58 1.14

1224, Round Rock Developers P. Lid USA. Vaidya Subramanian Mumbai Real Estate Activities 050 0.10

1225.  Sumalekya Infra Lid. USA. Srinivas Thatipalliy Hyderabad Construction of Residential Buildings 030 0.08

1226.  Kanraj Developers Put. Lid. USA. Rohit Malhotra New Delhi Construction of Residential Buildings Including 0.01 0.00
Addiions & Alterations In The Existing Ones

1227.  Ascent Builders (India) Pvt. Lid. USA. Satish Veerachari Bangalore Developing & Subdividing Real Estate Into Lots 0.04 om

1228.  Meerut Real Estate Pyt Lid USA. Shipra Kumar New Delhi Construction of Residential Buildings Including 0.38 0.08

Addiions And Alteraions In The Existing Ones
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1229, Sunrise Homes P Lid. USA B Dayakar Reddy Nri Hydesabed Consirucfion of Residential Buildings 180 03

1230, Meerut Real Estate Pyt Ltd USA Akshay Kumar New Dehi Consiruction of Residenal Bkuildings Including 040 008
Additions And Alterations In The Existing Ones

1231 SNV Real Estale Pvi. Lid. USA Sudha K Varadaraan Cherrel Real Eslale Activiies 005 0o

122 Habitat Ventures Properties Put. Lid. USA Dr. Prabhakar Goel Bangeore Consiruclion of Residential Buidings Including 075 015
Additions & Alterafions In The Exisfing Ones

1238, Span Enterprises Pvi Lid USA Navdesp Sood & Others Chandigati Consiruclion of Residential Buidings Including 043 009
Additions And Alterations In The Existing Ones

1234 Alvika Builders & Developers (P) Lid. USA Prudenial Infemational New Dehi Consinucfion of Residential Buikdings %520 541

Indurance Co L Including Additions & Alterafions In The

Existing Ones

1235.  Trshul Shelters Pvit Lid USA. Sangeetha Gandhi Shah Chennai Construction of Residential Buildings Including 1.00 021
Additions And Alteraions In The Existing Ones

1236.  Trishul Shelters Pvit Lid USA. Apama Senthil Kumar Chennai Construction of Residential Buildings Including 0.70 0.15
Additions And Alteraions In The Existing Ones

1237.  Trishul Shelters Pvt Ltd USA. Kanniappan Senthil Kumar Chennai Construction of Residential Buildings Including 0.89 0.19
Additions And Alteraions In The Existing Ones

1238.  Darby Asia Investors () Pfid. British Virgin Darby Asia Investors Lid. Mumbai Business And Management Consultancy Activiies — 0.00 0.00

1239.  Befterhomes Real Estates Sev.pvt Lid British Virgin B.hproperties Wickam's Cay  Mumbai Real Estate Activities. 055 0.12

1240.  Pashmina Realty Pvt Ltd British Virgin Ruckley Lid Mumbai Real Estale Actiities. 5026 11.70

1241, Foxconn (I} P. Ltd. British Virgin Wise Excel Ltd. Chennai Construction of Residential Buildings 10353 2135

1242, Jaico Realtors Put. Ltd. West Indies Mrsamyak Veera Bangalore Construction of Residential Buildings Including 407 0.95
Addiions And Alteraions In The Existing Ones

1243, Jasuka Developers India Put. Lid. West Indies Mr.samyak Veera Bangalore Construction of Residential Buildings Including 244 057
Addiions And Alteraions In The Existing Ones

1244 Snow Shine Realtors Pvi. Ltd. West Indies Mrsamyak Veera Bangalore Construction of Residential Buildings Including 20 047
Addiions And Alteraions In The Exisling Ones

1245.  Kansur Realtors Pvt. Ltd. West Indies Mrsamyak Veera Bangalore Construction of Residential Buildings Including 1465 342
Addiions And Alteraions In The Existing Ones

1246.  Kjs Realtors Bangalore P. Lid. West Indies Samyak Veera Bangalore Real Estate Activities 252 0.59

1247 Mfar Realiors Pvt Lid Unindicated Country P Mohammed Ali Kochi Real Eslate Activities 072

0.16

1248.  Amba Township P. Lid Sudan Lalitkumar Manilal Damani Ahmedabad Construction of Residential Buildings Including 021 0.04
Addiions And Alteraion In The Existing Ones

1249.  Abhigam Infrastructure Development Ltd Kenya Chandrakant Pdodhia Ahmedabad Construction of Residential Buildings Including 050 0.12
Additions And Alteraions In The Existing Ones

1250.  Raj Realty Piv. Lid. Kenya Kirit V. Patel Ahmedabad Construction of Residential Building Including 0.69 0.16
Addiions And Alteraions In The Exisiing Ones.

1251.  Millennium Park Holdings Pvi Lid Kenya Shammit Ghai Ahmedabad Developing And Subdividing Real Estate Into Lots  0.35 0.07

1252.  Millennium Park Holdings Pt Lid Kenya Rajan Ghai Ahmedabad Developing And Subdividing Real Estate Into Lots 0.35 0.07

1253.  Raj Realty Pvt Lid Kenya Kirit V.patel Ahmedabad Construction of Residential Building Including Additions 0.08 0.02
And Alterations In The Exisling Ones

1254 Atmiya Development Pvi Lid Kenya Chandrakant Ahmedabad Construction of Residential Buildings Including 120 028

Premchand Dodhiya

Additions And Alterations In The Existing
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1255.  Epsilon Real Estate Pvi. Ltd. Acquisition Amif lii Ltd. Region Not Indicated Real Estate 0.0 0.00
Of Share

1256. Claridges Developar Acqisiion Jews! Real Estate Ragion Not Business of Developing Sez 03 0.08
Of Share Mauritius Lid. Indicated

1257, Claridges Sez Developars Acquisiion Jowel Redl Ragion Not Business of Developing Sez 000 000
Of Share Estate Mauritius Lid. Indicatad

1258, Claridges Sez Developer Acquisiion Jowel Redl Ragion Not Business of Developing Sez 003 o
Of Share Estate Mauritius Lid. Indicatad

1250, Claridges Sez Developer Acquisiion Jowel Redl Ragion Not Business of Developing Sez 079 017
Of Share Estate Mauritius Lid. Indicatad

1260, Hms Real Estate Pvt. Ltd. Acqisiion Hbt Rieal Estate Ragion Not Real Estals Business 001 000
Of Share Hokding Lid. Indicatad

1261 Claridges Sez Developer Acquisiion Jowel Redl Ragion Not Business of Developing Sez 016 004
Of Share Estate Mauritius Lid. Indicatad

1282 Achivement Buidars Pvi. Ltd. Acqisiion Pradacp lsrani Ragion Not Real Estate Development 290 064
Of Share Indicatad

1263 Vesbena Properfics Acqisiion M Holdcos Ltd Ragion Not And Development of Townships 005 o
Of Share Incicated Construction

1284 Wisteria Properties Lid Acqisiion M Holdcos Ltd Ragion Not Consiruction And Devedopment of Townships 005 o
Of Share Indicatad

1265, Five Star Develpers Pyt Lid Acqisiion K Rasidential Lid Ragion Not Real Estale Development Company 141 029
Of Share Indicatad

1266  Twenty First Century Properties Pyt Ltd Acqisiion K Rasidential Lid Ragion Not Real Estale Development Company 259 053
Of Share Indicatad

1267. B Rahaja Buildars Pvt Ltd Acqisiion J P Morgan (1) Proarty Ragion Not Construction And Redl Estate 500 102
Of Share Mawriius Company Indicatad

1268, Raycon Infrastructure Pt Lid Acqisiion Riprop Pvt Lid Ragion Not o Build Develop.Construction, Residential 810 1333
Of Share Indicatad

12689, The Manjri Stud Farm Pyt Ltd Acqisiion Stranddavelopers Ragion Not Construction And Development of Real Estate 575 118
Of Share Mauritius Lid Indicatad

12m. Essar Technology Park Bkc Pyt Lid Acrisiion Essar Business Region Not It Park Developer Construction Activity 12 043
Of Share Parks Ltd Indicatad

1271. Francolin Infrastructure P. Lid Acquisiion Capia Retal Ragion Not Real Estale Activiies 007 002
Of Share Jalanchar Mal Indicatd

1272 Blue Vision Acquisiion Burkes 2 Lid Ragon Not Consiruction And Devalopemnt of Commercial Energy 025 006
Of Share Indicatad

1273, Suryavardhan Estates Pvt Ltd Acquisiion Vishindas Ragion No Development of Proparies. 020 005
Of Share Bagchand Sadarnagani t Indicated

1274, Khajrana Ganesh Proverty Pyt Ltd Acquisiion Khejama Ganash Regon Not Property Development. 000 000
Of Share (Mavritius) Ltd Indicatad

1275. Suryavardhan Estates Pvt Ltd Acquisiion Vishindas Bagchand Ragon Not Development of Proparies. 003 001
Of Share Sadarznagani Indicatad

1276 Assotech Realty P. Ltd. Acquisiion Neresh Nagpel Ragon Not Housing & Real Estate Promotion 125 028
Of Share Indicaled

1271 Colliars Intl property Sarvicas Pyt Ltd Acquisiion Coliers Ragon Not Real Estate Consuitancy, Broking Servica 050 011

Of Share In mausiéus) Lid Indicad
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128 Home Sweet Home Developers Lid Accisiion Adish Region Not Housing And Real Esiale. 000 000
Of Share Stivastava Indicated

1278 Home Sweet Home Developers Lid Accisiion Baiju Anand Region Not Housing And Real Esiale. 000 000
Of Share G Nair Idicaied

1280 Home Sweet Home Developers Lid Accisiion Brajesh Goyal Regon Not Housing And Real Esiale. 000 000
Of Share Idicaied

1281 Home Sweet Home Developers Lid Accisiion C Svanandan Regon Not Housing And Real Esiale. 000 000
Of Share Idicaied

122 Home Sweet Home Developers Lid Accisiion Dexi Prasad Regon Not Housing And Real Esiale. 000 000
Of Share Ivaturi Idicaied

1283 Home Sweet Home Developers Lid Accisiion Esver Regon Not Housing And Real Esiale. 000 000
Of Share Vemuiapali Idicaied

1284 Home Sweet Home Developers Lid Accisiion Jaylaisan Regon Not Housing And Real Esiale. 000 000
Of Share Rechelaisren Idicaied

12865 Home Sweet Home Developers Lid Accisiion Kisha Regon Not Housing And Real Esiale. 000 000
Of Share Kumer Vaviala Idicaied

1286 Home Sweet Home Developers Lid Accisiion Lekioj Regon Not Housing And Real Esiale. 000 000
Of Share Idicaied

1287, Home Sweet Home Developers Lid Accisiion Nekepali Veera Region Not Housing And Real Esiale. 000 000
Of Share Sekhar Babu Idicaied

1288 Home Sweet Home Developers Lid Accisiion Neupema Region Not Housing And Real Esiale. 000 000
Of Share Herigrarpa Idicaied

1289 Home Sweet Home Developers Accisiion Six Nir's One Region Not Housing & Real Estaie Development 000 000
Of Share Share Each Idicaied

120 Home Sweet Home Developers Lid. Accisiion Padrereira Region Not Housing & Real Estaie Development 000 000
Of Share Idicaied

1291 Home Sweet Home Developers Lid Accisiion Pradezp Region Not Housing And Real Esiale. 000 000
Of Share Shantaram Bret Idicaied

122 Home Sweet Home Developers Lid Accisiion 1.sivamsi Madhwapthy Region Not Housing And Real Estate Development 000 000
Of Share 2ravi Middineri Idicaied

28 Orange Really P. Lid. Aocisiion Ire0 Investment Region Not Redl Estaie 001 00
Of Share Hoking li Idicaied

1294 Home Sweet Home Developers Lid Accisiion Six Nris 1 Region Not Housing And Real Esiate Developmen. 000 000
Of Share Share Each Idicaied

126 Glazy Realty Pvi Lid Accisiion Janbridge Lid Region Not Tounship, Housing Builup, Infastucture 000 000
Of Share Idicaied

126 Orchid Ireo Realty Pyt Lid Accisiion Edgeware Lid Region Not Tounship, Housing Builup, Infrastuciure 001 000
Of Share Idicaied

1297 Tue Developers Pvt Lid Accisiion Divalia Lid Regon Not Tounship, Housing Builup, Infrastuciure 001 000
Of Share Indicated

128 Indoguif Hotels Pyt Lid Accisiion Energy City Region Not Buiding. Developing And Ruring, 001 000
Of Share Nai Idicaied

129 Godrej Developers Pvi Lid Accisiion Red Fort India Region Not Real Estate Development. 2% 47
Of Share Real Esiate Babur Idicaied

1300, Ayushi Buiiders Developers P. Lid. Acrpisiion Ridgewood Region Not To Own Develop Consiruct Residential Compleres 123 aw
Of Share Hokings Lid. Idicaied
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1301. Jyothy Laboratories Lid. Acquisiion South Asia Region Not Manuiactre Of Phamaceuicals Products %52 625
Of Share Regond Indicated

132 Pune Kondwa Realty Pvt Ltd Acquisiion Robest Region Not
Of Share Pavray Indicated Real Estale 0.00 0.00

1308, Wsc V India Realty Projects Acquisiion WsiWsqui V Region Not Real Estale 000 000
Of Share (M) Mavritius Indicated

Investors

1304.  Accent Builders P. Lid. Acquisition Rhyzz Lid Region Not Township, Housing Builtup, Infrastructure 0.01 0.00
Of Share Indicated

1305.  Angel Propbuild Pvi Lid Acquisition Wikinba Lid Region Not Township, Housing Builtup, Infrastructure 0.01 0.00
Of Share Indicated

1306.  Apricot Realtors Pvi Lid Acquisition Skyxo Lid Ragion Not Township, Housing Buiftup, Infrastructure 0.01 0.00
Of Share Indicated

1307.  Glazy Realty Pvt Lid Acquisition Ireo Region Not Township, Housing Buiftup, Infrastructure 0.00 0.00
Of Share Management Indicated

1308.  Ozone Projects P. Ltd. Acquisition Urban Infrastructure Ragion Not Real Estate Development 84.39 2091
Of Share Real Estate Fund Indicated

1309.  Home Sweet Home Developers Lid Acquisition Raghu Region Not Housing And Real Estate. 0.00 0.00
Of Share Bharadvaj Indicated

1310.  Home Sweet Home Developers Ltd Acquisiion Rama Region Mot Housing And Real Estate. 0.00 0.00
Of Share Murihy Setty Indicated

1311, Home Sweet Home Developers Ltd Acquisition Ramesh Region Mot Housing And Real Estate. 0.00 0.00
Of Share Babu Doddi Indicated

1312 Home Sweet Home Developers Lid Acquisition Ramesh Babu Region Not Housing And Real Estafe. 0.00 0.00
Of Share Vusirikala Indicated

1313, Home Sweet Home Developers Ltd Acquisition Ranganatha Region Not Housing And Real Estate. 0.00 0.00
Of Share Bande Indicated

1314 Mkkalls & Developpers Pyt Ltd Acquisition Trinity Capital Region Not Real Estate. 50.00 1258
Of Share (Ten) Lid Indicated

1315.  Valuable Township P. Ltd. Acquisition Panayiotis Region Not Property Development 0.00 0.00
Of Share Panayiotou Indicated

1316.  Afs Estales P Lid. Acquisition lirf Holdings Region Not Real Estate Development 3474 868
Of Share Xv Lid. Indicated

1317.  Valuable Building Structure P. Litd. Acquisition Panayiotis Region Not Property Development 0.00 0.00
Of Share Panayiotou Indicated

1318.  Nikamal Bhoomi Developers P. Ltd. Acquisition India Blue Region Not Real Estate Developers 96.90 2421
Of Share Mountains Lid. Indicated

1319.  Valuable Builders & Developers P. Lid. Acquisition Panayiotis Region Not Property Development 0.00 0.00
Of Share Panayictou Indicated
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120 Dayal Sthapatya P Lid Accisiion Mian Govind Region Not Buiders And Developers 000 000
Of Share Idicaied

1321, Dayal Sthepatya P Lid Accisiion Canla Region Not Buiders And Consiucion 000 000
Of Share Giherlal Indicated

122 Dayal Sthepatya P Lid Accisiion Canim Aboo Region Not Buiders And Developers 000 000
Of Share Baer Idicaied

123 Dayal Sthapatya P Lid Accisiion Canim Region Not Buiders And Developers 000 000
Of Share Shemmia Idicaied

1324 Dayal Sthepatya Pv Lid Accisiion Canim Region Not Buiders And Developers 000 000
Of Share Sumya Indicated

135 Dayal Sthapatya Pvt Lid Accisiion Ebaim Region Not Buiders And Developers 000 000
Of Share Canim Idicaied

1326 Dayal Sthapatya Pv Lid Acisiion Jihen Region Not Buiders And Consiucion 000 000
Of Share Goiid Idicaied

137, Dayal Sthapatya P Lid Accisiion Dacha Region Not Buiders And Developers 000 000
Of Share Goiid Idicaied

1328 Dayal Sthapatya P Lid Accisiion Dapl Region Not Buiders And Developers 000 000
Of Share Goiid Idicaied

1329 Dayal Sthepatya P Lid Accisiion Narsha Region Not Buiders And Developers 000 000
Of Share Naiveriel Kalan Idicaied

130, Dayal Sthapatya P Lid Accisiion Sarigy Region Not Buiders And 000 000
Of Share Goiid Idicaied Developers

1331 Biue Bay Infralech Projects Pvi Ltd Acrpisiion Bherat One Region Not Housing & Cansiucion 229 057
Of Share Projects Pvt Lid Idicaied Development Projecis

13 Dayal Sthapatya Pv Lid Accisiion Veenesh Dayal Region Not Buiders And Consiuction 000 000
Of Share Goiid Idicaied

138 Bg2 Habitat (| P. Lid. Acrpisiion Bg Habitat Desarollos Region Not Real Estate Aciivity 001 000
Of Share Immobiliarios Sl Idicaied

134 Bg2 Habitata ) P. Ltd. Acrpisiion indmmo Region Not Real Estate Aciivity 000 000
Of Share Invests S.A. Idicaied

13, Kondapur Towers Pyt Lid Acrpisiion Bherat One Region Not Housing & Construction Development Projects 547 13
Of Share Projects Pvt Lid Idicaied

13 Indu Projects Lid Acrpisiion Lodesiar Invesiments Region Not Consiruction And Real Esiate ) 9%
Of Share (Maurius) Lid Idicaied

1387, Indu Projects Lid Acrpisiion Recp Iv Airia Region Not Consiruction And Real Esiate 42 oy
Of Share Co Invesior Idicaied

138 Palion Yam Pvi Lid Acrpisiion Mrchokshi Chendiial Region Not Real Estate Development 081 019
Of Share Piamendas Idicaied

138 Indu Projects Lid Acrpisiion Csire Invesiment Region Not Consiruction And Real Estate 2031 47
Of Share Lid Idicaied

130 Indu Projects Lid Acrpisiion Recp Iv Airia Region Not Consiruction And Real Estate 041 009
Of Share Co Investor Idicaied

13 Nvg Corp Developers Pyt Lid Accisiion New Vemon Pvt Region Not Real Estate Devalopment 001 000
Of Share Equity Lid Idicaied
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132 Newlound Properties & Leasing Lid Acquistion Newiound Properies Region Not Development of It tes Sezs 16405 B2
Of Share & Leasing Lid Indicaied

133 Spire Developers Pyt Lid Acquistion Mianrim Region Not Development of Real Estate 00 00
Of Share Spire Lid Indicaied

134, Empire Mall Pt Lid Acquistion Prozone: Region Not Real Estale 231 054
Of Share Iniemaiional Lid Indicaied

136, Sare Jubilee Shelters Pyt Lid Acquistion SAreoyprs) Region Not Real Estaie Developers 010 002
Of Share Indicaied

136 Yg Realty Pvi Lid Acquistion Hines Asia Real Region Not Real Estales Business 001 00
Of Share Estale Projects Ltd Indicaied

1347, Antarica Properties Company Lid Acquistion Ticone Region Not Purchase Consinuction of Aparimenis Land Houses 220 4
Of Share Development Lid Indicaied

1348, Milennia Infrastructure Pyt Lid Acquistion Aiggre India Regon Not Housig, Township, Buid Up, 821 192
Of Share 0&LtLd Indicaied Infrastructure And Construction.

1349, Gold Developers (Ind.) Pvi Lid Acquistion Gold Hotels And Region Not Consiruction Developent of Toumship 00 00
Of Share Resorts Ple Ltd Indicaied

1380,  Gold Developers Pvt Lid. Acquistion Gold Developers Region Not Consinuction of Commercial Premises 0856 16602
Of Share Pt Lid. Indicaied

1361.  Piendmont Development Company Pyt Lid Acquistion Linkwedl Lid Region Not Real Estate Project Developnet,Consiruction 001 00
Of Share Indicated And Management Relaled Advisory Services.

138  Dif Limiless Developers Pyt Lid Acquisiion Limitiss Regon Not To Own Develop, Consinucfion 001 00
Of Share Holding Inc: Indicaied Tesidential And Commercial

138 Valuable Buikd Tech P Ltd. Acquistion Energy Ciy Nayi Region Not Property Development 001 00
Of Share Mumbei Holding Co. Maur Indicaied

1364 Valuable Buiders & Developers P Acquisiion Energy Cii Navi Region Not Property Development 001 00
Of Share Mumbei Holding Co. Maur Indicaied

1386, Valuable Buiding Structure P. Lid. Acquisiion Energy City Navi Mumbai Region Not Property Development 001 00
Of Share Halding Co. Maur Indicaied

1366, Valuable Township P. Lid. Acquisiion Energy Ciy Nayi Region Not Property Development 001 00
Of Share Mumbei Holding Co. Maur Indicaied

137, Palanishamy Properfies P Lid, Aocisiion Sunsfine Holdngs Region Not Residentl Toanship Development 120 030
Of Share (Mauriius) Ltd. Indicaied

138, Valable Buiders & Construction C. Acquistion Energy City Navi Mumbai egion Not Property Development 001 00
Of Share Holding Co. Maur Rindicated

138, Valable Buiders & Construction C. Acquistion Panayiofis Panayiolous Region Not Property Development 00 00
Of Share Indicaied

130,  Red Fort Akhar Properties P. L Acquistion Red Fort (1) Real Regon Not o Carry On In India Or Abroad The Business 00 00
Of Share Estate Akbar Indicaied T Of Buiders, Developers

1361 Tellapur Technology P. Ltd. Acquistion Tishmen Region Not Development of An Integraied Township 00 00
Of Share Speyer (1) Master Indicaied

132 DIf Homes Panchiula Pyt Lid Acquistion Brahma Region Not To Own Develop Construcion 29 555
Of Share Investments Lid Indicated

133 Wyosha Properfies Put Lid Acquisiion Mr Jimmy Region Not The Company s In Real Estate Business. 049 012
Of Share Homi Sarbh Indicaied

134 Pebble Bay Developers Pvt Lid Acquisiion Wee Region Not Construction And Development And Real Estate. BT 588
Of Share Ventures Lid Indicaied
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1.  Runwal Housing & Township Pyt Lid Accisiion Cvi G (Mavrifus) Region Not Consiruciions Senvices/ Projects Management 000 000
Of Share Aisa Invesiment Lid Idicaied

1% Pafon Yam Pvi Lid Acrpisiion Mr Chekshi Chanduial Region Not Real Estate Development. 120 029
Of Share Piamber Das Idicaied

1%7.  Kazstroy Engineering (| P Lid. Acrpisiion Jiendra Region Not Consinuciion Development And Real Estaie Business 290 o7t
Of Share Kumer Jan Idicaied

138 Gold Developers P Lid. Acrpisiion Gold Hote & Region Not Consiruction Development & Real Estate Business 001 000
Of Share Resorts Ple Idicaied

139, Sugam Vaniya Hokings Pvi. Lid Acrpisiion Virous Region Not Developing Real Estate Projecis 5% 122
Of Share Retal Lid Idicaied

130V Techweb (1) Pvi. Lid Acrpisiion Ajay Haimel Region Not Real Estate Devalopment g 02
Of Share Idicaied

137,V Techweb (1) Pvi. Lid Accisiion Ajt Haimal Region Not Real Estate Devalopment 14 029
Of Share Idicaied

132V Techweb (1) Pvi. Lid Accisiion Sufay Halmal Region Not Real Estate Devalopment g 02
Of Share Idicaied

133 Z Eastales Pvt Acrpisiion Baddios Region Not Red Estale 001 000
Of Share Green Lid Idicaied

137 Anuitam Developers Pyt Lid Acrpisiion Pemindo Lid Region Not Development And Consiruction Of Real Esiate 5714 1166
Of Share Idicaied

137V Techweb (1) Pvi. Lid Acisiion Aayiumar Region Not Real Estate Devalopment 000 000
Of Share Haimel Idicaied

13%  Anuitam Developers Pyt Lid Accisiion Pemindo Lid Region Not Development And Consiruction Of Real Esiate 028 618
Of Share Idicaied

1377, Flagship Infrastructure P. Ldf Accisiion Indiareit Region Not Construction And Promotion Of Real Estate 50 593
Of Share Offshore Fund Idicaied

13 Bharliya Hotels Lid Accisiion R Regon Not Property Development 15049 ki
Of Share Investments Indicated

137 It Infrasenvices Pvt Lid Accisiion Noida Region Not Development Of It Park 120 025
Of Share Park Lid Idicaied

1380 it Inira Services Pvi Lid Aocgisiion Noida It Region Not Development OF It Limied 015 003
Of Share Park Lid Idicaied

1381 God Developers Pvt Lid Accisiion Gold Holels Region Not Consirucion And Development Of %28 540
Of Share And Resorts Pte Lid Incicaied Resideniial Commercil Premises

132 Godrej Developers Prilid Accisiion Red Fort India Region Not Real Estate Devalopment 2% 42
Of Share Real Esiate Babur Idicaied

138 Century Bangalore City Centre P Lid Accisiion Chemd Region Not Township Housing And Infrastruciure 010 002
Of Share Mauritus Lid Idicaied

184 Essar Construcions Lid Accisiion Essar Region Not Construction Business 13825 3163
Of Share Projects Incicaied

1.  Century Bangalore Ciy Centre P Lid Accisiion Mysore Region Not Township Housing And Infrastruciure 001 000
Of Share Mauritus Lid Incicaied

13 Sky Scape Developers P Lid. Acruisiion Spirie Developers Region Not Consirucion And Developmen Of 001 000
Of Share Mauiius Idicaied Real Estale Properfies

1387, Winward Bulders P. Lid. Acuisiton Capi Devalopers Region Not Consiruction And Development O Real 005 001
Of Share Mauriéius Lid. Idicaied Estate Properies
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138, Bengal Shapoor Housing Development P Acquistion Sepogium Region Not Construction And Development Of 001 00
Of Share Developers Maurifus Indicaied Real Estate Properfies

138, Lokhandwala Kataria Construcion Pvt Lid Acquisiion Tinity Capial Region Not Real Estale Construction And Development. 7B 706
Of Share (Five) Lid Indicaied

130, Patioon Yam Put Lid Acquisiion Chokshi Chandid Region Not Real Estate Development 051 013
Of Share Chackshi Indicaied

1381 Home Sweet Home Developers Lid Acquisiion Srkanih Region Not Housing And Real Eslale. 00 00
Of Share Paibanda Indicaied

132 Home Sweet Home Developers Lid Acquistion Stiumer Region Not Housing And Real Eslale. 00 00
Of Share Gopakumer Indicaied

138 Home Sweet Home Developers Lid Acquisiion Srivasa R Region Not Housing And Real Eslale. 00 00
Of Share Gaddamedugu Indicaied

134 Home Sweet Home Developers Lid Acquisiicn Stvasu Region Not Housing And Real Eslale. 00 00
Of Share Sudredd Indicaied

136 Home Sweet Home Developers Lid. Acquisiion Ravi Kanth V. Region Not Housing & Real Estate Development 00 00
Of Share Indicaied

136 Home Sweet Home Developers Lid. Acquisiion Sumen Region Not Housing & Real Estate Development 00 00
Of Share Vigyegupel Indicaied

1397, Home Sweet Home Developers Lid Acquisiion Salya Kavacar Region Not Housing And Real Eslale. 00 00
Of Share Indicaied

138 Home Sweet Home Developers Lid Acquisiion Salya Simha Region Not Housing And Real Eslale. 00 00
Of Share Prasad Indicaied

13 Home Sweet Home Developers Lid Acquistion Senthl Region Not Housing And Real Eslale. 00 00
Of Share Palanisamy Indicaied

140, Home Sweet Home Developers Lid Acquisiion Shiddaingnagouda Ral Region Not Housing And Real Eslale. 00 00
Of Share Indicaied

101 Home Sweet Home Developers Lid Acquistion Sangech Regon Not Housing And Real Eslale. 00 00
Of Share Omenama Indicated

2  Home Sweet Home Developers Lid. Acquisiion 41non Resident Regon Not Housing & Real Estae Developers Lid. 002 00
Of Share indans Indicaied

08 Home Sweet Home Developers Lid Aoisiion Sikir Region Not Housing And Real Estale. 000 000
Of Share Kumaresan Indicated

1404 Panchshil Dwelings Pt Lid, Acquistion Ire0 Investment Regon Not Real Estale 571 125
Of Share Holding i Lid., Indicaied

1406 Home Sweet Home Developers Lid Acquisiicn Reiu Munna Regon Not Housing And Real Estate Development 00 00
Of Share Indicaied

1406 Home Sweet Home Developers Lid. Acquistion Ramesh Regon Not Housing & Real Estate Development 00 00
Of Share Recherdl Indicaied

0. Home Sweet Home Developers Lid Acquistion Verkatastwerly Regon Not Housing And Real Eslale. 00 00
Of Share Ravkent Indicaied

1408 Home Sweet Home Developers Lid Acquistion Viaya Kumar Regon Not Housing And Real Eslale. 00 00
Of Share Chrstopher Indicaied

1409, Home Sweet Home Developers Lid Acquistion Satya Region Not Housing And Real Eslale. 00 00
Of Share Kavachi Indicaied

1410, Pelican Infrastructure Puthd, Acquistion Chancrakent Region Not Constr. of CommercialResidenal Plots. 00 00
Of Share Patel Indicaied
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1411, Home Sweet Home Developers Lid Acrpision Arfera Region Not Housing And Real Esiale. 000 000
Of Share Vaka Indicaizd

1412 Home Swest Home Developers Lid Acrpision Leok Prasad Region Not Housing And Real Esiale. 000 000
Of Share Konenu Indicated

113 Flicker Projects Pyt Lid Acrpision Caplarcial Udaipr Region Not Real Estale Aciviies 2106 451
Of Share Mall Mauriius Ltd Indicated

1414 Nvg Corp Developers Py Lid Acisiion New Veran Region Not Real Estate Development 001 000
Of Share Pvt Equity Indicaizd

1415, Alliance Pomoters Lid Acquisiion Danat Mauritius Regon Not Consiruction Of Resideniial And Non Residential Buiding 8534 15
Of Share Indicated

1416 Highsireet Developers Pt Lid Acrpision Creamwell Developers Region Not Construction And Development Of 005 001
Of Share Mauritius Lid Indicated Real Estate Properfies

1417, Eite Townships P, Lid Acrpision Ireo Region Not Township, Housing But Up 000 000
Of Share Management li Indicated

1418 True Developers P. Lid Acpision Ireo Region Not Township, Housing Buit Up 000 000
Of Share Management fi Indicated

1419 Var Resors Lid Acrpision Skyfth Ltd Region Not Township, Housing Buit Up 001 000
Of Share Indicated

1420 Gold Developers P.Ltd Acpision Gold Hotels And Region Not Construction And Development Of %28 540
Of Share Resorts Pte Lid Indicated ResidentialiCommercial

142, Puma Reatiors P. Lid Acrpision Blusify Ld Region Not Township, Housing Buit Up 000 000
Of Share Indicated

142 Evolution Realty P Lid Acrpision Javee Lid Region Not Township Housing, Buit U, 001 000
Of Share Indicated Infrastruciure, Consinuctions And Development

1473 Apex It Parks Pyi. Lid. Acrpision Mergod Region Not Business Of Lodging, Boarding Houses & Hotels 009 002
Of Share Hospitalty Lid. Indicaizd

1424 Indo-gulf Properies And Entertainment P Acrpision Indo-guft Properis Region Not Property Development 000 000
Of Share And Entertainment P Indicated

1425 Arahianguif Holels Pvt Lid Acrpision Mahran Jamsheer Region Not Property Development 000 000
Of Share Merza Husain Merza Indicated

1426, Indo-guif Properfies And Entertaiment P Acquisiion Indo-guif Properties And Hegion Not Property Development 001 000
Of Share Entertaiment P Indicated

147, Indo-guf Properfies And Entertaiment P Acrpision Indo-guft Properis Region Not Propery 000 000
Of Share And Entertainment P Indicated

148 Arabianguif Holels Pvt Lid Acrpision Arabiarwiew Hotels Region Not Property Development 001 000
Of Share (Mauriius) Pyt Ltd Indiczd

1429 Muliplex Constuction India Acpision Mutiplex Consrucions Region Not Construction And Mainienance OF Muliplex a3 083
Of Share Mauritius Lid Indicated

1430 Highsireet Developers Pyt Lid Acisiion Creamwed D Region Not Construction And Development Of Real Estale Properies 005 001
Of Share evelopers Mavritius Lid Indicated

1431, Qirion It Parks Put. Ltd. Acquisiion Murarilal Jalan Region Not Real Estaie 004 001
Of Share Indicated

142 Arabanguif Hotels Pt Lid Acpision Mahran Jamsheer Region Not Property Development 000 000
Of Share Mersa Husain Merza Indicated

143 Higher Knowiedge Insiiuion Pvt Lid Acisiion Kinowledge{mauriiis) Region Not Property Development 001 000
Of Share Pvi Lid Indicated
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1434 Amabianguif Hotels Pvt Lid Acisiion Arabiariut Hotels Regon Not Property Development 000 0m
Of Share (Maurifus) Pyt Ltd Indcaed
1% Higher Knowledge Instituion Pvt Lid Acisiion Mahrzn Jamsheer Region Not Property Development 000 000
Of Share Merza Huszin Merza Indcaed
1% Indo Guif Health Care Pyt Lid Acisiion Indo Fuif Heaith Regon Not Property Development 000 000
Of Share Care (Mavritius) Pyt Lt Indcaed
143, Indo Guif Health Care Pyt Lid Acisiion Mahran Jamsheer Region Not Property Development 000 000
Of Share Merza Husain Merza Indcaed
1438 Amabianguif Holels Pvt Lid Acisiion Arzbiang.f Regon Not Property Development 001 000
Of Share Hotels{maurius) Pvt Ltd Indcaed
143 Higher Knowledge Instituion Pvt Lid Actpision H Krowlsdge Regon Not Property Development 000 000
Of Share (Mewits) Indcaed
1440 Indo Guif Health Care Pyt Lid Acisiion Indo Guif Health Regon Not Property Development 001 000
Of Share Care (Mavritius) Pyt Lt Indcaed
w1 Amabianguif Holels Pvt Lid Acisiion Arzbizniew Hotels Regon Not Property Development 000 000
Of Share (Mauritus)Pt Lid Indcaed
Grand Toial 3798649 B4R

Impact of Recession on Banks

2081. SHRI K. J.S.P. REDDY: Will the Minister of
FINANCE be pleased to state: (a) whether an estimate
of the possible impact of the global economic recession
on the banking sector of the country has been made;

(b) if so, the details thereof alongwith the steps
taken or proposed to be taken in this regard for future;

and

(c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF
FINANCE (SHRI NAMO NARAIN MEENA): (a) to (c)
The Indian banking system, by and large, remained
unscathed in the recent financial crisis. This may be
seen from the following facts—

* The Capital to Risk-weighted Assets Ratio
(CRAR) of Scheduled Commercial Banks
(SCBs), a measure of the capacity of the
banking system to absorb unexpected losses,
improved to 13.2% at end-March 2009 from
13% at end-March 2008.

e Gross Non-Performing Asset (NPA) in respect
of SCBs to gross advances ratio increased
marginally to 2.5 per cent as at end-March
2010 from 2.39 per cent as at end-March 2008

while Net NPA to net advances ratio increased
marginally to 1.13 per cent as at end March
2010 from 1.08 per cent as at end-March 2008.
However, the ratio of Gross Non-Performing
Asset (NPA) to Gross Advances of Public Sector
Banks (PSBs) decreased from 2.34 % as on
March 31, 2008 to 2.27 % as on March 31,
2010 while Net NPA to net advances ratio
increased marginally to 1.09 per cent as at
end March 2010 from 1.08 per cent as at end-
March 2008.

In wake of the global financial crisis, Government of
India and Reserve Bank of India took a number of
regulatory and supervisory measures which included
restructuring of advances, improving asset quality of the
banks and better NPA management in banks including
the discussion held with banks en the Annual Financial
Reports, etc. These initiatives were mainly aimed on
strengthening the banking system and financial markets,
while ensuring uninterrupted flow of liquidity and credit
to the different markets and sectors of the economy.

[Translation]
Health Projects

2082. SHRI ANJAN KUMAR M. YADAV: Will the
Minister of HEALTH AND FAMILY WELFARE be pleased
to state:-
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(a) whether the Government has provided assistance
to Non-Governmental Organisations (NGOs) for
implementing health related projects;

(b) if so, the details thereof during the last three
years, State-wise;

(c) whether the Government has reviewed the
functioning of these NGOs;

(d) if so, the details thereof and the shoricomings
noticed therein; and

(e) the action taken by the Government against these
NGOs?

THE MINISTER OF HEALTH AND FAMILY
WELFARE (SHRI GHULAM NABI AZAD): (a) Yes. The
NGO Division of Ministry of Health and Family Welfare

SRAVANA 15, 1932 (Saka)
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has been providing funds to the Non-Governmental
Organisations (NGOs) under the Mother NGO Scheme
for Reproductive Child Health Programme, through State
Health Societies.

(b) Under the MNGO Scheme, the Grant-in-Aid is
disbursed through State Health Societies. From 2008-09
onwards, States have been reflecting their requirement
(under the Scheme) in the State Project Implementation
Plans (PIPs). A statement showing funds released to the
States, prior to 2008-09, is annexed.

(c) The State Health Society reviews the functioning
of the NGOs in their State.

(d) No such report has been received from any
State.

(e) Does not arise in view of reply above.

Statement

Grant-in-aid Released to slates during Last 5 Years under MNGO Scheme

Sl.No. State/UT 2003-04 2004-05 2005-06 2006-07 2007-08 Total
1 2 3 4 5 6 7 8

1. Arunachal Pradesh 1 30 15 73.6 119.6
2. Andhra Pradesh 6 165 82.5 - 2535
3. Assam 3 90 45 3 192.5 333.5
4. Bihar 12 - 472.5 484.5
5. Chandigarh 1 15 7.5 23.5
6. Chhattisgarh 2 60 238.5 300.5
7. Delhi 2 61 33 96
8. Goa - -- -- 50 50
9. Gujarat 4 130 285 419
10. Haryana 3 75 1 79
11. Himachal Pradesh 3 90 87.5 166.55 347.05
12. J &K 3 90 47 140
13. Jharkhand 3 75 37.5 115.5
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14. Karnataka 3 -- 372 375
15. Kerala 6.75 60 170 639.5 876.25
16. Madhya Pradesh 10 300 245 555
17. Maharashtra 4 120 531 655
18. Manipur 2 60 30 92
19. Meghalaya -- -- -- 66 66
20. Mizoram - -- 92 92
21. Nagaland 1 32 60 93
22. Odissa 10 255 409.5 290.3 964.8
23. Puducherry - 1 225 235
24. Punjab 3 90 45 138
25. Rajasthan 5 150 310 465
26. Sikkim 1 30 15 46
27. Tamil Nadu 5 - 204.5 209.5
28. Tripura 1 30 15 46
29. Uttaranchal 8 30 201 96.1 328.1
30. Uttar Pradesh 3 240 97.5 345.5
31. West Bengal 92 326 421
Grand Total 106.75 2371 4498 3 1574.55 8553.3
[English] (c) the funds sanctioned, released and utilised by

Beach Tourism

2083. SHRI E.G. SUGAVANAM: Will the Minister of
TOURISM be pleased to state:-

(a) whether the Union Government has identified
various sites for the development of beach tourism in
the country including Tamil Nadu;

(b) if so, the details thereof;

the State Governments for the purpose during each of
the last three years and the current year;

(d) whether the Government has any schemes for
forging Public-Private Partnership (PPP) in order to
promote tourism including beach tourism in the country;

(e) if so, the details thereof; and

(f) the details of proposals received, sanctioned and
funds allotted to State Governments in this regard State-
wise?
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THE MINISTER OF STATE IN THE MINISTRY OF
TOURISM (SHRI SULTAN AHMED): (a) to (f)
Identification and development of tourist places including
beaches is primarily undertaken by the State
Governments/Union Territory Administrations. Ministry of
Tourism, however, provides financial assistance on the
basis of proposals received from States/U.T. subject to
availability of funds and inter-se priority. Large Revenue
Generating Projects promoted by the Private Sector and
Public Private Parinership Projects are also eligible for
financial assistance from Ministry of Tourism under the
Scheme of Assistance for Large Revenue Generating
Projects. State-wise details of projects sanctioned by the
Ministry of Tourism for development and promotion of
tourism under various schemes during the Eleventh Five
Year Plan up to 30.6.2010 are at Statement.

Statement

Tourism Projects Sanctioned during The Eleventh Five
Year Plan (2007-08, 2008-09, 2009-10 and 2010-11 up

SRAVANA 15, 1932 (Saka)

To 30.6.2010)
(Rs.in crore)
Sr.No State Number of Amount
Project Sanctioned

1 2 3 4

1. Andhra Pradesh 31 146.47
2. Arunachal Pradesh 41 111.21
3. Andaman and 0 0.00

Nicobar Islands

4. Assam 15 4455
5. Bihar 15 39.23
6. Chandigarh 14 27.82
7. Chhattisgarh 6 4.27
8. Dadra and Nagar Haveli 3 0.24
9. Daman and Diu 1 0.12
10. Delhi 20 72.16
11. Goa 3 48.14
12. Gujarat 12 34.30
13. Haryana 24 59.72

14. Himachal Pradesh 28 76.78

to Questions 254
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15. Jammu and Kashmir 93 159.52
16. Jharkhand 10 11.55
17. Kerala 30 127.45
18. Karnataka 22 105.20
19. Lakshadweep 1 7.82
20. Mabharashtra 11 58.90
21. Manipur 25 73.44
22. Meghalaya 15 33.86
23. Mizoram 18 4453
24. Madhya Pradesh 39 125.43
25. Nagaland 48 72.65
26. Odisha 30 99.69
27. Puducherry 13 2421
28. Punjab 7 33.13
29. Rajasthan 20 91.71
30. Sikkim 72 162.15
31. Tamil Nadu 38 116.53
32. Tripura 32 35.93
33. Uttar Pradesh 22 75.79
34. Uttarakhand 8 66.04
35. West Bengal 29 94.48
Grand Total 796 2305.02

Extension of NCR

2084. SHRI VIKRAMBHAI ARJANBHAI MADAM:
Will the Minister of URBAN DEVELOPMENT be pleased
to state:-

(a) whether the Government is aware that the burden
of population has already increased rapidly on the
National Capital Region (NCR);

(b) if so, the details thereof;

(c) whether the rapidly increasing population in the
region has adversely affected the basic services such
as electricity, water, housing, schools, etc;




255 Written Answers

(d) if so, the details thereof and the reaction of the
Government thereto;

(e) whether the Government has any action plan for
extension of the NCR; and

(f) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF
URBAN DEVELOPMENT(PROF. SAUGATA ROQY): (a) and
(b) As per Census of India, the population of NCR was
371.00 lacs, 273.63 lacs and 198.83 lacs in the year
2001, 1991 and 1981 respectively. This shows that the
decadal rate of growth of population of NCR has declined
from 37.62% in 1981-1991 to 35.59% in 1991-2001.

(c) & (d) The increase of population in the NCR
has increased the demand for basic services such as
electricity, water, housing, schools, etc.

To meet the demand for basic services in NCR, the
National Capital Region Planning Board (NCRPB) is
financing infrastructure projects relating to water supply,
sewerage, drainage, roads, land development, power
transmission and distribution, generation etc. NCRPB has
prepared Regional Plan-2021 for NCR which contains
policy recommendations for each major infrastructure
sector for implementation by the participating State
Governments and concerned Ministries/Departments of
Government of India. NCR participating State
Governments prepare Development Plans for their cities/
towns. They also prepare Project Plans for various
infrastructure projects and implement the same.

(e) No, Madam.

(f) Question does not arise in view of reply at 'e'
above.

Power Generation from Biomass

2085. SHRI S. SEMMALAI: Will the Minister of
NEW AND RENEWABLE ENERGY be pleased to state:-

(a) the details of power being generated in the
country from biomass at present;

(b) whether the Government has taken steps to tap
and increase the power generation from biomass in the
country; and

(c) if so, the details thereof?
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THE MINISTER OF NEW AND RENEWABLE
ENERGY(DR. FAROOQ ABDULLAH): (a) Biomass power
generation projects with a total capacity of 2317 MW
have been set up in the country so far. State-wise
information is given in Statement.

(b) and (c) Yes, Madam. Ministry of New and
Renewable Energy is providing various fiscal and financial
incentives for setting up of power generation projects
from biomass in the couniry. The incentives include
concessional customs duty on import of machineries and
components, excise duty exemption, accelerated
depreciation on major components and relief from taxes.
Capital subsidies are also provided for setting up of
such projects. Besides, preferential tariff is being provided
for sale of power from these projects.

Statement

State-wise installed capacity of Biomass Power
Projects set up in the country

Sl.No. State Total Capacity (MW)
1. Andhra Pradesh 363.00
2. Bihar 9.50
3.  Chhattisgarh 200.00
4. Haryana 36.00
5. Karnataka 337.50
6. Madhya Pradesh 2.00
7 Maharashtra 228.50
8.  Punjab 62.50
9. Rajasthan 60.00
10. Tamil Nadu 419.50
11. Uttar Pradesh 581.00
12. West Bengal 17.50
Total 2317.00

India Smart Grid Task Force

2086. SHRI P. BALRAM:
SHRI DHANANJAY SINGH:

Will the Minister of POWER be pleased to state:-
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(a) whether the Government has constituted the “India
Smart Grid Task Force’;

(b) if so, the details thereof; and

(c) the aims and objectives of the Task Force?

THE MINISTER OF STATE IN THE MINISTRY OF
POWER(SHRI BHARATSINH SOLANKI): (a) Yes, Madam,
the Government has constituted the ‘India Smart Grid
Task Force'.

(b) The India Smart Grid Task Force is an inter-
ministerial group under the Chairmanship of Shri Sam
Pitroda, Adviser to Prime Minister on Public Information
Infrastructure & Innovation. Other members of the Task
Force are from concermed Ministries (Home, Defence,
Communications & IT, New and Renewable Energy,
Environment and Forests, Commerce & Industries,
Finance etc.) and organizations (Planning Commission,
Department of Science and Technology, Central Electricity
Regulatory Commission, Central Electricity Authority,
Central Power Research Institute, Bureau of Energy
Efficiency, National Thermal Power Corporation, Power
Grid Corporation of India Lid., Bureau of Indian Standard,
Power Finance Corporation, Rural Electricity Corporation.

() India Smart Grid Task Force will serve as
Government's focal point for activities related to "Smart
Grid' and to evolve a road map for implementation of
Smart Grid in the country. The main functions of the
Smart Grid Task Force will be to ensure awareness,
coordination and integration of the diverse activities
related to Smart Grid technologies, practices and services
for Smart Grid Research and Development; Co-ordinate
and integrate other relevant inter governmental activities;
Collaborate on interoperability frame work; Review and
validate the recommendations from India Smart Grid
Forum etc. and evolve a road map for Smart Grid
implementation in the country.

Construction of Government Flats in Delhi

2087. SHRI PURNMASI RAM: Will the Minister of
URBAN DEVELOPMENT be pleased to state:-

(a) the details and types of Government Pool
Residential Accommodations(GPRAs) being constructed
in Delhi particularly in New Moti Bagh, the number of
stories indicating the size of the flats, type-wise alongwith
the details of the facilities being provided in those flats
and the manner in which these flats differ with those
earlier demolished flats;
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(b) the comparison in the size of Type-ll quarters
being constructed in New Moti Bagh with those Type-ll
quarters in Sector- 8,R.K.Puram etc;

(c) whether allottees of Type -Il quarters in Sector-8,
R.K.Puram have constructed rooms to increase more
living space arid whether additional rooms have been
constructed in VIP bunglows;

(d) if so, the details thereof;

(e) whether any provisions has been made in those
flats for the installation of air-conditioners; and

(f) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF
URBAN DEVELOPMENT (PROF. SAUGATA ROY): (a)
NBCC is constructing GPRA flats at New Moti Bagh
and CPWD is constructing GPRA flats at other areas in
Delhi. Details are at Statement-I.

(b) The size of Type Il quarters in Sector-8,
R.K.Puram is 55.12 sgm to 59.67 sgm while no Type I
quarters are being built at New Moti Bagh area. As
such no comparison is possible.

(c) There are some case where allottees have added
some living space on their own.

(d) The details of the unauthorized construction in
Type Il quarters in Sector-8, R.K.Puram and in the VIP
bungalows are indicated in Statements-Il and Il

(e) and (f) Air-conditioners are installed in the
bungalows/flats of Ministers, MPs,Supreme Court and
High Court Judges and other senior officers covered
under the eligibility norms. In other houses, air-
conditioners can be installed by the individual allotiees
themselves for which CPWD facilitates power connections,
opening in windows, etc.

Statement-|

Details of GPRA Flats being built in New Moti Bagh
and other areas in Delhi and the facilities being
provided in them.

National Building Construction Company Lid. (NBCC)
is constructing the fiats in New Moti Bagh, Delhi.

Details of Flats at New Moti Bagh Area:

1. Type VI Flats(376 Nos.) Size: 281.80 sgm with
circulation area 33.92 sgm
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No. of storeys in Type VI Towers

(i) 2 Towers- G+8
(i) 4 Towers- S+9
(iii) 4 Towers- S+10
Faciliities- Passenger and goods lift

DG set power backup for lifts and common area

2. Type -VII Dupleix Flats(102 Nos.) Size of each
House-GF : 341.75 sgm FF: 119.16 sgm

Total :460.91 sgqm

3. Type -VIlI Dupleix Houses(14 Nos.) Size of each
House-GF : 5Q2.79 sgm FF: 251.83 sgm

Total :754.62 sqm
Common facilities in the Flats

— Solar water heating system
— PNG gas connection

— intercom connection between individual flats and
entrance gates

— security features

Details of Flats constructed by CPWD in Delhi
At AliganJ: Type Il quarters
Total Nos.: 300 (G+ 3 stories)

Area: 58.6 sgm
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At Dev Nagar: Type Ill quarters

Total Nos.: 400 (G+ 8 storeys-8 blocks and G+9 storeys-
4 blocks)

Area: 69.8 sgm
At DDU Marg: Type V quarters

Total Nos.: 140(Stilt+ 8 storeys-62 Nos. and Stili+10
storeys-78 Nos.)

Area: 212.2 sgm
At DDU Marg: Type VI quarters

Total Nos. : 104(Stilt+ 8 storey 40 Nos. and Stili+10
storeys-64 Nos.)

Area: 276.08 sgm

At GRG Road: 1 No. Type VIl bungalow

Area: 350 sgm

At Sunehri Bagh Road: 4 Nos. Type VIl bungalows
Area: 452 sgm

*Type VII Bungalow has 4 Nos. servant quarters, 2 Nos. garages,
I No. of Office Block, | No.of Guard Room, | No. of Frisking Shed
and 2 Nos. of Sentry Post.

**Type Vill Bungalow has 6 MNos. servant quarters, 4 Nos. of

garages, | No. of Office Block, | No.of Guard Room, | No. of
Frisking Shed and 2 Nos. of Sentry Post.

Statement-ll

Unauthorised Construction List of Type 2 Quarter At Sector -8,R.K.Puram New Delhi.

SLLNo. QTR NO Details Aproximate Area
1 2 3 4

1. 7 Cons.of temporay shade 12.00m2

2. 9 B.W +A C sheet shade on top 10m2

3. 29 do 10 m2

4. 35 do 10 m2

5. 37 do 10 m2
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1 3 4

6. 65 do 10 m2
7. 68 do 10 m2
8. 74 do 12 m2
9. 92 B.W +A C sheet shade on top 10 m2
10. 98 do 10 m2
11. 103 do 11 m2
12. 100 do 10m2
13. 106 do 9m2
14. 137 do 15m2
15. 139 do 9m2
16. 353 do 15m2
17. 354 do 10m2
18. 359 do 10m2
19. 367 B.W +A C sheet shade on top 10m2
20. 373 do 10m2
21. 374 do 10m2
22. 377 do

23. 392 B.W +A C sheet shade on top 9m2
24. 387 do 10m2
25. 399 do 10rn2
26. 448 do 12m2
27. 503 do 15m2
28. 504 do 14m2
29. 614 do 12m2
30. 519 do 6m2
31. 591 do 12m2
32. 600 do 5m2
33. 914 do 10m2
34. 916 do 10m2
35. 918 do 10m2
36. 920 do 10m2
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1 2 3 4
37. 921 do 9m2
38. 949 do 10m2
39. 953 do 8m2
40. 954 do 14m2
41. 955 do 10m2
42. 957 do 10m2
43. 959 do 10m2
44. 961 do 10m2
45. 962 do 10m2
46. 965 do 9m2
47.

48. 967 10m2
49, 969 brick work with CGI sheet roof 12m2
50. 972 brick work with AC sheet roof 19m2
51. 973 do 10rr'2
52. 975 do 10m2
53. 979 do 8m2
54. 981 brick work with CGI sheet roof 8m2
55. 982 brick work with AC sheet roof 21 m2
56. 983 do 8m2
57. 984 do 12m2
58. 985 do 8m2
59. 986 do 12m2
60. 987 do 10m2
61. 989 do 15m2
62. 991 do 10m2
63. 993 do 10m2

64. 995 brick work with CGIl sheet roof 9.50m2
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1 2 3 4

65. 997 brick work with AC sheet roof 15m2
66. 1000 do 12m2
67. 1003 do 8m2
68. 1021 brick work with CGI sheet roof 9m2
69. 1023 do 10m2
70. 1032 brick work with AC sheet roof 14m2
71. 1036 bamboo with PVC sheet top 1m2
72. 1049 brick wall only 7m2
73. 1050 do 7m2
73. 1052 do 14m2
74. 1081 brick work with AC sheet roof 9m2
75. 1114 do 10m2
76. 1181 do 10m2
77. 1187 do 7m2
78. 1237 temp.shed with AC roof 12m2
79. 1245 do 12m2
80. 1246 brick work with RCC roof 10m2
81. 1253 temp, shed 14m2
82. 1254 do 10m2
83. 1262 brick with RCC roof 8m2
84. 1142 brick work with AC sheet roof 12m2
85. 1220 do 10m2
86. 607 do 10m2
87. 69 do 12m2
88. 94 do 10m2
89. 97 do 8m2

90. 99 do 8m2
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Sl.No. Address

Name of Allottee

Details of Unauthorized Portion to Be Removed

1 2

3

4

1 14 GRG Road

2 27 Safdarjung Road

3 60 Lodhi Estate

4 7 Talkatora Road

5 16 GRG Road

6 20 Mahadev Road

7 19 Teen Murti Marg

8 15 GRG Road

9 10 Teen Murti Lane

10 9 Safdarjung Road

11 3 Meena Bagh

-Kum. Mayawati

-Shri Jyotiraditya Madhavrao
Scindia

-Shri Santosh Bagrodia

-Shri Gireesh Kumar Sanghi

-Bahujan Samajwadi Party

-Shri Raj Babbar

-Shri. Kapil Sibal

-Smt. Shobhna Bhartiya

-Sh. M.K. Narayanan, NSA

-Sh. YARENNAIDU

-Sh.Anil Shukla, Bhari Police Sewa

Verandah with RCC column & roof (110 Sgm}

Rooms-4 nos. made of brick work and sheet
roofing (60 Sgm) TOTAL UNAUTHORIZED
AREA; 170 Sgm .

Temporary structures Porta cabins) measuring
45.12 Sgm in front of bungalow in shape of
2 rooms.

Temporary structures measuring 110.03 Sgm
in front and back of bungalow in shape of 3
rooms.

Full bungalow (Single storey) has been
converted into double storey bungalow.
Porta cabin in front of bungalow (67 Sgm)
As per report from SE, DCC-4, vide no:
2615, dated 22.9.09, 20 ft mobile tower has
been erected at top of roof.

Three rooms and toilet near servant quarter
(38 Sgm)

One room on back of verandah (12 Sgm)
One toilet near servant quarter (9Sqm)

A shed on side of bungalow (162 Sgm)

One room on back of bungalow near servant
quarter (16 Sgm)

Porta Cabin on Back side (29.73 Sgm)

As per letter from SE, DCC-2, No. 2934, dated
8.9.09, porta cabin has now been shifted to
open area near servant quarter.

Porta cabins 4 Nos. Measuring 57.90 Sgm.

Unauthorized construction is being carried out
i.e. Wall of lobby has been dismantled &
extended to create bigger room and RCC
slab casting is proposed.

Some unauthorized construction at rear side
of 3 Meena Bhagh
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1 2 3 4
12. 11 Meena Bagh -Sh. Sher Singh Gubhaya Porta Cabin

13.

14.

15.

16.

17.

18.

19.

20.

21.

22.

23.

24..

25.

26.

12 (A) Meena Bagh
21 Meena Bagh

9 Meena Bagh

C-1/6 Lodh Garden

25 Meena Bagh

1 North Avenue

148 North Avenue

159 North Avenue

161 North Avenue

170 North Avenue

175 North Avenue

18 North Avenue

2 South Avenue lane

213 North Avenue

-Sh. Sharad Annat Rao Joshi
-Sh. Prem Chand Guddu

-Ms. Shurti Choudhary

-Smt. Rajkumari Ratna Singh

Sh. Venugopala Reddy

-Sh. Rakesh Sachan

-Smt. Sarika Shingh Vaghel

-Sh. Mahabal Mishra

-Sh. Bhoodeve Chaudhary

-Sh. P. Karukaran

-Sh. Rakesh Pandey

-Sh. Shiv Kumar

-Sh. Pawen Kumar Ghatowar

-Sh. C.R. Patil

Three Temporary rooms
Room of brick wall on rear of flat

Temporary Jhuggi at rear side of
bungalow

One room at back side
Three rooms of sizes:-
1. 1,82m X 2.85m
2. 3.50m X 3,00m
3. 7.256m X 4.80m

Brick wall with cement mortar with AC sheet
roofing

AC Sheet roof toilet at back: 3.35 m X 3.20
m= 10.72sgm 7.30mX3.95m=28.84 sgm Total
= 39.56 sgm

AC Sheet roof room 4.60mX3.90m=17.94
sgqm

AC Sheet roof room with toilet
10.356mX7.30m=75.56sqm

AC Sheet roof room at back courtyard
5.40mX2.70m=14.58sqm AC Sheet roof toilet
2.90mX1.00m=2.90sqm Total= 17:48 sgm

AC Sheet roof room 3.00mX2.50m=7.50sqm

AC Sheet roof room with toilet
7.60mX4,50m=34.20 sgm

AC Sheet Room 3.30m X 2.70m=8.91 Sgm

Three rooms 10mX4.80m=48.00 sgm
5mX5m=25.00 sgm 2.5mX2.5m=6.25sgqm
Total= 79.25 sgm

AC Sheet roof room 3.90mX3.60m=14.04sqm
AC sheet roo toilet 2.10mX1.30m=2.73sqm
Total = 16.77 sgm
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1 2 3 4

27 219 North Avenue -Sh. Kapil Muni Karwaria AC Sheet roof room & toilet
9.00mX3.20m=28.80sgm

28 22 Mahadev Road -Sh. Pratap Singh Bajwa One room at RHS of bungalow
6.71mX2.90m=19.46 sgm

29 227 North Avenue -Sh. Nityanand Pradhan AC  Sheet roof room at back

30

31

32

33

34

35

36

37

38

39

40

41

42

26 Lodhi Estate

2A Tal Katora Road

39 North Avenue

59 North Avenue

6 Tal Katora Road

6 North Avenue

1 Jantar Mantar Road

12 G.R.GRoad

14 Talkatora Road

19 G.R.G. Road

3 Safdarjung Road

6 K.Kamraj Lane

7 Teen Murti Marg

Shri. Y.S.Jagmohan Reddy

-Sh. Rama Kant Yadav

-Sh. Dharam singh

-Sh. Ashok Tanwar

-Sh. Sanjay Nirupam

-Sh. jaydanand singh

-Bahujan Prerna Trust

-Sh. M.S.Bitta

-Sh. Gurdas Kamat

-Sh. P.R.Kyndiah

-Sh. Bharatsinh Solanki

-Sh. Sriprakash Jaiswal

6.00mX3.00m=18.00 sgqm AC Sheet roof toilet
at back 2.10mX1.80m=3.78sgm Total= 21.78
sgm

Some unauthorized construction

2 Nos AC sheet shed behind bungalow
7.62mX6.i0m=46 48sgm 6.10mX6.10m=37 21
sgm Total = 83.69 sgm

AC Sheet roof toilet at back: 3.00 mX 2.10
m= 630 sgm

AC Sheet roof toilet 2.40mX1.30m=3.12sgm
AC Sheet roof room 3.00mX1.50m=4.50m
Total = 7.62 sgm
One porta cabin near main
6.10mX3.66m=22.33 sgm

gate

AC Sheet roof toilet 2.25mX1.20m=2.70sgm

Unauthorized construction having temporary
specifications 55.82 sqm near office+15.02
sgm near guest room=70.84 sqm)

Rooms, Office, Toilet, Kitchen and fibre shed
maesuring 269.22

Additional room & Sheds 409.66 and 41.82
sgqm

Some unauthorized constructions having
temporary specifications 58,58 Sgm near
main building+9.03 sgm near main
building+86.24  sgm near  servant
quarter=177.85sgm

Porta Cabins 14.40+81.60+24=120 Sgm

Unauthorized construction of 28 Sgm near
office at back side

Unauthorized construction at front and back
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Foreign Exchange Derivative

2088. SHRI NEERAJ SHEKHAR: Will the Minister
of FINANCE be pleased to state:

(a) the value of foreign exchange derivatives made
by the exporters and importers during eachof the last
three years;

(b) the existing limit set by the Reserve Bankof
India (RBI) in this regard;

(c) whether any cases of violation/exceedingof such
limit have come up during the same period;

(d) if so, the details thereof and action taken in
each such case;

SRAVANA 15, 1932 (Saka)

to Questions 274

(e) the detailsof losses suffered, if any, by the
importers and exporters during the same period; and

(f) the reaction of the Government thereto?

THE MINISTER OF STATE IN THE MINISTRY OF
FINANCE (SHRI NAMO NARAIN MEENA): (a) Reserve
Bank of India (RBI) has informed that it does not collect
specific data regarding the value of foreign exchange
derivatives made by the exporters and importers.
However, RBI has furnished details of Notional Principal
amount of Foreign Exchange Derivatives and Credit
Equivalent value of Foreign Exchange Derivatives

outstanding from all Scheduled Commerciaf Banks(SCBs),
as detailed below:

(In Rs. crore)

Value Name

QOutstanding of all Scheduled Commercial Banks as at end of

March 31, 2008

March 31, 2009 March 31, 2010

Notional Principal amount of 56,10,136
Foreign Exchange Derivatives®
Credit Equivalent value of 1,50,304

Foreign Exchange Derivatives#

51,560,583 37,81,905

2,83,286 1,45,039

# includes forward contracts, futures, currency options and others

Source: Off-site returns, audited (RBI)

(b) Generally, the foreign exchange derivative
contracts are expected to be entered into by banks based
on the forex exposures (risk) of the client. As per Foreign
Exchange Management Act (FEMA) Regulations, the
existence of an underlying foreign exchange exposure is
a pre- requisite for undertaking any foreign exchange
derivative transaction. The underlying exposure, in fact,
sets up the limit for entering into foreign exchange
derivatives by exporters and importers AD Category-!
banks are expected to verify the underlying exposure
before entering into derivative transactions The customers
can, thus, enter into forex derivatives based on the
following:

Actual Underlying: The exchange rate risk arising
from the actual underlying can be hedged in respect of
transactions for which sale and /cr purchase of foreign
exchange is permitted under the Foreign Exchange
Management Act, 1999.

Economic exposure: The exchange rate risk
emanating from the transactions denominated in or
indexed to a foreign currency but settled in fNR is also
permitted to be hedged.

Potential exposures: Such exposures are permitted
to be hedged based on the past performance of the
exporters and importers, pending receipt of actual
documentary evidence of the underlying exposure, up to
the average of the previous three financial years™ (April
to March) actual import/export turnover or the previous
year's actual import/export turnover, whichever is higher,
subject to conditions.

(c) and (d) RBI has not observed any such violations
by SCBs.

(e) and (f) On the representations received from
some Smsii & Medium Enterprise (SME) exporters on
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the issue of losses suffered, RBl has observed that the
term “losses’ would mean losses occurring due to
derivative transactions, from the point of view of
customers. It has also stated that where a customer
uses a derivative contract only to hedge a genuine
underlying exposure and not take a view on prospective
market movements, a Marked-to-Market(MTM) value
agahst the customer will not put him to any actual loss.
However, if the customer has entered into a derivative
contract without adequate underlying exposure, he has
essentially taken a financial bet to the extent of absence
of underlying and may suffer a loss if market rates
move adversely from his point of view. It would, therefore,
.not be feasible to determine, for the purposes of
aggregation, the “actual losses’ suffered by customers,
as this will involve looking into each individual transaction.
Further, these losses need to be considered net of the
profits made by the same customers when markets
moved in their favour.

[Translation]

Rectructured Accelerated Power Development
and Reforms Programme

2089. SHRI NARENDRA SINGH TOMAR: Will the
Minister of POWER be pleased to state:

(a) whether the State Government of Madhya
Pradesh has sent proposals to the Union Government
for strengthening the power distribution network in
western and central region under the Restructured
Accelerated Power Development and Reforms Programme
(RAPDRP);

(b) if so, the details thereof along with the action
taken by the Government thereon;

(c) whether the funds have been provided to the
State Government for the purpose;

(d) if so, the details thereof and if not, the reasons
therefor; and

(e) the time by which the funds are likely to be
provided?

THE MINISTER OF STATE IN THE MINISTRY OF
POWER (SHRI BHARATSINH SOLANKI): (a) Yes,
Madam, the State Government of Madhya Pradesh has
sent proposals to the Union Government for strengthening
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the power distribution network in western and central
region under the Restructured Accelerated Power
Development and Reforms Programme (RAPDRP).

(b) Government has sanctioned the following projects
under Part-B of R-APDRP for strengthening the power
distribution network in western and central region of
Madhya Pradesh:

No of Towns Sanctioned

covered Cost

(Rs Cr)

Western Region (MPPKVVCL) 23 427.79
Central Region (MPMKVVCL) 22 653.43

Part-B DPRs of 10 towns of western and central
region worth Rs 234.63 Cr are under scrutiny at PFC,
the Nodal Agency for R-APDRP and will be submitted
shortly to the Steering Committee for approval.

(c) to (e) Yes, Madam, funds have been released to
the State Government. Details of funds released under
Part-B of R-APDRP are as follows:

Funds released (Rs Cr)

Western Region (MPPKVVCL) 64.19

Central Region (MPMKVVCL) 98.01

Town-wise details of sanction-disbursement are
enclosed at Statement.

Statement

Sanction-Disbursement to MPMKVVCL & MPPMKVVCL
under Part -B

(All amounts in Rs. crore)

Sl.No.Utility/Town Sanction* Disbursement

1 2 3 4
MPMKVVCL

1. Astha 4.20 0.63

2. Begamganj 2.24 0.34

3. Raisen 4.34 0.65
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1 2 3 4 1 2 3 4
4. Sehore 12.24 1.83 33. Burhanpur 9.00 1.35
5. Betul Town 11.53 1.73 34. Ratlam 14.54 2.18
6. Harda Town 10.41 1.56 35. Sanawad 6.22 0.94
7. Hoshangabad Town 15.00 2.25 36. Sendhwa town 8.94 1.34
8. ltarsi Town 10.55 1.58 37. Jhabua 1.80 0.27
9. Pipariya Town 5.41 0.81 38. Pithampur 1.83 0.28
10. Sarangpur Town 3.88 0.58 39. Shajapur 8.16 1.22
11. Sarni Town 5.74 0.86 40. Badnagar Town 3.25 0.49
12. Sironj Town 4.48 0.67 41. Jaora 12.57 1.88
13. Basoda Town 9.49 1.42 42. Mandsour 4.39 0.66
14. Bhopal City 277.61 41.64 43. Neemach 8.55 1.28
15. Biaora 7.12 1.07 44. Sujalpur 3.70 0.56
16. Gwalior city 215.37 32.31 45. Barwaha 2.21 0.33
17. Vidisha Town 20.85 3.13 Total MPPKVVCL 427.79 64.19
18. Ambha Town 6.47 0.97 (*Sanctioned Project Cost by R-APDRP Steering Committee.)
19. Gohad 7.81 117 (Source: PFC)
20. Jaura Town 5.87 0.88 [English]
21. Porsa 7.03 1.05 Medical Tourism
22. Sabalgarh Town 579 0.87 2090. SHRI ANANTHA VENKATARAMI REDDY:
Total MPMKVVCL 653.43 98.01 SHRI 8. SEMMALAL:
MPPKVVCL Will the Minister of TOURISM be pleased to state:
23. Nagda 8.55 1.28 (a) whether a large number of foreigners are coming
24. Ujjain 67.74 10.16 to India both for the purpose of tourism and also for
medical treatment;
25. Agar 4.04 0.61
(b) if so, the details thereof;
26. Khandwa 3.64 0.55
27. Khargone 5.09 0.76 (c) the number of tourists visited the country and
the revenue earned therefrom during the last three years
28. Nepanagar 1.52 0.23 and the current year, State-wise;
29. Mhow 6.64 1.00 (d) the funds sanctioned, released and utilised by
30. Indore 240.81 36.13 the State Governments during the said period to promote
medical tourism, State-wise; and
31. Barwani 2.1 0.32
32 Dhar 2 49 0.37 (e) the other steps being taken by the Government

in this regard?
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THE MINISTER OF STATE IN THE MINISTRY OF
TOURISM (SHRI SULTAN AHMED): (a) and (b) The
number of foreign tourist arrivals (FTAs) in India for
various purposes, including leisure and medical treatment,
during 2009 were 5.11 million. Ministry of Tourism does
not collect separate information on medical tourist traffic
to India.

(c) The number of foreign tourist visits (FTVs) to
various States/ UTs during 2007, 2008 and 2009 are
given in Statement. Information for the current year is
not available. Ministry of Tourism does not compile State-
wise figures of revenue earned from tourism.

AUGUST 6, 2010
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(d) and (e) Government of India has taken various
measures to promote Medical Tourism in the country.
These include extending financial support under the
Marketing Development Assistance(MDA) Scheme to
Medical Tourism Service Providers for promotion of
Medical Tourism in overseas markets, introduction of an
additional category of 'Medical Visa' for foreigners coming
to India for medical treatment, production of publicity
material on Medical Tourism, and participation in various
international fairs, etc.

Statement

Number of Foreign Tourist visits to States/UTs during 2007-2009

Sl.No. State/UT 2007 2008 2009
1 2 3 4 5

1. Andhra Pradesh 769724 789180 795173
2. Arunachal Pradesh 2212 3020 3945
3. Assam 12899 14426 14942
4. Andaman and Nicobar Islands 10975 12512 13684
5. Bihar 177362 345572 423042
6. Chandigarh 26567 34762 37967
7. Chhattisgarh# 1235 1314 1277
8. Dadra and Nager Haveli 5625 5719 7109
9. Daman and Diu 5315 5266 5748
10. Delhi $ 2018848 2339287 1958272
11. Goa 388457 351123 376640
12. Guijarat 104158 110702 102747
13. Haryana 64711 87172 137094
14. Himachal Pradesh 339409 376736 400583
15. Jammu and Kashmir 52754 54697 54475
16. Jharkhand 4004 5803 8303
17. Karnataka 534563 174040 229733
18. Kerala 515808 598929 548737
19. Lakshadweep 2933 1699 4309
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1 2 3 4 5
20. Madhya Pradesh 234204 251733 200819
21. Maharashtra# 1933189 2056913 1999320
22.  Manipur 396 354 337
23. Meghalaya 5267 4919 4522
24. Mizoram 669 902 513
25. Nagaland@ 936 1209 1423
26. Odisha 41880 43966 45684
27. Punjab 5470 6869 3184
28. Puducherry 57682 60309 54039
29. Rajasthan 1401042 1477646 1073414
30. Sikkim@ 17498 19154 17730
31. Tamil Nadu 1753103 2029410 2369050
32. Tripura 3181 3577 4246
33. Uitar Pradesh 1524451 1610089 1532573
34. Uttarakhand 95976 99910 106470
35. West Bengal 1154770 1133671 1180418
Total 13267273 14112590 13717522

# Estimated using all-India growth rate

$ Estimated using tourist visits figures of sample hotels furnished by Delhi Govt.

@ Revised figure of domestic tourist visits for 2008.

[Translation]
Impact of Incredible India Campaign

2091. SHRI JAGADANAND SINGH: Will the Minister
of TOURISM be pleased to state:

(a) whether the Government has spent huge amount
on promotional activities of tourism abroad;

(b) if so, the details there of during each of the last
three years and the current year; and

(c) the impact of "Incredible India" Campaign on
tourist inflow in the country?

THE MINISTER OF STATE IN THE MINISTRY OF
TOURISM (SHRI. SULTAN AHMED): (a) and (b) The
Ministry of Tourism conducts various activities for
promotion of tourism like printing and distribution of
literature, participation in the Travel fairs and Roadshows,
advertising, promotions with the stakeholders in the
markets abroad through its 14 offices overseas and
through the "Incredible India" campaigns.

Besides, the Ministry has taken several other steps
to promote India which include the Marketing
Development Assistance Scheme for Service Providers
promoting India, organizing Road Shows in important
tourist generating markets overseas to assure the Tour
Operators and local Media of the ground realities,
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arranging familiarization tours to India for international
travel trade and media representatives to keep them
updated regarding the new developments in the country.

The budget allocated for the Restructured scheme
of Overseas Promotion & Publicity including Marketing
Development Assistance is given below:

2007-08 - Rs. 169.30 crores

2008-09 Rs. 220.00 crores

2009-10 Rs. 240.00 crores

2010-11 - Rs. 275.00 crores

(c) The impact of the "Incredible India" campaign is
seen in the increase in the number of international tourist
arrivals from 2.38 million in the year 2002 to an estimated
5.11 million in the year 2009.

Tourist Spots

2092. SHRI KIRTI AZAD:
SHRI JITENDRA SINGH BUNDELA:

Will the Minister of TOURISM be pleased to state:

(a) the details of the major tourist spots being
operated by the Union Government in the country
including Bihar and Madhya Pradesh, State-wise;

(b) the number of domestic and foreign tourisis
separately who visited those spots during each of the
last three years and the current year, State-wise; and

(c) the details of the revenue earned thereby during
the said project, State-wise?

THE MINISTER OF STATE IN THE MINISTRY OF
TOURISM (SHRI SULTAN AHMED): (a) Development
and promotion of tourist spots is primarily undertaken
by the concerned State Governments/Union Territory
Administrations. Ministry of Tourism does not operate
any tourist spots in the country.

(b) and (c) Do not arise
Incentives by MF House
[English]

2093. PROF. RANJAN PRASAD YADAV: Will the
Minister of FINANCE be pleased to state:

AUGUST 6, 2010

to Questions 284

(a) whether incentives given by Mutual Fund houses
to some agents are governed by any Government
legislation;

(b) if so, the details and effect thereof on the
investors;

(c) if not, the reasons thereof;

(d) whether any remedial actions are being taken
by Securities and Exchange Board of India (SEBI) in
this regard;

(e) if so, the details thereof; and

(f) if not, the steps taken to protect the interest of
investors?

THE MINISTER OF STATE IN THE MINISTRY OF
FINANCE (SHRI NAMO NARAIN MEENA): (a) The
expenses that can be charged to mutual fund schemes
including commission to agents is governed by the SEBI
(Mutual Funds) Regulations, 1996.

(b) SEBI has stipulated that no entry load shall be
there for any mutual fund scheme and the upfront
commission to distributors will be paid by the investor
directly based on his assessment of various factors
including the service rendered by the distributor. Of the
exit load charged to the investor, a maximum of one
percent of the redemption proceeds shall be maintained
in a separate account which can be used by the Asset
Management Company to pay commissions to the
distributor and to take care of other marketing and selling
expenses. Any balance needs to be credited to the
scheme immediately. These measures are meant to
protect the interests of the investor.

(c) Not applicable in view of reply to (b) above.:
(d) No, Madam.
(e) Not applicable in view of reply to (d) above.

(f) SEBI has taken various steps to empower the
investors in mutual funds by way of more transparency
so that investors can take informed decisions. The
measures include scrapping entry load on mutual fund
schemes, prescribing same exit load for all classes of
unit holders and enabling mutual fund transactions
through stock exchange platiorms.
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Harmful Effects of Use of CFLs

2094. SHRI P. VISWANATHAN: Will the Minister of
POWER be pleased to state:-

(a) whether the mass use of Compact Fluorescent
Lamps (CFLs) is likely to cause possible environmental
hazards due to high concentration of mercury present in
these lamps;

(b) if so, the facts and details in this regard;

(c) whether the Government has conducted any
study to assess the harmful effects of these CFLs; and

(d) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF
POWER(SHRI BHARATSINH SOLANKI): (a) to (d) It has
been reported that the amount of mercury in Compact
Fluorescent Lamps (CFLs) ranges from 1.3 milligram to
5 milligram, which does not pose health hazard to
humans as long as the bulbs are intact or in use. Further,
the Ministry of Environment & Foresis (MOEF) had
constituted a Task Force to evolve policy on
"Environmentally Sound Management of Mercury in
Fluorescent Lamps’. The Technical Committee constituted
by this Task Force has prepared the Guidelines for
environmentally sound mercury management in
Fluorescent Lamps Sector. These guidelines prescribe
best practices at various levels, such as at manufacturer's
level, that include mercury consumption, process
technology, raw mercury distillation, on-site storage,
treatment, recycling and disposal of mercury bearing
wastes, mercury spill management and at consumer's
level which includes handling of used/broken lamps,
consumer awareness pertaining to collection, transport,
treatment and disposal of used fluorescent lamps.

[Translation]
Ayurveda, Siddha and Unani Medicines

2095. SHRI HANSRAJ G. AHIR:
SHRI S.5. RAMASUBBU:

Will the Minister of HEALTH AND
WELFARE be pleased to state:-

FAMILY
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(a) whether many of the Ayurveda, Siddha and Unani
medicines do not have expiry dates on their labels;

(b) if so, the reasons therefor;

(c) whether the Government has made it compulsory

to display expiry dates of these medicines;
(d) if so, the details thereof; and
(e) the time by which it is likely to be implemented?

THE MINISTER OF STATE IN THE MINISTRY OF
HEALTH AND FAMILY WELFARE (SHRI S.
GANDHISELVAN): (a) to (e) Rule 161 of the Drugs and
Cosmetics Rules, 1945 pertaining to labeling requirements
of Ayurveda, Siddha and Unani medicines has been
amended w.e.f. 01/04/2010. Under this amendment, Rule
161-B (1) has been inserted, which inter-alia states that
"The date of expiry of Ayurveda, Siddha and Unani
medicines shall be conspicuously displayed on the label
of container or package of an Ayurveda, Siddha and
Unani medicine and after the said date of expiry, these

medicines shall not be in circulation”.
Malnutrition Amongst Tribals

2096. SHRI ARJUN MUNDA: Will the Minister of
WOMEN AND CHILD DEVELOPMENT be pleased to
state:-

(a) whether the number of children suffering from
malnutrition is more in the ftribal category then in the

general category; and
(b) if so, the details thereof, State-wise?

THE MINISTER OF STATE OF THE MINISTRY OF
WOMEN AND CHILD DEVELOPMENT (SHRIMATI
KRISHNA TIRATH): (a) and (b) As per the National
Family Health Survey-3 2005-06, the percentage of
underweight children below 5 years among scheduled
tribes is 54.5% as against the National average of 42.5%
for all category of children. The State-wise details of
underweight children below 5 years in the country as
well in Scheduled tribes is given in statement.
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Statement 1 5 3 4
Percentage Underweight Children below the age of
five years, NFHS 3, (2005-06), State-wise 22. J&K 25.6 35.7
S.No State % Underweight% Underweight 23. Nagaland 25.2 23.0
Children Children
(Scheduled 24. Goa 25.0 43.9
Tribes)
25. Punjab 249 —
1 2 3 4
26. Kerala 229 —
India 425 54.5
27. Manipur 221 242
1. Madhya Pradesh 60.0 71.4
28. Mizoram 19.9 —
2. Jharkhand 56.5 64.3
29. Sikkim 19.7 18.0
3. Bihar 55.9 —
[English]
4. Meghalaya 48.8 48.5
Excise Collection from Tobacco
5. Chhattisgarh 471 52.8 . .
2097. SHRI S.R. JEYADURAI: Will the Minister of
6. Gujarat 44.6 64.5 FINANCE be pleased to state:-
7 Uttar Pradesh 404 61.2 (a) the rate of excise _duhes imposed on each
category of tobacco products;
8. Odisha 40.7 54.4 (b) whether the Government has proposed to reduce
such duties in future;
9. Rajasthan 39.9 46.8
(c) if so, the details thereof; and
10. Haryana 39.6 —
(d) the fiscal steps taken or proposed to be taken
11.  Tripura 396 36.5 to help the indusiry and the farmer concerned in this
regard?
12. West Bengal 38.7 59.7

THE MINISTER OF STATE IN THE MINISTRY OF
13, Uttrakhand 38.0 50.4 FINANQE (SI_-IF!I S.S. PALANIMA!\IICKAM): (a) The_ rates
of basic excise duty on some important categories of
tobacco producis are as under:

14. Maharashtra 37.0 53.2
The rate of basic excise duty on cigareties ranges
15.  Kamataka 37.6 41.9 from Rs. 509 per thousand sticks to Rs. 1948 per
] thousand sticks. On non-smoking tobacco, the basic
16.  Himachal Pradesh 36.5 25.0 excise duty rate ranges from 50% to 60% ad valorem.
Biris, other than paper rolled biris, manufactured without
17. Assam 36.4 18.2 the aid of machine attract a basic excise duty of Rs. 8
per thousand sticks while others attract a basic excise
18. Andhra Pradesh 325 41.5 duty of Rs. 19 per thousand sticks.
19. Arunachal Pradesh 325 29.6 (b) No Madam. Such measure has not been
proposed by the Government.
20. Tamil Nadu 29.8 —

(c) Does not arise in view of (b) above.
21. Delhi 26.1 —_
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(d) Excise duty is levied on manufacture and farmers
are not subject to this levy. However, there is no such
proposal under consideration of the Government at this
stage.

PSU’s Investment in Mutual Funds

2098. SHRI RAJAIAH SIRICILLA: Will the Minister
of FINANCE be pleased to state:-

(a) whether the Ministry wants freedom for Public
Sector Undertakings (PSUs) to invest in private Mutual
Funds;

(b) if so, the details thereof; and

(c) the present status thereto?

THE MINISTER OF STATE IN THE MINISTRY OF
FINANCE (SHRI NAMO NARAIN MEENA): (a) and (b)
Reserve Bank of India (RBI) had observed that banks
investments in stocks / Mutual Funds (MFs) have risen
significantly during last few years as they find investments
in stocks/MFs as an attractive avenue to earn high
returns particularly when they have surplus liquidity.
Banks® investments in MFs are of two types: investment
in equity oriented MF and investment in Debt oriented
MFs. In terms of extant guidelines, the aggregate
exposure of a bank (on solo basis) to the capital markets
in all forms (both fund based and non-fund based) should
not exceed 40 per cent of its net worth, as on March
31 of the previous year. Within this overall ceiling, the
bank’s direct investment in shares, convertible bonds /
debentures, units of equity-oriented mutual funds and all
exposures to Venture Capital Funds (VCFs) [both
registered and unregistered] should not exceed 20 per
cent of its net worth. The above-mentioned ceilings are
the maximum permissible and a bank’s Board of
Directors is free to adopt a lower ceiling for the bank,
keeping in view its overall risk profile and corporate
strategy. Banks are required to adhere to the ceilings on
an ongoing basis.

(c) On the request of RBI, most of the Scheduled
Commercial Banks have informed that they have taken
necessary steps to act as self regulators and place
Board approved limits on their exposure to debt- oriented
MFs.

Lending Rate to Housing and Industry

2099. SHRIMATI J. SHANTHA: Will the Minister of
FINANCE be pleased to state:-

(a) whether the Government has directed the Public
Sector Banks to pare their lending rates to provide

reasonable credit to housing and industry; and

(b) if so, the details thereof, Bank-wise?

SRAVANA 15, 1932 (Saka)
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THE MINISTER OF STATE IN THE MINISTRY OF
FINANCE (SHRI NAMO NARAIN MEENA): (a) and (b)
The Base Rate system has replaced the Benchmark
Prime Lending Rate (BPLR) system with effect from
July 1, 2010. Since the Base Rate is the minimum rate
for all loans, banks are not permitted to resort to any
lending below the Base Rate. Accordingly, the current
stipulation of BPLR as the ceiling rate for loans up to
Rs. 2 lakh stands withdrawn. It is expected that the
above deregulation of lending rate will increase the credit
flow to small borrowers at reasonable rates and bank
finance will provide effective competition to other sources
of high cost credit.

[Translation]
Water Supply in Government Colonies

2100. SHRIMATI SUSHILA SAROJ: Will the Minister
of URBAN DEVELOPMENT be pleased to state:-

(a) the estimated demand and actual supply/
availability of drinking water in the Government colonies
in Delhi alongwith the norms/criteria adopted in this
regard, colony-wise;

(b) the extent and reasons for shorifall in water
supply against the requirement in Government colonies
particularly in Kali Bari, Mandir Marg, Baba Kharag Singh
Marg and Pushpa Vihar;

(c) whether there are also some complaints regarding
inadequate supply of water in the Government colonies,
particularly in the aforesaid colonies; and

(d) if so, the steps being taken by the Government
to ensure supply of adequate quantity of water and also
to augment its supply in Government colonies, particularly
in aforesaid colonies?

THE MINISTER OF STATE IN THE MINISTRY OF
URBAN DEVELOPMENT(PROF. SAUGATA ROY): (a) to
(d): Supply of water to Government colonies like other
areas is the responsibility of local bodies and there are
no special provisions for supply of water to Government
colonies.

Complaints regarding inadequate supply of water
have been received in some of the colonies in Delhi
including Kali Bari Marg, Mandir Marg, Baba Kharag
Singh Marg and Pushp Vihar. Extent of shortfall varies
from time to time depending upon the availability of
water from main source and also depending on the
season. In exceptional situations of acute shortage, efforts
are made to augment the water supply by (a) requesting
the local bodies/Delhi Jal Board to supply additional water,
(b) arranging water tankers from authorized agencies
and (c) operating tube-wells in some areas.
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[English]

Increasing Expenditure on Women Development
Programmes

2101. SHRI S.S. RAMASUBBU: Will the Minister of
WOMEN AND CHILD DEVELOPMENT be pleased to
state:-

(a) whether the expenditure of the Government has
increased on the development programme relating to
the women; and

AUGUST 6, 2010
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(b) if so, the details thereof during each of the last
three years and the current year?

THE MINISTER OF STATE OF THE MINISTRY OF
WOMEN AND CHILD DEVELOPMENT (SHRIMATI
KRISHNA TIRATH): (a) and (b) Yes Madam. The
expenditure in the Minisiry of Women and Child
Development has increased on the development
programmes relating to women. The expenditure details
on women schemes during the last three years and
the current year 2010-11 (Upto 30.06.2010) are at
Statement.

Statement
(Rs. in crores)
Sl. No. Women Development Schemes/Programmes Expenditure
2007-08 2008-09 2009-10 2010-11 (Upto 30.6.2010)
A CINTRAL SECTOR SCHEMES
1 WWH 2.40 2.40 9.40 3.42
2 STEP 17.03 16.02 12.29 3.52
3 NCW 4.03 3.87 4.85 1.50
4 RMK 12.00 31.00 16.00 0.00
5 Swadhar 13.00 14.93 14.97 3.82
6 Comprehensive scheme - 4.37 4.99 0.73
for combating trafficking
of women and children
(Ujjawala)
7 Gender Budgeting & 0.00 0.29 0.29 0.03
Gender Disaggregated data
8 GIA to CSWB 42.36 39.20 54.96 12.00
9 Priyadarshini Scheme 0.00 0.00 0.04 6.06
Total - A 90.82 112.08 117.75 25.02
B CENTRALLY SPONSORED SCHEMES
10(#) Swayamsidha - 23.31 0.00 0.00 0.00
Phase-1 / Phase Il
Total - B 23.31 0.00 0.00 0.00
Grand Total A + B 114.13 112.08 117.75 25.02

(# - Swayamsidha Phase-l ended on 31.3.2008.

DNB Courses under National Board of Examination

2102. SHRI RAVNEET SINGH: Will the Minister of
HEALTH AND FAMILY WELFAREbe pleased to state:-

(a) whether the Government has received complaints
of irregularities in National Board of Examinations (NBE)
as regard to Diplomat of National Board (DNB) courses;

(b) if so, the details thereof; and

(c) the measures taken by the Government to
streamline the functioning of the NBEs?

THE MINISTER OF STATE IN THE MINISTRY OF
HEALTH AND FAMILY WELFARE (SHRI DINESH
TRIVEDI): (a) There are no specific or substantiated
complaints in recent times.

(b) and (c) Do not arise.
Suggestion on Taxation

2103. SHRI MILIND DEORA: Will the Minister of
FINANCE be pleased to state:-

(a) whether the Centre has proposed to drop earlier
suggestions of taxing withdrawals from Provident Fund,
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Pension funds and pure life insurance schemes and also
on the retirement and service perks given by employers;
and

(b) if so, the details thereof ?

THE MINISTER OF STATE IN THE MINISTRY OF
FINANCE (SHRI S.S. PALANIMANICKAM): (a) and (b)
Yes, Madam.The draft Direct Taxes Code and Discussion
Paper were released in August 2009 for public comments.
Based on the inputs received, a Revised Discussion
Paper was issued in June, 2010. |t is proposed in the
Revised Discussion Paper to provide the exempt- exempt-
exempt (EEE)method of taxation for General Provident
Fund, Public Provident Fund, Recognized Provident Fund,
approved pure life insurance products and the pension
scheme administered by Provident Fund Regulatory
Development Authority (PFRDA). Further, retirement
benefits received by an employee will be exempt subject
to specified monetary limits.

[Translation]
Application for WB’s Assistance

2104. SHRI ANURAG SINGH THAKUR: Will the
Minister of FINANCE be pleased to state:-

(a) whether a comprehensive master plan of $300
million for the power generation in Himachal Pradesh is
pending with the Ministry for approval in principle for
sanction of external assistance;

(b) if so, the details thereof;

(c) the time by which approval in principal is likely
to granted to the same; and

(d) the reason for not providing the said approval
so far?
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THE MINISTER OF STATE IN THE MINISTRY OF
FINANCE (PROF. NAMO NARAIN MEENA): (a) No
Madam no such proposal is pending for World Bank
assistance.

(b) to (d) Does not arise.

Proposal Under India Traditional System of
Medicines

2105. SHRI JITENDRA SINGH BUNDELA: Will the
Minister of HEALTH AND FAMILY WELFARE be pleased
to state:-

(a) the number of proposals pending with the
Government for setting up of institutions/colleges/hospitals,
eic. under the Indian traditional system of medicines
and the details thereof, State-wise;

(b) the reasons for such pendency; and

(c) the time by which the said proposals are likely
to be cleared by the Government?

THE MINISTER OF STATE IN THE MINISTRY OF
HEALTH AND FAMILY WELFARE (SHRI S.
GANDHISELVAN): (a) and (b) As per the provisions of
the Indian Medicine Central Council (IMCC) Act, 1970,
the issuance of letter of Permission (LoP) for setting up
of new Ayurveda Medical Colleges is due for 9 colleges.
The recommendations of Central Council of Indian
Medicine (CCIM) have been received in the month of
July, 2010. Out of these 9 cases, CCIM has not
recommended for grant of permission in 5 cases. The
list of 9 proposals is given in the Statement enclosed.

(c) The reports/recommendations of the CCIM are
under consideration of the Department for the purpose
of issuance/denial of the Letter of Permission. It is
expected that it would be possible to process all the

pending proposals within a period of one month.

Statement

Name of proposed Ayuraveda college to whom Letter of Intent to start the college has been issued in 2009-10.

SI. No. Name of the college State Letter of Intent issued
1 2 3 4
1.  Shri Ram Charitable Trust at Koydam (Kaziya) Gujarat LOI issued on 09.02.2010

PO-Rajpur,Tal-Virpur, DI-Kheda (Gujarat) to start
a new Dhanvantari Ayurved College, at Koydam
(Kaziya) PO-Rajpur , Tal - Virpur, DI -Kheda
(Gujarat) with 60 seats.

2.  Ayujyoti Educational and Research Society, Sirsa,
Haryana to start a new Ayujyoti AyurvedicCollege
at Jodhpuria, Sirsa, Haryana

3. Vananchal Educational & Welfare Trust to start a
new Ayurveda Medical College, Garhwa,Jharkhand
with 100 seats

Haryana LOI issued on 16.02.2010

Jharkhand LOI issued on 18.03.2010
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Ahalia International Foundation, Palakkad, Kerala
for a new Ahalia Ayurvedic Medical Collegeat Elippara,

Kerala LOI issued on 17.02.2010

Kozhipara, Palakkad, Kerala with 50 seais in BAMS course

Bhanwarlal Nahata Smriti Sansthan Mhow-Neemuch
Road, Bhanwarlal Nahata Marg.Mandsaur (M.P.) to
start a new Mandsur Institute of Ayurveda and
Research, Mandsaur, M.P. with 50 seats in

BAMS course

Maharashira Education Society, Sadashiv Peth, Pune,
Maharashira for a new M.E.S.AyurvedMahavidyalaya,
Ghanekunt-Lote, Tal. Khed, Distt. Ratnagiri, Maharashtra

with 50 seats in BAMS course

7. Shri Gurukrupa Shikshan Prasarak Mandal to start
a new Smt. Vimla Devi Ayurvedic MedicalCollege,
Padoli, Chandrapur, Maharashira with 50 seats

8. Gandhi US.PS. Samiti, Kishangarh Renwal, Jaipur,
Rajashtan for a new Shri Shirdi Sai BabaAyurveic
College & Hospital at Mundiyagarh, Kishangarh -
Renwal, Jaipur, Rajasthan with 50 seats in
BAMS course

9. Sikar Vikas Evam Sikshan Anusandhan Sansthan,
Sikar, Rajasthan to start a new NationalAyurveda
Medical College and Hospital, Sikar, Rajasthan
with 50 seats

Madhya LOI issued on 06.04.2010

Pradesh

Maharashtra LOI issued on 14.12.2009

Maharashtra LOIl issued on 17.11.2009

Rajasthan LOIl issued on 19.03.2010

Rajasthan LOIl issued on 11.02.2010

Gujarat-1, Haryana-1, Jharkhand -1, Kerala-1, Madhya Pradesh-1, Maharahstra-2 and Rajasthan

Construction of Hydro Power Projects

2106. SHRI BHUDEO CHOUDHARY:
SHRIMATI MEENA SINGH:
SHRI DINESH CHANDRA YADAV:
DR. MURLI MONOHAR JOSHI:

Will the Minister of POWER be pleased to state:-

(a) whether the Government proposes to construct
a number of hydro power projects on the river Ganga
and its tributaries in the country;

(b) if so, the details thereof along with the total
number of proposals for the construction of hydro power
projects under consideration of the Government;

(c) whether any likely adverse impact of these
projects on the different aspects of the river Ganga and

the ecological surroundings has been taken into
consideration;

(d) if so, the details thereof and if not, the reasons
therefor; and

(e) the corrective measures taken or proposed to
be taken by the Government in this regard?

THE MINISTER OF STATE IN THE MINISTRY OF
POWER(SHRI BHARATSINH SOLANKI): (a) and (b)
Seven schemes with an aggregate installed capacity of
2135 MW, duly concurred by the Central Electricity
Authority (CEA) are under various stages of construction
on the river Ganga and its tributaries. The details are
given in Statement-l.

In addition, Detailed Project Report (DPR) for
construction of 11 hydro power projects on the river
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Ganga and its ftributaries were received in the CEA for
concurrence, out of which 8 have been concurred by
the CEA and the remaining 3 are under examination.
However, none of the concurred projects have been taken
up for execution so far, for want of various clearances,
particularly forest/environment clearances. The details of
these 11 projects are given at Statement-Il.

(c) and (d) The project developers are required to
carryout Environment Impact Assessment (EIA) and
Environment Management Plan (EMP) studies in
connection with the impact on Environment. On the basis
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of these studies environment clearance is given by
Ministry of Environment & Forests (MoEF). Similarly forest
clearance is also provided by MoEF taking into
consideration the impact on forest area.

(e) The Government has constituted the National
Ganga River Basin Authority (NGRBA) for taking
measures for effective control of pollution and
conservation of river Ganga due to various factors
including construction of Hydro-electric Projects. The
Prime Minister of India is the ex-officio Chairperson of
the NGRBA.

Statement-/

Sl. No.Name of Project/ Executing
Agency/State

Capacity (MW) Status

1. Koteshwar 4x100

THDC

Uttarakhand

2. Srinagar 4x82.5

M/s GVK Industries

Uttarakhand

3. Tapovan Vishnugad 4x130

NTPC

Uttarakhand

4. Loharinagpala 4x150

NTPC
Uttarakhand

5. Phata Byung 2x38

M/s LANCO

Uttarakhand

6. Singoli Bhatwari 3x33

M/s L&T

Uttarakhand

7. Sawara Kuddu 3x36.6

State Sector

Himachal Pradesh

Under Construction

Under Construction

Under Construction

Works under hold

Under Construction

Under Construction

Under Construction

Total 2135
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Statement-ll

SI. No. Schemes/ Sector/
Organization/ State/ District

Installed Capacity (MW) Name of River Date of CEA Concurrence

1. Lata Tapovan 3x57=171 Dhauliganga 08.02.2006
CENTRAL /NTPC
Uttarakhand/ Chamoli

2.  Kotlibhel St-IA CENTRAL/NHPC 3x65=195 Alaknanda 03.10.2006
Uttarakhand/ Tehri Garhwal

3. Kotlibhel St-IB CENTRAL/ NHPC 4x80=320 Bhagirathi 31.10.2006
Uttarakhand/ Pauri & Tehri Garhwal

4. Kotlibhel St-ll CENTRAL/ NHPC 8x66.25=530 Ganga 30.11.2006
Uttarakhand/ Tehri & Pauri Garhwal

5. Pala Maneri 4x120=480 Bhagirathi 23.02.2007
STATE/ UJVNL Uttarakhand/ Uttarakashi

6. Alaknanda Private/GMREL 3x100=300 Alaknanda 08.08.2008
Uttarakhand/ Chamoli

7. Vishnugad Pipalkoti THDC 3x111=444 Alaknanda 21.09.2006
Uttarakhand

8. Rupsiyabagar Khasiyabara CENTRAL/NTPC 3x87=261 Goriganga 16.10.2008
Uttarakhand/ Phithoragad

9. Bogudiyar Sirkari Bhyol 2x73=146 Goriganga Under
PRIVATE/ Gori Ganga Hydro Power Pvi. Lid. examination by CEA
Uttarakhand
(Tributory of Kali)

10. Devsari 3x84=252 Pinder Under
CENTRAL/ SJVNL examination by CEA
Uttarakhand

11. Vyasi 2x60=120 Yamuna Under
STATE/ UJVNL examination by CEA
Uttarakhand
Total 3219

Taxes on Petroleum Products

2107. SHRI DINESH CHANDRA YADAV:
SHRI ANANT KUMAR HEGDE:
DR. MURLI MANOHAR JOSHI:

Will the Minister of FINANCE be pleased to state:-

(a) the category-wise break up of duties collected
from petroleum products during each of the last three

years along with reasons for increase/decrease in the
same; and

(b) whether the Government has plans to increase
revenue generation in future and if so, alongwith the
reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF
FINANCE(SHRI S.S. PALANIMANICKAM): (a) The
category wise break up of the Central Excise duties and
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Custom duties collected from petroleum crude and
products during last three years is attached as Statement-
|. There is a decrease in customs revenue during the
period 2008-09 and 2009-10 as compared to that of
2007-08.This is mainly on account of reduction of import
duty on petroleum crude from 5% to Nil during 2008.
Similarly there is a marginal reduction in Central Excise
revenue during 2008-09 as compared to 2007-08 which
is mainly on account of reduction of basic excise duty
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rate by Re. 1 per litre on petrol and diesel.However,
during 2009-10, the Central Excise revenue has shown
an increase which can be attributable to increase in
volumes of domestic clearances apart from restoration
of excise duty rate with effect from 1st March, 2010.

(b) No Madam, presently there is no proposal for
increase in rates of duty on petroleum products under
the consideration of the Government.

Statement

Customs & Excise duty collected Petroleum Products

(Rs. crore)
Sl.No. Components of Duty 2007-08 2008-09 2009-10
Customs Excise Total Customs Excise Total Customs Excise Total

1. Basic & *SED 10473 30463 40935 4841 27883 32724 3508 29133 32641
2. Additional Duty of Customs(**CVD) 4374 0 4374 3506 0 3506 2106 0 2106
3. Special CV Duty 826 0 826 603 0 603 292 0 292
4. Addl. Duty/ Surcharge on MS/HSD 263 13262 13525 875 15198 16073 681 16591 17272
5. *SAED on MS/HSD/ 0 7652 7652 0 7810 7810 0 9608 9608
6. National Calamity Contingent Duty (NCCD) 732 130 862 637 125 762 620 127 747
7. Education Cess 424 1196 1620 268 1157 1425 190 1254 1444
8. Sec.& Higher Edu. Cess 170 572 743 115 578 693 85 611 696
9. Others Cesses 884 6956 7840 329 6632 6961 273 6689 6962

Total (1-9) 18146 60231 78377 11174 59383 70557 7755 64013 71768

Note:*Special Excise duty; Additional Excise Duty Countervailing duty in lieu of excise duty; ***Special

[English]
Food Inflation

2108. SHRIMATI HARSIMRAT KAUR BADAL:
SHRIMATI RAMA DEVI:
SHRI RAJIV RANJAN SINGH ALIAS
LALAN SINGH:

Will the Minister of FINANCE be pleased to state:-

(a) whether the inflation rate in India is more in
comparison to other developing countries of the world;

(b) if so, the reaction of the Government thereto;

(c) whether the inflation rate in China, Russia, Brazil,
Indonesia, Bangladesh, Sri Lanka, Thailand eic. was less
than India during the bygone period of the current
financial year;

(d) if so, the facts in this regard; and

(e) the reasons for comparative higher inflation rate
in India?
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THE MINISTER OF STATE IN THE MINISTRY OF
FINANCE(SHRI NAMO NARAIN MEENA): (a) to (e)
Inflation has been showing varying movements - upward
or downward-in the developing countries. The comparative
movement of Consumer Price Index (CPI) based inflation
rates of India and some other countries particularly other
developing countries are given in Table 1 below:

Table 1. Inflation (year-on-year) based on CPI in
selective countries (%)

AUGUST 6, 2010

Country June-2010 June-2009
India# 13.7 9.3
Pakistan 12.7 13.1
Argentina 11.0 5.3
Egypt 10.7 10.0
Venezuela 31.8 27.4
Malaysia 1.7 -1.4
Thailand 3.3 -4.0
Indonesia 5.1 3.7
Brazil 4.8 4.8
China 29 -1.7
Russia 5.8 11.9
Sri Lanka 4.8 0.9
Bangladesh## 8.5 5.4

# CPI-IW, ## in April Source: RBI, Economist, IMF and Bangladesh
Central Bank

In India, Inflation based on Consumer Price Index
for Industrial Workers (CPI-IW) remains in double digit
since July, 2009.The reason behind double digit inflation
was high food inflation and industrial growth. As a result
of the measures taken by Government and continuous
decline in food inflation since January, 2010, the inflation
in CPI-IW has declined to 13.7 per cent in June, 2010.

The Government monitors the price situation regularly,
with price stability being high on its agenda.

to Questions 304

Recruitment in Government Departments

2109. DR. K PIRIT PREMJIBHAI SOLANKI: Will the
Minister of FINANCE be pleased to state:-

(a) whether a complete ban on new recruitment
has been recommended by the last two Central Pay
Commissions;

(b) if so, the details therof;

(c) whether any exception has been attached to the
recommendations;

(d) if so, the details thereof; and

(e) the department-wise manpower added since
acceptance of the Fifth and Sixth Central Pay
Commission recommendations respectively?

THE MINISTER OF STATE IN THE MINISTRY OF
FINANCE (SHRI NAMO NARAIN MEENA): (a) to (d)
The 5th Central Pay Commission in para 27.10 of their
report had observed that the Government is holding too
much manpower at the level of supporting and auxiliary
staff and that we should move towards an officer oriented
organizational structure. This can only be achieved if a
total freeze on fresh recruitment of manpower in the
catagories of supporting and auxiliary staff is applied.
Further, at para 27.11, it observed that fresh recruitment
cannot be stopped in the executives and supervisory
staff as this would result in cadres that are twisted out
of shape. The reduction in intake has to be applied in
all services that operate at the level of executives and
supervisory staff.

The 6th Central Pay Commissiom did not recommend
any ban on new recruitment.

(e) Data in this regard is not maintained centrally.
Mercy Killings

2110. SHRI MANICKA TAGORE:
SHRI SOMEN MITRA:

Will the Minister of HEALTH AND FAMILY

WELFARE be pleased to state:

(a) whether a large number of applications/requests
are pending with the Government for approval of mercy
killings;
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(b) if so, the details thereof, State-wise for the last
two years alongwith the reasons for such pendency;

(c) the steps being taken by the Government for
disposal of these applications;

(d) whether the Government proposes to legalise
the mercy killing; and

(e) if so, the details thereof and if not the reasons
therefor?

THE MINISTER OF STATE IN THE MINISTRY OF
HEALTH AND FAMILY WELFARE (SHRI GHULAM NABI
AZAD): (a) The subject matter regarding mercy killing
has already been examined in this Ministry in the year
2003 and the Ministry has taken the position that mercy
killing is not to be allowed for the following reasons:-

1. Hippocratic oath is against intentional/voluntary
killing of the patient.

2. Progression of medical science to relieve pain,
suffering, rehabilitation and treatment of so-
called incurable diseases will suffer a set back.

3. An individual may wish to die at a certain point
of time, his/her wish may not be persistent and
only a fleeting desire out of transient depression.

4. Suffering is a state of mind and perception,
which varies from individual to individual and
depends on various environmental and social
factors.

5. Continuous advancement in medical science has
made possible good pain management in
patients of cancer and other terminal illnesses.
Similarly, rehabilitation helps many spinal injury
patients in leading near normal life and
euthanasia may not be required.

6. Wish of euthanasia by a mentally ill patient/in
depression may be treatable by good psychiatric
care.

7. It will be difficult to quantify suffering which
may always be subject to changing social
pressures and norms.

8. Can doctors claim to have knowledge and
experience to say that the disease is incurable
and patient is permanently invalid?
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9. Defining of bed-ridden and requiring regular
assistance is not always medically possible.

10. There might be psychological pressure and
trauma to the medical officers who would be
required to conduct euthanasia.

(b) Health is a State Subject. The data, is therefore,
not maintained centrally.

(c) Till date, Government has not permitied
Euthanasia. Applications for the same cannot be
entertained.

(d) and (e) Do not arise.
[Translation]
Credit Facility for MSMEs

2111. SHRI BAIDYANATH PRASAD MAHTO:
DR. MURLI MANOHAR JOSHI:

Will the Minister of FINANCE be pleased to state:-

(a) whether the Micro, Small and Medium Enterprises
are facing the problem of inadequate capital;

(b) if so, the details thereof; and

(c) the corrective steps taken/being taken by the
Government in this regard?

THE MINISTER OF STATE IN THE MINISTRY OF
FINANCE (SHRI NAMO NARAIN MEENA): (a) to (c) As
announced in the Policy Package of August 2005, the
Public Sector Banks have achieved the target of more
than 20% credit to Micro, Small and Medium Enterprises
(MSMEs) Sector. The data provided by the Reserve Bank
of India (RBI) shows that outstanding credit to MSE
Sector has shown a growth of 42.11% as on March
2010. In light of recommendations of High Level Task
Force on MSME Sector, it has been decided that the
share of Micro Enterprises in MSE lending needs to be
increased to 60% in a phased manner viz. 50% in the
year 2010-11, 55% in the year 2011-12 and 60% in the
year 2012-13. It would be mandatory for the Public Sector
Banks to achieve this target. Further, the banks should
achieve an annual growth in the number of micro
enterprise accounts of 10% every year.
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[English]
Report of SIDBI on MSMEs

2112. SHRI DB. CHANDRE GOWDA:
SHRI ABDUL RAHMAN:

Will the Minister of FINANCE be pleased to state:-

(a) whether the Small Industries Development Bank
of India (SIDBI) has brought out a report on micro,
small and medium enterprises sector, 2010, stating that
lack of robust infrastructure and adequate support system
has been affecting the growth of micro, small and
medium enterprises in cur country;

(b) if so, the details thereof; and

(c) the steps taken by the Government to ensure
healthy growth of the micro, small and medium

enterprises in the country?

THE MINISTER OF STATE IN THE MINISTRY OF
FINANCE (SHRI NAMO NARAIN MEENA): (a) and (b)
The report brought out by Small Industries Development
Bank of India (SIDBI) on Micro, Small and Medium
Enterprises Sector, 2010 provides a systemic coverage
of various aspects pertaining to the MSME sector, such
as, status, structure, policy initiatives, institutional support,
credit dispensation etc. The Report, while discussing
various issues concerning the MSME sector, has
mentioned one such issue being the inadequate
infrastructure facilities, including power, water, roads, etc.

(c) The Prime Minister had constituted a High Level
Task Force on MSME Sector to address the problems
of the Sector. In light of recommendations of High Level
Task Force on MSME Sector, it has been decided that
the share of Micro Enterprises in MSE lending needs to
be increased to 60% in a phased manner viz. 50% in
the year 2010-11, 55% in the year 2011-12 and 60% in
the year 2012-13. It would be mandatory for the Public
Sector Banks to achieve this target. Further, the banks
should achieve an annual growth in the number of micro
enterprise accounts of 10% every year.

[Translation]
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Kisan Credit Card

2113. SHRI RAMKISHUN: Will the Minister of
FINANCE be pleased to state:

(a) whether the Government has any proposal to
increase the limit of Kisan Credit Card (KCCs) provided

to the farmers keeping in view the price rise;

(b) If so, the details thereof and if not, the reasons

therefor;

(c) whether the Government proposes to reduce the

rate of interest being charged on KCCs;

(d) if so, the details thereof; and

(e) the steps taken/being taken by the Government

in this direction?

THE MINISTER OF STATE IN THE MINISTRY OF
FINANCE (SHRI NAMO NARAIN MEENA): (a) and (b)
The National Bank for Agriculture and Rural Development
(NABARD) has reported that the credit limit under KCC
is determined on the basis of the area under cultivation
by the farmer, scale of finance prescribed by the District
Level Technical Committee for the particular crop
cultivated and also some amount towards consumption
needs of the farmer. Further, if the farmer avails a term
loan for agricultural and allied activities, such amount
also can be included in the limit sanctioned under KCC.
NABARD has not prescribed any upper or lower limit for

the sanction of credit limit under KCC.

(c) to (e) The Government of India has since 2006-
07 been subsidizing short term crop loans to farmers in
order to ensure the availability of crop loans to farmers
for loans up to Rs.3.00 lakh, at 7% p.a. In 2009-10, an
additional 1% incentive subvention was given to farmers
who repay timely. This additional interest subvention has
been raised to 2% in the year 2010-11. Thus, the short
term crop credit will be available to prompt paying
farmers @ 5% p.a. for loans upto Rs 3 lakh in 2010-
11.
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[English]
Rehabilitation of Tribals

2114. SHRI NARANBHAI KACHHADIA:
SHRI JM. AARON RASHID:

Will the Minister of TRIBAL AFFAIRS be pleased
to state:

(a) whether land of ftribal's is being acquired for
mining operations;

(b) if so, the details thereof State-wise including
Jharkhand; and

(c) the steps taken or proposed to be taken to
ensure that affected tribals are adequately compensated?

THE MINISTER OF STATE IN THE MINISTRY OF
TRIBAL AFFAIRS (DR. TUSHAR CHAUDHARY): (a) and
(b) Government of India gives prior approvals for grant
of mineral concessions for minerals in the First Schedule
to the Mines and Minerals (Development & Regulation)
Act, 1957 and State Governmentis grant mineral
concessions. The National Mineral Policy 2008, seeks to
develop a sustainable framework for optimum utilisation
of the country's natural mineral resources for the industrial
growth in the country and at the same time improving
the life of people living in the mining areas, which are
generally located in the backward and tribal regions of
the country. The new Mineral Policy also enunciates that
special care will be taken to protect the interests of
host and indigenous (tribal) populations through
developing models of stakeholder interest based on
international best practices.

(c) Project affected persons will be protected through
comprehensive relief and rehabilitation packages in line
with the National Rehabilitation and Resettlement Policy.
Compensation to tribals is mandated in terms of the
Rehabilitation and Resettlement Policy of State
Government concerned. Central Government has
formulated the National Rehabilitation & Resettlement
Policy - 2007 (NRRP-2007) which has been published in
Gazette of India on 31st October, 2007 with the objective
to minimize displacement and to promote, as far as
possible, non-displacing or least-displacing alternatives,
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ensure adequate Rehabilitation Packages & expeditious
implementation of the Rehabilitation & Resettlement
process with the active participation of displaced persons
including safeguard of the interests of tribals.

[Translation]
Research and Development of Yoga

2115. SHRI ASHOK KUMAR RAWAT: Will the
Minister of HEALTH AND FAMILY WELFARE be pleased
to state:

(a) whether the Government has reviewed its policy
to promote the work related to Research and
Development on Yoga in the couniry;

(b) if so, the details of schemes implemented in the
country, State-wise;

(c) the details of Government aided Non-Government
Organisations (NGOs) and other agencies engaged in
the promotion of Research and Development work on
yoga in the country alongwith the details of dispensation
of work and the use of funds thereof; and

(d) the name of NGOs found in malpractising of
funds and the details of action taken against them?

THE MINISTER OF STATE IN THE MINISTRY OF
HEALTH AND FAMILY WELFARE (SHRI S.
GANDHISELVAN): (a) and (b) Yes, Madam. The
Government has taken a number of measures for
promoting the work relating to Research and Development
in Yoga in the country. These include collaborative
research projects, the implementation of the National
Campaign on Yoga, Yoga programmes in Schools,
Information Education and Communication (IEC)
Programmes as well as Yoga training programmes.

(c) The Government, through its autonomous bodies,
viz. the Central Council for Research in Yoga and
Naturopathy (CCRYN) and the Morarji Desai National
Institute of Yoga (MDNIY) is implementing research
projects on Yoga through reputed Non-Government
Organizations (NGOs) and other agencies in various
States of the country. Details are given at Statements I,
& 1.

(d) No incidence of misuse of funds by NGOs has
been reported so far.
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at work in health professionals

Sir Ganga Ram Hospital,
Rajinder Nagar,
New Delhi
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Statement-|
Central Council for Research in Yoga & Naturopathy, New Delhi List of Research Projects run by
NGOs & other Agencies
(Rs. In lakhs)
Sl.No. Scheme Institutions Name Funds Released
and Address 2007-08 2008-09 2009-10
1 2 3 4 5 6 7
Clinical Research
Andhra Pradesh
1. Efficacy of Naturopathy & Yoga therapy Add Life-PRAKRUTI, Indo - - 3.39
as an adjuvant in the management of American Cancer Institute
Non-Hodgkin's Lymphoma [NHL] & Research Centre, Hyderabad
Delhi
2. Randomized Clinical Trial (RCT) of Department of Biophysics, 7.31 3.26 2.99
Reflexology Therapy and usual drug AlIMS, New Delhi
treatment in the Management of
intractable Epilepsy
3. An exploratory analysis of genetic Department of Psychiatry, 5.38 5.51 2.03
correlates and effects of Yoga on Dr. R.M.L. Hospital, New Delhi
circadian rhythms, cognitive functions
and social burden in major mental
disorders: schizophrenia, bipolar disorder
and depression and their comparison
with a cardiac group (Collaborative
project between CCRYN and Dr.
RML Hospital)
4. A study to assess acute mental stress Department of Physiology, 2.77 5.40 -
induced changes in EEG, cognitive AlIMS, New Delhi
behaviour andneurosteroids across
the menstrual cycle and effect of
meditation on stress-induced changes
5. Efficacy of Yogic intervention for the OPD (Yoga & Naturopathy) 3.26 4.59 3.64
management of migraine-a randomized run by CCRYN at Safdarjung Hospital,
controlled trail New Delhi
6. Effect of Yoga on Serum Interleukin Department of Laboratory - 418 8.82
levels in Adolescents with Depression Medicine, AlIMS, New Delhi
7. A Randomized Controlled Trial of Yoga Deptit. of Neurology, - 1.06 1.61
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1 2 3 4 5 6 7
8. Comparison of cardiovascular Department of Physiology, - - 8.48
autonomic functions in two VardhmanMahavir Medical
groups of myocardial infarction Collegeand Safdarjung Hospital,
patients (age 30-55 years): New Delhi
A randomized trial involving 2
groups of patients (1) on
pharmacotherapy alone (2) on
Yoga & life style intervention
therapy & pharmacotherapy
9. Comprehensive Effect of Preksha Adhyatma Sadhana Kendra, - - 4.51
Meditation and Lifestyle Change Chhattarpur,
on Coronary Heart Disease-A
Randomized Controlled Trial
Karnataka
10. Assessment of the efficacy of Department of Neurophysiology,2.11 3.29 -
Vipassana Meditation on different NIMHANS, Bangalore
age groups: Apolysomnographic
and Endocrine function evaluation
11. A study of efficacy of Yogic and ALN Rao Memorial Ayurvedic 0.22 5.77 5.65
Naturopathy measures in Medical College,
Varicose Veins Koppa-577 126,Chikmagalur
12. Randomized Control Trial to evaluate Nature Cure, Yoga, Acupuncture4.09 10.44 10.53
the effectiveness of cold and hot & Physiotherapy Hospital,
immersion baths on impaired glucose Nisarga Trust (R),
tolerance in pre-diabetes Nadig Galli, Sirsi
13. Comparison of effects of yoga vs. Bharath Charitable Cancer - 9.61 14.42
relaxation on CINV outcomes following Hospital & Institute,
adjuvant chemotherapy #18-19, Hebbal Industrial Area,
Metagally Post, Mysore-570016
14. Efficacy of Mustard pack on knees INYS Medical Research Society, - - 7.00
in Osteo-arthritis Tumkur Road, Bangalore
15. The effect of Yoga in prevention of Swami Vivekananda Yoga - - 2.09
pregnancy Complications in High Risk Anusandhana Samsthan,
Pregnancies 19, EknathBhavan, Gavipuram
Circle, Kempegowda Nagar,
Bengaluru
16. Comparison of effects of two Yoga Snehakunja Trust ®, - - 1.56
interventions versus Exercise therapy Vivekananda Arogyadhama,
in the management of mechanical Kasarkod, Honnavar,
Low Back Pain North Kenra
17. Effect of Yoga & Hydriaticapplication Department of Neurophysiology - - 6.05,

on migraine-A Clinical, Electrophy siological
and Immunological study

National Institute of Mental
Health & Neurosciences,
Bangalore




315 Written Answers AUGUST 6, 2010 to Questions 316

1 2 3 4 5 6 7
Puducherry

18. Effect of Yoga based therapy Deptt. of Pharmacology, 0.76 - -
in Insomnia JIPMER, Pondicherry

Uttar Pradesh

19. Effect of Yogic Practices on Serum Deptit. of Physiology, 4.95 4.53 5.30
Lipid Profile & Insulin Resistance King George Medical
in Obese subjects University, Lucknow

20. Efficacy of Naturopathy and Yoga Shri Nath Naturopathy & 2.57 - -
modalities in the management of Yoga Centre,Bhagwatdas Ghat
Rh. Arthritis, Osteo-arthritis and Gout Road,Kanpur

21. Effect of Yoga on Physical, Cognitive Yog Research Department, - - 2.70
and Emotional Development in Children Patanjali Yogpeeth,Haridwar

22. Effect of a Yoga Program on Yog Research Department, - - 0.89
Anthropometric and Biochemical Patanjali Yogpeeth, Haridwar

Measures in Obese Persons

West Bengal

23. Development of Traditional Tongue Indian Research Institute for 5.58 2.49 -
Diagnosis aided by Information Integrated Medicine (IRIIM),
Technology for standardization of Howrah, W.B.

Nature Cure Diagnostic Methods
North - East Region

24. Naturopathy and Yoga Intervention for Yoga and Nature Cure 8.07 10.80
post-stroke Rehabilitation & Quality of Home,
Life Improvement—a controlled study Khundrakpam Awang Leikai,

Imphal East, Imphal Saikul
Road, P.O.Pangei-795

114, Manipur
Literary Research Projects
Delhi
1. Writing of commentary on Gita from Council's own project 3.00 1.97 -

Yoga point of view

2. Naditantra and Prana Council's own Project - 0.67 2.31
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1 2 3 4 5 6 7
Karnataka

3. Preparation of comprehensive Samskriti Foundation, - - 1.58
dictionary of Yoga( Based on No.1448/1,5th Cross,
Traditional Sanskrit Yoga works)-In Krishnamurthypuram, Mysore

print and Electronic Formats

Maharashtra
4. A study of the Therapeuticaleffect The Lonavla Yoga Institute 2.33 1.78 -
of various Yogic techniques from Lonavla- 410 401, Pune

the traditional Yoga texis

5. Amanaska Yoga (A Critical Edition) The Lonavla Yoga Institute, - - 5.05
Lonavla-410401, Pune

Statement-ll

Central Council for Research in Yoga and Naturopathy, New Delhi List of Institutions given Grant-in-Aid for
Research and Development under EMR Scheme of D/o AYUSH

SI.No. Title of the project Name of the Institution Category Amount released (in Lakhs)
2007-08 2008-09 2009-10

1 2 3 4 5 6 7
KARNATAKA

1. Efficacy of Yoga based Swami Vivekananda NGO 8.30 - -
lifestyle interventions in Yoga Anusandhana
preventive Cardiology Sansthan, Bangalore

and Diabetology

2. Assessment of Insulin in Sensitivity D/o Physiology & Nutrition, NGO 5.19 0.67 0.67
in Yoga practitioners and non Yoga St. John Medical College
practitioners using euglycemic and Hospital,Bangalore

hyper insulinemic clamps

3. Effect of a Yoga based lifestyle Division of Yoga and NGO - - 5.27
program on Poly Cystic Ovarian Life Sciences,
Syndrome-A randomized controlled Swami Vivekananda Yoga
trial Anusandhan Sansthan,

Bangalore

4. Efficacy of Yoga as an add-on D/o Psychiatry, Govt. - 5.20 -
treatment in Schizophrenia NIMHANS, Bangalore

5. Effects of Yoga Practices on D/o Psychiatry, NGO - 13.39 -
stress and cognitive functions in St. John's Research

7-9 year old school going children Institute, Bangalore
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1 2 3 4 5 6 7
6. Effect of Naturopathy & Yoga on Nisarga Trust, Sirsi, North NGO - 7.47 -
Diabetes outcomes-A Randomized Kenra

controlled trial

MAHARASHTRA
7. Stress management in mothers of International Board of NGO 1442 - 1.58
students appearing for competitive Yoga, Mumbai

examinations through yoga

DELHI
8. Analysis of Autonomic Nervous Bio-Medical Engineering 15.93 5.07 2.62
System, Correlates and Health Unit, AIIMS, New Delhi
Benefits of Pranayama Practices Govt.
9. Effectiveness of Yoga in patients D/o National Drug Dependence Govi. - 4.42 -
of opiate dependence Treatment Centre, AIIMS,
New Delhi
10. Efficacy of Yoga and dietary Dept. of Physiology Govt. - - 12.71
management in sedentary AlIMS, New Delhi
overweight subjects with regards
to markers of endothelial
dysfunction, obesity and diabetes
11. Evaluation of the effect of rhythmic Unit of Anaesthesiology, Govt. - - 6.39

breathing process-Sudarshan Kriyaand IRCH, AIIMS, New Delhi
Pranayam (SKP) on pain perception

among advanced stage breast

cancer patients having pain

UTTAR PRADESH

12. Effect of yogic practices on cardiac Deptt. of Physiology,C.S.M. Govt. - 3.91 0.68
autonomic and metabolic parameters Medical University, Lucknow
in patients of coronary artery

diseases

13. To study the effects of Yoga Nidra Deptt. of Physiology, Govt. - 10.99 -
on menstrual disorders in women C.S.M. MedicalUniversity,
of reproductive age group Lucknow

WEST BENGAL

14. Effects of Yoga on C-reactive protein Vidyasagar Technological NGO - 11.65 -
and other Biomarkers in Coronary Institute of Physical Education
Atherosclerosis & Sports (VTIPES),Purba
Medinipur

LITERARY RESEARCH MAHARASHTRA

15. Critical Edition of Yogaupanishad Lonavla Yoga Institute, NGO - 3.18 1.83
(Yogakundalyupanisad, Yogacudamany Lonavla, Pune
upanisadTrisikha-brahmanopnisad)
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1 2 3 4 5 6 7
16. Encyclopedia of Traditional Asanas The Lonavla Yoga Institute NGO 1.00 - -
Lonavla, Pune
17. Hathatatvakaumudi ofSundardeve-A The Lonavla Yoga Institute NGO 0.50 - -
Critical Edition Lonavla, Pune
18. Critical Edition of two Yogopanishads The Lonavla Yoga Institute, NGO - 5.26 -

Lonavla, Pune

Statement-lll

Morarji Desai National Institute of Yoga, New Delhi
Details of funds released for Advanced Centres for
Yoga till the year 2009-10.

Sl.No. Name of Year Amount released
the Centre From To (Rs. in Lakhs)

1. NIMHANS 2007 2010 73.46

2. JIPMER 2008 2010 58.09

3. DIPAS 2008 2010 34.92

4. GAU 2008 2010 39.20

Research projects initiated by Advanced Centres for
Yoga at National Institute of Mental Health &
Neurosciences (NIMHANS), Bangalore (2007-11):

1. Effect of Yoga therapy on neoroplasticity and
cognitive functions of patients with depression.

2. Effect of Yoga as an add on therapy on
immunological parameters of patients with
depression.

3. Efficacy of Yoga therapy on Mild Cognitive
Impairment (MCI): fMRI and biochemical
correlates.

4. Adjuvant Yoga therapy in Late Onset
Depression: fMRI and biochemical correlates
status.

5. Effecis of Yoga, Pharmacotherapy and its
combination in panic disorders: A RCT Status.

6. Study of Longitudinal Impact on Metabolism and
Mentation in Psychoses (SLIMMS): Prevalence
Analysis & the Influence of Psychotropics &
Yoga.

The pilot study carried out in support of the major
research project were also conducted by the centre,
and the detailed titles of pilot studies are as under:

1. Efficacy of Yoga therapy as an add on
treatment among in-patients with functional
psychosis: an open trial.

2. Measurement of Yoga performance ability in
psychiatrically ill: an observational study.

3. Effect of Yoga therapy on heart rate variability
(HRV) in anxiety disorder patients: an open trial.

4. Effects of Yoga therapy as an add on therapy
on immunological parameters of patients with
depression.

Research projects taken up by Advanced Centres
for Yoga at Jawaharlal Institute of Post Graduate Medical
Education and Research (JIPMER), Puducherry

1. Effect of Yoga therapy on patients of type Il
Diabetes mellitus with neuropathy.

2. Effect of Yoga therapy on autonomic function
and biochemical profile of patients of essential
hypertension.

The pilot study in support to the major research
activities were also conducted by the centre, and the
detailed titles of pilot studies are as under:

1. Immediate effect of deep breathing in
hypertensive patients.

2. Immediate effect of kayakriya in normal
subjects.

3. Immediate effect of shavasana with savitri
pranayama in hypertensive patients.

4. Immediate effect of Yoga practices on blood
pressure.
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5. Immediate effect of Chandra nadi pranayama in
hypertensive patients.

6. Acute effects of Yoga nidra.

7. Immediate effect of shavasana with pranava
pranayama in hypertensive patients.

8. Immediate effect of pranava pranayama in
hypertensive patients.

9. Immediate effect of deep breathing in
shavasana in normal subjects.

10. Immediate effect of suryanadi pranayama in
hypertensive patients.

Research projecis taken up by Advanced Centres
for Yoga at Defence Institute of Physiology and Allied
Sciences (DIPAS), Delhi

1. Effect of practice of single pranayama of
physiological function.

2. Facilitation of high altitude acclimatization of
Yogic practice.

3. Reduction of stress level of military personal
during low intensity conflict operation by Yogic
training.

Research projects taken up by Advanced Centres
for Yoga at Gujarat Ayurveda University (GAU), Jamnagar

1. The role of Yoga therapy in the management
of Osteoarthritis of the Knee in Geriatric Care.

2. The role of Yoga therapy in the management
of Bronchial Asthma.

[English]
National Mission on Sustainable Habitat

2116. SHRI SANJAY DINA PATIL: Will the Minister
of URBAN DEVELOPMENT be pleased to state:

(a) whether the Government has approved the
National Mission on Sustainable Habitat;

(b) if so, the details and salient features thereof;

(c) the progress made in implementation of the said
Mission; and

(d) the manner in which the Mission is helpful in
achieving the National Action Plan for Climate Change?
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THE MINISTER OF STATE IN THE MINISTRY OF
URBAN DEVELOPMENT(PROF. SAUGATA ROY): (a)
Yes, Madam.

(b) The National Mission on Sustainable Habitat’
approved on 18.6.2010 seeks to promote sustainability
of habitats through improvements in energy efficiency in
buildings, urban planning, improved management of solid
and liquid waste including recycling and power generation,
modal shift towards public transport and conservation
through appropriate changes in legal and regulatory
framework for incorporation of a set of sustainable habitat
parameters. |t also seeks to improve ability of habitats
to adapt to climate change by improving resilience of
infrastructure, community based disaster management
and measures for improving advance warning systems
for extreme weather events.

(c) The Mission has been approved only recently.

(d) The Mission is one of the eight missions under
the National Action Plan for Climate Change and
addresses sustainability concerns related to habitats,
primarily urban areas.

Common Entrance exam for Medical Colleges

2117. SHRIMATI ANNU TANDON: Will the Minister
of HEALTH AND FAMILY WELFARE be pleased to state:

(a) whether the Government proposes a common
entrance examination for admission to medical colleges
in the country;

(b) if so, the details thereof and the time by which
it is likely to be implemented;

(c) whether the Government also proposes to revise
the curriculum for the MBBS studies; and

(d) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF
HEALTH & FAMILY WELFARE (SHRI DINESH TRIVEDI):
(a) and (b) This Ministry has received a proposal from
Medical Council of India for conducting single entrance
exam for admissions in UG & PG medical courses in
India.The proposal is under consideration of the Ministry.

(c) No.

(d) Does not arise.
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[Translation]
Testing of Imported Food ltems

2118. DR. SANJAY SINGH:
SHRI IJYARAJ SINGH:

Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) whether many food items are being imported in
the country without any testing;

(b) if so, the details thereof, the reasons therefor
alongwith the remedial measures taken by the
Government in this regard; and

(c) the success achieved therein?

THE MINISTER OF STATE IN THE MINISTRY OF
HEALTH AND FAMILY WELFARE (SHRI DINESH
TRIVEDI):(a) to (c) Under section 6 of the Prevention of
Food Adulteration Act (PFA), 1954, the clearance of any
imported food article is the responsibility vested with
Customs Collectors. According to the Department of
Revenue. According to the Department of Revenue, all
the Food products imported are checked so as to ensure
that they meet the standards and rules including labeling
provisions prescribed under Prevention of food
Adulteration Rules, 1955 and the provisions of Prevention
of Food Adulteration Act, 1954. All such products are
cleared only after chemical analysis by the authorized
food testing laboratories and found conforming to the
prescribed standards.

Physiotherapy Course

2119. SHRI ARVIND KUMAR CHAUDHARY:
SHRI SANJAY SINGH CHAUHAN:
SHRI NEERAJ SHEKHAR:

Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) whether physiotherapy and other such courses
have been discontinued through correspondence/distance
learning all across the country;

(b) if so, the details thereof alongwith the reasons
therefor;

(c) whether the Government proposes to nullify the
degrees/diplomas obtained in such correspondence
courses in the past; and
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(d) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF
HEALTH AND FAMILY WELFARE (SHRI S.
GANDHISELVAN): (a) and (b) Yes, the University Grants
Commission (UGC) has informed that instructions have
been issued to all the universities that courses in
Physiotherapy at any level should not be conducted
through distance mode. The decision was taken in view
of the opinion expressed by Hon'ble Delhi High Court in
the matter of Indian Association of Physiotherapists Vs.
Union of India and Ors, (W.P. (Civill No. 15637-38/05
and 15592/05) vide orders dated 3rd January, 2007 that
a professional course must also impart practical training
and, therefore, professional courses and education should
not be allowed to be imparted through the distance
education system.

(c) & (d) No decision has been taken in this regard
yet.

[English]
Complaints Against Children

2120. SHRI AMBICA BANERJEE: Will the Minister
of WOMEN AND CHILD DEVELOPMENT be pleased
to state:

(a) the number of complainis received by the
National Commission for Protection of Child Rights
(NCPCR) regarding beating, harassment, humiliation and
sexual exploitation of children in the schools during the
last three years; and

(b) the action taken by the Government in the
matter?

THE MINISTER OF STATE OF THE MINISTRY OF
WOMEN AND CHILD DEVELOPMENT (SHRIMATI
KRISHNA TIRATH): (a) 178 complainis have been
received by the National Commission for Protection of
Child Rights regarding Corporal Punishment, harassment,
humiliation and sexual abuse of children in schools during
the last three years.

(b) Action has been taken in all the complaints by
National Commission for Protection of Child Rights by
referring to the State Government or other concerned
agency for appropriate action as per law.

Training Programme for ICDS Functionaries

2121. SHRI G.M. SIDDESHWARA: Will the Minister
of WOMEN AND CHILD DEVELOPMENT be pleased to
state:
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(a) whether the State Government of Karnataka has
requested the Union Government to sanction grants for
second quarter instalment of Rs. 218.81 lakhs to conduct
training programme for functionaries under Integrated
Child Development Services (ICDS) Scheme;

(b) if so, the action taken thereon; and

(c) the time by which the grant is likely to be
released for the said project?

THE MINISTER OF STATE OF THE MINISTRY OF
WOMEN AND CHILD DEVELOPMENT (SHRIMATI
KRISHNA TIRATH): (a) to (c) The State Government of
Karnataka had requested the Central Government for
release of an amount of Rs. 218.81 lakhs as second
instalment of Grant in Aid to the State for ICDS Training
Programme during 2009-10. The Central Government has
sanctioned the amount on 17.03.2010 and it has been
released to the State Government in 2009-10.

Breath Related Diseases

2122. SHRI N.S.V. CHITTHAN: Will the Minister of
HEALTH AND FAMILY WELFAREbe pleased to state:-

(a) whether the diseases relating to breathing like
bronchitis, asthama, etc. are increasing in the country;
and

(b) if so, the plans to the Government to overcome
the situation?

THE MINISTER OF STATE IN THE MINISTRY OF
HEALTH AND FAMILY WELFARE (SHRI GHULAM NABI
AZAD): (a) As per the report of the National Commission
for Microeconomics and Helth (2005), it is estimated
that there are roughly 1.5 crore cases of Chronic
Obstructive Pulmonary Disease (COPD) in the age group
of 30 years and above and 2.5 crore cases of Asthma
in 2001 in India. These number are projected to increase
by nearly 50% by the year 2016.

(b) These diseases are diagnosed and treated in
various hospitals in the health care delivery system, in
addition to medical colleges and apex institutions like
the All India Institute of Medical Sciences (AlIMS), Post
Graduate Institute of Medical Education and Research,
Chandigarh, Jawaharlal Institute of Post-graduate Medical
Education & Research (JIPMER), Puducherry, etc.
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Unregistered Pharmceutical Manufacturers

2123. SHRI MAHENDRASINH P. CHAUHAN:
SHRI 8. ALAGIRI:

Will the Minister of HEALTH AND
WELFARE be pleased to state:

FAMILY

(a) whether the Central Drugs Standard Control
Organisation (CDSCO) has detected some unregistered
pharmaceutical manufacturers operating in the country;

(b) if so, the details thereof;

(c) if not, whether the Government has failed to
check the production of spurious drugs in the country;
and

(d) if so, the reaction of the Government thereto?

THE MINISTER OF STATE IN THE MINISTRY OF
HEALTH AND FAMILY WELFARE (SHRI DINESH
TRIVEDI): (a) to (d) Strict vigil is kept by the Government
through regular checks by means of lifting of samples
of drugs from different places which are sent to various
drugs testing laboratories for test and analysis. When a
drug is declared spurious, prosecution is launched against
manufacturers in the court of law. A recent country-wide
survey carried out by Central Drugs Standards Control
Organisation (CDSCO) on the basis of the statistical
principles provided by Indian Statistical Institute (ISl),
Hyderabad to assess accurate extent of spurious drugs
has revealed that the extend of spurious drugs in the
country is about 0.045% only.

Use of Artificial Sweetners

2124. SHRI SAMEER BHUJBAL: Will the Minister
of HEALTH AND FAMILY WELFARE be pleased to
state:

(a) the varieties of artificial sweetners available in
the market for consumption;

(b) whether these ariificial sweetners are approved
by the Government as regard to their safety for the
human consumption;

(c) if so, the details thereof alongwith their
permissible limit for diabeties;

(d) whether the Government proposes to educate
the people about the positive/ adverse affecis of these
sweetners; and
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(e) if so, the details thereof and if not, the reasons
therefor?

THE MINISTER OF STATE IN THE MINISTRY OF
HEALTH AND FAMILY WELFARE (SHRI DINESH
TRIVEDI): (a) to (e) The Food Safety and Standards
Authority of Indian has informed that the Prevention of
Food Adulteration (PFA) Rules, 1955 provide restriction
on use and sale of arfificial sweeteners. The details of
permitted artificial sweeteners alongwith maximum
permissible limit under PFA Rules are given under Rule
47 of PFA Rules, 1955. The permitted artificial sweeteners
with their permissible limits under PFA Rules are
considered safe. There is no separate limit for diabetics.

In this connection, the Drugs Controller General
(India) has informed that artificial sweeteners when used
in drug formulations are regulated under the provisions
of the Drugs and Cosmetics Act, 1940 and the Drugs
and Cosmetics Rules, 1945 made thereunder. Use of
artificial sweeteners in drug formulations are permitted
after being satisfied that such use in the formulations
will be safe. Various artificial sweeteners like aspartame,
sucralose, neotame, acesulfame potassium, etc. are
permitted to be used in the country for drug formulations.

[Translation]
Vaccine to Check Infant Mortality Rate

2125. SHRI KAUSHALENDRA KUMAR: Will the
Minister of HEALTH AND FAMILY WELFARE be pleased
to state:

(a) whether vaccines of high quality are required to
reduce the infant mortality rate;

(b) if so, the details thereof;

(c) whether spurious vaccines whereby new baich
number are imprinted on old stock are in circulation;

(d) if so, the total number of such cases busted
during the last three years,State-wise;

(e) the action taken to curb use/manufacture of
spurious vaccines; and

(f) the methodology to check the imported vaccines?

THE MINISTER OF STATE IN THE MINISTRY OF
HEALTH AND FAMILY WELFARE (SHRI DINESH
TRIVEDI): (a) and (b) As per Drugs and Cosmetics Act
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and Rules thereunder, the vaccines of standard quality
are required for its intended use.

(c) and (d) As per the information made available
by Drugs Controller, Bihar during raid in unlicensed
premises situated at Lohanipur, Agamkuan, Patna,
TETVAC injection of unnamed manufacture was found
relabeled in the name of Biological Evans brand name
TETVAC BETT. First Information Report (FIR) was lodged
against 7 persons. 2 persons were arrested at the time
of raid.

(e) Vaccines are covered under the definition of drugs
as per Drugs and Cosmetics Act and Rules and following
measures have been taken by the Government to check
the menace of spurious drugs(which include vaccines
also):

1. The Drugs and Cosmetics Act, 1940 has been
amended under Drugs & Cosmetics
(Amendment) Act 2008, whereby more stringent
penalties for manufacture and trade of spurious
and adulterated drugs have been provided.
Certain offences have been made cognizable
and non-bailable.

2. A Whistle Blower Scheme has been announced
by Government of India to encourage vigilant
public participation in the detection of movement
of spurious drugs in the country. Under this
policy the informers would be suitably rewarded
for providing concrete information in respect of
movement of spurious drugs to the regulatory
authorities

(f) the vaccines imported through port are examined
by the Officials of Central Drugs Standard Control
Organisation (CDSCO) on the behalf of Custom before
clearing such consignments. All vaccines cleared needs
to be released by Central Drugs Laboratory, Kasauli for
every baich before being sold/distributed in the country.

[English]
Centralized Processing Centres

2126. SHRI ADHALRAO PATIL SHIVAJI:
SHRI SUBHASH BAPURAO WANKHEDE:

Will the Minister of FINANCE be pleased to state:-

(a) whether the ““Centralized Processing Centre™
(CPC) has begun processing of the Income tax returns;
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(b) if so, the details thereof;
(c) the achievement of the cenire as on date; and

(d) the steps taken by the Government to ensure that
the income tax payees are benefitted at large through
such centres?

THE MINISTER OF STATE IN THE MINISTRY OF
FINANCE (SHRI S.S. PALANIMANICKAM): (a) Yes
Madam, Centralised Processing Centre (CPC), Income
Tax Department at Bangalore is processing income tax
returns regularly.

(b) Till date, 26.99 Lakh Income Tax returns have
been processed and over 3 Lakh refunds have been
issued at the CPC.

(c) The performance statistics are as under:

(i) Total retums processed 26.99 lakhs

(ii) Total refunds issued 3.1 lakhs

(iii) ITRV received and acknowledge 47.4 lakhs

(iv) Daily phone calls from tax Payers attended at
CPC-650(average)

(v) Daily Processing-Average 50,000 returns(peak
65,000)

(d) The Government proposes to set up more CPCs
so that the benefits can be extended to taxpayers in
other parts of the country.

Primitive Tribal Groups

2127. SHRI MOHAN JENA:
SHRI BHAKTA CHARAN DAS:

Will the Minister of TRIBAL AFFAIRS be pleased
to state:

(a) the number of Primitive Tribal Group (PTG)
communities living in India and their population, State-
wise and community-wise during each of the last three
year;

(b) the reasons for decrease in their number, if any

(c) the details of the schemes being implemented
by the Union Government for the development of PTGs/
Sate/community-wise;
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(d) the details of PTGs families living Below Poverty
Line, State-wise and community-wise;

(e) the rate of literacy among different PTG, State-
wise;

(f) whether the interests of PTGs is taken into
account by the Union Government while formulating
various policies like conservation-cum-development of
forests, development of forest villages, eic; and

(g) if so, the details thereof and if not, the reasons
therefore?

THE MINISTER OF STATE IN THE MINISTRY OF
TRIBAL AFFAIRS (DR. TUSHAR CHAUDHAY): (a) This
Ministry deals with the schemes for Development of
Particularly Vulnerable Tribal Groups (PTGs). The State-
wise population of Particularly Vulnerable Tribal Groups
(PTGs) communities as obtained from the office of RGI
and Census Commissioner of India, Ministry of Home
Affairs are as per Statement-|

(b) On the basis of the report received from the
Registrar General of India, there is no indication that
the total population of Primitive Tribal Groups (PTGs) is
declining in the country.

(c) Scheme of 'Development of Particularly Vulnerable
Tribal Groups' is being implemented which is meant
exclusively for the overall development of PTGs. This is
a Central Sector Scheme. Activities under this scheme
are being taken up as per the Conservation-cum-
Development Plan (CCD) prepared by States. This plan
is based on the requirement of PTGs assessed through
Baseline Surveys conducted by States.

(d) The Baseline surveys conducted for the
preparation of Conservation-Cum-Development Plan
(CCD) have assessed the economic status of PTGs
(community-wise). The occupation, land holding, income
etc. of PTGs have been assessed but data on number
of families living below poverty line (BPL) has not been
provided in the CCD Plans. Therefore, this data is not
available.

(e) As per Statement-Il.

(f) and (g) CCD Plans are meant exclusively for the
development of PTGs. For funding under the Schemes
in Voluntary Sector, preference is given to NGOs working
for PTGs.
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Statement-|

Particularly Vulnerable Tribal Groups(PTGs) and their population as per 2001 Census

334

States/UTs. Name of PT.G. 2001
1 2 3
Andhra Pradesh Chenchu 49232
Bodo Gadaba 36078
Gutob Gadaba Not Available
Dongria Khond 85324
Kultia Khond Not Available
Kolam 45671
Konda Reddi 83096
Kondasavara Not Available
Bondo Porja Not Available
Khond Porja 32669
Parengi Porja Not Available
Thoti 2074
Total 334144
Bihar Asur 181
Birhor 406
Birjia 17
Hill Kharia 1501
Korwa 703
Mal Paharia 4631
Parhaiya 2429
Sauria Paharia 585
Savar 420
Total 10873
Gujarat Kolgha 48419
Kathodi 5820
Kotwalia 21453
Padhar 22421
Siddi 8662
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1 2 3
Total 106775
Jharkhand Asur 10347
Birhor 7514
Birjia 5365
Hill Kharia 164022
Korwa 27177
Mal Paharia 115093
Parhaiya 20786
Sauria Paharia 31050
Savar 6004
Total 387358
Karnataka Jenu Kuruba 29828
Koraga 16071
Total 45899
Kerala Cholanaikayan Not Available
.Kadar 2145
Kattunayakan 14715
Koraga 1152
Kurumba 2174
Total 20186
Madhya Pradesh Abujh Maria Not Available
(including Chhattisagarh) Baiga 332936
Bharia Not Available
Birhor 143
Hill Korwa Not Available
Kamar 2424
Sahariya 450217
Total 785720
Maharashtra KatkarilKathodi 235022
Kolam 173646
Maria Gond Not Available
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1 2 3
Total 408668
Manipur Maram Naga 1225
Odisha Chuktia Bhunjia Not Available
Birhor 702
Mankirdia 9378
Didayi 7371
Dongria Khond Not Available
Juang 41339
Kharia Not Available
Kutia Khond Not Available
Lanjia Saura Not Available
Lodha 8905
Bondo 1050
Paudi Bhuyan Not Available
Saura Not Available
Total 68745
Rajasthan Saharia 76237
Tamil Nadu Irular 155606
Kattunayakan 45227
Kota 925
Korumba 5498
Paniyan 9121
Toda 1560
Total 217937
Tripura Riang 165103
Uttar Pradesh Buksa 4367
Raiji 998
Total 5365
Uttranchal Buksa 46771
Raiji 517
Total 47288
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1 2 3

West Bengal Birhor 1017
Lodha 84966
Toto Not Available
Total 85983

Andaman and Nicobar Islands Great Andamanese 43
Jarawa 240
Onge 96
Sentinelese 39
Shom Pen 398
Total 816

All India Grand Total 2768322

Statement-ll

State wise Literacy rate ( Particularly Vulnerable Tribal Groups (PTGs) (As per Baseline Survey

conducted by State in 2006)

States/UTs. Name of PT.G. Literacy rate
1 2 4
Andhra Pradesh Chenchu 25.75
Bodo Gadaba 38.34
Gutob Gadaba
Dongria Khond 19.66
Kultia Khond
Kolam 19.53
Konda Reddi 34.18
Kondasavara 36.77
Bondo Porja 29
Khond Porja
Parengi Porja
Thoti 46.58
Bihar including (Jharakhand) Asur 16.87(Jharkhand)

Birhor
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1 2 4
Birjia
Hill Kharia
Korwa
Mal Paharia
Parhaiya
Sauria Paharia
Savar
Gujarat Kolgha 4212
Kathodi 32.7
Kotwalia 41.69
Padhar 41.83
Siddi 70.45
Karnataka Jenu Kuruba 40.82
Koraga 59.8
Kerala Cholanaikayan 345
Kadar 70.85
Kattunayakan 56.84
Koraga 64.69
Kurumba 42.43
Madhya Pradesh Abujh Maria 90.25
(including Chhattisagarh) Baiga 19.81 (Chhattisgarh)/ 32.33
(Madhya Pradesh)
Bharia 28.6
Birhor 19.76
Hill Korwa 30.96
Kamar 43.96
Sahariya 28.7

Maharashtra

Odisha

KatkarilKathodi
Kolam

Maria Gond
Chukiia Bhunijia

Not available

18.77
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1 2 4
Birhor 25.83
Mankirdia
Didayi 7.36
Dongria Khond 16.76
Juang 2412
Kharia 28.89
Kutia Khond 25.83
Lanjia Saura 29.54
Lodha 23.41
Bondo 10.33
Paudi Bhuyan 20.41
Saura 26.32
Rajasthan Saharia 23.33
Tamil Nadu Irular 34.3
Kattunayakan 56.66
Kota 67.31
Korumba 49.3
Paniyan 30.81
Toda 76.87
Tripura Riang 34.3
West Bengal Birhor 38.15
Lodha 30.49
.Toto 33.64

Andaman and Nicobar Islands

Uttar Pradesh
Manipur

Uttrakhand

Great Andamanese
Jarawa

Onge

Sentinelese

Shom Pen

Buxa

Maram Naga

Raiji

Buxa

Not available

Not available
Not available

Not available

Not available
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Preventions of Influenza A H1N1

2128. SHRI C. SIVASAMI:
SHRI R. THAMARAISELVAN:

Will the Minister of HEALTH AND
WELFARE be pleased to state:

FAMILY

(a) whether the World Health Organisation (WHO)
has estimated that 7 to 10 per cent of the cases of
Influenza A H1N1 being admitted in Hospitals are of
pregnant women;

(b) if so, the details thereof;

(c) whether some study has revealed that the Indian
System of Medicine particularly Homoeopathy can
prevent/cure Influenza A H1N1 and Japanese
Encephalitis;

(d) if so, whether the Government proposes to
introduce these medicines in all Government hospitals;

(e) if so, the details thereof;

(f) whether any incidents to cover up of deaths
caused by Influenza A H1N1 in the country have come
to the notice of the Government; and

(g) if so, the details thereof and the action taken in
such cases?

THE MINISTER OF HEALTH AND FAMILY WELFARE
(SHRI GHULAM NABI AZAD): (a) and (b) WHO has
observed that there is increased risk with Influenza A
H1N1 for pregnant women. Pregnant women appear to
be approximately 4-5 times more likely to develop severe
disease. According to Centre for Disease Control (CDC),
Atlanta, USA, nine per cent of the hospitalizations in that
country were pregnant women.

(c) No such studies have been conducted in
Ayurveda and Siddha. In Homoeopathy preventive
medicine for a particular epidemic is identified through a
compilation and analysis of symptoms of the cases
affected by that epidemic. After studying affected cases
in Kottayam district of Kerala and Hyderabad in Andhra
Pradesh, preventive medicine for Influenza like illness
has been identified as Arsenic Album 30. The study with
Homoeopathy medicine Belladonna for Japanese
Encephalitis is not conclusive.
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(d) and (e) Arsenic Album is a common
Homoeopathy medicine which is freely available in all
Government Hospital/dispensaries wherever facilities for
homeopathic treatiment are set up.

(f) No.
(g) Does not arise.
Bed and Breakfast Scheme

2129. SHRI NAMA NAGESWARA RAO: Will the
Minister of TOURISM be pleased to state:

(a) whether the Government has registered certain
properties under the 'Bed and Breakfast Scheme' to
meet the residential requirement during the ensuing
Commonwealth Games, 2010;

(b) if so, the number of such properties;

(c) whether the Government has carried out an
appraisal of the functioning of the Scheme;

(d) if so, the details thereof;

(e) whether the Government proposes to extend the
Scheme to other major and metro cities in the country;
and

(f) if so, the details thereof, State-wise?

THE MINISTER OF STATE IN THE MINISTRY OF
TOURISM (SHRI SULTAN AHMED): (a) and (b) Yes,
Madam. The Ministry of Tourism (MOT) is making efforts
for augmentation of accommodation for the
Commonwealth Games 2010 from various segments of
accommodation including the ‘Incredible India Bed &
Breakfast’Homestay Scheme’ (lIB&B). Accordingly, MOT
has requested the State Governments of National Capital
Territory of Delhi, Haryana and Uttar Pradesh to promote
the 1IB&B Scheme to provide additional accommodation
for the Games.

(c) to (f) In order to promote and have a uniform
scheme for Bed and Breakfast establishments all over
the country, the Ministry of Tourism had simplified the
IIB&B Scheme and has requested all the State/Union
Territory Administration for implementation of the same.
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Cases Before BIFR

2130. SHRI MUKESH BHAIRAVDANJI GADHVI: Will
the Minister of FINANCE be pleased to state:

(a) the details of cases registered with the Board of
Industrial & Financial Reconstruction (BIFR) during each
of the last three years and the current year {ill date;

(b) the details of cases finally disposed of by the
Board during the same period;
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(c) the details of cases in which recommendations
have been made for closure or revival; and

(d) the details of cases in which the Government
has accepted the recommendations for revival?

THE MINISTER OF STATE IN THE MINISTRY OF
FINANCE (SHRI NAMO NARAIN MEENA): (a): As
reported by Board of Industrial & Financial Reconstruction
(BIFR), the details of industrial units that have been
registered during each of the last three years i.e.
1.4.2007 to 31.12.2007, 1.1.2008 to 31.12.2008, 1.1.2009
to 31.12.2009 and up to 31.7.2010 are as under:

1.4.2007 to 1.1.2008 to 1.1.2009 to 1.1.2010 to
31.12.2007 31.12.2008 31.12.2009 31.7.2010
No. of Registered Cases 49 57 64 39

(b) to (d) The number of cases disposed during the
last three years & current year (upto 31st July 2010) is
760. Further, 728 cases have been recommended for
revival and 53 cases have been recommended for closure
by BIFR. The draft schemes for revival of company or
by the Operating Agency are circulated for approval of
all concerned parties and their suggestions/objections are
invited within a stipulated time limit of 60 days. The
revival schemes are finalized by the concerned Bench
of the Board after taking into consideration the objections/
suggestions, if any, received from the concerned parties.

[Translation]
Promotion of Rural Tourism

2131. SHRI RAMESH BAIS: Will the Minister of
TOURISM be pleased to state:

(a) whether the Federation of Indian Chambers of
Commerce and Industry (FICCI), in its study, has found
a vast potential of tourism in rural India;

(b) if so, the response of the Government thereto;

(c) whether the Government also proposes to give
tax relaxations to private investors in the rural tourism
with a view to promoting it;

(d) if so, the details thereof; and

(e) the steps taken by the Government in this
regard?

THE MINISTER OF STATE IN THE MINISTRY OF
TOURISM (SHRI SULTAN AHMED): (a) Federation of
Indian Chambers of Commerce and Industry (FICCI) has
come out with a report on Eco Rural Tourism in April,
2010.

(b) The Ministry of Tourism already has in place the
scheme for Rural Tourism since 2003-04 and till date
166 Rural Tourism Sites have been identified across the
country based on their core-competency in terms of
heritage and culiure and potential to attract tourists with
an aim to bring in inclusive growth.

(c) There is no such proposal under consideration
by the Ministry of Tourism.

(d) and (e) Do not arise.
End of Life Care Services
[English]
2132. SHRI MADHU GOUD YASKHI:
SHRI EKNATH MAHADEO GAIKWAD:
SHRI BHASKARRAO BAPURAO PATIL
KHATGAONKAR:

Will the Minister of HEALTH AND
WELFARE be pleased to state:

FAMILY

(a) whether the end-of-life care services available in
the country are not upto the mark;
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(b) if so, the facts and details in this regard and the
reasons therefor longwith the comparative position of
India vis-a-vis other countries to this effect;

(c) whether the Government is aware of a report on
the quality of Death Index in India;

(d) if so, the facts and details thereof; and

(e) the steps taken/being taken by the Govermment
to provide better end-of-life care facilities in the country?

THE MINISTER OF HEALTH AND FAMILY WELFARE
(SHRI GHULAM NABI AZAD): (a) No.

(b) Does not arise.
(c) Yes.

(d) Economist Intelligence Unit has recently published
report “The Quality of Death: Ranking end-of-life care
across the world”, in which India has been placed at
number 40 as far as “quality of death” is concerned.In
this report, quality of death has been quantified by the
Index rankings by examination of complex cultural, ethical
and sociological issues connected to dying.

(e) The Government of India is making all round
efforts to improve the life expectancy and enhancement
of Healthcare spending though health care programmes
like National Rural Health Mission (NRHM) and various
other schemes of this Ministry.

[Translation]

Co-ordinating Agency in Renewable Energy Sector

2133. KUMARI SAROJ PANDEY:
SHRI M. I. SHANAVAS:

Will the Minister of NEW AND RENEWABLE
ENERGY be pleased to state:

(a) whether the Government has set up any co-
ordinating agency to look into the early and timely
implementation of the renewable energy sources in the
country;
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(b) if so, the details thereof;

(c) whether the Government has set up any regional
units for the proper management and development of
renewable energy sources in the country; and

(d) if so, the details thereof?

THE MINISTER OF NEW AND RENEWABLE
ENERGY (DR. FAROOQ ABDULLAH): (a) to (d) The
renewable energy programmes are being implemented
in the country through the State Government
Departments/designated State Nodal Agencies (SNAs),
detailed list of which is given in Statement. Having a
single coordinating agency at the Central level apart
from the Ministry or Regional units for management and
development has not been considered desirable as
renewable energy sources are highly decentralized/
dispersed and location specific and the programmes for
their development need to be formulated, managed and
coordinated at the local levels, preferably at the district,
block, village and panchayat levels for proper impact.

Statement

Details of State Nodal Agencies for implementation of
renewable energy schemes/programmes
in the States.

ANDHRA PRADESH

Non-Conventional Energy Development Corporation of
Andhra Pradesh (NEDCAP) Lid.

5-8-207/2 Pisgah Complex

Nampally

Hyderabad - 500 001.

GUJARAT

Gujarat Energy Development Agency (GEDA)
Udyog Bhawan, Sector -11,
Gandhi Nagar-382017 (Gujarat)

ARUNACHAL PRADESH

Arunachal Pradesh Energy Development Agency
Post Box No. 141, Urja Bhawan, Tadar Marg,,
ltanagar - 791 111

HARYANA

Haryana Renewal Energy Development Agency
(HAREDA)
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SCO 48, Sector 26
Chandigarh - 160 019

ASSAM

Assam Energy Development Agency,
Bigyan Bhawan, G.S. Road,
Guwahati - 781 005.

HIMACHAL PRADESH

HIMURJA, SDA Complex,
Kasumpti, Shimla-171009.

BIHAR

Bihar Renewable Energy Development Agency
Sone Bhawan,

Birchand Patel Marg,

Patna - 800 001

JAMMU AND KASHMIR

Jammu & Kashmir Energy Development Agency
(JAKEDA)

12 BC Road, Rehari, Jammu.

Jammu & Kashmir Energy Development Agency
(JAKEDA)

Dharrilla, Raj Bagh

Srinagar

CHHATTISGARH

Chhatisgarh State Renewable Energy Development
Agency

CSERC Building Shanti Nagar

Raipur-492007

JHARKHAND

Jharkhand Renewable Energy Development Agency
328 B, Road No.4

Ashok Nagar

Ranchi - 834 002.

GOA

Goa Energy Development Agency
DST&E Building, 1st Floor, Saligo Plateau
Opp. Seminary, Saligao, Bardez

Goa - 403511
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KARNATAKA

karnataka Renewable Energy Development Agency Lid.
1 9, Maj. Gen. A. D. Loganadan,

INA Cross, Queen's Road,

Bangalore- 560 052

KERALA

Agency for Non-Conventional Energy and Rural
Technology (ANERT),

PATTOM PO.

PB No.1094, KESAVADASAPURAM
Thiruvananthapuram-695 004

MADHYA PRADESH

MP Urja Vikas Nigam Lid.,
Urja Bhawan, Main Road NO.2
Shivaji Nagar, Bhopal -462016

MAHARASHTRA

Maharashtra Energy Development Agency (MEDA)
2nd Floor, MHADA Commercial Complex

Opp. Tridal Nagar, Yerawada

Pune - 411 006.

MANIPUR

Manipur Renewable Energy Development Agency
(MANIREDA)

Science & Technology Complex,

SAl Road, Takyelpat

Imphal-795001

MEGHALAYA

Project Director (NCE),

Meghalaya Non-conventional & Rural Energy Development
Agency

Lower Lachaumiere, Opp. P&T Dispensary, Near BSF
Camp (Mawpat)

Shillong - 793 001

MIZORAM

Director

Zoram Energy Development Agency

ZEDA Building, Above 132 kV Sub-Station,
Zuangtui PO.. Zemabawk -796 017 (Mizoram)
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NAGALAND

Nagaland Renewable Energy Development Agency
(NREDA)

NRSE Cell Rural Development Department
Nagaland Secretariat

Kohima, Nagaland

ORISSA

Orissa Renewable Energy Development Agency
S-59, Mancheswar Industrial Estate
Bhubaneswar-751 010

PUNJAB

Punjab Energy Development Agency

Solar Passive Complex,

Plot No.1-2, Sector 33-D,

Chandigarh - 160 034 RAJASTHAN
Rajasthan Renewable Energy Corp Limited
E-166, Yudhister Marg, 'C' Scheme
Jaipur-302 001

SIKKIM

Sikkim Renewable Energy Development Agency,
Government of Sikkim

SREDA Building, DPH Road

Gangtok-737 101

TAMIL NADU

Tamilnadu Energy Development Agency (TEDA)
EVK Sampath Maaligai, Vth Floor, DPI Complex,
College Road,

Chennai-600 006

TRIPURA

Tripura Renewable Energy Development Agency
Vigyan Bhawan, 2nd Floor,

Pandit Nehru Complex, West Tripura
Agartala-799 006

UTTAR PRADESH

New and Renewable Energy Development Agency
(NEDA), U.P.

Vibhuti Khand, Gomti Nagar

Lucknow-226 010

UTTARAKHAND

Uttranchal Renewable Energy Development Agency
(UREDA)
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Urja Park Campus,
Industrial Area, Patel Nagar,
Dehradun-248001

WEST BENGAL

West Bengal Renewable Energy Development Agency
Bikalap Shakti Bhawan,

Plot- J-1/10, EP & GP Block, Salt Lake

Electronice Complex, Sector-V,

Kolkatta-700091

DELHI

Department of Environment

DFC Builidingv

37-38 Pankha Road Institutional Area
D Block Janakpuri

New Delhi-110058.

[English]
Concessions on Solar Appliances

2134. DR. MANDA JAGANNATH:
SHRI SAMEER BHUJBAL:

Will the Minister of NEW AND RENEWABLE
ENERGY be pleased to state:

(a) whether the Government proposes to provide
concessions on the solar cooker and other domestic
solar appliances so as to make these available to
common people at a cheaper rate;

(b) if so, the details thereof;

(c) whether the Government proposes to provide
additional subsidy for installing solar panels for the
domestic or other uses in the country; and

(d) if so, the details thereof and if not, the reasons
therefor?

THE MINISTER OF NEW AND RENEWABLE
ENERGY(DR. FAROOQ ABDULLAH): (a) to (d) Yes,
Madam. Under the Jawaharlal Nehru National Solar
Mission (JNNSM), the Govermnment is providing financial
support of 30% subsidy and/or 5% interest bearing loans
for Off-grid Solar Applications including solar cookers
and other solar appliances/sysitems to make these
available to common people at a cheaper rate.
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Remote Village Electrification Programme

2135. SHRI CHANDRAKANT KHAIRE: Will the
Minister of NEW AND RENEWABLE ENERGY be pleased
to state:

(a) whether the Government has received any
proposal from various State Governments under Remote
Village Electrification Programme during the last three
years and the current year;
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(b) if so, the details thereof; and
(c) the action taken by the Government thereon?

THE MINISTER OF NEW AND RENEWABLE
ENERGY(DR. FAROOQ ABDULLAH): (a) to (c) Yes, Madam.
State-wise details of proposals received and sanctioned

during the last three years and the current year are
given in the enclosed Statement.

Statement

State-wise Number of Villages/Hamlets for which proposals were Received and Sanctioned under Remote Village
Electrification Programme during the last three years and the Current Year (as on 31-07-2010)

State 2007-08 2008-09 2009-10 2010-11
1. Andhra Pradesh 13
2. Assam 1485 171
3. Chhattisgarh 36 184 94
4. Goa 19
5. Haryana 92
6. J&K 27 68 177 48
7. Jharkhand 8 36
8. Karnataka 46 13
9. Kerala 49
10. MP 75 126
11.  Maharashtra 82
12.  Manipur 14 35
13. Meghalaya 66
14. Nagaland 8
15. Odisha 91 371
16. Tamil Nadu 32
17.  Tripura 205 251
18.  Uttarakhand 12 50 12
19. UP 105 60
20. W.Bengal 22
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Use of Tobacco

2136. SHRI M. RAJA MOHAN REDDY:
SHRI SAJJUAN VERMA:
SHRI DHARMENDRA YADAV:
SHRI P. K. BlJU:
SHRI ANANDRAO ADSUL:
SHRI GAJANAN D. BABAR:

Will the Minister of HEALTH AND
WELFARE be pleased to state:

FAMILY

(a) whether according to National Family Health
Survey-3, the use of tobacco is rising among the girls
and women in the country;

(b) if so, the details of the survey report;
(c) the reaction of the Government in this regard;

(d) the steps taken by the Government to regulate
the production of tobacco products and success achieved
thereon; and

(e) the further steps taken by the Government to
control mouth cancer caused by consumption of tobacco
products?

THE MINISTER OF STATE IN THE MINISTRY OF
HEALTH AND FAMILY WELFARE (SHRI S.
GANDHISELVAN): (a) and (b) As per the National Family
Health Survey (NFHS)-2 published in 1998-99, 13.8%
women were consuming some form of tobacco. The
subsequent National Family Health Survey NFHS-3 (2005-
06) data published in 2007, indicates that 10.8% women
age 15-49 use any kind of tobacco.

(c) to (e) Government of India enacted "The
Cigarettes and Other Tobacco Products (Prohibition of
Advertisement and Regulation of Trade and Commerce,
Production, Supply and Distribution) Act, 2003" (COTPA)
to protect citizens, with special attention to risk groups
such as pregnant women and children, from involuntary
exposure to tobacco smoke, and to discourage
consumption of cigarettesand other tobacco products .The
salient features of the Act are as under:

i. Ban on smoking in public places. (Section -4)

ii. Ban on direct/indirect advertisement of tobacco
products. (Section -5)

ii. Ban on sale of tobacco products to children
below 18 year & ban on sale of tobacco
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products within 100 yards of educational
institutions. (Section-6)

iv. Specified health warnings on tobacco products.
(Section-7)

In order to effectively implement the tobacco control
Act/Rules, and also to create awareness about health
effects of tobacco, the pilot phase of National Tobacco
Control Programme has been launched in 42 Districts of
21 States. The programme broadly envisages-

1. Mass media anti- tobacco awareness campaign

2. Establishment of tobacco product testing
laboratories

3. Capacity building at the State and District level
by setting up State Tobacco Control Cells and
District Tobacco Control Cells

4. Pilot project for altematives to tobacco/bidi crops
has been taken up in collaboration with the
Central Tobacco Research Institute (CTRI),
Rajahmundry, Andhra Pradesh

5. Global Adult Tobacco Survey (GATS) has been
conducted in 29 states and 2 UT's and final
report to be released shortly.

Ministry of Health & Family Welfare has notified the
new specified health warnings on all tobacco product
packages vide GSR 176(E) dated 5th March 2010,
effective from 1st December 2010.

Ministry of Labour undertook a pilot project to provide
alternative vocations to bidi rollers in six regions where
bidi is produced viz Karnataka, Madhya Pradesh,
Maharasthra, West Bengal and Rajasthan.

[Translation]

Agricultural Loans

2137. SHRI UDAY PRATAP SINGH:
SHRI BHARAT RAM MEGHWAL:
SHRIMATI SHRUTI CHOUDHRY:

Will the Minister of FINANCE be pleased to state:

(a) the details of the criterion for raising loans by the
farmers;

(b) whether the Banks have provided loans to farmers
for construction of warehouse;
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(c) if so, the details thereof for the last three years,
State- wise and bank-wise;

(d) whether the Cooperative Banks are incurring
losses on account of subsidized rate of interest on loans
to farmers; and

(e) if so, the details thereof and reasons therefor
alongwith the remedial measures taken/being taken by
the Government in this regard?

THE MINISTER OF STATE IN THE MINISTRY OF
FINANCE (SHRI NAMO NARAIN MEENA): (a) The
National Bank for Agriculture and Rural Development
(NABARD), has reported that crop loans are sanctioned
to farmers depending upon their landholding, cropping
pattern and the latest Scale of Finance (SOF) for the
crops (operative in that particular district). SOF can be
revised upward by the financing agency based on merit
of the case in respect of each farmer. The security and
margins norms on the loans are applicable as prescribed
by Reserve Bank of India (RBI) from time to time.

(b) and (c) NABARD has reported that banks have
provided loans to farmers for construction of Warehouse
and Rural Godowns under Government of India's (Gol)
'‘Gramin Bhandaran Yojana'. The scheme provides 15%
subsidy to projects promoted by individuals, companies,
etc, with subsidy ceiling of Rs. 28.12 lakh. Projects
promoted by farmers, agriculture graduates and
warehousing corporations are eligible for higher subsidy
of 25% with a subsidy ceiling of Rs. 46.87 lakh. A
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higher subsidy at 33.33% is provided for projects
promoted in the North East, hilly areas, tribal areas,
SC/ST, women farmers and their SHGs and Cooperatives,
with subsidy ceiling of Rs.62.50 lakh under the Scheme
as on the 31-03-2010. 17556 units have been supported
with a total bank loan of Rs. 2504.08 crore.

State-wise, year-wise details for the last 3 years are
given in the Statement. Bank-wise details are not being
maintained centrally by NABARD. Information on godown/
warehouses that are constructed by farmers and financed
by banks outside the Govi. sponsored scheme is not
maintained centrally by this Department.

(d) and (e) NABARD has not conducted any specific
study in this regard. However, in a three tier structure
of the cooperatives, the margins are very narrow to
sustain viability of crop loaning @ 7% p.a. to farmers,
without the interest subvention provided by the GOIL.
Interest subvention is being provided by the Gol on
crop loans up to Rs 3.00 lakh @ 7% for a maximum
period of 12 months to lending institutions. For reducing/
nullifying such losses, interest subvention is being
provided by Gol through NABARD to District Central
Cooperative Banks (DCCBs) on their entire own
involvement in crop loan @ 7% p.a. at the rate prescribed
by the Gol to the lending institutions on a yearly basis
. The remaining amount of crop loan by cooperatives
over and above their involvement, is being provided by
NABARD at concessional rate of interest (4% in 2009-10
and 2010-11) with Gol budgetary support.

Statement

Progress of Capital Investment Subsidy Scheme-Rural Godowns State-wise Details -
Sanctioned Schemes For the Year 2007-2008

(Rs. in lakh)

Sl.No. State No.of Schemes Capacity(tonnes) TFO Bank Loan
1 2 3 4 5 6

1. Andhra Pradesh 112 372461.216 6777.64 4565.705
2. Arunachal Pradesh 0 0 0 0
3. Assam 27 41086.17 914.89 670.02
4. Chhattisgarh 41 79638 1356.064 862.26
5. Gujarat 1273 342089 7662.261 5181.877
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1 2 3 4 5 6

6. Haryana 51 148484 2431.731 2557.215
7. Jammu & Kashmir 0 0 0 0
8. Karnataka 435 285003 6164.077 4399.54
9. Kerala 9 16163.55 405.29 286.98
10. Madhya Pradesh 454 988819 17325.57 11939.289
11. Maharashtra 497 720126.757 12244 .486 8179.947
12. Meghalaya 2 614.74 72.669 28.661
13. Odisha 32 50732 941.43 622.959
14. Punjab 0 0 0 0
15. Rajasthan 218 138195 2439.293 1741.305
16. Tamil Nadu 48 189139.827 3514.921 2448.635
17. Uttar Pradesh 50 178755.542 3090.074 1855.668
18. Uttarakhand 37 59633.1 1038.42 643.96
19. West Bengal 975 439258.152 9069.131 6071.965
20. Bihar 10 14433.228 441.212 315.54
21. Nagaland 1 250 26.5 21
22. Jharkhand 4 5847.5 206.23 123
23. Goa 3 290 61.83728 46.38
24. Himachal Pradesh 4 1363,694 48.02 31.05
25. Total 4283 4072383.476 76231.746 52592.956

Progress of Capital Investmeivjt Subsidy Scheme-rural Godowns Siate-wise Details -
Sanctioned Schemes for the year 2008-2009
(Rs. in lakh)

Sl.No. State No.of Schemes Capacity(tonnes) Tfo Bank Loan
1 2 3 4 5 6

1. Andhra Pradesh 34 108494.05 1899.497 1284.336
2. Arunachal Pradesh 0 0 0 0
3. Assam 18 64396.56 1380.923 920.023
4. Chhattisgarh 9 24096 325.935 232.999
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1 2 3 4 5 6
5. Gujarat 1425 303475 7712.478 5303.918
6. Haryana 76 273287.16 5095.434 3513.136
7. Jammu & Kashmir 0 0 0 0
8. Karnataka 328 195212 4373.661 3041.461
9. Kerala 4 1074.671 -1.6904 31.3125
10. Madhya Pradesh 231 719229.31 16846.87 10395.9
11. Maharashtra 199 243584 4628 3171
12. Meghalaya 0 0 0 0
13. Odisha 50 63894 1313.766 923.87
14. Punjab * 52 79045.9 519.47 319.83
15. Rajasthan 139 99407 1828.239 1263209
16. Tamil Nadu 26 90253.971 2006.413 1392.69
17. Uttar Pradesh 13 47141.478 691.623 510.4
18. Uttarakhand 6 10231.69 211.35 148.06
19. West Bengal 382 167918.35 3384.607 2260.451
20. Bihar 20 19161.972 379.212 266.747
21. Nagaland 0 0 0 0
22. Jharkhand 0 0 0 0
23. Goa 0 0 0 0
24. Himachal Pradesh 1 408.68 13.45053 10

Total 3013 2510311.8 52609.24 34989.34

Progress of Capital Investment Subsidy Scheme-rural Godowns State-wise Details -
Sanctioned Schemes for the year 2009-2010
(Rs. in lakh)

Sl.No. State No.of Schemes Capacity(tonnes) Tfo Bank Loan
1 2 3 4 5 6
1. Andhra Pradesh 72 271983.479 5474.252 3800.724
2. Arunachal Pradesh 0 0 0 0
3. Assam 15 62761.3 1569.793 1179.469
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1 2 3 4 5 6
4. Chhattisgarh 23 53990 1081.235 802.671
5. Gujarat 759 265528 5779.822 4059.061
6. Haryana 26 334854.14 7771.862 5269.76
7. Jammu & Kashmir 2 200 4 3.3
8. Karnataka 113 28350 1093.253 711.455
9. Kerala 0 0 0 0
10. Madhya Pradesh 0 995 18.98 8
11. Maharashira 167 291058.272 5487.781 3597.345
12. Meghalaya 0 0 0 0
13. Odisha 21 43594 912.618 649.167
14. Punjab 3 15562.1 275.247 205.07
15. Rajasthan 154 69627.9168 1177.62 826.658
16. Tamil Nadu 3 11908.254 249.325 176.71
17. Uttar Pradesh 15 33798.574 670.62 453.95
18. Uttarakhand 6 21871.209 329.882 277.15
19. West Bengal -424 -189680.52 -3859.44 -2450.95
20. Bihar 1 800 15.69 11.76
21. Nagaland 1 0 0 0
22. Jharkhand 2 2683 100.08 70.9
23. Goa 0 0 0 0
24. Himachal Pradesh 3 631.06 11.74047 8.95
25. Mizoram 1 756 28.04 21
Total 963 1321271.785 281924 19682.15

Compensation for Tubectomy Victims

2138. SHRI ARJUN RAM MEGHWAL: Will the
Minister of HEALTH AND FAMILY WELFARE be
pleased to state:

(a) whether in case of death of woman within a
week of tubectomy under the family welfare programme,
there is provision of compensaton;

(b) if so, the details thereof; and

(c) the number of women provided compensation
under the said scheme during the last three years, State-
wise?

THE MINISTER OF HEALTH AND FAMILY WELFARE
(SHRI GHULAM NABI AZAD): (a) and (b) Under the
family planning insurance scheme, there is a provision
for payment of compensation in the case of death of
woman who has undergone tubectomy operation within
in a week and within a period of 8-30 days.

(c) The details are given in the statement annexed.
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Statement

AUGUST 6, 2010

Status of Family Planning Insurance Death Claims
Paid Following Tubectomy Upto 30th June 2010

State Year 2008 Year 2009 Year 2010
Death Death Death
Andhra Pradesh 22 33 2
Arunachal 0 0 0
Assam 5 5 1
Bihar 12 9 1
Chhattisgarh 2 5 4
Delhi 1 0 0
Goa 0 0 0
Guijarat 4 8 1
Haryana 1 1 0
Himachal Pradesh 1 0 0
Jammu & Kashmir 0 0 0
Jharkhand 1 5 1
Karnataka 13 20 3
Kerala 0 3 1
Madhya Pradesh 8 12 2
Maharashtra 19 27 0
Manipur 0 0 0
Mizoram 0 0 0
Odisha 9 10 2
Puducherry 0 0 0
Punjab 1 1 0
Rajasthan 11 9 0
Sikkim 0 0 0
Tamil Nadu 19 41 5
Tripura 0 0 0
Uttar Pradesh 12 14 1
Uttaranchal 1 2 1
West Bengal 5 7 3
Grand Total 147 212 28
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Strike against Outsourcing

2139. SHRI RAVINDRA KUMAR PANDEY: Will the
Minister of FINANCE be pleased to state:

(a) the details of the works executed through
outsourcing in the Depariment of Income Tax during the
last three years along with the amount of expenditure
incurred thereon;

(b) the details of each outsourcing agency appointed
for the said work;

(c) whether sirike and bandh has been called by
Group B, C and D officials of the Depariment of Income
Tax against outsourcing; and

(d) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF
FINANCE (SHRI S.S. PALANIMANICKAM): (a) and (b)
The details are given in the statement enclosed

(c) and (d) The Income Tax Employees Federation
and Income Tax Gazetted Officers Association had served
a notice of one day token strike on 15/7/2010 to press
for their demands including the demand against
outsourcing at Central Processing Centre, Bangalore.

Statement

(a) and (b) Directorate of Systems have informed
that the following works were executed through
outsourcing during the last three years:

i. Receipt and digitization PAN application.
ii. Printing and dispatch of PAN cards.
iii. Receipt & digitization of paper TDS return.
iv. Upload of e-TDS retumn.
v. Payment Gateway for e-payment.
vi. Upload of AIR returns.
vii. Upload of OLTAS data by Banks.
viii. Upload of Refund Banker data by SBI.
ix. Data entry of Paper retum by AOs is outsourced.
x. Development of Application/Software.

xi. Managing data center
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xii. Managing help desk.

xiii. Digitization, scanning & storage of paper retums
at CPC.

xiv. Maintenance of dedicated TAXNET.

xv. Maintenance of e- filing infrastructure.
xvi. Hosting & Maintenance of Website

xvii. Video conferencing

xviii. Data Centre Space

xix. Management of Refund Banker Scheme

Total amount spent on above services in last 3
Financial Years is as under:

(all figures in crore)

FY:2007-08 134
FY:2008-09 105.81
FY:2009-10 81.35
Total 321.16

Services mentioned above were provided by following
service providers:-

1. NSDL

i. Receipt and digitization PAN application.

ii. Printing and dispatch of PAN cards.

iii. Receipt & digitization of paper TDS return.
iv. Upload of e-TDS return.

v. Payment Gateway for e-payment.

vi. Upload of AIR returns.

vii. Upload of OLTAS data by Banks.
viii. Upload of Refund Banker data by SBI.

2. Various agencies engaged by A.O.s

i. Data entry of Paper return.

3. TCS

Development and maintenance of Application/
Software
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4. |IBM

i. Managing data center
ii. Managing help desk.

5. Infosys

Digitization, scanning & storage of paper retums at
CPC, Bangalore.

6. Bharti
Providing dedicated n/w and bandwidth.
7. HP.
Maintenance of e-filing infrastructure.
8. ERNET
Video conferencing.
9. Tata Communication India Lid. TCIL (erstwhile VSNL)
Data center space.
10. Quintegra and Taxmann
Hosting and maintenance of web site.
11. SYBAX, BLACK COBRA, MUSKAN
House keeping and security.
12 SBl
Management of Refund Banker Scheme.
Disinvestment of PSUs

2140. SHRI BHAUSAHEB RAJARAM WAKCHAURE:
Will the Minister of FINANCE be pleased to state:

(a) whether the Government has received requests
not to disinvest the Public Sector Units (PSUs);

(b) if so, the details thereof;

(c) whether the Government has taken any steps to
scrap the proposals for the disinvesiment of PSUs in
view of the said requests?

(d) if so the details thereof; and

(e) if not, the reasons therefor?
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THE MINISTER OF STATE IN THE MINISTRY OF
FINANCE (SHRI S. PALANIMANICKAM): (a) and (b) Some
trade unions have expressed their opposition to
disinvestment.

(c) The current disinvestment policy envisages
development of people-ownership of CPSEs while
ensuring that Government equity does not fall below
51% and Govemment retains management and control.

(d) and (e) In view of reply to (c) above, Questions
do not arise.

National Slum Development Programme

2141. SHRI IJYARAJ SINGH:
SHRI ANJAN KUMAR M. YADAV:

Will the Minister of HOUSING AND
POVERTY ALLEVIATION be pleased to state:

URBAN

(a) whether no target has been set under National
Slum Development Programme in the country;

(b) If so, the reasons therefor;

(c) the data on the basis of which problems with
regard to slums are solved in the country; and

(d) the reaction of the Government thereto?

THE MINISTER OF HOUSING AND URBAN
POVERTY ALLEVIATION AND MINISTER OF TOURISM
(KUMARI SELJA): (a) and (b) The National Slum
Development Programme has been discontinued and
subsumed into the Integrated Housing and Slum
Development Programme (IHSDP) after launching of the
Jawaharlal Nehru National Urban Renewal Mission
(JNNURM) w.e.f. 03.12.2005.

(c) and (d) The Ministry of Housing & Urban Poverty
Alleviation has used Slum population data estimated by
the Town & Country Planning Organisation (TCPO) for its
Slum upgradation programme/schemes. The TCPO has
estimated trends in Slum population as under:

year Slum population
1981 27.9 Million
1991 46.2 Million
2001 61.8 Million
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It may also be mentioned that the Census of India,
2001 conducted enumeration of slum population in 640
cities and towns with population of 50,000 or more.
Subsequently, at the request of the Ministry of Housing
and Urban Poverty Alleviation, the Registrar General of
India has conducted enumeration of slum population in
1,103 towns with population between 20,000 and 50,000,
which reveals that the slum population in the 1,743 cities
and towns (where enumeration took place) was 52.4
million.

The Government has launched Jawaharlal Nehru
National Urban Renewal Mission (JNNURM) with effect
from 3.12.2005 to address the issues of provision of
housing and civic amenities in slums in addition to city-
wise infrastructure facilities. The Government has also
started the scheme of Interest Subsidy for Housing the
Urban Poor (ISHUP) envisaging the provision of interest
subsidy to the tune of 5% to Economic Weaker Section/
Lower Income Group beneficiaries on loan upto Rs.1
lakh. The Government has also launched a new scheme
called Affordable Housing in Parinership for construction
of 10 lakh houses for Economic Weaker Section / Low
Income Group and Middle Income Group categories.
Further, the Government has announced a new Scheme
called Rajiv Awas Yojana (RAY) for the slum dwellers
and urban poor. This Scheme aims at providing support
to States that are willing to provide property rights to
slum dwellers. The Government's effort would be to create
Slum free India through the implementation of RAY.

[English]
Disbursement of Loans

2142. SHRI P. KARUNAKARAN:
SHRI ASHOK KUMAR:
SHRIMATI JAYAPRADA:
SHRI K.R.G. REDDY:

Will the Minister of FINANCE be pleased to state:

(a) whether targets for receipt of deposits and
disbursement of loans to the various sectors of the
economy are fixed by the Scheduled Commercial Banks;

(b) if so, the details thereof and achievements In
this regard bank-wise during each of the three years
and current year till date;

(c) the reasons for lopsided development in some
banks, if any; and
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(d) the steps taken or proposed to be taken by the
Government/Reserve Bank of India in this regard?

THE MINISTER OF STATE IN THE MINISTRY OF
FINANCE (SHRI NAMO NARAIN MEENA): (a) and (b)
The Reserve Bank of India (RBI), n general, does not
set any specific target for receipt of deposits for
Scheduled Commercial Banks (SCBs). However, as per
the existing RBI guidelines, the domestic commercial
banks are required to lend 40% of their Adjusted Net
Bank Credit (ANBC) or credit equivalent amount of Off-
Balance Sheet exposure, whichever is higher to the
priority sector areas. Similarly, the targets for these banks
for agriculture and weaker sections are 18% and 10%
respectively of their ANBC or credit equivalent amount
of Off-Balance Sheet exposure, whichever is higher. For
foreign banks, the overall priority sector target is 32% of
ANBC or credit equivalent amount of Off-Baiance Sheet
exposure, whichever is higher. Within this target, there
are targets for lending to MSE and export sectors at
10% and 12% respectively. No target, in absolute term,
Is set for disbursement of loans by SCBs.

(c) and (d) In order to ensure that scheduled
commercial banks in India extend credit to priority sectors
as per target/sub-targets mandated under extant
guidelines on lending to priority sector, banks are required
to send returns to the Reserve Bank of India on regular
basis. The performance of banks in lending to priority
sector is reviewed in quarterly meetings of District Level
Consultative Committee (DLCC), District Level Review
Committee (DLRC) and State Level Bankers™ Committee
(SLBC) set up under the Lead Bank Scheme at district/
state level. Besides, these banks are also required to
allocate the amount of shortfall in lending to their priority
sector targets in the Rural Infrastructure Development
Fund and other Funds, in operation with National Bank
for Agriculture and Rural Development, National Housing
Bank and Small Industries Development Bank of India,
as stipulated by RBI.

[Translation]
TDS from Suspense Account

2143. SHRIMATI DARSHANA JARDOSH:
SHRI BHOOPENDRA SINGH:

Will the Minister of FINANCE be pleased to state:

(a) the details of the amount lying in Suspense
Account out of the Tax Deducted at Source(TDS)
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collected throughout the country, zone-wise during each
of the last three years;

(b) whether the Government has formulated any
schemes to clear the Suspense Account; and

(c) if so, the details thereof and the timeframe within
which it is to be done?

THE MINISTER OF STATE IN THE MINISTRY OF
FINANCE (SHRI. S.S.PALANIMANICKAM): (a) Zone-wise
data regarding amount lying in Suspense Account out of
the Tax Deducted at source (TDS) is not maintained
centrally. However, the total amount lying in suspense
Account of the Tax Deducted at Source(TDS) for the
last three years is as under:

(Rs. In Crore)

F.Y. Total amount in
Suspense Account

2007-08 16,392.07
2008-09 14,434.74
2009-10 12,457 .65

(b) Yes Madam.

(c) the detail and the time frame to clear the
Suspense Account are as under-

1. Annual Action Plan of the CBDTforthe F.Y.
2010-11 provides for a special drive to cleanup
the TDS data base during F.Y. 2010-11, by
regular following up with TDS Deductors for
populating PAN in entries without PAN/invalid
PAN in TDS returns filed for F.Y. 2008-09 and
F.Y. 2009-10.

2. Awareness Campaign to increase viewing of
tax credit statement (26AS) has been launched
and it is planned to hold seminars/meetings
with Chambers of Commerce/Professionals/tax
payers/Drawing and Disbursing Officers (DDOs)
eic in cities/towns. This is also to be supporied
by advertisements in local news papers.

3. On line facility to view Tax Credit Statement
(26AS) has been provided to the taxpayers so
that in case of missing TDS credits, they can
follow it up with the concemed deductors.
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Funds For Hostel Buildings

2144. SHRIMATI DEEPA DASHMUNSI:
SHRIMATI J. SHANTHA:

Will the Minister of TRIBAL AFFAIRS be pleased
to state:

(a) the details of the amount requested, actually
allocated, released and utilized by the States for
construction of hostels for the ST students during the
last two years, year-wise and State-wise;

(b) the amount likely to be provided for the purpose
during 2010-115 State-wise;

(c) the number of new hostels constructed and the
number of beneficiaries thereof during each of the last
two years, State-wise; and

(d) the State-wise details of proposals received in
this regard alongwith response of the Union Government
thereto during each of the last three years and the current
year?

THE MINISTER OF STATE IN THE MINISTRY OF
TRIBAL AFFAIRS (DR. TUSHAR CHAUDHARY): (a) and
(b) Funds under the scheme of "Hostels for ST girls
and boys’ are not allocated State-wise because the
scheme is need-based and demand driven and allocation
is made scheme- wise. The allocation under the scheme
during the last two years and current financial year is
as under:
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S.No. Year Budget Estimate
(Rs. in crore)

1. 2008-09 66.00

2. 2009-10 64.00

3. 2010-11 78.00

The grant-in-aid released during the last two years
(State-wise) and utilization thereof reported to this
Ministry is at Statement-I.

(c) The State-wise grant-in-aid released, number of
hostels sanctioned alongwith number of seat during the
last three years and current financial year is at
Statement-Il.

(d) Receipt of proposals from the State Governments
for grant of funds under the scheme is an ongoing and
continuous process. Funds are released only if the
proposals are complete in all respects including utilization
certificate and physical progress report of funds released
earlier and subject to availability of funds in a particular
year. On completion of a particular financial year proposal
for that particular year automatically lapses. The State
Govt. has to revalidate the proposal for the next financial
year. The proposals which were complete during the last
three years and funds released as per availability of
funds under the scheme during the last three years (State-
wise) is given in the reply of part (c). The details of
proposals received from different State Governments/
Universities during the current financial year are at
Statement-lIl.

Statement-|

(Rs. in lakh)

2008-09

2009-10

Sl.No.State/UT/University Amt.released

Unspent balance

Amt. released Unspent balance

1 2 3 4 5 6

1 Andhra Pradesh

2 Assam 601.39 601.39

3 Gujarat 646.10 646.10
4 Himachal Pradesh 200 200 236.04 236.04




377 Written Answers SRAVANA 15, 1932 (Saka) fo Questions 378

5 Daman and Diu.

6 Dadra and Nagar Haveli

7 Kerala
8 Madhya Pradesh 255 0 1300.00 1300.00
9 Manipur

10  Meghalaya

11 Odisha 87.6 10.80

12 Rajasthan 1240.525 1099.435 1503.83 150383
13  Tamil Nadu 200.00 200.00
14 Tripura 1380.9 649.00 664.00 24475

15 Uttar Pradesh
16 Uttrakhand 100 100
17  West Bengal 10.03 10.03

18 Jammu adn Kashmir

19 Karnataka 125.01 0 250.00 250.00
20  Maharashtra 889.56 683.24

21 Bihar

22  Nagaland 87.5 87.5

23 JNU/IT Delhi

24 Jharkhand 128.685 30.985 259.17 259.17
25 Chhattishgarh 803.83 0 830.83 0
26  Arunachal Pradesh

27  Punjab University,Chandigarh

28 Delhi University 500.00 500.00
29  Rajiv Gandhi University.ltanagar

30  University of Hyderabad 73.73 73.73

31 The English and Foreign University., (Shilong Campus), Hyderabad, (AP) 526.27 526.27
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Statement-ll

State-wise Releases of Funds and Number of Hostels Sanctioned during the last three Years and Current Financial
Year (As on 3.8.2010) under the scheme of hostels For St Girls and Boys.

(Rs. in lakh)
Sl.No. Name of 2007-08 2008-09 2009-10 2010-11
State/UT/University (As On 3.8.2010)
Amt. Hostel Seat Amt. Hostel Seat Amt. Hostel  Seat Amt. Hostel Sea

1 2 3 4 5 6 7 8 9 10 11 12 13 14
1. Andhra Pradesh 0.00 0 0 0.00 0 0 0.00 0 0

2. Arunachal Pradesh 0.00 0 0 0.00 0 0 0.00 0 0

3. Assam 0.00 o] 0 601.39 9 750 0.00 0 o]

4. Bihar 0.00 o] 0 0.00 0 0 0.00 0 o]

5. Chhattishgarh 0.00 o] 0 80383 40 2050 830.83 Arrears o]

6. Goa 0.00 o] 0 0.00 0 0 0.00 0 o]

7. Gujarat 0.00 o] o] 0.00 0 0 646.10 44 4400

8. Himachal Pradesh 48.75 4 240  200.00 2 131 236.0<ns1:XMLFault xmlns:ns1="http://cxf.apache.org/bindings/xformat"><ns1:faultstring xmlns:ns1="http://cxf.apache.org/bindings/xformat">java.lang.OutOfMemoryError: Java heap space</ns1:faultstring></ns1:XMLFault>